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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI
ORIGINAL APPLICATION NO. 203 OF 2022

IN THE MATTER OF:

Kamlesh Singh ...Applicant
Versus

State of U.P. & Ors. ..Respondents

REPLY ON BEHALF OF RESPONDENT NO. 5 / PRAYAGRA] POWER GENERATION
COMPANY LIMITED.

MOST RESPECTFULLY SHOWETH:-

L.

1.

CONSPECTUS:-

The present petition/ Original Application (“OA”) has been filed by Mr.
Kamlesh Singh (“Applicant”) before this Hon’ble Tribunal wherein certain
grievances have been raised by the Applicant against M/s Prayagraj Power
Generation Company Limited (“PPGCL” /“Project Proponent” /“Respondent
No. 5”) among others power generators.

PPGCLis a 1980 MW Thermal Power Plant (“TPP”) situated at Bara, Prayagraj
(erstwhile Allahabad), Uttar Pradesh (“Project/TPP”).

The issue raised by the Applicant in the present OA is that from Kishanpur
canal, which extracts around 420 cusec (1 cusec = 28.32 litres) water from
Yamuna river, around 96 cusec water is being utilised by PPGCL, 80 Mega
litres/ day (“MLD”) is being used by Nagar Nigam, Meja district, Karchana
district using 54 MLD and NTPC Meja is using 90 cusec water.

It is the case of the Applicant that due to withdrawal of water from the river
Yamuna (and allegedly from river Ganga), the water being utilised now from
the said rivers will eventually become scare which will in turn adversely affect
the Kumbh Mela and Magh Mela in the next 20 years.

Considering the above, the Hon’ble Tribunal vide its Order dated 04.12.2023
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has issued notices to the following parties:-
(a)  Secretary, MoEF&CC;
(b)  Member Secretary, Uttar Pradesh Pollution Control Board;
(c)  District Magistrate, Prayagraj;
(d) Commissioner, Prayagraj Division;
(e)  Bara Thermal Power Plant through its operational in-charge;
() Executive Officer, Municipal Council, Meja;
(g)  Executive Officer, Municipal Council, Karchana;
(h)  National Thermal Power Corporation (“NTPC”) through its operational
in-charge at Prayagraj.
The Hon’ble Tribunal further vide the same order had also directed the
aforesaid parties to file their response/ Reply within eight weeks.
Thereafter the matter was listed for hearing on 07.02.2024, when, this
Hon’ble Tribunal had observed that as per the Reply filed by the Uttar Pradesh
Pollution Control Board (“UPPCB”) dated 05.02.2024, two of the power
generating companies have been drawing water from the river, which are as
follows:-
(a)  Plant operated by PPGCL;
(b)  Plant operated by Meja Urja Nigam Pvt Ltd ("MUNPL") (joint venture
between State of UP and NTPC).
At the very outset, all the contentions, averments and submissions made by
the Applicant in the present OA are denied in their entirety and nothing
contained in the present Reply may be construed or deemed to be an
admission of the same, unless specifically admitted therein. PPGCL reserves
the right to file a more detailed para-wise Reply, is so required.
PRELIMINARY OBJECTIONS AND SUBMISSIONS
No cause of action disclosed in the present OA
&
The present OA is not maintainable
From the perusal of the Orders passed by this Hon’ble Tribunal, it is evident

that the present OA has been filed/ been taken cognizance, based on an
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apprehension of the Applicant. Further, no documentary evidence
whatsoever has been placed before this Hon’ble Tribunal which shows or
proves the grievance as raised herein.

It is further submitted that in order to have substantiated the alleged issue,
the Applicant ought to have placed on record some documents or evidence.
However, the same are not placed on record, as admittedly the issue raised
herein is in apprehension of some event which might possibly take place
(without any documentary evidence) twenty (20) years from the date of filing
of the present OA.

From a plain reading of the documents on record, it is clear that no violation
of environmental norms have been stated or alleged against PPGCL. Meaning
thereby that no cause of action has arisen in favour of the Applicant to have
filed the present OA before this Hon’ble Tribunal. It is humbly submitted that
the Applicant has failed to demonstrate the existence of any cause of action
against PPGCL in the present matter.

[t is submitted that the it is a settled law that when a plea does not disclose a

cause of action by scrutinising the averments in the plaint and documents

relied upon, the same ought not be treated correct and should be dismissed in

terms of Order 7 Rule 11.

This Hon’ble Tribunal may kindly appreciate that mere apprehension on a

particular aspect to happen, is not a ground and no cause of action for filing

the application.

From a perusal of the settled principles of law, following emerges for the kind

consideration of this Hon’ble Tribunal:-

(a) The law of the land is that the Courts should not be burdened with
unnecessary and frivolous litigation, which does not discloses any
cause of action.

(b) Itis evident that the present OA is not maintainable as the same does
not disclose any cause of action.

(c) Having stated the aforesaid, this Hon’ble Tribunal should not delve into

issues which are meaningless, and are bound to prove abortive.
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(d)  From the perusal of the present OA/ orders passed therein, it is amply
clear that the same has been filed in an anticipation which may or may
not occur twenty years from the date of filing of the present OA.

(e)  Therefore, the present OA does not discloses any cause of action or any
harm that has been caused to the Applicant or most importantly to the
environment, in any manner whatsoever.

() Further, the present OA also does not fulfils the criteria as prescribed
in the Environment (Protection) Act, 1986 (“the Act”), in so far as the
environmental pollution is concerned.

Hence, in light of the above, it is reiterated that the present OA can only be

held maintainable when there is a prima-facie cause of action or any

environmental pollution/ damage committed by PPGCL, and due to Applicant
failing to showcase any cause of action or breach on the part of PPGCL, the
present OA should be held to be not maintainable and the same be dismissed.

At this juncture, it becomes crucial to state / submit that PPGCL has not in any

manner, whatsoever, violated the provisions of the Act and on this account

itself, considering the provisions of the Act, the present OA is ought to be
dismissed.

In this regard, reliance is placed on the following provisions of the Act, which

mandate the occurrence/ presence of a cause of action and only on that basis

can a complaint be adjudicated by this Hon’ble Tribunal:-

“2. (b) “environmental pollutant” means any solid, liquid or gaseous
substance present in such concentration as may be, or tend to be,
injurious to environment;

(c)“environmental pollution” means the presence in the
environment of any environmental pollutant;

7. PERSONS CARRYING ON INDUSTRY OPERATION, ETC, NOT TO
ALLOW EMISSION OR DISCHARGE OF ENVIRONMENTAL POLLUTANTS
IN EXCESS OF THE STANDARDS.-

No person carrying on any industry, operation or process shall discharge
or emit or permit to be discharged or emitted any environmental
pollutants in excess of such standards as may be prescribed .

8. PERSONS HANDLING HAZARDOUS SUBSTANCES TO COMPLY WITH
PROCEDURAL SAFEGUARDS.-
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No person shall handle or cause to be handled any hazardous substance
except in accordance with such procedure and after complying with such
safeguards as may be prescribed .

19. COGNIZANCE OF OFFENCES.- No court shall take cognizance of any
offence under this Act except on a complaint made by—

(a) the Central Government or any authority or officer authorised in this
behalf by that Government, or

(b) any person who has given notice of not less than sixty days, in
the manner prescribed, of the alleged offence and of his intention to
make a complaint, to the Central Government or the authority or
officer authorised as aforesaid.

[Emphasis Supplied]

From the conjoint reading of the aforesaid provisions, it is clear that there has
to be the presence of “environmental pollution” in order for this Hon’ble
Tribunal to take any cognizance against PPGCL. Furthermore, it should be the
presence of “environmental pollutants” in the vicinity/ environment, for
invoking the provisions of the Act and the jurisdiction of this Hon’ble Tribunal
under the Act.

It is further submitted that in the present OA, the Applicant has failed to
demonstrate any environmental pollution committed by PPGCL in so far as
the present issue is concerned.

PPGCL has been drawing water from the Yamuna River considering the Water
Supply Agreement (“Agreement”) dated 30.06.2014, entered with Uttar
Pradesh Irrigation Department, Government of Uttar Pradesh, which is
approx. 17 KM from the PPGCL’s TPP. Moreover, the water is being used for
the various purposes at the TPP. PPGCL has also installed complete water
treatment considering the Zero Liquid Discharge concept. PPGCL has been
drawing water from the Yamuna River at a balanced level, which implies that
the water consumption of PPGCL has been adequately optimized to meet with
the industry wide benchmark threshold. This has been dealt with in a greater
detail in the foregoing paragraphs of the present Reply.

Drawing strength from the above submissions, the following may be

concluded:-
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(a) The present OA is not maintainable as the same does not disclose any
cause of action, in as much as the same is filed with an anticipation of
something which might happen twenty (20) years from the date of
filing of the present OA .

(b)  No specificaverment qua PPGCL has been made in so far as violation of
the provisions of the act is concerned.

(c) PPGCL is not in violation of any stipulated environmental norm.

Hence, in light of the above submissions, the present OA may be dismissed.

PPGCL has been drawing water as per the Agreement:-

It is stated herein that PPGCL is a diligent entity and has been functioning its

business operations within the contours of law.

In this regard, it is submitted that PPGCL had entered into the Agreement on

30.06.2014 wherein PPGCL was allowed to draw 96 cubic feet per second of

water for PPGCL and 54 cusec for MUNPL (together referred to as “TPP”).

It becomes pertinent to mention herein that the genesis of the Agreement has

been through a letter issued by the Central Water Commission, Irrigation

Planning (North), Government of India, to the Principal Secretary, State of U.P.

dated 03.02.2010.

Vide the said letter, the Central Water Commission had intimated the Principal

Secretary, State of U.P. that the Ministry of Water Resources, River

Development and Ganga Rejuvenation (“MOWR”), Government of India, had

reviewed the issue of allocation of water of the TPPs located in ganga basin.

Further, MOWR was of the view that water could be allocated to the TPPs on

the satisfaction of the following conditions:-

(a) The TPPs may create ponds for storing sufficient flood water during
monsoon to meet the water requirement during the lean season.
Further, the TPPs could also explore the idea of using ground water for
meeting their requirements subject to availability of the ground water.

(b)  The water to be provided to the TPPs must be made available from the
irrigation canals against the approved water allocation of such

irrigation projects.
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Thereafter, the TPPs along with the State authorities could explore the
opportunity of allocation of water as per the requirement of 150 cusec of
water in the following break up:-

(@) 96 cusec for Bara Thermal Power Plant operated by PPGCL; and

(b) 54 cusec for Karchhana Thermal Power Plant operated by MUNPL.

A copy of the letter dated 03.02.2010 issued by the Central Water Commission
to the Principal Secretary, State of U.P. is annexed herewith and marked as
ANNEXURE R5/1.

Furthermore, there are certain provisions/ clauses in the Agreement, which
not only identify the duty of PPGCL to draw water from the Yamuna river and
to pay the State Government the royalty for such drawl of water but also
indemnifies PPGCL in case any adverse action is taken against it.

At this juncture, reliance is placed on the following provisions/ clauses of the
Agreement:-

“WHEREAS the PPGCL has received the permission of CWC vide letter no.
7/2/8(UP)/04/2007/IP(N)/48 dated 03-02-2010 to draw water from
Yamuna River and Uttar Pradesh Shashan letter no. 1688(1)/24-1-
092726/2007 dated 19.06.2009 and 1688/24 01-09-2728/2007 dated
19-06-2009 to draw 96 cubic feet per second of water for Bara and
54 cusec for Karchhana TPP respectively (near Village Pandua. P.P.
Lalapur, Tehsil Bara of Allahabad District) about 19 km from the project
site by constructing suitable water abstraction system (“Water
Abstraction System”) over it.

2.1 Water Abstraction System:-
“Water Abstraction System” shall mean the River intake system including
intake well, well is necessary, pumping system, pipe line from the intake
point at the Yamuna River (near village Pandua, P.O.: Lalapur, Tehsil-
Bara of Allahabad District) up to Bara Thermal Power Project premises
and other construction (Subject to Provisions of GoUP Energy Policy-
2009 as amended). Required for drawl of water from the Yamuna River
(near Village Pandua P.O.- Lalapur, Tehsil-Bara of Allahabad District)

3. Use of water by PPGCL Ltd.:-

(a)In pursuance to the aforesaid approval letter dated 03.02.2010 from
CWC and letter dated 19.06.2009 from the Government of Uttar Pradesh,
the GoUP hereby grants permission to PPGCL to draw required
quantity of water throughout the year from the Yamuna
commencing six months prior to synchronization of the Unit-1
during the terms of this Agreement to meet the annual consumptive
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water requirements of the project for generation of electric energy
at the project site and for such reasonable purposes as directly
related and necessary to the generation of electric energy by the
Project including consumption at the housing colony etc. the supply
of water shall commence from such date as shall be notified by
GoUP at the request of PPGCL and continue till the term of this
Agreement. The water so supplied shall be used by PPGCL for the
purposes of Project only.

4. Construction of Water Abstraction System

4.1 PPGCL shall be responsible for designing, procuring, constructing,
operating and maintaining the Water Abstraction System from the River
Yamuna (near village Pandua P.O.- Lalapur, Tehsil Bara off Allahabad
District) at its own cost and all relevant approvals as necessary are to be
obtained from the GoUP. If the GoUP land or private land is required for
Water Abstraction Systems,- PPGCL shall be entitled to relief and
concession, if any, as per Energy Poilcy-2009 (as amended from time to
time) .

4.2 PPGCL shall not construct the Water Abstraction System unless
the drawings, specification and other necessary details are
submitted to the office authorized in this behalf by the GoUP. The
GoUP may impose such reasonable conditions regarding safety, as it may
think absolutely necessary for construction of Water Abstraction System.
The GoUP shall not later than 30 days after submission of application by
PPGCL to the GoUP, approve the basic scheme and related documents and
grant to PPGCL all such easement rights as PPGCL may require, in order
to build operate, maintain and conserve the Water Abstraction System.
PPGCL shall go ahead with various activities for implementation of
Water Abstraction System upon approval of the scheme.

4.3. PPGCL has agreed to design pumping facility at River Yamuna
taking into account supply of 96 cusec water for Bara and 54 cusec
for Karchhana.

5. Payment of Royalty:-

(a) Water consumption of PPGCL shall be recorded through metering
devices provided near reservoir.

(b) PPGCL shall pay royalty for water consumed by it (i.e., actual
water supplied to PPGCL) as per G.0O No. 2953/11-27-4-08 dated
15.07.2011 which shall be deposited by PPGCL half-yearly as per
actual consumption. In case any dispute arises in this respect, the
same shall be resolved in accordance with the relevant Clause of
Arbitration and Conciliation Act, 1996.

(f) PPGCL shall at all time be entitled upon reasonable Notice to
GoUP to alter the precise location of the intake/ outtake point in
order that its ability to drawl/ surrender of water from or to River
Yamuna is not impaired.
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8. Indemnity
B The GoUP agrees to indemnify and save harmless PPGCL, it

officers, directors, agents and employees from and against any and
all actions, claims, costs, demand, damages, expenses (including
reasonable legal fees), judgments liabilities losses, proceedings
and suits that are caused due to a breach of this Agreement by the
GoUP which prevents PPGCL from operating the Project whether
wholly or in part expect such breach is caused by the action,
negligence, or wilful misconduct of officers, directors, sub-
contractor, agent or employee of PPGCL...."

[Emphasis Supplied]

A perusal of the above, makes it categorically clear that PPGCL was

contractually entitled to draw water from the Yamuna river and the said drawl

of water is not an illegal exercise. A copy of the Agreement dated 30.06.2014

is annexed herewith and marked as ANNEXURE R5/2.

Even otherwise and without prejudice to the above, it may be noted that

PPGCL is fully compliant with the water conservation laws, as amended from

time to time by the MoEF&CC.

The MoEF&CC vide its notification dated 07.12.20215 bearing no. S.0. 3305

(E.), in exercise of the powers conferred by Sections 6 and 25 of the Act, the

Central Government made the following rules in regard to water consumption

by Thermal Power Plants:

(a) All plants with Once Through Cooling (OTC) shall install Cooling
Tower (CT) and achieves specific water consumption upto maximum
of 3.5 m3/MWh within a period of two years from the date of
publication of this notification.

(b)  All existing CT-based plants reduce specific water, consumption upto
maximum of 3 .5 m3/MWh within a period of two years from the date
of publication of this notification.

(c) New plants to be installed after 1st January 2017 shall have to meet
specific water consumption upto maximum of 2.5 m3/MWh and

achieve zero waste water discharge. This condition was later changed

to 3.0 m3/Mwh vide Gazette Notification dated 28.06.2018.
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It is submitted that PPGCL complies with the aforesaid guidelines and
achieves zero water discharge consumption. Further, it is most respectfully
submitted that as per MOEF&CC norms, PPGCL’s Unit -1 & 2 has to comply
specific water consumption of 3.5 M3/ Mwh, however, Unit -3 have to comply
with 3.0 M3/ Mwh. Notably, Since last three consecutive years PPGCL’s water
consumption is <2.10 M3 /Mwh, which is an optimum level for the any thermal
power plant. Therefore, it is humbly submitted that PPGCL by optimizing the
processes is using much less water in comparison to the allowed limits under
the norms. The true MoEF&CC vide its notification dated 07.12.2015 bearing
no. S.0. 3305 (E.) and Gazette Notification dated 28.06.2018 are annexed
herewith and marked as ANNEXURE R5/3 (COLLY).

PPGCL’s Compliance qua the EC/ CTE/CTO conditions:-

It is submitted that PPGCL was accorded with the Environmental Clearance
(“EC”) by the Ministry of Environment, Forest and Climate Change
(“MoEF&CC”) on 08.09.2009. This was accorded to PPGCL for the purposes of
setting up of the Project. PPGCL has been developing its Project in strict terms
of the EC issued to it by the MoEF&CC.

A copy of the EC issued by the MoEF&CC to PPGCL on 08.09.2009 is annexed
herewith and marked as ANNEXURE R5/4.

[t is submitted herein that PPGCL has duly complied with its EC/ CTE/CTO
conditions. The same is evident from a bare perusal of the table provided

below:-

S. No. Stipulated Condition Compliance by PPGCL

1. A  certificate from the | It is submitted that PPGCL has vide its

Tehsildar for the land use of
the project area with respect
to single crop/ double crop
shall be furnished within 15
days from the date of the issue

of this letter.

letter dated 22.08.2009 to MOEF&CC
had submitted an area wise break-up
of land optimised for the Power Plant.
A true copy of the letter dated
22.08.2009 issued by PPGCL to
MoEF&CC qua the break-up of land
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area is annexed herewith and marked

as ANNEXURE R5/5.

Consent granted to PPGCL
under the Air (Prevention and
Control of Pollution) Act,

1981 (“Air Act”)

It is submitted that PPGCL has been
granted with the consent from the
UPPCB under the Air Act on
29.12.2020. A true copy of the consent
granted to PPGCL under the Air Act on
29.12.2020 is annexed herewith and

marked as ANNEXURE R5/6

The domestic effluent should
be used in the treatment
plants so that the same is in

strict conformity with the

PPGCL has maintained the said
standards which is crystal clear from a
perusal of the Test Report dated
22.02.2024 issued qua the testing
conducted of the Sewage Treatment
Plant (“STP”) outlet.

Similarly, PPGCL relies on the testing
report dated 22.02.2024

13.03.2024 issued by M/s Mitra S K

and

Lab qua the testing conducted of the
Effluent Treatment Plant (“ETP”)
outlet.

The true copies of the Test Reports
dated 22.02.2024 and 13.03.2024 qua
the STP Outlet and ETP Outlet,
respectively, are annexed herewith
and marked as ANNEXURE R5/7
(COLLY.).

appropriate Notifications
issued by the MoEF&CC
An industry must install

Electro Magnetic Flow meter
at water withdrawal source,

inlet of ETP and STP. The

PPGCL has on a very regular basis
maintained the records of the STP and
ETP. The same is also evident from a

bare perusal of the Images of the
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industry must also maintain a
logbook of flow meter

reading.

Water Meters installed by PPGCL at
the plant premises.

The true copies of the Photographs of
the water meters, the water meter in
the ETP and water in STP are annexed
herewith and marked as ANNEXURE
R5/8 (COLLY.).

The industry is obligated to

maintain an Online
Continuous Effluent
Monitoring System

(“OCEMS”). The data of the
same shall be shared to the
Central Pollution Control
Board (“CPCB”). The industry
must calibrate the OCEMS
system every half yearly
through recognised agency
and calibration certificate
should be submitted to the
State Pollution Control Board

(HSPCB")

PPGCL has installed the requisite

technology qua the OCEMS. It
regularly submits the data to the
UPPCB. The same is evident from a
perusal of the OCEMS calibration
report submitted by PPGCL to UPPCB
vide its letter dated 07.02.2023.

PPGCL
submitted OCEMS

certificate for October, 2023 to UPPCB.

Furthermore, has also

its calibration
The true copies of the Letters dated
07.02.2023 and 28.10.2023 both
issued by PPGCL to UPPCB along with
the Calibration Certificates are
annexed herewith and marked as

ANNEXURE R5/9 (COLLY.).

The industry is bound to
comply with the notifications
issued by the MoEF&CC and to
send the compliance report to

the UPPCB.

PPGCL has been submitting the
compliance Report qua the EC to
UPPCB. PPGCL had issued a letter
dated 28.11.2022 to UPPCB, marking a
copy of the same to the CPCB wherein
it had annexed the half yearly report
for the period of April, 2022 to

September, 2022.
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A true copy of the letter dated
28.11.2022 along with the half yearly

compliance report is annexed
herewith and marked as ANNEXURE
R5/10.

The industry is obligated to
install PTZ cameras at the Ash
Water  Recovery

(“AWRS”). The re-circulation

System
points for surveillance of
operation within 1 month and
shall provide the URL and

password to the board.

PPGCL has installed the required PTZ
cameras at the AWRS. For the same, it
vide its letter dated 12.09.2020 shared
the URL and the password to UPPCB.

A true copy of the letter dated
12.09.2020 issued by PPGCL to UPPCB
is annexed herewith and marked as

ANNEXURE R5/11.

The ground water shall be

monitored by any National

Accreditation  Board for
Testing and  Calibration
Laboratories (“NABL")
accredited laboratory on

quarterly basis nearby the ash
dykes and analysis report
with respect to heavy metals

shall be sent to UPPCB.

PPGCL has complied with the said
condition. PPGCL vide its letter dated
22.01.2024 to UPPCB has shared the
quarterly stack, ambient air and
ground water monitoring report for
the period of October, 2023 to
December, 2023.

A true copy of the letter dated
22.01.2024 along with the Report is

annexed herewith and marked as

ANNEXURE R5/12.

The environment statement
for each financial year ending
31st March in Form-V is
mandated to be submitted by
the project proponent to the
concerned SPCB as prescribed
Environment

under the

PPGCL has readily complied with the
said condition by supplying the
environment statement for FY 2022-
2023. It is further pertinent to
mention herein that PPGCL has vide its
dated 21.07.2023

letter already
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(Protection) Rules, 1986

(“Rules”), as amended
subsequently, which shall also
be put on the website of the
company along with the
status of compliance of EC
conditions and shall also be
sent to the respective
Regional Offices of MoEF&CC

by e-mail.

submitted the environment statement
as per Form V of the Rules.

PPGCL also got conducted the coal
tests from the period of October, 2022
to March, 2023.

The true copy of the environment
statement dated 21.07.2023 for FY
2022 - 2023 is annexed herewith and
ANNEXURE R5/13

marked as

(COLLY.).

10.

The industry shall develop
and maintain green belt as per
the guidelines issued by the
Board vide office order dated
16.02.2018. The proposal for
plantation in the coming
monsoon shall be submitted

within 01 month.

It is submitted herein that PPGCL
being a diligent entity has always
adhered to the rules and regulations
qua the safety and well-being of the
environment at all times.

In this regard it is apposite to mention
herein that PPGCL has developed and
maintaining a green belt.

PPGCL has until September 2022 has
already planted 3,34,060 saplings for
the purposes of the development of
the green belt and approximately
20,520 saplings were also planted
during the monsoon season FY 2022-
2023. It is further pertinent to note
that PPGCL during the aforesaid
monsoon season has developed land
for planting saplings. The following
are the species planted in the area by
PPGCL:-

(a) Neem,
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(b) Seesham,

(c)  Karanj,
(d)  Siris,

(e) Pipal,

(f)  Bargad,
(g) Bamboo,
(h)  Arjun,
(i) Kadam,

() Gulmohar,
(k)  Alstonia,

O  Imli,
(m) Amla,
(n) Mango,
(o)  Ashoka,

(p) Guavaand

(@ Bel

among other flowering and
ornamental saplings. Furthermore,
PPGCL being a diligent and a
committed entity, is undertaking the
requisite steps towards planting more
saplings in the current monsoon
season.

The Photographs exhibiting the
greenbelt area around the boundary of
PPGCL is annexed herewith and
marked as ANNEXURE R5/14.

11.

The industry must ensure the
installation of closed cycle
cooling system with natural

draft. For the same, cooling

It is submitted that PPGCL has
installed the Cooling towers, the
effluents are being treated and also

the CoC is being maintained.
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towers shall be installed. The
effluents shall be treated as
per the prescribed norms.
Cycles of Concentration

(“CoC”) of 5 shall be provided.

PPGCL has further installed effluent
treatment plant for ensuring that the
effluent is treated in accordance with
its environmental compliances.

The Photographs of the Cooling
Towers as well as the Effluent
Treatment Plant is annexed herewith

and marked as ANNEXURE R5/15.

12.

The industry shall formulate a

well laid corporate

Environment Policy and

identify and designate
responsible officers at all
levels of its hierarchy for
ensuring adherence to the
policy and compliance with
the conditions stipulated in
this clearance letter and other
applicable environmental

laws and regulations.

[t is submitted herein that PPGCL has
on 01.04.2022 introduced the

Environment Policy wherein
compliance and adherence of various
steps to ensure its commitment to a

clean, safe and a healthy environment.

A true copy of the PPGCL Environment
Policy dated 01.04.2023 is annexed
herewith and marked as ANNEXURE
R5/16.

13.

The industry must ensure the

development of a rain water

harvesting system/
infrastructure. The Central
Ground Water
Authority/Board shall be

consulted for finalization of

appropriate rain  water
harvesting technology within

a period of three months from

It is submitted herein that PPGCL has
complied with the said condition.
PPGCL has also consulted the Central
Ground Water Authority (“CGWA”),
Prayagraj Office, for the purposes of
developing the rain water harvesting
system.

It is pertinent to note that pursuant to
the recommendations made by the
CGWA, PPGCL has installed four nos. of

Piezometers for the very purpose of
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the date of clearance and

details shall be furnished.

monitoring the ground water and two
numbers of percolation pond have
also been constructed for rain water
harvesting.

The Photographs of the percolation
pond developed and maintained by
PPGCL are annexed herewith and

marked as ANNEXURE R5/17.

14. | The industry must maintain | It is submitted that PPGCL has
an STP. The treated sewage | installed/ developed an STP for
shall be used for raising green | treating the sewage. It is further
belt/ plantation. submitted that the treated sewage is

used in the raising of the
greenbelt/plantation.

Photographs of the STP
installed/developed by PPGCL in
compliance with its EC obligations are
annexed herewith and marked as
ANNEXURE R5/18.

15. | The industry shall not extract | PPGCL submits that it procures water
ground water for the project | from the Yamuna River through
work at any point in time. pipeline.

16. | A separate environment | It is submitted that PPGCL has set up
management cell with | an independent and a dedicated
qualified staff shall be set up | Environmental department of 4
for implementation of the | officers who are qualified
stipulated environmental | professionals having Masters in
safeguards Environment Science and

Environment Engineering.

17. | Space for FGD shall be | PPGCL has duly maintained a space for

provided for future | FGD which has been kept exclusively
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comprising of at least one
expert in  environmental
science/engineering, ecology,
occupational health and social
science, shall be established
preferably at the project site
itself and shall be headed by
an officer of appropriate level
and qualification. It shall be
ensured that the Head of the
cell shall directly report to the

Head of the Plant who would

be accountable for
implementation of
environmental  regulations
and social impact

improvement / mitigations.

installation as may be | for future installation. FGD installation
required. civil work is in progress.

18. | No water bodies including | PPGCL due to its operations in no
natural drainage system in the | manner is disturbing any water
area shall be disturbed due to | body/bodies within or around its
activities associated with | vicinity.
setting up / operation of the
power plant.

19. | An Environmental Cell | It is submitted that PPGCL has

established an environmental cell

manned with qualified professional

having Masters in Environment
Science and Environment
Engineering.

PPGCL’s Compliance qua the CSR activities:-

PPGCL has undertaken various CSR Activities including but not limited to the

following:-

(a)

Building and establishment of a health centre;
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(b)  Provided access to water and drinking water to the community;
(c)  Construction of Roads to provide better connectivity; and

(d)  Taken initiative for various social security scheme benefits etc.

A copy of the report on the CSR Activities undertaken by PPGCL along with
relevant photographs is marked and annexed herewith as ANNEXURE R5/19.

13. A bare perusal of the aforesaid would categorically indicate that PPGCL has
always duly complied with its EC/ CTO/ CTE obligations and also that it has
always shown its readiness to provide necessary help and assistance to the
locals in and around the vicinity of the plant.

14. Therefore, in the light of the facts and circumstances stated above, it is most
respectfully submitted that the OA filed by the Applicant is nothing but a
frivolous litigation filed without any cause of action and hence it warrants to

be outrightly dismissed by this Hon’ble Tribunal.

FILED BY

SKV LAW OFFICES

Advocates for Respondent No. 5/PPGCL
B-50, Defence Colony, New Delhi-110024,
Phone: 011-47099999

Email: lJawyers@skvlawoffices.com

Date: 29.03.2024
Place: New Delhi
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, - v
PRINCIPAL BENCH AT NEW DELHI

ORIGINAL APPLICATION NO. 203 OF 2022

IN THE MATTER OF :-

Kamlesh Singh

Versus

State of U.P & Ors. ..Respondents

AFFIDAVIT
I, Subhas Chandra Hari Narayan Pandey, aged about 52 years, S/o.
Harinarayan Pandey having its office at PO - Lohgara, Tehsil - Bara, Prayagraj, Uttar

Pradesh-212107, do hereby solemnly affirm, declare and state on oath as under:-

1. That I am the Authorized Representative of Prayagraj Power Generation
Company Limited, the Respondent No. 5 in the above-mentioned matter and
as such I am well conversant with the facts and circumstances of the present
case, based on the information and knowledge as derived from the records

maintained by the Respondent No. 5 in its ordinary course of business.

2. That I have read the accompanying Reply and [ say that the same has been
drafted under my instructions, and that the contents therein are true and

correct to the best of my knowledge and belief.

3. That the Annexures filed along with the accompanying Reply are true copies

of their respective originals.
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4, That the facts stated above are true and correct to the best of m)Mﬁ& 9
*—~T 1}
No part of the same is false and nothing material has been conc

therefrom.

VERIFICATION

I, the deponent above named do hereby verify that the contents of this affidavit are
true and correct to the best of my knowledge and belief, no part of it is false and

nothing material has been concealed therefrom.

Verified at Prayagraj, on this 23 day of March, 2024.

DEPONENT ¢
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- NoT/2/B(UP) 0412007/ 1P (N g3
et Gowt. of India !
GCENTRAL WATER COMMISSION
IRRIGATON PLANNING (NORTH) DTE.
' 204 (8) Sewa Bhavan
A.K. Puram, E
Dated ¢ ./ 2010
To | ‘ 3 ’]
Principal Secretary llerigation)
U0, Bachivaliva,
LUCKNOW — ezanm .

Sub:  Bara Thermal Power Project (3x660 MW) & Karchhana Thermal Power Project
czxﬁﬁﬂﬂm — Water availability - reqg.

r Sir,

| ‘1"

s O fo wasn can be cleated subject io the iolowing conditions.

Plezee refer 10 the Minutes of the meeting ol Entrgy Task Force held on 21.3.2007
caposmd gE an ghttosure (o lelter Ko S35 arnn A UMPPAWater availability/CwW e
data daled 31.3,2008 o Mg LNeGh, U SPONGT LTPOIEIGN LRI Lubahn
(copy snclosed) an the abitve sudjest regarding alocaticn of valer 1o Bara Thermaz!

" Power Project (3x660 MW) & Karchhana Thermal Power Project (2x660 MW).

i .'}\f"". this regard, it is 1o intimate that MOWR has retiewed the status of Thermal Power

qua METBroects proposed in Ganga Basin. MOWR has informed that the project in Ganga

L]
(i) The project authority may create the punds for stanng auﬂucuem Hood waier
AUTING MONESDN M MEE! e WaIk pety el dudog ‘hﬁ 2AN SSASN The
i ‘M':’ e project authorlties may also 1159 the ground water inr meating thelr requirements
ig e M i accordance with the local ground water Svailabilty.

il The waler may be made avarable by the concemed states from their wngation
canals aganst the approvedd water aliocation of such lrrgation projects, Tha
states woulkd not claim any sBgnt for extra usa ol waler on this acceount when (ha
warer share ol the stales in Ganga basin is decwled in ihe fulure

il Aoy ar al of e above meatures may b wsetd by Tharmal Power Siations

L:L o T -J ,-'p- ,]pm !i'b = ]|-.n,!l|rr 1hs=r e

TRUE COPY
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The project authorities/State Govi. may look into the possibilities of use/allocation of
water as per the requirement of 150 cusecs of waler for Bara Thermal power Projects
‘m'm)&mmmmnﬁm{mmmmgmm
options.

Regarging (1) above, the State Govl. may look into the possibilties of actugvng
e B T o o
such a case. the State Govl. has to ensure that the total withdrawal from Ganga or 1%
Inbutaries in the lean seascn for that irigation project including withdrawal for thermal
power project do not exceed the withdrawals already approved for the irngation project
o wiich savings srs proposad,

Further, comménis of this office dated 30.6,2000(copy enclosed] may aiso by relwied
0 :

r

eNc A% anove

PUAREEL FRI Iy

(Munﬁ'ﬂ] Lo L

Director, IP [N)

-
Cﬁ?'}' te: /

<’f; } Managing Director. UP Powear Carporalion L2, (A U.P. Gowvi. Underisking),

Shakn Bnawan, | -Ashon Waiy, Lutame-220007
(2} Shn G.P.Singhal, S50 & Nodal OMicer to Engineering-m-Chial Irrigaiin

Deptt  Luknow. 226001

_ALM

‘TRUE COPrY
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ANNEXURE R5/2

WATER USE AGREEMENT

2 I
:'!'rq
L P ey s T T
HT GO ERMMENT 03 i
B g R (st |
P
e
iy e R SER L bt | [P alid I
Eauim
i, H X = SRR B R
ik e i r R {2
BEE] slen AR AR
I "'_r ""-u;ll\':n:'
b =)
i __,.F
¥

;,_,.,-n" .ﬂh"
[ F'nrndl-'-l“t“-’“'“l*-ﬁ ,} !
erﬂltﬂﬁﬁ':arﬁn:nf-] 2. 1. Gawao
kT ot '

|‘:|.||;,| | | ; ' X
5. (M. (PLA]

frrigotion De mwwr#_ W eroings

%uhm'lPHl SupE:inter?din Erigrine e
e ﬁ R e,

Eiﬂ'ﬂ! ek I ision
Al

‘ﬂ1

ﬂ"-ﬂ.'ﬂ T4y




= 229 25

This water Use Agragment [Agreement| executed a1 ¥orands (3P s R
day ol w4, corssponding ta Scko Somval the ooy of
behvaen (he GOVERNOR OF LTTAR FRADES:

thisugh fhe Chiot Engineer (Song]. Uitor Prodesh. rgatan epatim Wk ol

Cawempant of (Higr Prodash, (hereinofier rafered 10 os GiesliP™ wehich Sxpresson
el uakess s sapuingnt Tofna aonlest o Frdaning Pl Deddemed 1o inciuts
e supcBters in office] Tor the FIRST PARTY. AND PRAYAGEA] POWER GERERATION
EORARANY LMITER o Cormpany nceipontad under tha Comoanies At %56 5“‘-!"".5_'-
5 slecticity gersloling company wilhin 1he mearning of Setiion 21281 tha
Ecirigity Aot 2600, having s registersd office of JECTOR: 128, SULTANEUR 'f'L-F*"fJi

MDA, UTTAR PRADESH 201304, MElA (hareinofer ehamed o s "PRGTL, Wit
axpression shol, urdless f be repugnent 1o the context or meaning thereot. be
deamed b inclpdds e st Bsiias) of thie SECOND PARTY

WHEREAS PPGCL & the Specick Purpase waniche (S} engagec In ine ol a et L
it ot 0 SHEsIMN capaciy Sonl based Bora Thetmal Powal Froec] ned
5.::hq'.'lr._: Vitage Tensil 2o in Districl Allohabod inhe Share of Utar #radaesh |"ihe
Progect] and MG wos sxetuled Delwean LolF ano BEGL . o Q5 58T wiheTein
| weas envisaged 1hat PROCL wall 5et U IN€ oiapst! gl SEN namely PRGLL and
il ks ovalabie [ond, ivoler fuet & fieupunding: off take of power and ofhier

neCesay clearances o inis development cnd sstablishment of Projac

WHEREAS the PPOCL nos tecewed INe pammisnar: of TWE vidie ghar ne FEEIEIUR] |
G 3R07 P S8 Soted D302 20050 D opane seliel iron ey Hreed o Ui
Pratiash Shasnan fetlos no. TARS!T |2 10922262007 delen 1908 300F 0o S8 Ee
DRI DTIREI007 diote 19.4-7008 o deow. B4 cunic fee] Do 3econ OF wiineEr for Boia
snd 5 cusee o Xarchihonn TPP respacively (nEer Vilage Pandua. P Lalepus,
Tensl Baia-of Asohotog Deimel) ‘Shour 15 S hamy e oijett site Dy consiiuesig
wiirable wiled csiroc ion system [ Waler ARSITCTION aysterl Dwer i

Whereas 'Canlral Welar | (Comrdission (GO vide laier no & At VAL 0 0T I
()48 it 03 02 2610 has informad that the profect in Gange Bosn con b gieqred
gabpgct 1o -:c:m-;"ﬁ:-:nr- frval T waler oy De mode avaiotle By 1ne cancemel
srates fram the inigation conals agoins! the approved wolgr olincatian of ek
wrigotion preject. The siate could nel claint any fghl 1oy sklra use of waler gn fns
atcaunt. When tha waiter shana of the stoles in Gango bisis i deciced '”.T LAE:

ALK,

\ 5{##-}3*-‘?”.- X~ L ,__.;,;3::3?
L vl et g4 AT TR (@)

12 { ™ o sreltry sl fererE fawiT, SoHa
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FogeF afg
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#age o9

Praject including copsumption ol the housing colony eic, The supoly Dby
shall commence s suchdate o shall be naifiec by Gou at the reques!
Bl PPGCL - ond continge 1 the tery of i Agreement. The wolarso supohed

snioil e used by PRGEL for fhe purpose of Praject cnly
6] The GouP sholl nol, duting the term ol this Agreamsan !, authenie on sulgect 7o
vy apaticonis lows, permt any permanen! impoundment 1o be eracted on,
oo patmit any divarsion of the wiier ot dver Yormuna Tneding o Bara T e
such, impauadrment S diversion wiuld adeataly aitect he i
weater for the gerstalion of slectic enargy oy (he roect provided, however
il e ColP rdinioing Ul soveraiar owlionly 11 ouinois o fempoany
ke ar Cuerson il as roy be requiced Ty Gniemeargency.or i} for
the grésaler pudlic gead. tera Banad e o exto V4 bows ab-aay one ime
and which impoundment o gvessan shall nob eacead 48NoLIETH Ony penod
of ore monitn, Proviged fuither, thil intne cote of clouie i 1ne GoUR shat 1o
e axtent prachicabie. provice PRGCL not s fhon 90 days. notice i wirilirig
i ig'ggnﬁ'ﬂéf""'ﬁ authonzotion of o lemporan: impoanament or Gvension
chuinig which pero fhe- pomes: il avigs he 04 stanfs rEcessiiaiing
fre seme, ond - infoormn Ina GollF. ol ony abjections simng. 1o the poieni|
mpac! o such femparay impouwianmentidivesion. on PRGCL 0Bty 10
qenerota powed, | PRGECL and GobiP ore unaiie 1o ogree os regords, fre
Aecessity for such fempoegry mptenamentidvemson. the dispuie shol bo
respived orssuon] fo - the dispule (Eselulion IOCEGIBS 05 Mewsen in the
selavan! Chouse of Arifralon Congiithion Ag! 19547 Dunng 192 Dumping
s PRGCL sholl desigr the pumping e o el PRGCL  PrjeT]
reguitament so thal fne suoply of 96 cuses of water thioughoul e year fo
the Projec! & rmignicned thiough h inloka pontof 1neg River Yomuns [res
viloge Pongen, PG - LalOmr Tened- Bora ol Aliohoted Dstaatialall imeas

gl The GoUP shall toke all measures consEian] with the-Quthionty GRo. powers o
He Goul and Gol and fne procedues exsting THiere wnder 1o ermove ar .o
Colse thi 1airoval of any Grauinoized. impouniciEnt or dversion of the
water fram the Yasmuna Bver :néc‘r wilage Poogun, PO teogur, Tehal-Bom
of Allohaoag Deinctl o ik inbeitones thot allacls 1ne-walsy supply te The
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PRGCL sholl pe respansitls for desigrirg, DrocLaing. cormsinucting, eperahng
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WOF (o armerded lime i birme)
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discissect and midtually agregd Debween repes e fives of GouP grd PRGSC]
Belore pUMEping SySem & ComTHsionad and opeaiad (or ing Fioec

Payment of Royally -

ia} wgtes consurnplion of PPGCL snall be reroided roough Telanng Genvies
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TheSouP rapresants and woranls ol i o fas the reguisie power ond aukbBarily 1o
gnter into-and gront the nghts st out herein under 1aw. (i) no fudner ast o ning on
e it O GOl B nedessary o grant Be dgids seil ol Bemeny ard i) ihi
AN bds BEen Guly signed gl voldlly erscided and celiversd By Hhee SolUP
ansd is valid and blnding on ke GolP,

1

The. F'F'L:'Ll rtrp;‘f“ﬁfmlz- eaned wanrants thal Gif iF hoy thie ragusiie power and
authonty-1o enter info: s ogreemant, [if mo forhar aot ar fthang on the oot of
FECCE 4 nacessay 1o ehter inlo this ogreament and (i this Agresment hids

' Eripen Sluly aned vakdly execuwled and dalvered By e PREEL o 5 wolld g
pngig o0 the FRGOL.

letm

he agraamant shal be yolid for 25 yveais, Alter Z5eiars, (uither noew Qopesmiant lor
10 yeors -may Dg exscuied o5 perelevanl GO & GoUF occdrding. o
rEguireTeEn S o tion

Indemniy

A PPGCL agrass-to indammity ard sove Mamiless ne CouP - its-officers, direc o
poents 0Ng empitveas from ond aganst any and ol oohions -clains Goss
demand. domoges. expanses (indiuding reasonabie legal tees|, wdgments
naEliias losset. preceacings ond suils whiCh oig colsed cue 10 breach of ths
Agreerient-by PPGCL wilich prevenls Ing GoUP fom - purchoding alasindily
o e Project excepl wich Braach & coysed oy tha aclion r'.ﬂg.l-gem:e.mr
willtul remc orduchol o, grecion. ogant ond enployeas ohGods

B ihe. GoUPR cgrees o mdemnily ord sove harmiess  PRGCL 5 officers,
directonrs. agents ond emolovess om and gooins: aoy andall oolions, coims
costs, demand. damages, expenies pncluding teosorolie legoe leas)
dgrnents:-babiklies losses, proceedings and suwsis 1hob are Coused duea fo o
braech ol this Agtesmant Dy (e GolP which omeeen s PPGCL Fom oparating
the Projedct whglnar whigily O i oo excEn! suth Degach & Couad by e
action, negligeace of willlut MSconoeE! ol GIRGES dirgcton, sub-canraciorn,
ggent or emcioyes of PPGCL.

Observation and Inspection

the Gad? shal- hove thie right upor reoscrale prol witian nolice 1o PRGEL o
seect e Consiee o, leshing and operafion. oniy rmointencace of the Walar
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ana-oissis s oronging. ony- sch inspection vists o ne Projact ste. Al DeSORs
.mit.‘ng e site arr pahaif of 1|"|_E SolP shiot comply wilth Ihe rocienoole expectations
Gf PPGICL.

secufity

GolP snoll, i ord whenso requested by PRSCL, ander inba on agreement wiln iha
Fimancing Patties entiting fhe Foancing Pories. af thelr colion, 1o boke oved (nig
Agreement from PPGCL and 1o be freoted in Gl igspecls o8 FPGTL and gonfainmng
such otner ungerdiokings on the F:ilU.I" Gl Hes GoliP n v ! the Financing Parlies o
the Firancing Porfias-may reasonabi: recuire o8 oo condifion of they agresmneant |
provge Tindnce rCOmce D willy thig Prajeciinciudging N crantion of Qoo e
‘orolfar secunty haas) on ne Water Absiracticn Sysiem in favour of Ine Financing
Farhes.  Horesdenr, s SollE sholl mgd incrednrer e responsibla o habie- for ing
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Terminafion
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reach by he Gol? of the Agreemen: oo {8} i the same Goours a5 4 result of
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sefishachiGn of Hhe Gollf ol it s haking ol sleps ity powesilo rachly thasome:

[B] Terminofion by PPGCL On e GoUP commiltng a matena! S0aach - of s
Agreement. PPGEL sholl nolify The CoUP o such Dregon and adues:
reciification of the sarme, The taduie of the GoUR to ety the ieach within 30
dons ol e recesnt of the nofice: shed entitle PRPGEL o derminate s
Agreamment immediately withoul firther totdlily piovided, howeser thal no
such broaoh shdll Be g matenol tiedeh [&) 7 the some & oocosoned by o
viclafion o braoch by FRGCL of this Agreemeant or (B il the somig oCous o a
rest-of -of Siring o Farce Mapee eent or () 8 Ahe-breoctss suen fear the
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PUBLISHED BY AUTHORITY _ )
| 2620] =5 Toeml, Wimar, St 8, 2015 /30T 17, 1937
No. 2620] NEW BDELHI, TUESDAY. DECEMBER 8, 2015/4 GRAHAYANA 17, 1937
T, 59 ST HeaTg AEd a7

ST
75 fewet, 7 Rmw=y, 2015

FT.3T. 3305(3).— HerT g7, wAfao (Heam) wfafias, 1986 (1986 +T 29) 1 417 6
ST TRT 25 GIXT Taee A A7 SAN T gV AT (F2e) e, 1986 F A deeT w1
¥ form femafarf oy st 2, sfq —
1.(1) T Graat w7 s s Tt (‘P!Tci”--ﬁ)"-fﬁﬁ‘aﬁ' i, 20152

(2) 7 3o vyt 7yt i ardte 7 e g0

2. TAtaTor (Hrerr) Rum, 1986 &1 smEsEl 1 §—

() ®F # 5 X sad dafua s & oy w Rl s 4 dc sBier
S-ET T ST, Aty —

| #4. ECIul aeE | T
[ 2 | 3 | 4 ]
5% I AT | SEITNR | | ur aw ofigeT (@9 ¥ avaw e
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1 i 3.5mYMWh ¥ RffEe o
ST T EriEe w4 |

L5113 GH2015 {13



239

35

THE GAZETTE OF INDIA

: EXTRAORDINARY [ParRT II-SEC. 3(ii)]

carde & & AW ¥ fiaw afww

3.5mIMWh =8 HTEH=EAT F UHeE H

3.5m3MWh T ¥ i sor o &t
FH FA | _ o
A, 2017 % qy=Tq whassiiie By s
TS A T AfEAw 2.5 mYMWh 7F F
AfAfEs o Iudnr #t @ #9699

o1 T T AT T
(@) w7 °. 25 siT gue dgafdq vEfaat & qearg Mwtfag s 9. e yiEfeat wft s,
AT —
FHE. | SET s T |
1 2 3 4 )
(EEES L] o 100 mg/Nms3
AT STRTEE(S02) | 600 mg/Nms (500 AT ¥ F srwrAT
THTEAT F A TETEAn)
200 mg/Nm? (500 FvTaTe i 5o wfas
T T ZHTLAT)
qATIESH  F AATEE 300 mg/Nm3
(NOX) : : |
T (Ha) 0.03 mg/Nrmd (500 FTaT= si< e A
sy oY SETE)
1 SFA, 2003 % gerg 31 R, 2016° 9% widssria Sdift
()
[EEEEREE] 50 mg/Nm3
| mewe srTEEE (SO2) | 600 mg/Nm? (500 rrae & %9 awar
200 mg/Nm? (500 TTTaTz 3K 399 e+
EFHET 1 ZHTEAT)
CIETAS GO T (11 s 300 mg/Nm?3
(NOX)
a1 { Hg) 0.03 mg/Nm?
1 STad, 2017 & st Sdidt ()
ﬁH?ET RER 30 mg/Nm®
e SIS (SO2) 100 mg/Nm?

AT F AEETEE

100 mg/Nm?3

&
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[\ [—=ve 3 (i) ] TRE & TG 1 FEHE ) 3

(NOx)
7T { Hg) 0.03 mg/Nm?3

L I

* AT (sria) s At s £ g 7 27 39 F diae viefarEt o w3

“* g s sl ST (sFEa) €, e watEeoie et e & 3 § S SiEaior e #
[T 5. Fq-15017/40/2007-Ts%g]

=7, TR g4, GEEHT
feoqur - gor FAw ST F TR, FEMET, 9T 0, §@S 3, 39S (i) # €. e 844(:) 19
FHaT, 1986 Zrer WG T 0 & i IS TYATaAT ST 433(=) ariw 18 wrder, 1987 ;
AT 176() aria 2 e, 1996; aT#n.f. 97 (30), a1 18 W=, 2009 ; A1.F1. 149(x)
T 4 7T, 2009 ; AT.AL. 543(7) T 22 5ars, 2009 ; AL 739(:) A 9 faEy,
2010 ; 17,1, 809(s) ariie 4 sives<, 2010, T, 215(3) wrdie 15 "+, 2011 ; a5/,
221(z7) i 18 =T, 2011 ; ArArf. 354(3) ardi@ 2 7%, 2011 ; AL, 424() qrdie 1
A, 2011 ; wTaT.. 446() TriE 13 §7, 2011 ; @Al 152(5F) arvig 16 |74, 2012 ;
arafA. 266(=) aiE 30 AT, 2012 ; wraAnE. 277(%) T 31 W, 2012; AL 820()
e 9 AT, 2012 ; ALALH. 176() dT@ 18 w1, 2013 ; AT, 535(x) AT 7 Fe,
2013 ; ananf. 771(%) ae 11 REwEw, 2013 ; @raf. 2(@) aie 2 sEad, 2014
T, 229(x) arirE 28 |r+, 2014 ; AT.F.. 232(%) a<i® 31 w7, 2014 ; 5TALH. 325()
arig 7 wE, 2014, s, 612() arirg 25 anrra, 2014 87 i weird= oA 789()
e 11 Favre, 2014 B ar

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delbi, the 7tb December, 2015

S.0. 3305(E).— In exercise of the powers conferred by scciions 6 and 25 of the Environment
{Protection) Act, 1986 (29 of 1986), the Central Government hereby makes the following rules further to

amend the Environment (Protection) Rules, 1986, namely:—
1. (1) These rules may be called the Environment (Profection) Amendment Rules, 2015.
{2) They shall come into force on the date of their publication in the Official Gazette.

2. In the Eovironment (Protection) Rules, 1986, in Schedule ~ I, -
(a) after serial number 5 and entries relating thereto. the following serial number and enirics shall be

inserted, namely:—

[ Sr. No. Industry Parameter Standards
1 2 3 4
Y5A. Thermal Power Water I All plents with Once Through Cooling (OTC)
|

Plant (Water consumption shall mstall Cooling Tower (CT) and
achieve specific water consumption upto

consumption limit)
maximum of 3.5m’MWh within a period

36
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of two years from the date of publication
of this notification,

I Al existing CT-hased plants reduce specific
water conswmption upto  maximum  of
3.5m’/MWh within a period of two years from |
the date of publication of this notification,

fIl. New plants to be instailed after 1" January,

2017 shall have to meet specific water

consurnption upto maximum of 2.5 m’/MWh

and achieve zero waste water discharged™;

(b) for serial number 25, and the entries related thereto, the following serial number and entries
shall be substituted, namely:-

Sr. Na. Industry Parameter Standards
1 2 3 4
“25. Thermal TPPs ( units) installed before 315t December, 2003*
Foweer hant Particulate Matter : 1006 mg/Nm?
Sulphur Dioxide {302) | 600 mg/ N (Units Smaller than 500MW
capacity units)
200 mg/ Nm? (for units having capacity of
500MW and above)
Oxides of Nitragen { NOx} 600 mg/Nm?
Mercury ( Hg) 0.03 mg/Nm? (for s having capacity of

500MW and above)
TPPs { units) installed after 15 January,2003, upto 31+ December, 2016*
Particulate Matter 56 mg/ Nm*

Sulphur Dioxide (50.) 860 mg/ Nm® (Units Smaller than 500MW
capacity units)

200 mg/Nm? (for units having capacity of

500MW and above)
Qxides of Nitrogen { NOx) - 300 mg/Nm?d
Mercury ( Hg) 0.03 mg/Nov
TPPs { units) to be installed from 1 January, 2017**

Particulate Matter 30 mg/Nm?

Sulphur Dioxide (S03) . 100 mg/ Nm#
Oxides of Nitrogen ( NOx) 100 mg/Nm?
Mercury ( Hg) B | (.03 mg/Nm?

*TPPs (units) shall meet the limits within two years from date of publication of this notification.

**Includes all the TPPs (units) which have been accorded environmental clearance and are  under
construction”.
(F. No. Q-15017/40/2007-CPW|
Dr. RASHID HASAN, Advisor
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Nete: - The principal rules were published in the Gazette of India, Extraordinary, Part II, Section 3,

Sub-section (i) vide number §.0. 844(E), dated the 19" November, 1986 and subsequently amended
vide the following notifications:—

S.0. 433(E), dated 18™ April 1987; G.S.R. 176(E) dated 2 April, 1996; G.S.R. 97(E), dated the
18" February, 2009; G.S.R. 149(E), dated the 4™ March , 2009; G.S.R. 543(E), dated 22™ July,
2009; G.S.R. 7T3%(E), dated the 9™ September, 2010; G.8.R. 809(E}, dated, the 4® October. 2010,
G.SR. 215E), dated the 15% March, 2011 G.SR. 22i(E}, dated the 18" March, 2011;
G.S.R. 354(E). dated the 2™ May, 2011; G.S.R. 424(E). dated the 1™ June, 2011: G.S.R. 446(E),
dated the [3" June, 2011; G.S.R. I52(E). dated the 16% March, 2012: G.S.R. 266(E), dated
the 30" March, 2012; and G.S.R. 277(E). dated the 31% March, 2012; and G.S.R. §20(E), dated
the 9™ November, 2012: G.8.R. 176(1), dated the 18" March, 2013; G.S.R. 535(E). dated the
7" August, 2013; G.S.R. 771(E). dated the 11" December, 2013; G.S R. 2(E), dated the 2" January,
2014; G.S.R. 229(E), dated the 28" March, 2014; G.S.R. 23%(E), dated the 317 March, 2014;
G.S.R. 325(E), dated the 07" May, 2014, G.5.R. 612,(E). dated the 25™ Auzust, 2014 and lastly
amended vide notification G.S.R. 789(E), dated 11" Noveraber, 2014,

Printed by the Manager. Goveruneat of India Press. Ring Road, Mayapuri, New Delhi-1 10064
and Published by the Contraller of Publications, Delhi-1 10034,
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. 590] =2 faoelt, @R, AL 7, 2016 /A 17, 1937
No. 590] NEW DELHI, MONDAY, MARCH 7, 2016/ PHALGUNA 17, 1937

T, a9 X AT IEaT daraq
e
% faweft, 7 Wi, 2016

FLA. 682(3A).—ATXT & TSI H FHAT TATEL, a9 AT AAATY Teaad HAraq i
srte=mT |T.AL . 3305(3) aritE 7 e, 2015 T AfSg=d qaiawor (§3e0) Fere 7w,
2015 % 3faeiq 3 aret 1= sfeatea sfafeat o fw o2

1. 99 . 2, %9 §. 25, Ufv &. 2 % A= qroofl § &4 3 =T 4 ¥ “31 "=y, 2003 & qga
geoTiaa Erfidt (grsa)”

2. U8 . 2, #F §. 25, U<k §. 6 #T A0l F T@FT 4 # “300 mg/Nm3” & =19 9% “600
mg/Nm3” 72

3. ¥ H. 2, A §. 25, Ufth §. 8 & AUl & ¥ 3 3T 4 H “1 Fa<l, 2003” F T T
“1 SEdY, 2004” T

[®T.8. F.15017/40/2007-#drse]

TT. TR A, TATERT

1157 GI/2016 (1)
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
CORRIGENDUM
New Delhi, the 7th March, 2016
S.0. 682(E).—In the notification of the Government of India in the Ministry of Environment, Forest
and Climate Change vide number S.O. 3305(E), dated the 7t December, 2015, published in the Gazette of
India, Part II, Section 3, Sub-section (ii), in page 4, in the Table, against serial number 25, for “1* January,
2003 substitute “1*J anuary, 2004”.
[F.No. Q-15017/40/2007-CPW]

Dr. RASHID HASAN, Advisor

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.
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[ -7 3(i)] W %1 TS ¢ SHIER
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION

New Delhi, the 28th June, 2018

G.S.R. 593 (E).—Whereas, a draft notification, for Thermal Power Plants was published in the
Gazette of India, Extraordinary, vide notification of the Government of India in the erstwhile Ministry of
Environment, Forest and Climate Change number G.S.R. 3337(E), dated the 16" October, 2017, inviting
objections and suggestions from all persons likely to be affected thereby within a period of sixty days from the
dated on which copies of the Gazette containing the said notification were made available to the public:

And Whereas, copies of the Gazette were made available to the public on the 16" October, 2017;

And Whereas, all objections and suggestions received from all persons and stakeholders in response to
the draft notification have been duly considered by the Central Government;

Now, therefore, in exercise of the powers conferred by sections 6 and 25 of the Environment
(Protection) Act, 1986 (29 of 1986) read with sub-rule (3) of rule 5 of the Environment (Protection) Rules,
1986, the Central Government hereby makes the following rules further to amend the Environment
(Protection) Rules, 1986, namely:-

1. (1) These rules may be called the Environment (Protection) Amendment Rules, 2018.
(2) They shall come into force on the date of their publication in the Official Gazette.

2. In the Environment (Protection) Rules, 1986, in Schedule-I.-

(a) against serial number 5A, in column 4, for item III, the following item shall be substituted,
namely:-

“II1. Specific water consumption shall not exceed maximum of 3.0 m/MWh for new plants installed
after the 1% January, 2017 and these plants shall also achieve zero waste water discharge.”;

(b) after serial number 5A and the entries relating thereto, the following serial number and entries
shall be inserted, namely:-

SI. No. Industry Parameter Standards
1 2 3 4
“5B. | Thermal Power Plant (water Water consumption Items I to III in column 4 in serial number
consumption limit) 5A above shall not be applicable to the
using sea water Thermal Power Plants using sea water”;

(c) in serial number 25, the following Note shall be inserted, namely:—

“Note: All monitored values for SO,, NOx and Particulate Matter shall be corrected to 6% Oxygen,

on dry basis”;

(d) after serial number 33 and the entries relating thereto, the following serial number and entries
shall be inserted, namely:—

S1. No. Industry Parameter Standards
1 2 3 4
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“33A. | Thermal Power | Stack Power generation capacity: )
Plants with wet | Height/Limit inf~ 100 MW and above  H=6.902(QX0.277)"*
Flue Gas | Meters or
Desulphurization 100 m minimum
(FGD) “Less than 100 MW H=6.902(QX0.277)*
or

3() m whichever is more”;
Q = Emission rate of SO, in kg/hr*
H = Physical stack height in meter
*total of the all Unit’s connected to stack

Note: These standards shall apply to coal / lignite
based Thermal Power Plants.”.

[F. No. Q-15017/40/2007-CPW]
DR. A. SENTHIL VEL, Scientist ‘G’

Note: The principal rules were published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(i) vide number S.0. 844 (E), dated the 19" November, 1986 and last amended vide notification number
G.S.R. 263(E), dated the 22" March, 2018.

Digitally signed by RAKESH
RAKESH SKUL.

Date: 2018.07.03 20:39:18
SUKUL o

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publicatioits, Dethi-110054.

J
P |
( . “lk_: : - _' -
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BY SPEED POST

No. J 13011/60/2008 -1A.II(T)
Government of India
Ministry of Environment & Forests

Paryavaran Bhawan
CGO Complex, Lodi Road
New Dethi-110 003

Dated: 8" Sept, 2009
To

\,‘-’/M/s Prayagraj Power Generation Company Limited
3¢ Flpor, Shakti Bhawan Extension,
14, Ashok Marg,
Lucknow-226001.

Ssub: 3x660 MW Thermal Power Project at Bara, Altahabad, U.P by
M/s Prayagraj Power Generation Company Limited-Environmental
Clearance reg.

Sir,

The undersigned is directed to refer to your communication  no.
3232/Pig/PPGCL/UMPP/Vo!-3 dated 27.11.2008 regarding the subject mentioned
above. Subsequent information furnished vide letters dt. 23.7.2009 and 12.8.09
have also been considered.

2. It is noted that the proposal is for grant of environmental clearance for
setting up of a 1980 MW (3x660) coal based thermal power project at Bara, District
Allahabad, Uttar Pradesh. The land requirement for the project is approximately
1486 acres. Double crop area has been reduced to maximum possible. No forest
land is involved. The coal requirement will be 24000 TPD and will be obtained from
NCL. Water requircment of 5125 m? /hr will be met from river Yamuna at a distance
of about 17 km. As a result of the project 68 familles will be displaced besides 902
PAPS. No National Park/Sanctuary is reported within 10 km of the project site. Kapri
drain has been re-aligned along the west boundary of the project site. Public
hearing was held on 30.5.2008. Total cost of the project will be Rs. 10000.00 crores
including Rs. 300.00 crares for environmental protection measures.

3. The proposal has been considered by the Expert Apprarsal Committee for
Thermal Power and Coal Mine Projects and Ministry of Environment & Forests hereby
accords environmental clearance to the said project under the provisions of
Environment Impact Assessment Notification, 2006 subject to implementation of the
following terms and conchtions:-

TRUE COPY
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-2-

No additional land in excess of _1468 acres ha shall be acquired for
any activity/ facility of this project.
A certificate from the Tehsildar for the land use of the project area with
respect to single crop/double crop shall be furnished within 15 days
from the date of the issue of this letter.

Sulphur and ash contents in the coal to be used in the project shall not
exceed 0.5% and 34% respectively at any given time.

Two stacks(one bi-flue and one single flue) of 275 m height each shall
be provided with continuous online monitoring equipments for SO,
NOx and Particulate matter. Exit velocity of flue gases shall not be less
than 22 m/sec. Mercury emissions from stack may also be monitored
on periodic basis.

High efficiency Electrostatic Precipitators (ESPs) shall be installed to
ensure that particulate emission does not exceed 50 mg/Nm’.

Adequate dust extraction system such as cyclones/ bag filters and
water spray system in dusty areas such as in coal handling and ash
handling points, transfer areas and other vulnerable dusty areas shall
be provided.

Fly ash shall be collected in dry form and storage facility (siios) shall be
provided. 100% fly ash utilization shall be ensured from 4" year
onwards. Unutilized fly ash shall be disposed off in the ash pond in the
form of slurry form. Mercury and other heavy metals (As,Hg, Cr, Pb
etc.) will be monitored in the bottom ash as also in the effluents
emanating from the existing ash pond. No ash shall be disposed off in
low lying area.

Ash pond shall be lined with HDP lining. Adequate safety measures
shall also be implemented to protect the ash dyke from getting
breached.

Closed cycle cooling system with natural draft cooling towers shall be
provided. The Effluents shall be treated as per the prescribed norms.
COC of 5 shall be adopted.

No ground water shall be extracted for the project work at any stage.
The treated effluents conforming to the prescribed standards only shall
be re-circulated and reused within the plant. There shall be no
discharge outside the plant boundary except during monsoon.
Arrangements shall be made that effluents and storm water do not do
not get mixed.

A sewage treatment plant shall be provided and the treated sewage
shall be used for raising greenbelt/plantation.
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Rainwater harvesting should be adopted. Central Groundwater
Authority/ Board shall be consulted for finalization of appropriate
rainwater harvesting technology within a period of three months from
the date of clearance and details shall be furnished.

Adequate safety measures shall be provided in the plant area to
check/minimize spontaneous fires in coal yard, especially during
summer season. Copy of these measures with full details along with
location plant layout shall be submitted to the Ministry as well as to the
Regional Office of the Ministry at Lucknow.

Storage facilities for auxiliary liquid fuel such as LDO and/ HFO/LSHS
shall be made in the plant area in consultation with Department of
Explosives, Nagpur. Sulphur content in the liquid fuel will not exceed
0.5%. Disaster Management Plan shall be prepared to meet any
eventuality in case of an accident taking place due to storage of oil.
Regular monitoring of ground water in and around the ash pond area
including heavy metals (Hg,Cr,As,Pb) shall be carried out, records
maintained and six monthly reports shall be furnished to the Regional

Offi stry. ined should be compared with
the S0 a he ground water quality is not
Tadv due

A gréen belt of adequate width and density shall be developed around
the plant periphery covering 1/3 of total area preferably with local
species.

First Aid and sanitation arrangements shall be made for the drivers and
other contract workers during construction phase.

Noise levels emanating from turbines shall be so controlled such that
the noise in the work zone shall be limited to 75 dBA. For people
working in the high noise area, requisite personal protective equipment
like earplugs/ear muffs etc. shall be provided. Workers engaged in
noisy areas such as turbine area, air compressors etc shall be
periodically examined to maintain audiometric record and for treatment
for any hearing loss including shifting to non noisy/less noisy areas.
Regular monitoring of ground level concentration of SO,, NOx, RSPM
and Hg shall be carried out in the impact zone and records maintained.
If at any stage these levels are found to exceed the prescribed limits,
necessary control measures shall be provided immediately. The
location of the monitoring stations and frequency of monitoring shall be
decided in consultation with SPCB. Periodic reports shall be submitted
to the Regional Office of this Ministry. The data shall also be put on the
website of the company.

A good action plan for R&R with package for the project affected
persons be provided as per prevalent R&R policy within three months
form the date of issue of this letter.

An amount of Rs. 32 crore as capital and Rs. 6 crores/annum as
recurring should be earmarked for activities to be taken up under CSR
by the above proponent. Details of the activities to be undertaken in

45
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this regard should be submitted within one month from the date of
issue of this letter.

Provision shall be made for the housing of construction labour within
the site with all necessary infrastructure and facilities such as fuel for
cooking, mobile toilets, mobile STP, safe drinking water, medical health
care, créche etc. The housing may be in the form of temporary
structures to be removed after the completion of the project.

The project proponent shall advertise in at least two local newspapers
widely circulated in the region around the project, one of which shall
be in the vernacular language of the locality concerned within seven
days from the date of this clearance letter, informing that the project
has been accorded environmental clearance and copies of clearance
letter are available with the State Pollution Controf Board/Committee
and may also be seen at Website of the Ministry of Environment and
Forests at http://envfor.nic.in.

A copy of the clearance letter shall be sent by the proponent to
concerned Panchayat, Zila Parisad/Municipal Corporation, urban lacal
Body and the  Local NGO, is any, from  whom
suggestions/representations, if any, received while processing the
proposal. The clearance letter shall also be put on the website of the
Company by the proponent.

A separate environment management cell with qualified staff shall be
set up for implementation of the stipulated environmental safeguards.

The proponent shall upload the status of compliance of the stipulated
EC conditions, including results of monitored data on their website and
shall update the same periodically. It shall simultaneously be sent to
the Regional Office of MOEF, the respective Zonal Office of CPCB and
the SPCB. The criteria pollutant levels namely; SPM, RSPM, SO2, NOx
(ambient levels as well as stack emissions)shall be displayed at a
convenient location near the main gate of the company in the public
domain.

The project proponent shall also submit six monthly reports on the
status of compliance of the stipulated EC conditions inciuding resuits of
monitored data ( both in hard copies as well by e- mail) to the
respective Regional Office of MOEF, the respective Zonal Office of
CPCB and the SPCB.

The environment statement for each financial year ending 31% March in
Form-V as is mandated to be submitted by the project proponent to
the concerned State Pollution Control Board as prescribed under the
Environment(Protection) Rules, 1986, as amended subsequently, shall
also be put on the website of the company along with the status of
compliance of EC conditions and shali also be sent to the respective
Regional Offices of MOEF by e-mail.

Regional Office of the Ministry of Environment & Forests located at
Lucknow will monitor the implementation of the stipulated conditions. A

46
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complete set of documents including Environmental Impact Assessment
Report and Environment Management Plan along with the additional
information submitted from time to time shall be forwarded to the
Regional Office for their use during monitoring. Project proponent will
up-load the compliance status in their website and up-date the same
from time to time at least six monthly basis. Criteria pollutants levels (
Stack & ambient levels of NOx) will be displayed at the main gate of
the power plant.

(xxxi)  Separate funds shall be allocated for implementation of environmental
protection measures along with item-wise break-up. These cost shall
be included as part of the project cost. The funds earmarked for the
environment protection measures shall not be diverted for other
purposes and year-wise expenditure should be reported to the Ministry.

(xxxii) The project authorities shall inform the Regional Office as well as the
Ministry regarding the date of financial closure and final approval of the
project by the concerned authorities and the dates of start of land

. development work and commissioning of plant.

(xxxiii)y  Full cooperation shall be extended to the Scientists/Officers from the
Ministry / Regional Office of the Ministry at Bangalore /the CPCB/the
SPCB who would be monitoring the compliance of environmental
status.

4, The Ministry of Environment and Forests reserves the right to revoke the
clearance if conditions stipulated are not implemented to the satisfaction of the
Ministry. MOEF may impose additional environmental conditions or modify the
existing ones, if necessary.

5 The environmental clearance accorded shall be valid for a period of 5 years to
start operations by the power piant.

6. In case of any deviation or alteration in the project proposed including coal
transportation system from those submitted to this Ministry for clearance, a fresh
reference should be made to the Ministry to assess the adequacy of the condition(s)
imposed and to add additional environmental protection measures required, if any.

7. The above stipulations would be enforced among others under the Water
(Prevention and Control of Pollution) Act, 1974, the Air (Prevention and Control of
Pollution) Act, 1981, the Environment (Protection) Act, 1986 and rules theré under,
Hazardous Wastes (Management and Handling) Rules, 1989 and its amendments,
the Public Liability Insurance Act, 1991 and its amendments.

47
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8. Any appeal against this environmental clearance shall lie with the National
Environment Appellate Authority, if preferred, within 30 days as prescribed under
Section 11 of the National Environment Appellate Act, 1997.

R).

DIRECTOR

Copy to:-

1.  The Secretary, Ministry of Power, Shram Shakti Bhawan, Rafi Marg, New
Delhi-110001.

2. The Secretary(Environment), Forests and Environment Department
Government of Uttar Pradesh, Room No. 13, New Buildings Vidhan Bhawan,
Lucknow-226001.

3 The Chairman, Central Electricity Authority, Sewa Bhawan, R.K. Puram,
New Delhi-110066.

4. The Chairman, Uttar Pradesh, Pollution Control Board, ‘PICUP Bhawan, 3™
floor, B-Block, Vibhuti Khand, Gomti Nagar, Lucknow-226 020 with the request to
display a copy of the clearance letter at the Regional Office, District Industries
Centre and Collector's  office for 30 days.

5. The Chairman, Central Poliution Control Board, Parivesh Bhawan, CBD-
cum-Office Complex, East Arjun Nagar, Delhi- 110032.

6. The Chief Conservator of Forests, Ministry of Environment & Forests,
Regional Office (CZ), Kendriya Bhandar, 5" Floor, Sector-H, Aliganj, Lucknow-
226020 Uttar Pradesh.

7 The Director(EI), MOEF.
8 Guard file.
9 Monitoring file.
(LALIT KAPUR)
DIRECTOR
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‘%‘E PRAYAGRAJ POWER

NTRATION COMPANY L= f

PPGCL/109
August 22 2009

Shr Lain Kapoor
Director

Ministry of Environment and Forests
Paryavaran Bhawan

GG Complex. Lodhi Road.

New Delhi-110003

Sub: Environmental Impact Assessment Studies for proposed 3x660 MW
' Thermal Power Project at Bara, Distt. Allahabad (U.P).

Sit

Reference is made to the Expert Appraisal Committee Meeting for
Thermal Power Projects held on 10 08.2009

During the Meeting it was directed to submit the certified information
showing village-wise and category-wise break-up of land optimized for Power
House area of 3x660 MW Bara Thermal Power Project, Allahabad

So hereby. we are sending the above information which is enclosed with
this ietter

Thanking You

Yours faithfully .
for Prayagraj Power Generation Company Ltd.

(SAMEER GAUR)
Director
4 s

J',-'"
Fncl as above

R M torg N s ~ ' - b Bt
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Land acquired for the proposed Thermal Power Station District Allahabad, Prayagraj Power Generation Company Limited (Leaving 500

Mtrs. from Highway and Railway Line)

S. Name of Village Barren/xxxx Village Society (Area in|Mono crop (Area in | Doublecrop Total (Area in Detail
No. Hectare) Hectare) (Area in hectare) Hectare)
1 2 3 4 5 6 7
1) Kawari 14.250 47.590 31.102 92.942
2) Berui 11.861 48.612 30.903 91.376
3) Bewra 14.265 116.350 24.548 155.163
4) Khan Samera 33.824 211.154 5.383 250.361
5) Jorwat -- 0.142 0.054 0.196
Total 74.200 423.848 91.990 590.038

Note: The proposed acquired land has been classified on the basis of the average of 12 years of Khasra (1405 to 1416)

Sd/-

14/08/2009

Moolchand Gupta xxx

Area: Bewra

Sd/-
18/08/09
Sd/-
18/08/09
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UTTAR PRADESH POLLUTION CONTROL BOARD
Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.com, Website: www.uppcb.com

CONSENT ORDER

Ref No. - Dated : 29/12/2020
102011/UPPCB/Allahabad(LAB)/CTO/air/ALLAHABAD/2020

To,
Shri BRAJESH SINGH
M/s PRAYAGRAJ POWER GENERATION COMPANY LIMITED
Prayagraj Power Generation Company Limited PO- Lohgara, Tehsil- Bara,
,PRAYAGRAJ,212107
ALLAHABAD
Sub : Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (as amended)
to M/s. PRAYAGRAJ POWER GENERATION COMPANY LIMITED
Reference Application No. 9352909 Dated : 29/12/2020
1. With reference to the application for consent for emission of air pollutants from the plant of M/s
PRAYAGRAJ POWER GENERATION COMPANY LIMITED. under Air Act 1981. It is being
authorised for said emissions, as per the standards, in environment, by the Board as per enclosed
conditions .
2. This consent is valid for the period from 01/01/2021 to 31/12/2025 .
3. Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board

reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 1981 as amended.

This consent is being issued with the permission of competent authority . ) Digitally signed by
AJay KU mar Ajay Kumar Sharma

Date: 2020.12.29
Sharma 18:18:14 +05'30'

For and on behalf of U.P. Pollution Control Board
Chief Environmental Officer (circle-2)

Enclosed : As above
(condition of consent):

Copy to:  Regional Officer, U.P. Pollution Control Board, Prayagraj with direction to send the compliance

report of consent conditions on quarterly basis. Ajay Kumar Digitally signed by Ajay Kumar
Sharma
Sharma Date: 2020.12.29 18:18:30 +05'30

Chief Environmentai Officer (circle-2)
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U.P. Pollution Control Board

53

Dated : 29/12/2020
CONDITIONS OF CONSENT

This consent is valid only for the approved production capacity of electricity generation -1980 MW
(3x660 MW). .

This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.

The maximum rate of emission of flue gas should not be more than the emission norms for the
stacks.

Air Pollution Source Details.

Air Pollution Source Details

S.No Air Polution | Type of Fuel Stack No. Parameters Height
Source
1 Boiler-1 (Cap. Coal 01 Particulate 275 meter
2095 TPH) Matter from ground
attached to level with
1x660 MW ESP.
unit
2 Boiler-2 (Cap. Coal 02 Particulate 275 meter
2095 TPH) Matter from ground
attached to level with
1x660 MW ESP.
unit
3 Boiler-3 (Cap. Coal 03 Particulate 275 meter
2095 TPH) Matter from ground
attached to level with
1x660 MW ESP.
unit

The emissions by various stacks into the environment should be as per the norms of the Board .

Emission Quality Details Detail

S.No Stack No Parameter Standard
1 01 Particulate Matter 50 mg/Nm3
2 01 Sulphur Dioxide 200 mg/Nm3
3 01 Oxides of Nitrogen 300 mg/Nm3
4 02 Particulate Matter 50 mg/Nm3
5 02 Sulphur Dioxide 200 mg/Nm3
6 02 Oxides of Nitrogen 300 mg/Nm3
7 03 Particulate Matter 50 mg/Nm3
8 03 Sulphur Dioxide 200 mg/Nm3
9 03 Oxides of Nitrogen 300 mg/Nm3

Quantity of other pollutants should also be as per the norms prescribed by the Board/MOEF & CC/or
otherwise mandatory .

The equipment for air pollution control system and monitoring ,as proposed by the industry and
approved by the Board should be installed in their premises itself .

The modification or installation in the existing pollution control equipments should be done only by
prior approval of Board .

The operation of air pollution control system and maintenance be done in such a way that the
quantity of pollutants should be in accordance with the standards prescribed by the Board/MoEF &
CC/or otherwise mandatory .
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8. Unit should do provisions for fugitive emissions chimney/stack as per the norms of the Board/MOEF
& CC/or otherwise mandatory .
9. The unit should submit the stack emissions monitoring report within one month from issuance of

consent order along with the point wise compliance report of the consent order . Further quarterly
monitering report should be submitted .

The Unit will file the renewal application at least 2 months prior to the expiry of this Order.
Specific Conditions:

1. This consent is valid for electricity generation -1980 MW (3x660 MW).

2. The industry shall comply with the Stack emission standards notified by MoEF&CC vide
notification dated 07-12-2015 and Ambient air quality standard 2009.

3. The industry shall effectively operate and maintain Online Continuous Emission Monitoring
System and data shall be transmitted to CPCB server. OCEMS shall be calibrated on 6 monthly basis
through recognized agency and calibration certificate shall be submitted to UPPCB.

4. Bag filters at coal crusher house and dust suppression system at wagon tippler & transfer points
shall be operated effectively and continuously.

5. The industry shall comply with the conditions of Environmental Clearance issued by MoEF&CC
Govt of India.

6. Industry shall comply with the conditions of NOC issued by the Board vide letter dated 10-03-
2011.

7. Industry shall comply with the Fly Ash notification No. S.O. 254(E). dated 25-01-2016 of
MOoEF&CC Govt. of India. Proposal for fly ash utilization shall be submitted within 01 month and
detail of Fly ash disposal shall be submitted on quarterly basis to UPPCB.

8. Industry shall maintain effective dust separation /collection system at Coal Handling and
Transportation point in such manner so that Ambient Air Quality is not affected at nearby places and
Ambient air quality shall be monitored on regular basis and its report shall be submitted on quarterly
basis to the UPPCB.

9. ESPs shall be maintained so as to achieve the emission standards as prescribed under Environment
(Protection) Rules 1986. Industry shall submit the Stack emission and Ambient Air quality
monitoring report of Board's Laboratory/NABL accredited Laboratory on quarterly basis.

10. Industry shall develop and maintain green belt as per the guidelines issued by the Board vide
office order dated 16/02/2018, which is available on Board's Website- www.uppcb.com. The
proposal for plantation in the coming monsoon shall be submitted within 01 month.

11. Bottom Ash shall be disposed as per guidelines of MOEF&CC and report shall be submitted to
the Board with in 01 month.

12. Industry shall comply with various provisions of Hazardous and Other waste (Management &
Trans-boundary Movement) Rule 2016. Detail of hazardous waste disposal shall be submitted in
Form-10.

13. Noise level emanating from turbines shall not exceed the prescribed limit of 75 dBA for work
zone in the premises.

14. Industry shall submit environmental statement in prescribed format as per rule 14 of Environment
(Protection) Act, 1986.

15. Industry shall abide by directions given by Hon'ble Courts, MOEF&CC, Central Pollution Control
Board and UPPCB for protection and safe guard of environment from time to time.

16. Unit shall ensure the compliance of office memorandum dated 28-08-2019 issued by MoEF&CC
regarding disposal of fly ash.

17. Industry shall comply with the Office memorandum no. H 48/273/C-1/NGT-83/2020 dated
27.02.2020 issued by UPPCB.

18. Consent fees if revised, shall be payable by industry from the date of its applicability.

19. Industry shall comply with the relevant provisions of Environmental Laws.

20. If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will
remain suspended during the closure period and after ensuring the compliance and after revocation
of closure order, the CTO will automatically be effective with additional conditions mentioned in the
closure revocation order.

. Digitally signed by Ajay
Issued with the permission of competent authority . AJay KU Mar «,marsharma

Date: 2020.12.29
For and on bézhtaor U}.aPollution G310 Boadd .
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Chief Environmental Officer (circle-2)
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4 1
Mitra S. K. Private Limited
TESTING # INSPECTION

TEST REPORT
Name & Address of Customer ; Report No.: MSKPL/ED/2023-24/S12B2T
Prayagra) Power Generation Company Ltd. Date : 22/02/2024
Vill.: Khan Semra, Job No. : EDN/POL/KAT-2023/YBSL1S
Tehsil : Bara,
Dist.: Prayagraj Sample No.: MSKNB/ED/2023-24/02/UF1EBL
(Uttar Pradesh) [India]
{Pin Code - 212107) Drawn/Sabmitted on: 13/02/2024

Reference No. & Date : 9200000102, Date - 2470572021

We hereby certify that the following sample drawn by us / submitted by the customer has been analyzed with the followingresults:

1 Descriptlon of. sample {as declared by customer) Effluents Water
. 2. Sample Mark (If any, given by the customer) STP OUTLET
3. Date of sampling 13/02/2024
Report No. : MSKPL/ED/2023-24/51282T Sample No. : MSKNB/ED/2023-24/02/UF1£BL
ANALYSIS RESULT
e . : - =
| S1No. | Test Parameters | Unit Test Method Result
| 1 Ammomniacal Nitragen (as Nj mg/l APHA [24th Ediuon) 4500-NH3- F 0.63
5 Biochemical Oxygen_Demand (BOD) 3 days at mg/) IS 3025 (Part 44) 30
- | 27degC il o
3 Chemical Oxxgen Demand {LOD) mg/! ! APHA (24th Edition), 5220B 12
——— - — _— . + = - e ——————————— i
4 Total Nitrogen | mg/! | APHA 24TH EDITION, 2023 4500 N-C 13
5 Total Phosphorus as P i mg/| l APHA (24th Edition), 4500P-B,D | 1.2
6 | Total Suspended Solid ; mg/! | APHA (24¢th Edition). 25400 43
2 pH . None APHA (24th Edition) 4500 H+B 7.4 at 25 deg C
. . Standard methods for the examination of
8 Fatcal colifornm MEN/100m) water & waste water, 24th edm, 9221E <18

Opinion : NA

e e ——— }
_.[gég
—m—hZ?nr‘:B/y / For Mitra . te Ligited

WA

Authorised Signat

Y Thisresults relate only to the item(s) tested.

-

This Test Repart shall not be reproduced except in full, without the permission o}'Mrrra S. K. Private Limited.

Shrachi Centre (Sth Floor), 74B, A.L.C. Bose Road, Kolkata - ?00016 West Ben ndla Page 1 of1
Tel.: 91 33 40143000 / 22650007 Fax: 91 33 22650008

Email : info@mitrask.com Website : www.mitrask.com

TRUE C OPY
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] 1
Mitra S. K. Private Limited .
TESTING ¢ NSEECTION

TEST REPORT

Name & Address of Customer : Report No. : MSKGL/ED/2023-24/005319

Prayagraj Power Generation Company Lid. Date : 13703, 2024

Vill.: Khan Semra, ob No.: AR AP -

ol At T J ED/WAT/KAT-2023/00026

Dist.: Prayagraj Sample No.: : 2023-24/02 2

(Uttar Pradesh) [India] MSKGL/ED/2023-24/02/0049

{Pin Code - 212107} Dl‘awn/Submit!ed on: 130272024

Reference No. & Date: 9200000102, Date - 24/05/202)

We hereby certify that the following sample drawn by us / submitted by the customer has been analvzed with the followingresults;

1. Description of sample (As declared by cus_tomer] Ground Water
2. Sample Mark (if any, given by the customer) HP-3 JORVAT VILLAGE
' 3. Date of sampling 13/02/2024
Report No. : MSKGL/ED/2023-24/00331 Sample No. : MSKGL/ED/2023-24/02/00492
ANALYSIS RESULT
Chemical .
Sl No. Test Parameters = Unit | Test Method Desirable Limit [ Permissible Result !
{ | Akalinity [asCac03 | [ AEHR [232"31*;"_1(%3"} | 200 600 l 364
2 | Alumimum { as Al ) mg/l i“PHMB[r&;ﬁ‘é;]“_][%llms 2054} 0.03 ' 0.2 BDL(DL:0.01)
3 Anionic Detergents (as MBAS) mg/! APHA [g’:i‘zr;iécj;g(]mﬁSm 0.2 Il 1.0 | BDL (DL:0.02)
% It Arsenic( as As) mgn  [APHA {23{5:5&:;::;_]&1]2“ 2017 0.01 | 0.05 ' BDL(DL:0.005)
| __ g t_ : B‘a:mr;n (as Ba) *‘ mgi[_ ;*“'“" “ﬁ;‘gﬁ‘;i%‘zuf“‘i 07 | NoReluation. | BoupLo)
| 6 Boron (as B) mg/l i.r‘\PHA (23 rd Edinon}2540C_(0) 0.5 1.0 : BDL({DL:0.5)
; 3 ' Cadmium (as Cd) _L mg/l ) ATHA {232'31%3‘]’“]3‘2“3 0.003 | BD-L[_DL:G.DDU
l 8 Calcium [as Ca) mg/l | APHA m;;gf?ijcg']] gl 75 200 131
| o | Chioride (asCl ) ‘ mg/t | "PHMzargIEd_}_"{?):{]”’soo'c’ g 250 1060 ' 190
o Copper (A Cit) mg/l F’""‘E:*&Edé‘;g}’j%‘}zcs 007 g5 L5 BDL(DL:0.02)
L1 Cyanide { as CN) I mg/| APHA erig‘:?fgi}ﬁw EN-E 0.05 No Relaxatinn ‘' BDL{DL:0.02)
i i2 . f - F!_ur;l; {asF) I mg/l | APHA {éirﬂdztgig?&;snﬂ A L0 L5 o
_l.'i Free Residual Chlorine | ma,! = 3‘23;?&:‘223:%5 o 1 0.z i 1.0 BDL[{TLO.lD}
Y | Hexavalent Chromium (as Cre6) | ma/! APHAZ3rd Eg%.’;on', 000G BDL (DL:0.05)
b s tron {as Fe) | me/) AFHA f33"gﬂﬁld.;f*l‘;’}‘35°° Fe R 03 No Relasation UL [DL;U.US]-_ |
16 Lead (as Ph ) l me/! VLR [232:;‘1?}"3;’“}3”03 0.01 No Relaxation | BDL(DL:0.005)

*  This results relate only to the itern(s] tested.

-

This Test Report shall not be reproduced excepe in full, without the permission of Mitra 5. K. Private Limited.

Shrachi Centre (5th Floor), 748, A.].C. Bose Road, Kolkata - 700016, West Bengal, India. Page 1 0f2
Tel,: 9133 40143000 / 22650007 Fax : 91 33 22650008
Email : info@mitrask.com Website : www.mitrask.com
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Mitra S. K. Private Limited

Report No. ; MSKGL/ED/2023-24/005319

TESTING «'NSPECT IN

Sample No. ; MSKGL/ED/2023-24/02/00492

ANALYSIS RESULT
Chemical
SI No. | Test Parameters | Unit Test Method ! DesirableLimit | Permissible Result
b L i
y : el APHA (23rd Edition) 3500 Mg : A=
; 17 Mdgnes,um_la; Mg me/l B.2017.(0) 30 B iﬂ_ﬂ 27
. i . 'APHA (23rd Ediuon)3120B 2017 R
| 18 | Manganese (as Mn! mg/! (ICP OES) (0] ) 0.1 0.3 BOL{DL:0.02:
o . ; 15 3025(Part 48)-1994; . T——
i 19 Mercury (asHg ) mg/i Rifm:2014.(0) 0.001 No Relaxation BDL{DL:0.0002;
rm Sdit 317
20 J Molybdenum [as Mo| mg/i AFHA "32!-:1?;3?")31"08 0.07 No Relaxation BDL{DL:0.03]
- APHA (23rd Edition) 31208 n
. ~kal e N o - 3 i
21 Nicke! (as Nt ) | ma/l _ 2017.00) | 0.02 No Relaxation BDL(DL;0.0I} N
23rd anl 4500- NO3-
22 Nitrate (a5 NO3 | ma/l i lhsr; E%‘;":I:{])})w g | 43 No Relaxation 15
a ze eV L7 L), : -
| Phenolic Compounds | as . APHA(23rd Edinon)3530C 2017] : 1 P
2 1 CoH30H) m&/ " Chioroform Extraction) (0] 0.001 0.002 | BDL{DLO0OL
24 B Selenium fsij | mg/l APHA [232?'?31:;?“)3 heRp | 0.01 NiReEa.\-:lH:n B_Di.LLIL:G.UUSJ
) . APHA (23ra Edition) 4300-504 F
g 2 ate | 35 504 ng;/ i 4
I 28 - Sulphate( 3 ) mg 2017.(0} 1 200 400 6
) e v APHA (23rg Edition) 2340 C -
! 26 . Tatal Hardness (3s Calu3 ) masi 2017 (0) 200 600 140
. APHA [23rd Edinon)31208 ~ =
27 Zinc (as Zn} mg/! { 32}1?_{0,?“} “ z 15 | BDL(DL:0.02)
i APHA (23rd Edition) 21208 =
28 Colour Hazen 2017 (0) 5 3 15 | BDL(DL:5.0)
79 Odour Naone APHAY23rd Edinon)2130B_(0) Agreeanble Agreeakle | AGREEABLE
) IS 3025 {Part 8)-1983
te
30 Taste [ Moo | ram20i2(0) It
31 Tatal Dissolved Solids [as TDS) mg/l  APHA [23rd Editon) 2540C_(0) 500 2000 456
32 Turbidity NTL. APHA (23rd Edition] 21308 (0} | 1 5 BDL (DL:1.0)
e R AT T s — 1
. pil None | APHA( 3"“;‘?{;‘]""1 wanehh || 6565 NoRelaxation  |7.56 AT 25 DEGEEC
| Micro Biology
| SINo. Test Parameters Unit Test Method Desirable Limit Permissible Result
[
34 E.coli /100ml | APHA 23rd Edition 9221 F_{0) NA l Not Detected
] —
35 Total coliform bacteria MPN/100m| ' APHA 23rd Edition 9221 B_(0) i NA 17
DL : Detection Limit BDL : Below Detection Limit
Opinion:
4
o~ o2
Report Verified By -~ For Mitra S. vate Limited
N
Authorised Sighiatory
*  This results relate only to the item(s) tested. /
*  This Test Reporr shall nat be reproduced except in full, without the permission of Mitra S, K. Private Limited.
Shrachi Centre (5th Floor), 74B. A.J.C. Bose Road, Kolkata - 700016, West Bengal, India. Page20l2

Tel.: 9133 40143000 / 22650007 Fax:91 33 22650008
Email ; info@mitrask.com Website : www.mitrask.com
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Name & Address of Customer :

Prayagraj Power Generation Company Ltd.

Vill.: Khan Semra,
Tehsil : Bara,

Dist.; Prayagraj

(Uttar Pradesh) [India]
{Pin Code - 212107}

We hereby certify that the following sample drawn by us / submitted by the customer has been analyzed with the followingresults:

TEST REPORT

Report No.:

Date :
Job No.:

Sample No.:

Drawn/Submittedon:

Reference No. & Date :

TESTING « NSFECT ON

MSKGL/ED/2023-24/005320
13/03/2024
EN/WAT/KAT-2023/00026
MSKGL/ED/2023-24/02/00491
13/02/2024

9200000102, Date - 24/05/2021

1. Description of sample (As declared_by customer)

Ground Water

2. Sample Mark (if any, given by the customer)

HP-2 KAPARI PANCHAYAT BHAWAN

3. Date of sampling 13/02/2024 I
Report No. ; MSKGL/ED/2023-24/003320 Sample No. : MSKGL/ED/2023-24/02/00491
ANALYSIS RESULT
——— .
Chemlcal
|
St No. Test Parameters ‘ Unit ‘ Test Method Desirable Limit Permissible Result |
1
| | Alkahnity (as CaCO3 | ma/! ARHA {zggglﬁ,‘i}%‘]’“] 23208 200 600 108 '
2 Aluminmum (as Al } mg/! APHA [33I"|‘::E‘gt§:‘}li1}203 2017 0.03 0.2 BDL(DL:0.01}
2 | Anionic Detergents (as MBAS} | mg/! APHA [ggﬁdgn)ssm | 02 | 1.0 BDL (DL:0.02]
‘APHA (23rd Edition)31208 2017 '
Arsenic( as As) | mg/! . A 001 0.05 BDL[DL:0.005)
= ' APH«(’;:::;J?I'}{;}ZUB“GV B R 4|_
- A(23r ition 2017 3 3 ;
' __5 5 Barium [ts Bi: ) | _m;g/l T {ICPOES) (0) i [_).; - :‘ _-No Relnntlcn?_ BDL(DL:D.I_;_ _
r 6 | Boron (3s B) mg/l | APHA (23 rd Edition)2540C (0} | 0.3 1.0 BDL (DL:0.5) |
5 | Cadmium (as Cd) ma/l ‘“PH"‘”'Z'&E"{'S:’“B”“B : 0.003 No Relaxation BDL(DL:0.001) |
. . APHA (23rd Edition) 3500 Ca
Calcium {as Ca) mg/l 75 200 32
_— i '
E Chloride {as Cl ) mgfi || AFPA [23’2:1;“[;’?" 00~ 250 1000 38 |
S , = . —
’ . Copper (s Cu) e [236‘215‘:;2}5’;‘](%’)209 =Rl 005 LS BDL(DL:0.02)
I Cyanide [ 3sCN) wgh |APUAL2ENd Biiuon) 5500 CN-H| 0.05 No Relaxation BDL (DL:0.02)
: . L 207000 | bkiia Lpkane |
12 Fluoride (as F) !| mgh | APma (E?,def:i‘;"&fw' 5 10 15 BDL (DL:0.10}
i T 153025 (Part 26)-1986 o — aw
1 Free Residual Chlorine | mg/} Rﬁni:;gnlt%} 02 1.0 BOL(DLO.10)
;4 Hexavalent Chromium (as Cr+6) ‘ mg/l | APRA-Ir Egtyé.;fﬁl?, 500cr BDL (DL:0.05)
15 fron (as Fe) l mg/! AERA {23!'?5&;%%11)}3500 Fel 0.3 No Relaxadon 0.17
i Lead (as Pb) ma/l | “pHa{zgﬁlﬁﬂg?“’jl“OB 001 No Relaxation BDL{DL:0.003)

Shrachi Centre (5th Floor), 74B, A.J.C. Bose Road, Kolkata - 700016, West Bengal, India.

*  This results relate only to the item(s) tested.

* 1lus Test Report shall not be reproduced except in full, without the permission of Mitru 5. K. Private Limited,

Tel.: 91 33 40143000 / 22650007 Fax: 91 33 22650008
Email : info@mitrasik.com Website ;: www.milrask.com

Page1o0f2
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1
Mitra S. K. Private Limited

TESTING » NSPECT'OM

Repor[ No. : MSKGL/ED/2023-24/003320 Samp[e No. ; MSKGL/ED/2023-24/02/00491
ANALYSIS RESULT
Chemical
SINo. Test Parameters Unit | Test Method Desirable Limit Permissible Result
N | : :
17 Magresium [as Mg) mg/l | APHA 1“3';35‘35,“‘[’3: A E 30 100 8.6 |
, T IAPHA (23rd Edition) 31208 2017, |
. 18 Manganese (as Mn) meg/| (ICP OES) (0) 0.1 0.3 + BDL{DL:0.02}
I 1S 3025(Part 48)-1994; i i
19 Mercury (as Hg) mg/| Rifm:2014 (0] l 0.001 No Relaxatien BDL{DL:0.0002! |
i 2 b
! 20 |  Molybdenum(asMo] | me/l | ATPA [“3;"5’15‘,‘*(‘3‘;"’3”03 | 0.07 | NoRelaauon | BDL(DL00S) |
a1 | Nicke! {as N1 ) mg/! AREA [zzrglid{ig?"mzw 0.02 NoRelaxation |  BDL{DL:0.0L)
22 Nitrate (as NO3 ] | me/l APH&IH'—EE%‘;:;'E]O:SDG‘ NI 45 : No Relaxation ‘ 12
. Phenolic Compounds ( as ol APHA (23rd Edition)5530C 2017 . T ;
23 | CEHSOH) | (Chloroform Extraction) [0) b0l v SRLLDI0.00Y)
- Selenium (as Se) | mgan | APHA (e FERS PR || 0.01 NoRelaxation | BDL{DL:0.005)
| | . o L— bl
% Sulphate { 35504 ) | gy APHAL i e i 200 100 | 73
2017 (0} —
26  Total Hardness (as CaCO3 | I mg/| AFBA ["sfgﬁd'fg:nl AR 200 | 600 \ L6
=== 7 — 3 = !
3 u
27 Zinc (as Zn) mg/! "P"“"i"c;lgdzs“’“m 208 | 5 ‘ 15 | Boi(DL:002)
) APHA {Z3rd Edition) 21208 | “ ' :
s || Colour Hazen i | 5 . 15 BOL (DL:5.0)
] 29 ! Odeur Nene APHA{23rd Edition)21508 (0} ! Agreenble ; Agreeahle | AGREEABLE
| ; IS 3025 (Part 8)-1983 - |
| ey T | | emsenfo) | L
| 31 | Total Dissolved Solids {(as TDS) | mg/l |APHA (23rd Edition) 2540C_(0)! 500 2000 | 182
| 32 Turbldlty N.T.U APHA (23rd Edition) 21308_{0) I_ 1 I L 2.0
I ol T s APHA(23rd Edition) 4500-H- — I = . [ 7.39 AT 25 DEGREE
| 3 : | — B.(O) | - o i
-
' Micro Biology
S No. Test Parameters Unit Test Method Desirable Limit Permissible Result
1 1
34 E.coli /100m! | APHA 23rd Ediuon 9221 F_(0) NA | Not Detected
| 45 | Total coliform bacteria MPN/100m!i { APHA 23rd Edition 9221 B {0) l NA | <18

DL : Detection Limit BDL : Below Detection Limit

Oplnion :

_“.4 -
Re ed 37‘1/— For Mitra . K. rivate Limized

Authorised Sighatory

*  This results relate only to the item(s) tested. V
*  This Test Repart shall nat be reproduced except in full, without the permission of Mitra 5. K. Private Limited.

Shrachi Centre (Sth Floor), 74B, A.l.C. Bose Road, Kolkata - 700016, West Bengal, India Page 2 of 2
Tel.: 9133 40143000 / 22650007 Fax: 91 33 22650008
Email : info@mitrask.com Website : www.mitrask.com _'“? h\*"“
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ANNEXURBBR5/9 (COLLY.) 62

PPGCL

Ref: PPGCL /ENV/FY23/ X229 Date: 07.02.2023

To,

The Member Secretary

U.P Pollution Control Board
Building No. TC-12 V,
Vibhuti Khand, Gomti Nagar

Lucknow — 226010
Subject: OCEMS calibration report in compliance to CTO condition granted on 29.12.2020

Dear Sir,
With reference to the above mentioned subject and condition of CTO. Please find enclosed
OCEMS calibration report.

This is for your kind information and record please.
Sincerely,

For Prayagraj Power Generation Company Limited

S H Pandey
Chief O&M Services

Enclosures = OCEMS calibration report
Cc: Regional Office

U.P Pollution Control Board, Prayagraj

Y

Prayagraj Power Generation Company Limited b \
Registered Office : Shatabdi Bhawan, B 12 & 13, Szgygummlvagar, Noida, Uttar Pradesh - 201301
Phone: + 91-120-6102000/6102208 CIN: U40101UP2007PLC032835

Plant Address : P.O. - Lohgara, Tehsil - Bara, Prayagraj (Allahabad), Uttar Pradesh - 212107
Phone: + 91-7525006400/ 8528846666, Web:-ppecl.co.in. Email:-ppecl@ppecl.co.in



SITE CALIBRATION CERTIFICATE
CEMS ANALYSERS

267

SITE CALIBRATION CERTIFICATE

. Calibration Cert No: FM2211PNE-00002
FM<2022><11><LKO>-<02>
Site Information:

63

¥ FORBES
[ )

MARSHALL

Forbes Marshall

Krohne Marshall

Forbes Viyncke

Forbes Marshall Arca

Codel Intematianai

Forbes Solar

Forbes Marshall Steam Systems

Customer Name: Prayagraj Power Generation Company Limited - Bara, Allahabad R
Customer PO No: 6000000769
FM OA No: | 352109944 . OA Date: 29/01/2022 |
. Model No: GAS ANALYSER < GCEM40XX >
Serial No: | 0764
Date of test: | 24/11/2022
Validity ' 3 Months
(since Date of Test) : .
Tag/ Location: | Stack Boiler 1
Item Serial no’s 'I Value Remarks (if any)
; Transceiver GCEMA0XX-0764 i NA [
. | !
| Display Unit (DDU) | GCEMA0XX-0764 NA
| Probe Type ‘ NA | NA
TEPROM Set | A 1 NA
| Path Length | NA [ l
|

| Accessories (Cylinder Details)

Cylinder SN Species Concentration (ppm) | Cylinder Certificate SN Validity End date
740859 SOx 470 - | 740859 21.11.2023
740859 NOX 470 740859 21.11.2023
ALCAL-262991 €02 | 11.05% ALCAL-262991 21.11.2023
| 740859 ) 470 740859 21.11.2023
|
‘ N
| .
| |
Operational Checks:
Item Range (4 -20mA) uom | Average
!’ o/P1 0-25 % 30 sec
| o/P2 0-1000 mg/Nm3 30 sec
o/P3 0-1000 mg/Nm3 | 30sec
o/pP4 0-2000 mg/Nm3 | 30 sec
0/P5S 0-25 % 30 sec
| Check Value (¥) _ Remark i
|

| "REU¥S AaeL S mete Limited v
B-58, Secior E, Kapoorhala

- = a, Aliganj, Near Chandraiok Hydel Colony, Lucknow-226024
Uttar Pradesh, India. Tel : +91 522 4006410 Email: lucknow@forbesmarshall.com

Regd. Office: A-34/35, MIDC H Block, Pimpri, Pune 411 018. Tel: +91 20 27442020 / 30851199, Fax: +91 20 27442040

| Format Release Doc ID:1300}IGGG | Rev:A

f Issue:0

| Date:25" Sep 2018 | Ref: NA

Energy Ggnservation | Environment | Process Efficlency

www.forbesmarshall.com



SITE CALIBRATION CERTIFICATE
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64

CEMS ANALYSERS
> FORBES
‘-4 MARSHALL
Test data: Forbes Marshall
Krohne Marshall
Fuel :Coal Forbes Viyncke
specify Fuel Mixture (If Applicable) Forbes Marshall Arca
i Capaclty (TPH/ As applicable): 209.5 TPH (Stack 1) SRR I
Boiler / Process Capaclty PP : ? -
:;]-‘,‘_:g._i darshall Steam S Stars
SN Species Cylinder | Analyser Pressure | Temperature | Remarks
' : Concentration II Reading (ppm) | (kpa) | (DegC)
(ppm)
|1 | 502 470 | 472 105 | 30
'z |NO 470 470 105 |30 _
I3 | co2 | 11.05% | 11.05% 105 30 5
4 ' co | 470 470 105 30 !

Note:

1. The calibration results reported in this certificate are valid at this time and for stated conditions

of measurement.

2. This report should not be reproduced except in full without our prior permission in writing.

Calibrated By:

Name:

,. Py %
Signe j;/x,
(For¥orbegiMarshall)

Forbes Marshall Private Limited

Nayan Rana

24/11/2022

B- 58, Sector E, Kapoorthala, Aliganj, Near Chandralok Hydel Colony. Luckn 226024
Uttar Pradesh, India. Tel : +91 522 4006410 Email: Iucknu\.{'@forbesn{'arshall.m
Regd. Office: A-34/35, MIDC H Block, Pimpri, Pune 411 018. Tel: +91 20 27442020 / 39851199, Fax: +91 20 27442040

LR TTer-s

| Rev:A

I Issue:0

| Date:25" sep 2018 | Ref: NA

|_Format Release Doc ID:1300/16GG

Enmergy Senservation | Environment | Process Efficlency

www.forbesmarshall.com



SITE CALIBRATION CERTIFICATE

CEMS ANALYSERS

Calibration Cert No: FM2211PNE-00004

SITE CALIBRATION CERTIFICATE

FM<2022><11><LKO>-<04>

Site Information:

Customer Name:

269

W

65

FORBES

MARSHALL

Farbas Marshall
Krohne Marshall
Farbes Vyncke

Forbes Marshall Arca
Codel Internatinnal
Forbes Solar

Forbes Marshail Steam Systams

Prayagraj Power Generation Company Limited - Bara, Allahabad _

“Customer PO No: 6000000769 S -
FMOANo: SN OADate:29/01/2022
“Model No: GAS ANALYSER < GCEM40XX > o,
Serial No: 0762 - -
Date of test: 24/11/2022 o
Validity | 3 Months
{since Date of Test) : f .
Tag/ Location: | Stack Boiler 2 . o o
‘Tt?:n Serial no’s Value | Remarks (if any)
Transceiver | GCEMAOXX-0762 | NA - o
Disolay Unit (DDU) GCEMA40XX-0762 ]' NA
Probe Type | NA l NA |
EPROM Set ] NA | NA |
Path Length | NA T [

Accessories (Cylinder Details)

. Cylinder SN !' Species ' Concentration (ppm) f' Cylinder Certificate SN | Validity End date
740859 |‘ SOx 470 | 740859 {21.11.2023
740859 NOx 470 740859 | 21.11.2023
ALCAL-262991 co2 1% ALCAL-262991 | 21.11.2023
740859 co 470 740859 | 21.11.2023

Operational Checks:

Item | Range (4 -20mA) ' uom  Average

o/P1 | 0-1000 _mg/Nm3 30 sec
o/p2 | 0-2000 _mg/Nm3 30 sec
0/P3 | 0-25 | % | 30 sec |
o/Pa | 0-2000 | mg/Nm3 30 sec
| o/ps | 0-1000 | mg/Nm3 | 30 sec
| Check | value (v) Remark
FR$FEMarGERLETee Limited v [

ganj, Near Chandralok Hydel Colony, Lucknow-226024

B-58, Seclor E, Kapoorthala, Ali
522 4006410 Email: lucknow@forbesmarshall.com
pri, Pune 411 018. Tel: +91 20 27442020 / 30851199, Fax: +91 20 27442040

Uttar Pradesh, India. Tel : +91
Regd. Office: A-34/35, MIDC H Block, Pim

CIN No.: U28936PN1985PTC037806

Enargy Gaopservation | Environment | Process Efficiency

www.forbesmarshall.com
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SITE CALIBRATION CERTIFICATE
CEMS ANALYSERS

Tast data:

Fuel :Coal
specify Fuel Mixture (If Applicable)

66

™V FOR
h MARSIEAELSL

Forbes Marshall

Krohne Marshall

Forbes Vyncke

Forbes Marshall Arca

Codel International

Forbes Solar

Forbes Marshall Steam Systems

Boiler / Process Capacity (TPH/ As applicable): 209.5 TPH (Stack 2)

SN Species | Cylinder Analyser ' Pressure Temperature Remarks

' Concentration | Reading (ppm) | (kpa) (Deg C)

| (ppm) | |
1 502 470 470 101 120 o
2 NO | 470 | 470 101 120 ]
3 Cco2 11% [11% | 101 120 | 8
4 co | 470 469 | 101 120

Note:

1. The calibration results reported in this certificate are valid at this time and for stated conditions

of measurement.

2. This report should not be reproduced except in full withaout our prior permission in writing.

Calibrated By:

Name: I Nayan Rana

][ 24/11/2022

Sighed /" -
(For Farbiés Marshall)

Forbes Marshall Private Limited

B- 58, Sector E, Kapoorthala Aliganj, Near Chandralok H
« Kz ; i ydel Colony, Lucknow-226
Uttar Pradesh, India. Tel : +91 522 4006410 Email: lucknow@forbesrzarshall‘ou:m v

Regd. Office: A-34/35, MIDC H Block, Pimpri, Pune 411 018. Tel: +91 20 27442020 / 39851199, Fax: +91 20 27442040

CIN No.: U28996PN1985PTC037806

Enargy Ganservation | Enviranment | Process Efficlancy

www.forbesmarshall.com



SITE CALIBRATION CERTIFICATE

CEMS ANALYSERS

SITE CALIBRATION CERTIFICATE

Calibration Cert No: FM2211PNE-00006
FM<2022><11><LKO>-<06>

Site Information:

271

67

"V FORBES

MARSHALL

Forbes Marshall

Krohne Marshall

Forbes Vyncke

Forbes Marshall Arca

Codel Intemational

Forbes Solar

Forbes Marshall Steam Systems

Customer Name: Prayagraj Power Generation Company Limited — Bara, Allahabad

Customer PO No: 6000000769

FM OA No: 552109944 | OA Date: 29/01/2022

Model No: GAS ANALYSER < GCEM40XX >

Serial No: 0763

Date of test: 24/11/2022

validity 3 Months

(since Date of Test) :

Tag/ Location; Stack Boiler 3

Item Serial no’s Value Remarks (if any)

Transceiver GCEMA40XX-0763 NA

Display Unit (DDU) GCEMA40XX-0763 NA

Probe Type NA NA

EPROM Set NA NA

Path Length NA

Accessories (Cylinder Details)

Cylinder SN Species Concentration (ppm) | Cylinder Certificate SN Valldity End date

740885 SOx 470 740885 21.11.2023

740885 NOx 470 740885 21.11.2023

ALCAL-262997 coz 11.12% ALCAL-262997 21.11.2023

740885 co 470 740885 21.11.2023

Operational Checks:

Item Range {4 -20mA) UuoMm Average

o/P1 0-1000 mg/ Nm3 30 sec

o/p2 0-2000 mg/Nm3 30 sec

o/P3 0-25 % 30 sec

o/P4 0-1000 mg/Nm3 30 sec

o/P5 0-25 % 30 sec

Check Value (v) Remark
FR548 3 MsidituaTess Limited v

B- 58, Sector E, Kapoorthala, Aliganj, Near Chandralok Hydel Colony, Lucknow-226024
Uttar Pradesh, India. Tel : +91 522 4006410 Email: lucknow@forbesmarshall.com
Regd. Office; A-34/35, MIDC H Block, Pimpri, Pune 411 018. Tel: +91 20 27442020 / 39851199, Fax: +91 20 27442040

FPEMRaP AETEREE Boe D 1 30016 GG

] Rev:A

] Issue:0

| Date:25" Sep 2018 | Ref: NA

l

Endrgy’Gofigervation | Environment | Process Efficlency

www.forbesmarshall.com




SITE CALIBRATION CERTIFICATE
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CEMS ANALYSERS w FDRB E S
u MARSHALL
Forbes Marshall
Krohne Marshall
Test data: Forbes Vyncke
— g Forbes Marshall Arca
Codel Intemational
Fuel :Coal Forbes Solar
Specify Fuel Mixture (If Applicable) : Forbes Marshall Steam Systems
Boiler / Process Capacity (TPH/ As applicable): 209.5 TPH (Stack 3)
SN Species Cylinder Analyser Pressure | Temperature | Remarks
Concentration | Reading (ppm) | (kpa) (Deg C)
(ppm)
11 S02 470 473 101 115
2 NO 470 472 101 115
3 Co2 11.12% 11.1% 101 115
a | CO 470 473 101 115
Note:
1. The calibration results reported in this certificate are valid at this time and for stated conditions
of measurement.
2. This report should not be reproduced except in full without our prior permission in writing.
Calibrated By:
Namia: Nayan Rana
24/11/2022

Forbes Marshall Private Limited
B- 58, Sector E, Kapoorthala, Aliganj, Near Chandralok Hydel Colony, Lucknow-226024

Uttar Pradesh, India. Tel : +91 522 4006410 Email: lucknow@forbesmarshall.com

Regd. Office: A-34/35, MIDC H Block, Pimpri, Pune 411 018. Tel: +91 20 27442020 / 39851199, Fax: +91 20 27442040

| Rev:A

I Issue:0

| Date:25" Sep 2018

| Ref: NA

|

EnbRyy Edhservation | Environment | Process Efficlency

www.forbesmarshall.com



SITE CALIBRATION CERTIFICATE
CEMS ANALYSERS
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SITE CALIBRATION CERTIFICATE

Calibration Cert No: FM2211PNE-00001

FM<2022><11><LKO>-<01>

69

¥ FORE
| ES

MARSHALL

Forbes Marshali
Krohne Marshail
Forbes Vyncke
Forbes Marshall Arca

Site Information:

Codel Intemational
Forbes Solar
Forbes Marshall Steam Systems

1ot e A SA13E MG ek, Flim

' Customer Name: __ Prayagraj Power Generation Company Limited - Bara T
Customer PO No: | 6000000769 T——
FM OA No: | 552109944 | OA Date: 29/01/2022 §
Madel No: | DUST MONITOR < DCEM2100 >

' Serial No: ' DCEM2100-0161 g
Date of test: | 24/11/2022 T
Validity : -3 months T
(Since Date of Test)

Tag/ Location: | Stack 1
| Item { Serial no's Value | Remarks (if any)
| Transceiver 1 | DCEM2100-0161-TRX1 NA '
Transceiver 2 | DCEM2100-0161-TRX2 NA |
Signal Processor DCEM2100-0161-SPU NA E
Power Supply PSU48 NA '

| Display Unit (DDU) | DCEM2100-0162-RCU NA
Remote Unit (RCU) | NA

i ACU Unit | DCEM2100-ACU | NA

| EPROM Set NA | NA

| Path Length NA

| LED type {Green/ Red) | Red !

Purge Type (Inst Alr/ Instrument Alr E

Blower) [

Accessorles |
Blower l

' Analogue I/ PCB ¥Es 30 Deg ¢ NA
R52320C6 [ A |

Qperational Checks;

ftem | Range(4-20mA) _uom Average
o1 0 to 500 - mg/Nm3 | 30 sec

o2 0ta 500 | Mg/Nm3 '

= fall Remark
Check ) \flue (v) /’S ht\
Esl' w 3,
Ing'msfy n‘li‘| T tmited” 7 f: N 2\
| ’“lh é LRI TR —— irgchanclraluﬂfvdermunv CUCKIOW-226023 )
| mlignmaadl |idia 1_1 4] H22 Email: lucknow@ijorbesmarshall-som-—— ke
oen J-m i pmfuﬂa 411 0 BssTRkG-91 20 274440PA 13R85 FEI0 6% +§‘R2ﬂ Eﬂgﬂ?ﬁ; 5“7

Fllf i, V28 SURFMNTORSTCOT 7808

Eirygy Consarvation | Envirenment | Process Efficlency

WWW, rorbssmarshafl com
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SITE CALIBRATION CERTIFICATE

CEMS ANALYSERS ™ FOR BES
s

MARSHALL

Farkos Marshail
Krahna Marshall

st data:
Ig——"—"— Fartins Yyncke
Farbes Marshall Arca
: Indian Coal
4 ? Cadel Intarnahanai

Fuel
specify Fuel Mixture (If Applicable) 1 NA P
Farbas Marshall Steam S prems

Boiler / Process Capacity (TPH/ As applicable) :209.5 TPH

SN start ‘StartDate  End | Isokinetic  Flue . Flue Extinction Calculated
Time Time | Reading Pressure  Temperature reading from  Dust factor
| (mg/Nm3) (kpa) (deg C) instrument
. | for same
_ period PP
1 1028 21/11/2022 | 10.59 | 46 101 110 01 120
2 | i | ! | I S
3 i | I' ——
|
New Avg. Dust factor: f 120 |
7 |
New Dust factor Entry Date: L 24/11/2022 [
Current Analyser Reading (mg/Nm3) '
with new dust factor 44 mg/Nm3 ‘
Note:

1. The calibration results reported in this certificate are valid at this time and for stated conditions

of measurement.
2. This report should not be reproduced except in full without our prior permission in writing.

Calibrated By:
Name: r Nayan Rana ‘
J
Date:
( 24/11/2022

d

(For Forbes Marshall)

Forbes Marshall Private Limited

B- 58, Sector E, Kapoorthala Aliganj, Near Chandralok H
. ] 3 el Col -
Uttar Pradas_h. India. Tel : +91 522 4006410 Email: Iuckno3:'5.@@rbt':sr1rll':'aIr-st;hcgji?.g\gmzzﬁ024

e, Pete 0875 MGG @ock, AimetiPune 411 O 85Tal0:91 20 27441006 B85 Se3e2 P& +bReb NAasoneg

Energy Conservatlon | Environmant | Process Efficlanny forbe
www. smarshall.com




SITE CALIBRATION CERTIFICATE

CEMS ANALYSERS

275

SITE CALIBRATION CERTIFICATE

Calibration Cert No: FM2211-PNE-00003
FM<2022><11><LK0>-<03>

Site Information:

71

PV FORBES

MARSHALL

Forbes Marshall

Krahne Marshall

Forbes Vyncke

Forbes Marshall Arca

Codel International

Forbes Solar

Forbes Marshall Steam Systems

Prayagraj Power Generation Company Limited - Bara

_Eustomer Name:
Customer PO No: 6000000769
FM OA No: 35210994 OA Date: 29/01/2022 i
“Model No: DUST MONITOR < DCEM2100 >
Serial No: | DCEM2100-0162
Date of test: | 24/11/2022
Validity: | 3 months
(Since Date of Test) .
Tag/ Location: | Stack 2 — =
ltem ' Serial no's Value Remarks (if any)
|
Transceiver 1 DCEM2100-0162-TRX1 NA ' k-
 Transceiver 2 DCEM2100-0162-TRX2 | NA '
' Signal Processor DCEM2100-0162-5PU NA
| Power Supply PSU48 | NA Jl
[Display Unit (DDU) DCEM2100-0161-RCU | NA
Remote Unit (RCU) | NA |
ACU Unit DCEM2Z100-ACU | NA |
EPROM Set | NA NA
| |
| Path Length NA |
LED type (Green/ Red) Red | |
| Purge Type (Inst Air/ Instrument Air '
i Blower)
| Accessories
| Blower
| Analogue I/P PCB YES |[ 30Deg C | NA
L
| Rs232 PCB NA i
Operational Checks:
Item | Range (4 -20mA) uom | Average |
lo/P1 | 0to 500 mg/Nm3 | 30 sec '
‘o/P2 | 0to 500 | Mg/Nm3 | |
Check Value (¥) | Remark
RS485 Modbus Test v |
Stub and Lens gleanlﬁ ,, v
Algnment = o I &
—Hapeerhata-AllganiNea antiraio c ¥ CUCRTTOW=226029
Uttar Pradesh, India. Tel : +91 522 4006410 Email: lucknow@forbesmarshall.com
Regd. Office: A-34/35, MIDC H Block, Pimpri, Pune 411 018, Tel: +91 20 27442020 / 30851199, Fax: +91 20 27442040

Cihl lﬁ,: _9%3398%1955?1’003?806

Energy Consarvation | Environment | Pracess Efficiency

www.forbesmarshall.com
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SITE CALIBRATION CERTIFICATE

CEMS ANALYSERS
>V FORB ES
MARSHALL
Test data:
Forbas M
Fuel : Indian Coal K:'johns Mzz::::
Specify Fuel Mixture (If Applicable) :NA Forbes Vyncke
Boiler / Process Capacity (TPH/ As applicable) :209.5 TPH Forbes Marshall Arca
Codel International
SN Start Start Date End Isokinetic Flue  Flue F:rﬁkﬁﬂﬁ-ﬁﬂﬂ Ste a.:‘;-égﬁl;ﬂ!d_
Time Time Reading Pressure  Temperature reading from  Dust factor
| (mg/Nm3) (kpa) (deg C) instrument
for same
‘ | | period
1 16:14 24/11/2022 16:44 | 22,6 : 101 112 | 0.209 200
2 1 =
3 ! ' -
New Avg. Dust factor: [[ 200 J
New Dust factor Entry Date: 24/11/2022 ]
' B
Current Analyzer Reading (mg/Nm3)
with new dust factor 30 mg/Nm3 !

Note:

1. The calibration results reported in this certificate are valid at this time and for stated conditions

of measurement.
2. This report should not be reproduced except in full without our prior permission in writing.

Calibrated By:

Name: Nayan Rana

24/11/2022

Forbes Marshall Private Limited

B- 58, Sector E, Kapoorthala, Aliganj, Near Chandralok Hydel Colony, Lucknow-226024

Uttar Pradesh, India. Tel : +91 522 4006410 Email: lucknow@forbesmarshall.com

Regd. Office: A-34/35, MIDC H Block, Pimpri, Pune 411 018. Tel: +91 20 27442020 / 39851199, Fax: +31 20 27442040
CIty Ng,: LU2BGI6PN1985PTCO37806

Energy Consorvation | Environment | Process Efficienay www.forbesmarshall.com



277

SITE CALIBRATION CERTIFICATE
CEMS ANALYSERS

SITE CALIBRATION CERTIFICATE

Calibration Cert No: FM2211PNE-00005
FM<2022><11><LKO>-<05>

73

A

Forbes Marshall
Krohne Marshall
Forbes Vyncke
Forbes Marshall Arca
Codel Intematinnal
Forbes Solar

FORBES

MARSHALL

Site Information:
Farbes Marshall Steam Systems
Customer Name:  Prayagraj Power Generation Company Limited -Bara
Customer PONo: | 6000000769 P e s
“FM OA No: 108 | OADate: 29/01/2022 .
| Model No: N DUST MONITOR < FMDCEM21 XX = g =
| Serial No: | DCEM21XX- 21114 -
Date of test: 24/11/2022 . y
Validity : | 3 months
(Since Date of Test) R —
_Tag/ Location: | Stack 3 o
Itemn | Serial no’s | Value ' Remarks (if any)
Transceiver 1 ’ DCEM21XX-21114-TRX1 NA 1
. Transceiver 2 | DCEM21XX-21114-TRX2 NA
+ Signal Processor [ DCEM21XX-21114-SPU NA
Power Supply PsuU48 NA |
Display Unit (DDU} ! DCEM21XX-21114-RCU | NA ;
Remote Unit [RCUY ! NA :
ACU Unit NA NA .‘
i EPROM Set NA NA |
Path Length NA Ii
LED type (Green/ Red) Red i
Purge Type (Inst Air/ Instrument Alr 'I
Blower) | II
Accessories
: Blower .[
. Analogue I/P PCB J NA
| Rs232PCB | NA ; N
Operational Checks:
Item Range (4 -20mA) uom | Average
lo/P1 0 to 500 mg/Nm3 30 sec
‘o/P2 0 to 500 Mg/Nm3 | ]
| Check Value (v) Remark
| RS485 Modbus Test v
JFS%:I: i"d tens c!eanirtafgn v
t v

3 —Adigani; ok Fyder Calony, LUCknow-2
Uttar Pradesh, India. Tel : +91 522 4006410 Email: lucknow@forbesmarshall.com

Regd. Office: A-34/35, MIDC H Block, Pimpri, Pune 411 018. Tel: +91 20 27442020/ 39851199, Fax: +91 20 27442040

IBINl hIDF“ 1_.3238%961?!41 985PTC037806

Energy Conservatlon | Environment | Process Efficlancy

www.forbesmarshail.com



SITE CALIBRATION CERTIFICATE

CEMS ANALYSERS

Test data:

A=A

Fuel .
specify Fuel Mixture (If Applicable)

278

: Indian Coal
1 NA

goiler / Process Capacity (TPH/ As applicable) :209.5 TPH

A

Farbas Marshall
Krohne Marshall
Forbey Vynckn
Farbas Marshall Arca
Codel Intarnationa

74

FORBES

MARSHALL

Farhas Solar
Farbes Marshall Steam Syateme

50! i " Flug ! 3 Extinction 1 _Cafc_ulated
S Start nd Isokinetic Flue Flue !
mi i ‘lls'ime Reading Pressure Temperature reading from  Dust factor
e (mg/Nm3) (kpa) (deg C) instrument
| for same
| | . | period i _
== .140 250
1 15:58 24/11/2022 | 15:26 335 | 101 130 | 0.14 z
- |
New Avg. Dust factor: | 250
New Dust factor Entw Date: 24/11/2022
Current Analyser Reading (mg/Nm3) 40 mg/Nm3
with new dust factor

Note:

1. The calibration results reported in this certificate are valid at this time and for stated conditions

of measurement.

2. This report should not be reproduced except in full without our prior permission in writing.

Calibrated By:

(For For sﬁall]

Forbes Marshall Private Limited

Nayan Rana

24/11/2022

B- 58, Sector E, Kapoorthala, Aliganj, Near Chandralok Hydel Colony, Lucknow-226024
Uttar Pradesh, India. Tel : +91 522 4006410 Email: lucknow@forbesmarshall.com

Regd. Office: A-34/35, MIDC H Block, Pimpri, Pune 411 018, Tel: +91 20 27442020 / 39851199, Fax: +91 20 27442040

ClNﬂoF; Y3p296PN1985PTCO37806

Energy Conservatlon | Environment | Process Efficiency

www.forbesmarshall.com
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™ FORBES

h MARSHALL

Erbaa Ygraluai
¥rahre Llarshyll
Forben neka
Farbea Warabal Ay
Lacklal (e s atlial

) Calibration Certificate for Multi Parameter Analyzer. o wix

faratall St Sustarma

Customer ¢ M/s PRAYAGRAJ POWER GENERATION COMPANY LTD.
MULTIPARAMETER ANALYZER _
Make  |AWA
‘Serial Number 1203347
“Calibration On BE R
Calibration Due Date 23/02/2022 -
Validity 3 Months 3

This is to certify that Instrument has been calibrated at site by the undersigned
with the reference to standard solution of COD, TSS and pH.

The Reading are as under:-
Parameter Standard Solution Analyzer Reading
COD(PPM) | 100 106.5
TSS(PPM) | 100 115.1
pH(PH) 7.00 7.00

e BOD is the colculated value with respect to COD.
s Multipara meter Analyzer Calibrated and all the reading were found ok with respect to standard

solution.
< 1)
Nayan Rana 5 @%/ < 24/11/2022

TESTED BY SIGNATHRE [ DATE
2

Forbes Marshall Private Limited

B- 58, Sector E, Kapoorthala, Aliganj, Near Chandralok Hydel Colony, Lucknow-226024

Uttar Pradesh, India. Tel : +91 522 4006410 Email: lucknow@forbesmarshall.com

Regd. Office: A-34/35, MIDC H Block, Pimpri, Pune 411 018. Tel: +91 29\27442020 139851199, Fax: +91 20 27442040

CIN No.: U28996PN1985PTC037806 == )
Energy Conservation | Environment | Process Eﬁlc?enfy/%:) www.forbesmarshall.com

TRUE COPY



PPGCL o

Ref: PPGCL /ENV/FY24/)1 Q1 Date:28.10.2023

To,

The Member Secretary

U.P Pollution Control Board
Building No. TC-12 V,
Vibhuti khand, Gomti Nagar
Lucknow - 226010

Subject: OCEMS calibration report.

Dear Sir,

With reference to the above mentioned subject and condition of CTO. Please find enclosed
OCEMS calibration report.

This is for your kind information and record please.

Sincerely

For Prayagraj Power Generation Company Limited

I
W

SH Pandey
Chief O&M Services

Enclosures — OCEMS calibration report
Cc:

The Regional Office

U.P Pollution Control Board,

Prayagraj

Registered Office : Shatabdi Bhawan, B 12 & 13, Sector 4, Gautam Budh Nagar, Noida, Uttar Pradesh - 201301
Phone: + 91-120-6102000/6102208 CIN: U40101UP2007PLC032835

Plant Address : P.O. - Lohgara, Tehsil - Bara, Prayagraj (Allahabad), Uttar Pradesh - 212107
Phone; +91-7525006400/ 8528846666, Web:-ppgci.co.in, Email:-ppgcl@ppgcl.co.in



SITE CALIBRATION CERTIFICATE

CEMS ANALYSERS

SITE CALIBRATION CERTIFICATE

Calibration Cert No: FM2710PNE-00004
FM<2023><10><LKO>-<04>

Site Information:

Customer Name:
Customer PO No;

o00000123)

281

77

™V FORBES
A«

MARSHALL

Forbos Marahall

Krohnn Marshall

Farhog Vyneke

Forban Marshall Arca

Cotlal Intarnational

Forbas Solar

Forbng Marshall Stearn Systerns

Prayagraj Power Generatlon Company Limited - Bara

Model No: DUST MONITOR < DCEMZ100 > -

Serial No: DCEM2100-0162 p—
Date of test: 1 27/10/2023 -
Validity : 3 months

(Since Date of Test) 3
Tag/ Location: | Stack 1 i

Item | Serial no's ' Value Remarks (if any)
Transceiver 1 | DCEM2100-0162-TRX1 | NA
Transceiver 2 DCEM2100-0162-TRX2 ' NA
" Signal Processor DCEM2100-0162-5PU NA
Power Supply PSU48 NA
Display Unit (DDU) DCEM2100-0162-RCU NA
Remote Unit (RCU) NA
ACU Unit DCEM2100-ACU NA
EPROM Set NA NA
Path Length NA
LED type (Green/ Red) Red
Purge Type (Inst Air/ Instrument Air
Blower)
Accessories |
Blower 'l
| Analogue I/P PCB YES 110 Degc NA
| RS232 PCB NA
Operational Checks:
: Item Range (4 -20mA) UoMm Average
‘o/P1 0 to 500 mg/Nm3 30 sec
L 0/P2 0 to 500 Mg/Nm3
' Check Value {v) Remark
RS485 Modbus Test v
| Stub and Lens cleaning v
Alignment v

Fo Marshall Private Limited
B- 58, ééctor E, Kapoorthala, Aliganj, Near Chandralok Hydel Colony, Lucknow-226024

Uttar Pradesh, India. Tel : +31 522 4006410 Email: lucknow@forbesmarshall.com

Regd. Office: A-34/35, MIDC H Block, Pimpri, Pune 411 018. Tel: +31 20 27442020 / 39851199, Fax: +91 20 27442040
CIN No.: U28996PN1985PTC037806

Energy Conservation | Environment | Process Efficiency

www.forbesmarshall.com
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SITE CALIBRATION CERTIFICATE
CEMS ANALYSERS

™ FORBES
A«

MARSHALL

Forhos Marshall

Krohna Marshall

Farbng Vyncke

Forbas Marshall Arca

Coxlal Intarnatinnal

Furhas Solar

Forbiea Marshall Steam Systerns

Test data:

Fuel : Indlan Coal
Specify Fuel Mixture (If Applicable) t NA
Boiler / Process Capacity (TPH/ As applicable) : 660 MW

SN Start  StartDate End | Isokinetic Flue | Flue Extinction Calculated
Time Time Reading Pressure Temperature | reading from | Dust factor
{mg/Nm3) (kpa) (deg C) t instrument
| for same

L period b
1 11.28 27/10/2023 11.59 | 27.4 101 110 0.194 | 120

New Avg. Dust factor: 120

New Dust factor Entry Date:

HRRe 27/10/2023

Current Analyser Reading (mg/Nm3)
with new dust factor

30 mg/Nm3

Note:
1. The calibration results reported in this certificate are valid at this time and for stated conditions

of measurement.
2. This report should not be reproduced except in full without bur prior permission in writing.

Calibrated By:

Name: Nayan Rana
pate: 27/10/2023
Signed:

(For Forbes Marshall)

Forbes Marshall Private Limited

B- 58, Sector E, Kapoorthala, Aliganj, Near Chandralok Hydel Colony, Lucknow-226024

Uttar Pradesh, India. Tel : +91 522 4006410 Email; lucknow@forbesmarshall.com

Regd. Office: A-34/35, MIDC H Block, Pimpri, Pune 411 018. Tel: +31 20 27442020 / 39851199, Fax: +91 20 27442040
CIN No.: U28996PN1985PTC037806

Energy Conservation | Environment | Process Efficiency www.forbesmarshall.com
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SITE CALIBRATION CERTIFICATE
CEMS ANALYSERS

"V FORB ES
‘.‘ MARSHALL
SITE CALIBRATION CERTIFICATE Forbes Marahall
Krohna Marahall
Calibration Cert No: FM2710PNE-00001 Porbaa Viyrcka

Forbos Marshall Arca

Fl}fl<2023><10-><Ll(0>-<01> Gonnt Inlernationsl
Site Information: Forbag Solar
B Forbes Marshall Steam Systems
Customer Name: Prayagra] Power Generation Company Limited — Bara, Allahabad -
_Customer PONo: | 6000001233 B i ———
_Model No: | GAS ANALYSER < GCEM40XX > - -
Serial No: 0764 -
_Date of test: 27/10/2023
validity 3 Months .
(since Date of Test) :
Tag/ Location: Stack Boiler 1
Item | Serial no’s Value Remarks (if any)
Trensceiver GCEMA0XX-0764 NA
" Display Unit (DDU) | GCEMA0XX-0764 NA =
| Probe Type NA NA
EPROM Set NA NA
_ Path Length NA
I—hccessories (Cylinder Details)
Cylinder SN Species Concentration (ppm) | Cylinder Certificate SN Validity End date
CSL-740885 SOx 470 CSL-740885 November-2023
CSL-740885 NOx 470 CSL-740885 November-2023
| CSL-740885 co 470 CSL-740885 November-2023
Operational Checks:
| item Range (4 -20mA) Uom Average
| o/P1 0-25 % 30 sec
o/p2 0-1000 mg/Nm3 30 sec
Oo/P3 0-1000 mg/Nm3 N 30 sec
o/pa 0-2000 mg/Nm3 30 sec
o/Ps 0-25 % 30 sec
| Check Value () Remark
RS485 Modbus Test o
Test data:
Fuel :Coal

Specify Fuel Mixture (If Applicable)
Boiler / Process Capacity (TPH/ As applicable): 660 MW (Stack 1)

Forbes Marshall Private Limited

B- 58, Sector E, Kapoorthala, Aliganj, Near Chandralok Hydel Colony, Lucknow-226024

Uttar Ptadesh? India. Tel : +91 522 4006410 Email: lucknow@forbesmarshall.com

Regd. Office: A-34/35, MIDC H Block, Pimpri, Pune 411 018. Tel: +91 20 27442020 / 39851199, Fax: +91 20 27442040
CIN No.: U2B996PN1985P TC037806

Energy Conservation | Environment | Process Efficiency www.forbesmarshall.com



SITE CALIBRATION CERTIFICATE
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80

CEMS ANALYSERS " FDR BES
h MARSHALL
Forhes Marshall
Krohne Marshall
Forbwes Vyncke
Forbas Marshall Arca
Codesl Intarnational
Forbes Solar
Forhes Marshall Steam Sysiemns
EN Species Cylinder Analyser Pressure = Temperature | Remarks
Concentration | Reading (ppm) | (kpa) | (DegC) '
1 (ppm) e
1 SOx | 470 468 107 | 125
2 | NOx | 470 a7 107 | 125 | |
3 co 470 468 107 | 125
Note:

1. The calibration results reported in this certificate are valid at this time and for stated conditions

of measurement.

2. This report should not be reproduced except in full without our prior permission in writing.

Calibrated By:

Name: Nayan Rana
L 27/10/2023
Signed:

(For Forbes Marshall)

Forbes Marshall Private Limited

B-58 Se_'.;ctar E, Kapoorthala, Aliganj, Near Chandralok Hydel Colony, Lucknow-226024
Uttar-Phadeshe india. Tel : +91 522 4006410 Email: lucknow@forbesmarshall.com
Regd. Office: A-34/35, MIDC H Block, Pimpri, Pune 411 018. Tel: +91 20 27442020 / 39851199, Fax: +91 20 27442040

CIN No.: U28996PN1985PTC037806

Energy Conservation | Environment | Process Efficiency

www.forbesmarshall.com
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SITE CALIBRATION CERTIFICATE

CEMS ANALYSERS

SITE CALIBRATION CERTIFICATE

Calibration Cert No: FM2710PNE-00002
FM<2023><10><LKO>-<02>

Site Information:

Customer Name:

LY

81

s

Forbes Marahall

Krohne Marshall

Forbes Vyncke

Forbes Marshall Arca

Codel International

Forbes Solar

Forbes Marshall Steam Systems

FORBES

MARSHALL

N _] Prayagraj Power Generation Company Limited - Bara, Allahabad

Customer PO No: | 6000001233
Model No:  GAS ANALYSER <GCEM40XX >
Serial No: | 0762
Date of test: 27/10/2023
Validity 3 Months
_[since Date of Test) :
_ng! Location: | Stack Boiler 2
item | serial no’s Value Remarks (if any)
“Transceiver GCEMA0XX-0762 NA
Display Unit (DDU) GCEMA40XX-0762 [ NA -
Probe Type NA NA .
EPROM Set NA NA g
Path Length NA

Accessories (Cylinder Details)

—

| Cylinder Certificate SN

Cylinder SN Species Concentration (ppm) Validity End date
| CSL-740885 50x 470 CSL-740885 November-2023
| CSL-740885 NOx 470 CSL-740885 November-2023
| CS5L-740885 co 470 ll CS5L-740885 November-2023 1

Operational Checks:

Item Range (4 -20mA) uom Average
|o/p1 0-1000 mg/Nm3 30 sec
| ofp2 0-2000 mg/Nm3 30 sec
'o/r3 0-25 % 30 sec
lo/pa 0-2000 mg/Nm3 30 sec

o/P5 0-1000 mg/Nm3 30 sec
| Check Value (¥) Remark

RS485 Modbus Test v %

Test data:
Fuel :Coal

Specify Fuel Mixture (If Applicable)
Boiler / Process Capacity (TPH/ As applicable): 660 MW (Stack 2)

Forbes Marshall Private Limited
B- 58, Sector E, Kapoorthala, Aliganj, Near Chandralok Hydel Colony, Lucknow-226024
Uttar Plddesh? India. Tel : +91 522 4006410 Email: lucknow@forbesmarshall.gom

Regd. Office: A-34/35, MIDC H Block, Pimpri, Pune 411 018. Tel: +31 20 27442020 / 39851199, Fax: +91 20 27442040
CIN No.: U28996PN1985PTC037806

Energy Conservation | Environment | Process Efficiency

www.forbesmarshall.com
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SITE CALIBRATION CERTIFICATE
CEMS ANALYSERS

h MARSHALL
Forbes Marshall
Krahne Marshall
Forbes Vyncke
Forbes Marshall Arca
Codel International
Forbes Solar
Forbes Marshall Steam Systems
SN Species | Cylinder Analyser Pressure | Temperature | Remarks —
. | Concentration | Reading (ppm) | (kpa) (Deg C) '.
| (ppm) | | ]
1 SOx 470 469 103 | 120 !
2 | NOx 470 470 103 120 j |
3 co | 470 467 103 | 120 | |
Note:

1. The calibration results reported in this certificate are valid at this time and for stated conditions
of measurement.
2. This report should not be reproduced except in full without our prior permission in writing.

Calibrated By:
Name: Nayan Rana
Dat

5 27/10/2023
Signed:

(For Forbes Marshall)

Forbes Marshall Private Limited

B- 58, Sector E, Kapoorthala, Aliganj, Near Chandralok Hydel Colony, Lucknow-226024

Uttar Ptadeshe India, Tel : +91 522 4006410 Email: lucknow@forbesmarshall.com

Regd. Office: A-34/35, MIDC H Block, Pimpri, Pune 411 018. Tel: +91 20 27442020 / 39851199, Fax: +91 20 27442040
CIN No.: U28996PN1985PTC037806

Energy Conservation | Environment | Process Efficiency www.forbesmarshall.com
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SITE CALIBRATION CERTIFICATE

CEMS ANALYSERS

SITE CALIBRATION CERTIFICATE

™

Forhes Marshall
Krohna Marshall

Calibration Cert No: FM2710-PNE-00005
FM<2023><10><LKO>-<05>

Site Information:

Customer Name:
Customer PO No:
Model No:

Serial No:

Forbon Vyncke

Forbos Marshall Arca

Codel International

Forbes Solar

Forbes Marshall Steam Systems

l ﬂg)@_g_[aj Power Generation Cornpam_; 'lelted 2 Eara

6000001233

FMDCEM21XX-23047

DUST MONITOR < DCEM2100>

FORBES

MARSHALL

Date of test:

27/10/2023

Validity:
(Since Date of Test)

3 months

‘Tag/ Location:

| Stack 2

Item

| Serial no’s Value

Remarks (if any)

Transceiver 1

FMDCEM21XX-23047-TRX1 NA

Transceiver 2

FMDCEM21XX-23047-TRX2 NA

Signal Processor

FMDCEM21XX-23047-5PU NA

| Power Supply

PSL48 NA

| Display Unit {(DDU)
|

| FMDCEM21XX-23047-RCU NA

| Remote Unit (RCU)

NA

i ACU Unit

NA

EPROM Set
|

NA NA

| Path Length

NA

| LED type (Green/ Red)

Red

[ Purge Type (Inst Air/
Blower)

Instrument Air

Accessories

Blower

Analogue I/P PCB

YES 30DegC

NA

R$232 PCB

Operational Checks:

1 Item

Range (4 -20mA) uom

Average

lop1

0 to 500 mg/Nm3

30 sec

‘o/P2

0 to 500 Mg/Nm3

Check

Value (v)

Remark

R5485 Modbus Test

v

Stub and Lens cleaning

v

Alignment

v

Forbqs Marslhall Private Limited

B- 58, Secior

, Kapoorthala, Aliganj, Near Chandralok Hydel Colony, Lucknow-226024

Uttar Pradesh, India. Tel : +91 522 4006410 Email: lucknow@forbesmarshall.com

Regd. Office: A-34/35, MIDC H Block, Pimpri, Pune 411 018. Tel: +91 20 27442020 / 39851199, Fax: +91 20 27442040

CIN No.: U28996PN1985PTC037806

Energy Conservation | Environment | Process Efficiency

www.forbesmarshall.com
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SITE CALIBRATION CERTIFICATE
CEMS ANALYSERS

™V FORB
h MARSHELSL

Forbas Marshall

Krohne Marshall

Forhes Vyncke

Forbas Marshall Arca

Codel International

Forbes Solar

Forbes Marshall Steam Syslems

Test data:
Fuel : Indian Coal
Specify Fuel Mixture (If Applicable) : NA
Boiler / Process Capacity (TPH/ As applicable) : 660 MW
SN Start Start Date 'End | Isokinetic Flue Flue Extinction Calculated
Time ' ' Time | Reading Pressure | Temperature | reading from | Dust factor
J' (mg/Nm3) (kpa) (deg C) instrument |
. ‘ for same
) | ) period -
1 1514 | 27/10/2023 | 15:44 | 24.8 101 120 0.209 200
New Avg. Dust factor: 200
New Dust factor Entry Date: 27/10/2023

Current Analyzer Reading (mg/Nm3)

with new dust factor 29 mg/Nm3
Note:
1. The calibration results reported in this certificate are valid at this time and for stated conditions
of measurement.

2. This report should not be reproduced except in full without our prior permission in writing.

Calibrated By:
Name: Nayan Rana
Date:

2 27/10/2023
Signed:
(For Forbes Marshall)

Forbes Marshall Private Limited

B- 58, Sector E Kgpoor!haia. Aliganj, Near Chandralok Hydel Colony, Lucknow-226024

Uttar Pradesh, India. Tel : +91 522 4006410 Email: lucknow@forbesmarshall.com

Regd. Office: A-34/35, MIDC H Block, Pimpri, Pune 411 018. Tel: +91 20 27442020 / 39851 199, Fax: +91 20 27442040
CIN No.: U28996PN1985PTC037806

Energy Conservation | Environment | Process Efficiency www.forbesmarshall.com



SITE CALIBRATION CERTIFICATE

CEMS ANALYSERS

SITE CALIBRATION CERTIFICATE

289

Calibration Cert No: FM2710PNE-00006
FM<2023><10><LKO>-<06>

Site Information:

Customer Name:
Customer PO No:

85

¥ FORBES
A«

MARSHALL

Fothas Marshall

Krohne Marshall

Forbes Vyncka

Forbas Marshall Arca

Coral Internatinnal

Forbea Solar

Forbes Marshall Steam Systerns

] Prafagra] Power é:ﬁgraﬂon_ to_m_-p_a_py [.I:rn_itid_ - -B_ar;‘ngﬂ_r)ﬂr){_lﬁ | 233 : ___

6000001233

ModelNo: | DUSTMONITOR < FMDCEM2IXX> . .
_Serial No: DCEM21XX- 21114
Date of test: i [ 27/10/2023
Validity : 3 months
(Since Date of Test) e
Tag/ Location: Stack 3
i Itef; | Serial no’s Value Remarks (if any) B
Transceiver 1 DCEMZ21XX-21114-TRX1 NA
Transceiver 2 DCEM21XX-21114-TRX2 NA
 Signal Pracessor DCEM21XX-21114-5PU NA
Power Supply PSU48 NA
| Display Unit (DDU) 'DCEM21XX-21114-RCU NA
Remote Unit (RCU) NA
| ACU Unit NA NA
EPROM Set NA NA
| Path Length NA
' LED type (Green/ Red) Red
?Jrge Type (Inst Air/ Instrument Air
| Blower)
lir Accessories
| Blower
: Analogue I/P PCB NA
RS232 PCB NA
Operational Checks:
Item Range (4 -20mA) uom Average
o/p1 0 to 500 mg/Nm3 30 sec
o/P2 0 to 500 Mg/Nm3
Check Value (¥) Remark
RS485 Modbus Test o
Stub and Lens cleaning v
| Alignment v

Forbes Marshall Private Limited
B- 58, Sector E, Kapoorthala, Aliganj, Near Chandralok Hydel Colony, Lucknow-226024

Uttar Pradesh, India. Tel : +91 522 4006410 Email: lucknow@forbesmarshall.com

Regd. Office: A-34/35, MIDC H Block, Pimpri, Pune 411 018. Tel: +91 20 27442020 / 39851199, Fax: +91 20 27442040
CIN No.: U28996PN1985PTC037806

Energy Conservation | Environment | Process Efficiency

www.forbesmarshall.com
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SITE CALIBRATION CERTIFICATE

CEMS ANALYSERS L 4 FORBES

B varsHALL

Forbas Marshall

Krohne Marshall

Forbes Vyncke

Forbes Marshall Arca

Codsl international

Farbes Solar

Forbes Marshall Steam Systems

Test data:
Fuel ! Indian Coal
Specify Fuel Mixture (If Applicable) : NA
Boiler / Process Capacity (TPH/ As applicable) : 660 MW
| Start | StartDate | End | Isokinetic Flue _f_Flue Extinction | Calculated
Time Time Reading Pressure | Temperature | reading from | Dust factor
[ 1 (mg/Nm3) (kpa) (deg C) instrument !
" for same |
. | period |
| 14:58 27/10/2023 14:26 l 45.2 101 130 0.229 | 500
New Avg. Dust factor: 500
New Dust factor Entry Date; 27/10/2023
Current Analyser Reading (mg/Nm3)
with new dust factor 50 mg/Nm3
Note:

1. The calibration results reported in this certificate are valid at this time and for stated conditions
of measurement. _
2. This report should not be reproduced except in full without our prior permission in writing.

Calibrated By:
Name: Nayan Rana
W 27/10/2023
&=
Signed:

(For Forbes Marshall)

Forbgs, Marshall Private Limited

B- 58, Sector E, Kapoorthala, Aliganj, Near Chandralok Hyde! Colony, Lucknow-226024

Uttar Pradesh, India. Tel : +91 522 4006410 Email: lucknow@forbesmarshall.com

Regd. Office: A-34/35, MIDC H Block, Pimpri, Pune 411 018. Tel: +91 20 27442020 / 39851199, Fax: +91 20 27442040
CIN No.: U28996PN1985PTC037806

Energy Conservation | Environment | Process Efficiency www.forbesmarshall.com



SITE CALIBRATION CERTIFICATE

CEMS ANALYSERS

291

Calibration Cert No: FM2710PNE-00003
FM<2023><10><LKO>-<03>

Site Information:

A

Forbns Marshall
Krahna Marahall
Forbas Vyncke
Forbes Marshall Arca
Codal Intarnatlonal
Farbes Solar

Forbes Marshall Staam Systems

Prayagraj Power Generation Company Limited — Bara, ﬁﬁababad B

Customer Name:

Customer PO No: L ORO0D 1213

ModelNo: | GASANALYSER < GCEM40XX > "
SerialNo: | 0763
_ Date of test: 27/10/2023

Validity 3 Months

(since Date of Test) :

| Tag/ Location:

Stack Boiler 3

Item Serial no’s Value | Remarks (if any)
| Tiamceiver GCEMAOXX-0763 | NA -
" Display Unit (DDU) GCEMA40XX-0763 NA |
| Probe Type NA NA '
EPROM Set NA NA
" path Length NA
Accessories (Cylinder Details)
Cylinder SN ‘ Species Concentration (ppm) | Cylinder Certificate SN Validity End date
CSL-740885 | 50x 470 CSL-740885 November-2023
CSL-740885 NOx 470 C5L-740885 November-2023
CSL-740885 co 470 C5L-740885 November-2023
Operational Checks:
item Range (4 -20mA) uom Average
o/P1 0-1000 mg/Nm3 30 sec
o/p2 0-2000 mEg/Nmy 30 sec
o/P3 0-25 % 30 sec
o/pPa 0-1000 mg/Nm3 30 sec
' ofPsS 0-25 % 30 sec
Check Value (¥) Remark
RS485 Modbus Test v
Test data:
Fuel :Coal

Specify Fuel Mixture (If Applicable)
Boiler / Process Capacity (TPH/ As applicable): 660 MW (Stack 3)

Forbes Marshall Private Limited
B- 58, Sector E, Kapoorthala, Aliganj, Near Chandralok Hydel Colony, Lucknow-226024
Uttar'Pi'a‘deshi: India. Tel : +91 522 4006410 Email: lucknow@forbesmarshall.com

Regd. Office: A-34/35, MIDC H Block, Pimpri, Pune 411 018, Tel: +91 20 27442020 / 39851199, Fax: +91 20 27442040

CiN No.: U28996PN1985PTC037806

Energy Conservation | Environment | Process Efficiency

www.forbesmarshall.com

FORBES

MARSHALL
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SITE CALIBRATION CERTIFICATE

CEMS ANALYSERS " FORBES

L‘ MARSHALL

Forban Marshail

Krohna Marahall

Forhas Vyncka

Forhias Marshall Arca

Codal Intarnational

Forhea Solar

Forhas Marshall Steam Systams

SN Species | Cylinder o ﬂname: Pressure | Temperature " Remarks
Concentratlon | Reading (ppm) (kpa) | {Deg C)
| (ppm) i
L SOx | 470 472 101 | 130
2 NOx | 470 a71 101 * | 130
3 .co 470 468 | 101 130
Note

1. The calibration results reported in this certificate are valid at this time and for stated conditions
of measurement.

2. This report should not be reproduced except in full without our prior permission in writing.

Calibrated By:
Name: Nayan Rana
Dat

i 27/10/2023
Signed:

{For Forbes Marshall)

Forbes Marshall Private Limited
B-5 eclor E, Kapoorthala, Aliganj, Near Chandralok Hydel Colony, Lucknow-226024
Utta desh, India. Tel : +91 522 4006410 Email: lucknow@forbesmarshall.com

Regd. Office: A-34/35, MIDC H Block, Pimpri, Pune 411 018. Tel: +91 20 27442020 / 39851199, Fax: +91 20 27442040
CIN No.: U28996PN1985PTC037806

Energy Conservation | Environment | Process Efficiency www.forbesmarshall.com
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"V FOR
“ MA R SEAELSL

Forbas Marshall

Krohne Marshall

Forhies Vyncko

Forbas Marshall Arca

Codal Intarnational

Furbes Solar

Forhas Marshall Stearn Systerns

_Calibration Certificate for Multi Parameter Analyzer
*

Customer . M/s PRAYAGRAJ POWER GENERATION COMPANY LTD.

'MULTIPARAMETER ANALYZER

Make | AWA
Serial Number | 203347

Calibration On 27/10/2023 |
Calibration Due Date 26/01/2024 |
Validity 3 Months |

This is to certify that Instrument has been calibrated at site by the undersigned
with the reference to standard solution of COD, TSS and pH.
The Reading are as under:-

Parameter Standard Solution Analyzer Reading

COD(PPM) 100 103.1

TSS(PPM) 100 104.9
pH(PH) 4.00 4.00
pH(PH) 7.00 7.00
pH(PH) 10.01 10.00

® BOD is the calculated value with respect to COD.
e Multipara meter Analyzer Calibrated and all the reading were found ok with respect to standard

solution.
NAYAN RANA 27/10/2024
TESTED BY DATE

Forbes Marshall Private Limited
B- 58, Sector E, Kapoorthala, Aliganj, Near Chandralok Hydel Colony, Lucknow-226024
Uttar Pradesh, India. Tel : +91 522 4006410 Email; lucknow@forbesmarshall.com

Regd. Office: A-34/35, MIDC H Block, Pimpri, Pune 411 018. Tel: +81 20 27442020 / 39851199, Fax: +91 20 27442040
CIN No.: U28996PN1985PTC037806 A

’ N /
Energy Conservation | Environment | Process Eﬂiciency_,:-'i: ?\‘" l www.forbesmarshall.com

TRUE COPY



ANNEXORE R5/10 90

PPGCL

PRAYAGRA. POWER GENERATION COMPANY LTD.

Ref: PPGCU/ENV/FY/23/ 24 % Date: 28 .11.2022

To,

Shri Pankaj Agrawal, IFS

Deputy Director General of Forests (C),

Ministry of Environment, Forest and Climate Change
Regional Office (CZ),

Kendriya Bhawan, 5" Floor Sector “H”, Aligan;
Lucknow — 226020

Subject: Half yearly report for the period April'22 to September22 on compliance of the
stipulated condition of Envirooment Clearance awarded by MoEF for 3 x 660 MW to
M/s Prayagraj Power Ge nerationCompany Limited at Bara, Prayagra,.

Dear Sir,

We are enclosing here with the half yearly report for the period April'22 to September'22 on
compliance of the stipulated condition of Environment Clearance granted by MoEF for 3 x 660
MW to M/s Prayagraj Power Generation Company Limited at Bara, Prayagraj.

This is for your kind information and record please -

Sincerely

For Prayagraj Power Generation Company Limited

¥ /9 v AN
Abhijit Ain Das
Chief - O&M
Enclosure: Environment Clearance compliance with
Cc: i) Incharge,
CPCB, Zonal Office (North), Lucknow
ii) Member Secretary
UPPCB, Lucknow
iii) Regional Officer
UPPCB, Prayagr aj

Prayagraj Power Generation Company Limited

Registered Office : Shatabdi Bhawan, B 12 & 13, Sector 4, Gautam Budh Nagar, Naida, Uttar Pradesh - 201301
Phone: + 91-120-6102000/6102208 CIN: U40101UP200756C{J32835 y —_—

._——i

Plant Address : P.O. - Lohgara, Tehsil - Bara, Prayagraj (Allahabad), Uttar Pradesh - 212107 T
Phone: + 91-7525006400/ 8528846666, Web:-ppgcl.co.in, Email:-ppgcl@ppgcl.co.in FR E COPY
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SIX MONTHLY COMPLIANCE STATUS OF
CONDITIONS STIPULATED IN
ENVIRONMENTAL CLEARANCE (EC)

OF

M/S PRAYAGRAJ POWER GENERATION COMPANY LIMITED

(3X660 MW)

FOR THE PERIOD April 22 to Sept- 2022

91
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Name of Project: 3x660MW THERMAL POWER PROJECT at BARA, Allahabad, (UP) of M/s Prayagraj
Power Generation Co. Ltd (PPGCL)

Clearance letter No:_J-13011/60/2008-1A.11 (T) 08.09.2009 and Extension of validity letter No
J-13011/60/2008 — | A.ll (T) dated 23.03.2015

Period of Compliance Report: 15! April 2022 to 30" Sept 2022

S.No Stipulated Conditions Compliance Status

No additional land in excess of 1468 acres ha | Noted.
shall be acquired for any activity/facility of this
(i) project

A certificate from the Tehsildar for the land use | Complied.

of the project area with respect to single | Required certificate for land use, issued by

(i) crop/double crop shall be furnished within 15 | Tehsildar was submitted vide letter No.
days from the date of the issue of this letter. PPGCL/108 dated 22.8.2009.

Sulphur and ash contents in the coal to be used | The average ash percentage in coal for the
(il in the project shall not exceed 0.5% and 34% | period April 22 to Sept 22 is 34.58% and
respectively at any given time. Sulphur content is within 0.36%.

Two stacks (one bi-flue and one single flue) of | Stack of 275 m height is provided with online
275 m height each shall be provided with | continuous monitoring equipment in all three
continuous online monitoring equipments for | units for SOx, NOXx, and particulate matter.
SOx and NOx particulate matter. Exit velocity of
flue gases shall not be less than 22 m/sec. | Average exit velocity of flue gas from Unit I, Il
Mercury emissions from stack may also be | and Il stack for the period from April 22 to
monitored on periodic basis. Sept 22 is 22.8 m/s, 23.0 m/s and 23.4 m/s
respectively.

Mercury monitoring is also being carried out
through third party. Stack monitoring report is
attached as Annexure-l.

High efficiency Electrostatic Precipitators (ESPs) | Complied.

shall be installed to ensure that particulate | High efficiency ESP has been installed and in
emission does not exceed 50 mg/Nm3. continuous operation. Stack monitoring
report is attached as Annexure-I.

Complied. Dust extraction and dust
suppression system has been installed.
Fogging system has been installed in wagon
tippler.

Adequate dust extraction system such as
cyclones/bag filters and water spray system in
dusty areas such as in coal handling and ash
handling points, transfer areas and other
vulnerable dusty areas shall be provided.

(vi)

Also, the roads have been made pucca.
Photographs are attached as Annexure-VII

Fly ash shall be collected in dry form and storage | RCC Silo's have been constructed for

facility (silos) shall be provided. 100% fly ash | storage of dry fly ash from ESP hoppers. Fly

(vii) utilization shall be ensured from 4" year|ash utilization being done through cement
onwards. Unutilized fly ash shall be disposed off | and brick manufacturers.

in the ash pond in the form of slurry form. | Mercury and other heavy metals monitored in

Mercury and other heavy metals (As, Hg, Cr, Pb, | the bottom ash and from the effluents of
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etc.) will be monitored in the bottom ash and also
in the effluents emanating from the existing ash
pond. No ash shall be disposed off in low lying
area.

existing ash pond by third party is attached as
Annexure Il
Fly ash utilization in low lying area is
permitted vide MoEF&CC OM dated 28"
August 2019.

(viil)

Ash pond shall be lined with HDPE lining.
Adequate safety measures shall also be
implemented to protect the ash dyke from
getting breached.

Ash pond is lined with HDPE. Adequate
safety measures have been adopted to
protect the ash dyke from getting breached.

However, after takeover of PPGCLby  M/s
Renascent Power Ventures on 4" Dec 2019,
we have carried out study for ash pond from
reputed institution (IIT Kharagpur) and TCE.

Recommendations of the study are being
implemented.

Closed cycle cooling system with natural draft
cooling towers shall be provided. The effluents
shall be treated as per the prescribed norms.
COC of 5 shall be adopted.

Complied. Effluent is being treated and CoC
maintained.

No ground water shall be extracted for the
project work at any stage.

Water is being taken from Yamuna River
through pipeline.

The treated effluents conforming to the
prescribed standards only shall be re-circulated
and reused within the plant. There shall be no
discharge outside the plant boundary except
during monsoon. Arrangements shall be made
that effluents and storm water do not get mixed.

Being complied, the treated effluent is re-
used within the plant.

(xii)

A sewage treatment plant shall be provided and
the treated sewage shall be used for raising
green belt/plantation.

Complied.
The treated sewage water is being used for
raising green belt / plantation.

(xiii)

Rain water harvesting should be adopted.
Central Ground Water Authority/Board shall be
consulted for finalization of appropriate rain
water harvesting technology within a period of
three months from the date of clearance and
details shall be furnished.

Being complied. Central Ground Water
Authority (CGWA), Allahabad Office has
been consulted for appropriate rainwater
harvesting system.

The suggestion of Central Ground Water
Authority (CGWA) regarding rainwater
harvesting has already been submitted vide
letter no PPGCL/BARA/MOEF/15/10/169
dated: 27.04.15

As advised by Central Ground Water
Authority (CGWA), four nos. of Piezometers
have been installed for ground water
monitoring and water storage facilities have
been created for rainwater storage. Two nos.
of rainwater harvesting ponds have been
developed and in the process of developing
additional rainwater harvesting structures.
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(xiv)

Adequate safety measures shall be provided in
the plant area to check/minimize spontaneous
fires in coal yards, especially during summer
season. Copy of these measures with full details
along with location plant lay out shall be
submitted to the Ministry as well as to the
Regional Office of the Ministry at Lucknow.

Complied.

Fire protection system for plant inter-alia
includes measure to check / minimize
spontaneous fires in coal yard.

We have already submitted the details of fire
protection system to check / minimize
spontaneous fires in coal yard with plant lay
out vide our letter no
PPGCL/BARA/MOEF/14/05

Date 09.05.2014

Storage facilities for auxiliary liquid fuel such as
LDO and/HFO/LSHS shall be made in the plant
area in consultation with Department of
Explosives, Nagpur. Sulphur contents in the
liquid fuel will not exceed 0.5%. Disaster
Management Plan shall be prepared to meet
any eventuality in case of an accident taking
place due to storage of oil.

Complied.

(xvi)

Regular monitoring of ground water in and
around ash pond area including heavy metals
(Hg, Cr, As, Pb) shall be carried out, records
maintained, and six monthly reports shall be
furnished to the Regional Office of this Ministry.
The data so obtained should be compared with
the base line data so as to ensure that the
ground water quality is not adversely affected
due to project.

Being complied with.
The ground water monitoring report is
attached as Annexure lll. The parameters
are within standards.

(xvii)

A green belt of adequate width and density shall
be developed around the plant periphery
covering 1/3 of total area preferably with local
species.

We have planted approx. 3,34060 nos. of

sapling till Sept 2022.

Approx. 20520 Saplings were planted during
monsoon.

(xviii)

First-Aid and sanitation arrangements shall be
made for the drivers and other contract workers
during construction phase.

Complied.

(xix)

Noise levels emanating from turbines shall be so
controlled such that the noise in the work zone
shall be limited of 75 dB (A). For people working
in the high noise area, requisite personal
protective equipments like ear-plugs/ear muffs
etc. shall be provided. Workers engaged in noisy
areas such as turbine areas, air compressors
etc. shall be periodically examined to maintain
audiometric record and for treatment for any
hearing loss including shifting to non-noisy/less
noisy areas.

Being complied with.

Personal protective equipment like earplugs/
ear muffs etc. have been provided.

Noise monitoring report is attached as
Annexure -IV.

Regular  monitoring of ground level
concentration of SO2, NOx, RSPM and Hg shall
be carried out in the impact zone and records
maintained. If at any stage, these levels are
found to exceed the prescribed limits, necessary
control measures shall be provided immediately.
The location of the monitoring stations and
frequency of monitoring shall be decided in

Complied.

The locations of the monitoring stations have
been approved by U. P. Pollution Control
Board (UPPCB) vide our letter no PPGCL /
BARA / MOEF / 14 / 05 Dated 09.05.2014.
Ambient air quality monitoring report is
attached as Annexure- V.
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consultation with SPCB. Periodic reports shall
be submitted to the Regional Office of this
Ministry. The data shall also be put on the web
site of the company.

A good action plan for R&R with package for the
project affected persons be provided as per

Complied.

fod) prevalent R&R policy within three months from
the date of issue of this letter.
An amount of Rs. 32 crores as capital and Rs. 6 | During April 22 to Sept 22 an amount of Rs.
crores/annum as recurring should be earmarked | 297 Lakh (approx.) has been incurred in
for activities to be taken up under CSR by the | different programs under thrust area -
(xxii) above proponent. Details of the activities to be | Education, Health & Sanitation,
undertaken in this regard should be submitted | Entrepreneurship, Skill building & livelihood,
within one month from the date of issue of this | Social and financial inclusion.
letter.
Provision shall be made for the housing of the | Complied.
construction labour within the site with all
(xxiii) necessary infrastructure and facilities such as
fuel for cooking, mobile toilets, mobile STP, safe
drinking water, medical health structures to be
removed after the completion of the project.
The project proponent shall be advertised in at | Complied.
least two local newspapers widely circulated in | Advertisement was published in the
the region around the project, one of which shall | Hindustan Times, The Times of India
be in the vernacular language of the locality | (English) Daily and Dainik Jagran and Amar
concerned within seven days from the date of | Ujala (Hindi Daily) on 7% Oct. 2009
(XXiV) this clearance letter, informing that the project | immediately after receipt of EC.
has been accorded environmental clearance
and copies of clearance letter are available with
the State Pollution Control Board/Committee
and may also be seen at the web site of the
Ministry of Environment and Forests at
http://envfor.nic.in
A copy of the clearance letter shall be sent by | Complied
the proponent to concerned Panchayat, Zila | Copy of the clearance letter has already been
Parishad, Municipal Corporation, Urban Local | sent to the concerned departments as
(xxV) Body and the Local NGO is any, from whom | prescribed.
suggestions/representations, if any received
while processing the proposal. The clearance
letter shall also be put on the website of the
company by the proponent.
A separate environment management cell with | Complied.
(xxVi) qualified staff shall be set up for implementation | Separate  Environment department is
of the stipulated environmental safeguards. functioning.
The proponent shall upload the status of | Compliance of EC condition is being
compliance of the stipulated EC conditions, | submitted on time. Last report was submitted
including results of monitored data on their | on 30.05.2022.
website and shall update the same periodically. | Data of stack and ambient air is displayed at
It shall simultaneously be sent to the Regional | main gate of the company.
(xxvii) | Office of MOEF, the respective Zonal Office of
CPCB and the SPCB. The criteria pollutant
levels namely SPM, RSPM S0O2, NOx (ambient
levels as well as stack emissions) shall be
displayed at a convenient location near the main
gate of the company in the public domain.
(xxvili) The project proponent shall also submit six | Being complied.

monthly reports on the status of compliance of

Last report was submitted on 30.05.2022.
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the stipulated EC conditions including results of
monitored data (both in hard copies as well by
e-mail) to the respective regional office of
MOEF, the respective Zonal Office of CPCB and
the SPCB.

(xxix)

The environment statement for each financial
year ending 31 March in Form-V as is
mandated to be submitted by the project
proponent to the concerned State Pollution
Control Board as prescribed under the
Environment (Protection) Rules, 1986, as
amended subsequently, shall also be put on the
website of the company along with the status of
compliance of EC conditions and shall also be
sent to the respective Regional Offices of MOEF
by e-mail.

Being complied.

Environment statement for FY 2021-2022
was submitted on 16.09.2022

(xxx)

Regional office of the Ministry of Forests located
at Lucknow will monitor the implementation of
the stipulated conditions. A complete set of
documents including Environmental Impact
Assessment Report and Environment
Management Plan along with additional
information submitted from time to time shall be
forwarded to the Regional Office for their use
during monitoring. Project Proponent will upload
the compliance status in their website and
update the same from time to time at least six
monthly basis. Criteria pollutants levels (stack &
ambient levels of NOx) will be displayed at the
main gate of the power plant.

Complied.

EIA/EMP report, DPR and other relevant
documents have already been submitted to
the Regional Office of MOEF at Lucknow.
Data of stack and ambient air is displayed.

(xxxi)

Separate funds shall be allocated for
implementation of environmental protection
measures along with item-wise break up. These
cost shall be included as part of the project cost.
The funds earmarked for the environment
protection measures shall not be diverted for
other purposes and year-wise expenditure
should be reported to the Ministry.

Complied. Separate fund is available for
environmental protection measures.

{(xxxii)

The project authorities shall inform the Regional
Office as well as the Ministry regarding the date
of financial closure and final approval of the
project by the concerned authorities and dates
of start of land development work and
commissioning of plant.

Financial closure was obtained on 6.7.2010
and the construction activity for the project
was started in Aug. 2010. All the three units
are commissioned and in operation.

(xxxiii)

Full cooperation shall be extended to the
Scientists/Officers from the Ministry/Regional
Office of the Ministry at Bangalore/the CPCB/the
SPCB who would be monitoring the compliance
of environmental status.

Agreed.
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Status of Compliance conditions stipulated in extension of validity letter no
J-13011 /60 /2008 - IA.lI (T) dtd 23.03.2015 is as under;

S.No.

Stipulated Conditions

Compliance Status

XXXV

Harnessing solar power within the premises of
the plant particularly at available rooftops shall be
carried out and status of implementation
including actual generation of solar power shall
be submitted along with half —yearly monitoring
report.

PPGCL has installed 204 kW roof top solar
power at school and roof top solar heater at
guest houses.

Solar based street and garden lights have
also been installed. We are also in the
process of installing another approx 60 kW
roof top solar.

Photographs are attached as Annexure-VIl|

XXXV

A long term study of radio activity and heavy
metals contents on coal to be used for the power
plant shall be carried through a reputed institute
and results thereof analyzed every two years and
reported along with monitoring reports.
Thereafter mechanism for an in-built continuous
monitoring for radio activity and heavy metals in
coal and fly ash (including bottom ash) shall be
put in place.

Radioactivity test report carried out by BRIT-
BARC, Mumbai is attached as annexure -VI.
Analysis report of heavy metals in fly ash and
ash is enclosed as Annexure-l|

XXXVi

Space for FGD shall be provided for future
installation as may be required.

Space for FGD has already been provided for
future installation.

XXXVii

Fugitive emissions shall be controlled to prevent
impact on agricultural or non-agricultural land in
the vicinity, if any.

Complied.
Dust extraction and dust suppression system
has been installed to control fugitive
emission.

XXXViii

Fly ash shall not be used for agricultural purpose.
No mine void filling will be undertaken as an
option for ash utilization without adequate lining
of mine with suitable media so that no leachate
shall take place at any point of time. In case, the
option of mine void filling is to be adopted, prior
detailed study of soil characteristics of the mine
area shall be undertaken from a reputed institute
and accordingly clay lining of adequate thickness
shall be provided. This shall be carried out in
close co-ordination with State Pollution Control
Board who shall ensure that clay lining of
appropriate thickness is provided.

MoEF&CC vide OM dated 28" August 2019
has permitted use of fly ash in abandoned
mines / low lying areas / soil conditioner in
agriculture.

XXXiX

No water bodies including natural drainage
system in the area shall be disturbed due to
activities associated with setting up / operation of
the power plant.

Noted.

XXXX

Green belt shall also be developed around the
Ash Pond over and above the Green Belt around
the plant boundary.

We have planted approx. 3,34,060 nos. of
sapling till Sept 2022.

Approx. 20520 Saplings were planted during
monsoon.
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XXXXI

For proper and periodic monitoring of CSR
activities, a CSR Committee or a Social Audit
Committee or a credible external agency shall be
appointed. CSR activities shall also be evaluated
by an independent external agency. This
evaluation shall be both concurrent and final.

PPGCL has a CSR committee.

XXXXIi

An Environmental Cell comprising of at least one
expert in environmental science / engineering,
ecology, occupational health and social science,
shall be established preferably at the project site
itself and shall be headed by an officer of
appropriate level and qualification. It shall be
ensured that the Head of the cell shall directly
report to the Head of the Plant who would be
accountable for implementation of environmental
regulations and social impact improvement /
mitigations.

Environment cell has been established with
qualified manpower.

XXXxiii

The Project proponent shall formulate a well laid
corporate Environment Policy and identify and
designate responsible officers at all levels of its
hierarchy for ensuring adherence to the policy
and compliance with the conditions stipulated in
this clearance letter and other applicable
environmental laws and regulations.

PPGCL has a well laid Environment Policy.

Status of Compliance Additional conditions stipulated vide letter no

IV /ENV/P/THE/-39 /311 /2009 / 1173

did 16.11.2011 is as under;

S.No

Stipulated Conditions

Compliance Status

(i)

Continuous monitoring of stack and

ambient air to be carried out.

Continuous monitoring of ambient and stack
is being carried out.

Display of monitoring data in public
domain (main gate).

Data of stack and ambient air is being
displayed at main gate.

To put up monitoring data and six monthly
monitoring report on their website

Monitoring data and six-monthly monitoring
report is periodically uploaded on the
Company website.
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Ranexure — 1

Mitra S. K. Private Limited ( : m

TESTING = INSPECTION

Above Punjab National Bank
Maihar Road, NH-7

Kuthla, Katni-483501 (M.P.)

CIN : U51909WB1956PTC023037

£ bmaubey@mirack coin TEST REPORT

sknigam@mitrask.co.in
Name & Address of the Customer : Report No. : C/2022/3207
Prayagraj Power Generation Company Ltd.  Date:12.04.2022
Vill.: Khan Semra, Sample No. : MSK/KOL/2022/3284
Tehsil : Bara, Sample Description : Stack Monitoring
Uttar Pradesh. Date of Receipt of Sample: 04/04/2022

Sample Mark : Thimble No.- 44 / Unit - I11
Ref. No. & Date : 9200000102, Dt-24/05/2021.

ANALYSIS RESULT
A. | General Information About Stack : i
1. Stack connected to : Unit - 1l |
2 Emission due to $ Burning of Coal
3. Material of construction of Stack : M.S
4, Shape of Stack : Circular
5. Whether stack is provided with permanent platform ! Yes
6. DG Capacity : Load-521.43MW, Coal Flow-317.01 TPH.
B. Physical Characteristics of Stack :
1 Height of the stack from ground level - 275 M
& Diameter of the stack at sampling point s 7.40M
3. Height of the sampling point from GL : 80 M
4. | Area of Stack : 42.98 m’
C. | Analysis / Characteristics of Stack : '
1. Fuel used : Coal | 2. | Fuel consumption :
D. Results of Sampling & Analysis of Gaseous Emission :
:: PARAMETER _ VALUE uoM METHOD OF TEST REFERENCE
1. co <0.2 ppm 15:13270 :1992 Reaff,2014
2. co2 9.2 %vfv 15:13270 :1992 Reaff,2014
3. NO2 378.7 mg/Nm3 IS 11255 (Part 7) :2005 RA2017
4. 02 10.7 % vfv 15:13270 :1992 Reaff,2014
5. PM 29.8 mg/Nm3 IS 11255 (Part 1):1985,RA 2014
6. 502 569 mg/Nm3 IS 11255 (Part 11)-1985, RA:2014
(8 Temperature 124 DegC IS 11255 (Part ll1),2008RA 2018
8. Barometric pressure 758 mm of Hg IS 11255 (Part 111),2008RA 2018
9. Concentration of Mercury <0.002 micro gm/m3 USEPA-29 - 25/06/1996
10. Moisture content <2.0 % IS 11255 (Part 111),2008RA 2018
11. Quantity of gas flow 2393241 Nm3/hr IS 11255 (Part 111),2008RA 2018
12, Velocity of gas 224 m/s 1S 11255 (Part 111),2008RA 2018

For Mitra S. K. Private Limited
P

Authorised Signatory

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata-700 016, West Bengal, India
T:913322172249/4014 30012265 0006/2265 0007 F : 91 332265 0008 E : info@mitrask.com W: mitrask.com
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Mitra S. K. Private Limited

100

Above Punjab National Bank

Maihar Road, NH-7, Kuthia,

Katni — 483501 (M.P.)

CIN: US1808WB1956PTC023037

T : 07622 - 240651, 240919

E : bmdubey@mitrask co.in
sknigam@mitrask.co.in

Name & Address of the Customer :

Prayagraj Power Generation Company Ltd.

Vill.: Khan Semra,

Tehsil : Bara,

Uttar Pradesh.

Ref. No. & Date : 9200000102, Dt-24/05/2021.

TESTING o INSPECTION

TEST REPORT

Report No. : C/2022/5309

Date : 17.06.2022

Sample No. : MSKNB/ED/2022-23/06/TB36C
Sample Description : Stack Monitoring

Date of Receipt of Sample: 11/06/2022

Sample Mark : Thimble No.- B14148 / Unit - III

ANALYSIS RESULT
1 | Stack connected to Unit- Il
2 Emission due to Burning of Coal
3 Material of construction of Stack M.S
4. | Shape of Stack Circular
5. Whether stack is provided with permanent platform Yes
6. DG Capadity 660 MW
7. Load 648.2
1. | Height of the stack from ground level 275 M
2. mnﬂum&umm 740 M
3. | Height of the sampling point from GL 0 M
4. | Area of Stack 4298 m*
i Fuel used : Coal 2. | Fuel : 375.8 Tons/Hr.
13 co <02 ppm 15:13270 :1992 Reaff,2014
2 co2 10.2 %vfv 15:13270 :1992 Reaff,2014
3. NO2 361.5 mg/Nm3 IS 11255 {Part 7) :2005 RA2017
4. 02 84 %vfv 15:13270 :1992 Reaff,2014
5. PM 35 mg/Nm3 IS 11255 (Part 1):1985,RA 2014
6. $02 496.5 mg/Nm3 IS 11255 (Part 1)-1385, RA:2014
7. Temperature 134 DegC IS 11255 (Part 1), 2008RA 2018
8. l Barometric pressure 760 mm of Hg IS 11255 (Part i11),2008RA 2018
3. | Concentration of Mercury <0.003 micro gm/m3 USEPA-29 - 25/06/1996
“10. | Moisture content <2.0 % IS 11255 (Part i), 2008RA 2018
1. Quantity of gas flow 2608653 Nm3/hr IS 11255 (Part Ul),2008RA 2018
12. Velocity of gas 23.64 m/s 1S 11255 (Part HI),2008RA 2018

T 91 33 22172249 40143000!22850%6!2350007 F :91 33 22650008 E : mtg@mmkcom W: mmﬂrask_m




305 101
Mitra S. K. Private Limited @

TESTING @ INSPECTION

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51909WB1956PTC023037
T : 07622 — 240651, 240919

E : bmdubey@mitrask.co.in TEST REPORT
sknigam@mitrask.co.in
Name & Address of the Customer : Report No. : C/2022/5944
Prayagraj Power Generation Company Ltd.  Date: 01.08.2022
Vill.: Khan Semra, Sample No. : MSKNB/ED/2022-23/07/JN64C6
Tehsil : Bara, Sample Description : Stack Monitoring
Uttar Pradesh. Date of Receipt of Sample: 19/07/2022

Sample Mark : Thimble No.- 610 / Unit - II1
Ref. No. & Date : 9200000102, Dt-24/05/2021.

Stack connected to - ' ' ;. Unit-m

1.

b 5 Emission due to : Burning of Coal
_ 3. ' Material of construction of Stack . MS

4 Shape of Stack : Circular

5 Whether stack is provided with permanent platform : Yes

6

DG Capadity - . - - S PO . ) .

Height of the stack from ground level ' o = 275 M

p &

2. Diameter of the stack at sampling point : 7.40 M
3 Height of the sampling point from GL £ 80 M
Area of Stack :  4298m°

1. co <02 [ pm _ 15:13270 :1992 Reaff,2014

2. co2 10.2 % v/v 15:13270 :1992 Reaff,2014

3. NO2 3975 mg/Nm3 IS 11255 (Part 7) :2005 RA2017
4. o2 8.4 % v/fv 1S:13270 :1992 Reaff,2014

5. PM 39.8 mg/Nm3 1S 11255 (Part 1):1985,RA 2014
6. 502 584.8 mg/Nm3 IS 11255 (Part 11)-1985, RA:2014
7. Temperature 129 DegC IS 11255 (Part HI),2008RA 2018
8. Barometric pressure 760 mm of Hg IS 11255 (Part 1i1),2008RA 2018
9. Concentration of Mercury <0.003 micro gm/m3 USEPA-29 - 25/06/1996

10. Moisture content <2.0 % IS 11255 (Part 111),2008RA 2018
11. Quantity of gas flow 2591030 Nm3/hr IS 11255 (Part 111),2008RA 2018
12. Velocity of gas 23.53 m/s IS 11255 (Part 1li),2008RA 2018

For Mitra S. K. Rl_'_ivate Limited

uthorised Signatory

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T : 913322172249/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@milrask com, W : www.mitrask.com
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Mitra 8. K. Private Limited () msk

TESTING »INSPECTION

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51909WB1956PTC023037

T : 07622 — 240651, 240919
E : bmdubey@mitrask.co.in TEST REPORT
sknigam@mitrask.co.in

Name & Address of the Customer : Report No. : C/2022/5943
Prayagraj Power Generation Company Ltd.  Date: 01.08.2022
Vill.: Khan Semra, Sampie No. : MSKNB/ED/2022-23/07/FX64EL
Tehsil : Bara, Sample Description : Stack Monitoring
Uttar Pradesh. Date of Receipt of Sample: 19/07/2022

Sample Mark : Thimble No.- 146 / Unit - II

~Stack connected to o o e

1.

2. Emission due to Burning of Coal
_3. Material of construction of Stack : M.S

4. Shape of Stack g Circular

5. Whether stack is provided with permanent platform g Yes

6. | DG Capacity 627.2 MW

| Height of the stack from ground level ; S s o

1.

& Diameter of the stack at sampling point : 7.40 M
3 Height of the sampling point from GL £ 80M

4. | Area of Stack N _ o _ _: 4298w’

!! 366.89Tons/Mr.

co <0.2 ppm iS:13270 :1992 Reaff,2014

1

2. co2 10.2 % v/v 1S:13270 :1992 Reaff,2014

3 NO2 329.6 mg/Nm3 IS 11255 (Part 7) :2005 RA2017
4, 02 8.6 % v/fv 15:13270 :1992 Reaff,2014

B PM 36.7 mg/Nm3 IS 11255 (Part 1):1985,RA 2014
6 502 525 mg/Nm3 IS 11255 (Part 11)-1985, RA:2014
7 Temperature 112 DegC IS 11255 (Part I1),2008RA 2018
8. Barometric pressure 760 mm of Hg IS 11255 (Part 1ll),2008RA 2018
g Concentration of Mercury <0.003 micro gm/m3 USEPA-29 - 25/06/1996

10. Moisture content <2.0 % IS 11255 (Part li),2008RA 2018
11. Quantity of gas flow 2616229 Nm3/hr IS 11255 (Part I11),2008RA 2018
12, Velocity of gas 22.51 m/s IS 11255 (Part 1ii),2008RA 2018

For Mitra S. K. Private Limited

un (74\
thorised Signatory

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 7000186, West Bengal, India
T : 91 3322172249/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@mitrask cam, W ; www.mitrask.com
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Mitra S. K. Private Limited

103

@

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51909WB1956PTC023037
T : 07622 — 240651, 240919

E : bmdubey@mitrask.co.in

TESTING = INSPECTION

TEST REPORT

sknigam@mitrask.co.in
Name & Address of the Customer ;

Prayagraj Power Generation Company Ltd.

Vill.: Khan Semra,
Tehsil : Bara,
Uttar Pradesh.
Ref. No. & Date : 9200000102, Dt-24/05/2021.
AN LYSIS

Stal:k connected to -

Report No. : C/2022/6647

Date : 29.08.2022

Sample No. : MSKNB/ED/2022-23/08/YZ583V
Sample Description : Stack Monitoring

Date of Receipt of Sample: 20/08/2022
Sample Mark : Thimble No.- 741 / Unit - 111

~Unit- il

L“d -

Haight of the stat:l: from [

1.

2 Emission due to Burning of Coal
3. Material of construction of Stack M.S

4. Shape of Stack Circular

5 Whether stack is provided with permanent platform Yes

6. | DG Capacity 660 MW

7 472.7 (M.W)

Acstol ek

xR 275 M
Z: Diameter of the stack at sampling point 7.40 M
3 Height of the sampling point from GL soMm
4

ppm 15:13270 :1992 Reaff,2014

2 co2 8.2 % vfv 15:13270 :1992 Reaff,2014
3. NO2 281.1 mg/Nm3 IS 11255 (Part 7) :2005 RA2017
4 02 10.8 % v/v 15:13270 :1992 Reaff,2014
5 PM 38.4 mg/Nm3 IS 11255 (Part 1):1985,RA 2014
6. $02 518.9 mg/Nm3 IS 11255 (Part 11)-1985, RA:2014
7 Temperature 108 DegC IS 11255 (Part [i1),2008RA 2018
8 Barometric pressure 742 mm of Hg IS 11255 (Part 111),2008RA 2018
g Concentration of Mercury <0.003 micro gm/m3 USEPA-29 - 25/06/1996
10, Moisture content 35 % IS 11255 (Part I11),2008RA 2018
11. Quantity of gas flow 2658361 Nm3/hr IS 11255 (Part Il1),2008RA 2018
12. Velocity of gas 23.42 m/s IS 11255 (Part 111),2008RA 2018
For Mitra S. |k

Private Limited

{re (Sth Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata - 700016, Wt BOKis¢d Signatory

T 91 33 22172248/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@mitrask.com, W : www.mitrask.com
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Mitra S. K. Private Limited @)

TESTING  INSPECTION

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51908WB1956PTC023037

T : 07622 — 240651, 240919
E : bmdubey@mitrask.co.in _T_Eﬂ_R_EM
sknigam@mitrask.co.in
Name & Address of the Customer ; Report No. : C/2022/6646
Prayagraj Power Generation Company Ltd.  Date: 29.08.2022
Vill.: Khan Semra, Sample No. : MSKNB/ED/2022-23/08/C0584J
Tehsil : Bara, Sample Description : Stack Monitoring
Uttar Pradesh. Date of Receipt of Sample: 20/08/2022
Sample Mark : Thimble No.- 742 / Unit - II
Ref. No. & Date : 9200000102, Dt -24/05/2021.
.-‘ : stac*mnmed MAGTRPLN FRANGRR LI NLET I Th L 0 b i L e e T = AP _ !
2 Emission due to 3 Burning of Coal
3. Material of construction of Stack ] M.S
q. Shape of Stack 3 Circular
5. Whether stack is provided with permanent platform : Yes
6. DG Capacity s 660 MW
e reras S eSS S L
2. | Diameter of the stack at sampling point : 7.40M
3. Height of the sampling point from GL : g80M
4.

AreaofStack A e ol : 43.03 m’

co <0.2 ppm 15:13270 11992 Reaff,2014

2. coz 8.2 % v/v 1S:13270 :1992 Reaff,2014

3 NO2 276.5 mg/Nm3 IS 11255 (Part 7) :2005 RA2017
4. 02 10.8 % v/v 15:13270 :1992 Reaff,2014

5. PM 37.7 mg/Nm3 IS 11255 (Part 1):1985,RA 2014
6. SO2 420.2 mg/Nm3 IS 11255 (Part I1)-1985, RA:2014
7 & Temperature 112 DegC IS 11255 (Part I1),2008RA 2018
8. Barometric pressure 742 mm of Hg IS 11255 (Part 111),2008RA 2018
9. Concentration of Mercury <0.003 micro gm/m3 USEPA-29 - 25/06/1996
10. Moisture content <2.0 % IS 11255 (Part 111),2008RA 2018
11. Quantity of gas flow 2771537.6 Nm3/hr IS 11255 (Part 111),2008RA 2018
12. Velocity of gas 23.9 m/s IS 11255 (Part 111),2008RA 2018

T 91 33 22172249/ 40143000/ 22850008 /22650007, F : 91 33 22650008 E : ﬂfg@rnlirask com, W www. rmlrask com
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Mitra S. K. Private Limited (D)

TESTING ¢ INSPECTION

Above Punjab National Bank
Maihar Road, NH-7, Kuthia,
Katni — 483501 (M.P.)

CIN: U51909WB1956PTC023037

T : 07622 — 240651, 240919
E : bmdubey@mitrask.co.in TEST REPORT
sknigam@mitrask.co.in

Name & Address of the Customer ; Report No. : C/2022/6645
Prayagraj Power Generation Company Ltd.  Date : 29.08.2022 ”
Vill.: Khan Semra, Sample No. : MSKNB/ED/2022-23/08/4C5822
Tehsil : Bara, Sample Description : Stack Monitoring
Uttar Pradesh. Date of Receipt of Sample: 20/08/2022

Sample Mark : Thimble No.- 740 / Unit- 1

Ref. No. & Date : 9200000102, Dt -24/05/2021,

- --._.- == — e e i _:.- > ._.'.

1.

2. Emission due to 2 Burning of Coal
3. Material of construction of Stack : M.S

4, Shape of Stack : Circular

5 Whether stack is provided with permanent platform g Yes

6. DG Capacity : 660 MW

7. Load :

.| Height of the stack from ground level

1 :

2. Diameter of the stack at samplin‘g point z 7.40 M
3. Height of the sampling point from GL i S0OM
4

AmaofStack y = ] _ ] i 43.03 |:|1’l

[Fuelused:Coal T2 | Fuelconsumption:218Tons/Hr. |

1. co <0.2 ppm 15:13270 :1992 Reaff,2014

2. coz 8.8 % v/v 15:13270 :1992 Reaff,2014

3 NO2 291.6 mg/Nm3 IS 11255 (Part 7) :2005 RA2017
4. 02 10.8 % v/v 1S:13270 :1992 Reaff,2014

5 PM 41.2 mg/Nm3 IS 11255 (Part 1):1985,RA 2014
6 S02 559.4 mg/Nm3 IS 11255 (Part 11)-1985, RA:2014
7. Temperature 108 Deg C IS 11255 (Part 111),2008RA 2018
8 Barometric pressure 742 mm of Hg IS 11255 (Part Il1),2008RA 2018
9 Concentration of Mercury <0.003 micro gm/m3 USEPA-29 - 25/06/1996

10. Moisture content 3 % IS 11255 (Part 111),2008RA 2018
11 Quantity of gas flow 2331287.39 Nm3/hr IS 11255 (Part 111),2008RA 2018
12. Velocity of gas 24.07 m/s 1S 11255 (Part ll),2008RA 2018

For Mitra S. K\Private Limited
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AMexus€ —Ir

Mitra S. K. Private Limited (@

TESTING ® INSPECTION

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51909WB1956PTC023037
T : 07622 - 240651, 240919

E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

TEST REPORT
Name & Address of the Customer : Report No. : MSK/KTN/2022-23/APW/077
Prayagraj Power Generation Company Ltd. Date: 26/09/2022
Vill.: Khan Semra, Sample No. : MSKGL/ED/2022-23/09/01130
Tehsil : Bara, Date Of Sample : 16/09/2022
Dist.: Prayagraj [Pin- 212107] Sample Description : Ash Pond Water
Uttar Pradesh. Sample Mark : Ash Dyke

Ref. No. & Date : 9200000102, Dt-24/05/2021.

1, Copper (as Cu) mg/| <0.02 APHA (23rd Edition)3120B 2017 (ICP OES)

Z Lead (as Pb) mg/| <0.005 APHA (23rd Edition)31208 2017

3. Mercury (as Hg ) mg/I <0.001 IS 3025(Part 48)-1994; Rffm:2014

4, Nickel (as Ni ) mg/| <0.02 APHA (23rd Edition)3120B 2017

5, Arsenic( as As) mg/| <0.005 APHA (23rd Edition)3120B 2017 (ICP OES)
For Mitra S. K. Private Limited

Authorised Signatory

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T : 913322172249/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@mitrask.com, W : www.mitrask.com
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Mitra S. K. Private Limited

107

Annexyre —1ir

Above Punjab National Bank
Maihar Road, NH-7

Kuthla, Katni-483501 (M.P.)

CIN :.U51808WB1956PTC023037

T : 07622-240651, 240919
E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

TEST REPORT

Name & Address of the Customer :

TESTING = INSPECTION

Report No. : MSK/KTN/2022-23 /GDW/015
Prayagraj Power Generation Company Ltd. Date : 30/04/2022

Vill.: Khan Semra, Sample No. : MSKGL/ED/2022-23/04/02514
Tehsil : Bara, Date Of Sample : 02/04/2022
Dist.: Prayagraj [Pin- 212107] Sample Description : Ground Drinking Water
Uttar Pradesh. Sample Mark : HP-3, Jorvat Village
Ref. No. & Date : 9200000102, Dt-24/05/2021.
ANALYSIS RESULT
= = : it i el
01. Alkalinity {as CaCO3 ) 247 200 600 mg/| APHA (23rd Edition) 23208 2017
02. ‘Aluminium (as Al) <0.01 0.03 0.2 mg/l APHA {(23rd Edition)3120B 2017 (ICP OES)
03. A"'°{“;: 5?:5'?""“ <0.02 0.2 1.0 me/! APHA (23rd Edition)5540 C,2017
04. Arsenic( as As) <0.005 0.01 0.05 mg/I APHA (23rd Edition)3120B 2017 (ICP OES)
05. Barium (asBa ) <0.05 0.7 No Relaxation mg/l APHA (23rd Edition)3120B 2017 (ICP OES)
06. Boron (as B) <0.5 0.5 1.0 mg/| APHA (23rd Edition)3120B 2017 (ICP OES)
07. Cadmium (as Cd) <0.001 0.003 No Relaxation mg/| APHA (23rd Edition)3120B 2017
08. Calcium (as Ca) 71 75 200 mg/| APHA (23rd Edition) 3500 Ca B,2017
09. Chloride (as Cl ) 147 250 1000 mg/l APHA (23rd Edition}4500-Cl B 2017
10. Copper (as Cu) <0.02 0.05 1.5 mg/l APHA (23rd Edition)3120B 2017 (ICP OES)
11. Cyanide ( as CN) <0.01 0.05 No Relaxation mg/l APHA (23rd Edition}4500 CN- F 2017
12, Fluoride ( as F) 1.2 1.0 1.5 mg/| APHA (23rd Edition)4500 - F C/D, 2017
13. PRtk adhin) <01 0.2 1.0 me/l IS 3025 (Part 26)-1986 Rffm:2014 |
Chlorine |
|
8. | m':;’::“:a{':;:: g | <001 mg/! APHA 23rd Edtn-2017, 3500 Cr B ;
15. iron (as Fe) <0.05 0.3 No Relaxation mg/| APHA (23rd Edition)3500 Fe B 2017 |
16. Lead {asPb ) <0.005 0.01 No Relaxation mg/l APHA (23rd Edition)3120B 2017
17. Magnesium (as Mg) 17 30 100 mg/| APHA (23rd Edition) 3500 Mg B,2017
18. Manganese (as Mn) <0.02 0.1 0.3 mg/l APHA (23rd Edition)3120B 2017 (ICP OES)
19. Mercury (as Hg ) <0.001 0.001 No Relaxation mg/! IS 3025(Part 48)-1994; Rffm:2014
20. Molybdenum (as Mo) <0.05 0.07 No Relaxation mg/l APHA (23rd Edition)31208B 2017
21. Nickel {as Ni ) <0.02 0.02 No Relaxation mg/l APHA (23rd Edition)3120B 2017
22, Nitrate {as NO3 ) 21 45 No Relaxation mg/l APHA (23rd Edition) 4500- NO3-E, 2017
Phenolic Compounds APHA (23rd Edition)5530C 2017
2 ( as C6H50H) <0.001 0.001 0003 g/ (Chloroform Extraction)
24, Selenium (as Se) <0.005 0.01 No Relaxation mg/l APHA (23rd Edition)3120B 2017 |
25. Sulphate ( as SO4 ) 52 200 400 meg/l APHA (23rd Edition) 4500-S04 E 2017 |

H.0 : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata-700 016, West Bengal, India
T : 913322172249/4014 300/2265 0006/2265 0007 F : 91 332265 0008 E : info@mitrask.com W. mitrask.com- —- -
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Mitra S. K. Private Limited

Above Punjab National Bank TESTING = INSPECTION
Maihar Road, NH-7

Kuthla, Katni-483501 (M.P.)

CIN : U51909WB1956PTC023037

T : 07622-240651, 240919
E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

= -s uﬂf‘lu 4 Il_”,: o

<= - d d SRR gt o B T i =
26. Tota C":'C’g;";ss (as 172 200 600 mg/| APHA (23rd Edition) 2340 C 2017
27. Zinc {as Zn) <0.02 5 15 mg/! APHA (23rd Edition)31208B 2017

Not :
28. E.coli s NA /100m| IS 1622 : 1981 (RA 2019)
29. Total colform <2 NA MPN/100ml IS 1622 : 1981 (RA 2019)
bacteria
30. Colour <1.0 5 15 Hazen APHA (23rd Edition) 2120B 2017
31. Odour Agreeable Agreeable Agreeable None APHA(23rd Edition)2150B
32, Taste Not Done None IS 3025 (Part 8)-1983 Rffm:2012
g3, | ol D{’::"T'D“;‘; el 500 2000 mg/l APHA (23rd Edition) 2540C
3a. Turbidity <1.0 1 5 N.T.U. APHA (23rd Edition) 2130B
3. pH 7'1:‘(:25 6.5-85 No Relaxation None APHA(23rd Edition) 4500-H-B
For l\fliCtri;'!r/Tte Limited
P 1 : Authorised Signatory

H.0 : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata-700 016, West Bengal, India
T : 913322172249/4014 300/2265 0006/2265 0007 F : 91 332265 0008 E : info@mitrask.com W. mitrask.com -



Mitra S. K. Private Limited

313

Above Punjab National Bank

Maihar Road, NH-7

Kuthla, Katni-483501 (M.P.)

CIN : U51809WB1956PTC023037

T : 07622-240651, 240919
E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

Name & Address of the Customer:

Prayagraj Power Generation Company Ltd.

Vill.: Khan Semra,
Tehsil : Bara,

Dist.: Prayagraj [Pin- 212107]

TEST REPORT

Report No.
Date :30/04/2022

TESTING e |INSPECTION

: MSK/KTN/2022-23 /GDW/014

Sample No. : MSKGL/ED/2022-23/04/02513
Date Of Sample : 02/04/2022

Sample Description : Ground Drinking Water
Sample Mark : HP-2, Kapari Panchayat Bhawan

Uttar Pradesh.
Ref. No. & Date : 9200000102, Dt -24/05/2021.

ANALYSIS RESULT

APHA (23rd Edition) 23208 2017

02.

Aluminium ( as Al ) <0.01 0.03 0.2 mg/| APHA (23rd Edition)3120B 2017 (ICP OES)
03. A"'°(";: azt:ge"ts <0.02 0.2 1.0 mg/l APHA (23rd Edition)5540 C,2017
04. Arsenic( as As) <0.005 0.01 0.05 mg/l APHA (23rd Edition)3120B 2017 (ICP OES)
05. Barium {(as Ba ) <0.05 0.7 No Relaxation meg/| APHA (23rd Edition)3120B 2017 (ICP OES)
06. Boron (as B) <0.5 0.5 1.0 mg/! APHA (23rd Edition)3120B 2017 (ICP OES)
07. Cadmium (as Cd) <0.001 0.003 No Relaxation mg/| APHA (23rd Edition)3120B 2017 |
08. Calcium (as Ca) a4 75 200 mg/| APHA (23rd Edition) 3500 Ca B,2017
08. Chloride (as Cl ) 71 250 1000 mg/l APHA (23rd Edition)4500-Ci B 2017
10. Copper (as Cu) <0.02 0.05 15 mg/l APHA (23rd Edition)3120B 2017 (ICP OES)
11. Cyanide ( as CN} <0.01 0.05 No Relaxation mg/l APHA (23rd Edition)4500 CN- F 2017 I
12. Fluoride ( as F) 0.48 1.0 2.5 mg/| APHA (23rd Edition)4500 - FC/D, 2017 |
13, HES ey <0.1 0.2 1.0 mg/I IS 3025 (Part 26)-1986 Rffm:2014
Chlorine

8. | r::;ﬁ:a('::ér ) | <001 mg/l APHA 23rd Edtn-2017, 3500 Cr B
15. Iron {as Fe) 0.21 03 No Relaxation mg/! APHA (23rd Edition)3500 Fe B 2017
16. Lead {(as Pb ) <0.005 0.01 No Relaxation mg/| APHA (23rd Edition)3120B 2017
17. Magnesium (as Mg) 7.3 30 100 mg/| APHA (23rd Edition) 3500 Mg B,2017
18. Manganese (as Mn) <0.02 0.1 0.3 mg/l APHA (23rd Edition)3120B 2017 (ICP OES)
19. Mercury (as Hg ) <0.001 0.001 No Relaxation mg/| IS 3025(Part 48)-1994; Rffm:2014 |
20, Molybdenum (as Mo) <0.05 0.07 No Relaxation mg/l APHA (23rd Edition)3120B 2017
21. Nickel {as Ni } <0.02 0.02 No Relaxation mg/l APHA (23rd Edition)31208B 2017 '
22. Nitrate (as NO3 ) 25 45 No Relaxation mg/| APHA (23rd Edition) 4500- NO3-E, 2017

Phenolic Compounds APHA (23rd Edition)5530C 2017
23 ( as C6H5OH) =0.00% 0.001 0.002 me/! (Chloroform Ext}raction)
24. Selenium (as Se) <0.005 0.01 No Relaxation mg/| APHA (23rd Edition)3120B 2017
25. Sulphate ( as SO4 ) 43 200 400 mg/l APHA (23rd Edition) 4500-504 E 2017

H.0 : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata-700 016, West Bengal, India
T : 913322172249/4014 300/2265 0006/2265 0007 F : 91 332265 0008 E : info@mitrask.com W. mitrask.com - -
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Mitra S. K. Private Limited

Above Punjab National Bank TESTING = INSPECTION
Maihar Road, NH-7

Kuthla, Katni-483501 (M.P.)

CIN : U51909WB1956PTC023037

T : 07622-240651, 240919
E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

) ""‘"":‘-‘:_:_‘ ‘I:'..a.l arrapt _.. == 1
Total Hardness (as N |
26. Caco3) APHA (23rd Edition) 2340 C 2017
27. Zinc (as Zn) <0.02 5 15 mg/l APHA (23rd Edition)3120B 2017
Not
5 .coli 1198
28 E.coli Detactsd NA /100ml IS 1622 : 1981 (RA 2019)
29. i 1 < NA MPN/100m! IS 1622 : 1981 (RA 2019)
bacteria
30. Colour <1.0 5 15 Hazen APHA {23rd Edition) 2120B 2017
31. Odour Agreeable Agreeable Agreeable None APHA(23rd Edition)2150B
32, Taste Not Done None IS 3025 (Part 8)-1983 Rffm:2012 I
A a 1
sz | M) D('::‘.’r’;‘;‘; ol 500 2000 mg/! APHA (23rd Edition) 2540C [
34. Turbidity 3.2 1 5 N.T.U. APHA (23rd Edition) 2130B
35. pH 7'18.3;2:25 6.5-8.5 No Relaxation None APHA(23rd Edition) 4500-H-B
~
For Mitra S. K. Private Limited
Pr ‘ Authorised Signatory

H.0 : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata-700 016, West Bengal, India
T: 913322172249/4014 300/2265 0006/2265 0007 F : 91 332265 0008 E : info@mitrask.com W: mitrask.com -
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Mitra S. K. Private Limited

Above Punjab National Bank TESTING = INSPECTION
Maihar Road, NH-7

Kuthla, Katni-483501 (M.P)

" CIN : U51909WB1956PTC023037

T : 07622-240651, 240919
E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

TEST REPORT
Name & Address of the Customer: Report No. : MSK/KTN/2022-23 /GDW/021
Prayagraj Power Generation Company Ltd. Date : 28/05/2022
Vill.: Khan Semra, Sample No. : MSKGL/ED/2022-23/05/00340
Tehsil : Bara, Date Of Sample : 06/05/2022
Dist.: Prayagraj [Pin- 212107] Sample Description : Ground Drinking Water
Uttar Pradesh. Sample Mark : HP-2, Kapari Panchayat Bhawan
Ref. No. & Date : 9200000102, Dt -24/05/2021.

ANALYSIS RESULT

“Alkalinity (as CaC03 ) 00 | 200 | | mg/l | APHA(23rd Ed

ition) 23208 2017 (0) |

02. | Aluminium(asAl) | <0.01 0.03 0.2 ma/l ARHA123x] Eelition] 31208 2027 ({CR
OES)_{0)
oz, | AvonicDsementy | 5a2 0.2 1.0 mg/l APHA (23rd Edition)5540 C,2017_(O)
3 (as MBAS) = = : *
04. Arsenic( as As) <0.005 0.01 0.05 mg/ i Ec(l;l;;n](?'ol}IZOB 270
05. Barium (asBa) <0.05 0.7 No Relaxation mg/I APHA(125rd E(:Jrgso)n}{sc';'t}ZDB 2017 (icP
06. Boron (as B) <0.5 0.5 1.0 mg/I APHA (23 rd Edition)2540C_(0)
07. Cadmium (as Cd) <0.001 0.003 No Relaxation mg/l APHA (23rd Edition)3120B 2017 (O)
08. Calcium (as Ca) 28 75 200 mg/I APHA (23rd Edition) 3500 Ca B,2017_(O)
09. Chloride {as Cl ) 33 250 1000 mg/| APHA (23rd Edition)4500-Cl B 2017 (O)
10. Copper (as Cu) <0.02 0.05 15 me/! APHA (23rd Edition)3120B 2017 (ICP
OES) (0)
11. Cyanide ( as CN) <0.02 0.05 No Relaxation mg/| APHA (23rd Edition)4500 CN- F 2017 _(O)
: APHA (23rd Edition)4500 - FC/D, |
12. Fluoride ( as F) 0.22 1.0 1.5 mg/| 2017 (0) _\
1 -
F 13, Friei Reisidus] <0.1 0.2 1.0 mg/l IS 3025 (Part 26)-1986 Rffm:2014_(0) |
Chlorine
Hexavalent
14. Chromium {as Cr+6) <0.01 mg/l APHA 23rd Edtn-2017, 3500 Cr B_(O)
15. Iron (as Fe) 0.11 0.3 No Relaxation mg/| APHA (23rd Edition)3500 Fe B 2017_(O)
16. Lead (as Pb ) <0.005 0.01 No Relaxation mg/| APHA (23rd Edition)3120B 2017_(0)
17. Magnesium (as Mg) 10 30 100 mg/| APHA (23rd Edition) 3500 Mg B,2017 (0) |
& =
18. Manganese (as Mn) <0.02 0.1 03 mg/| APHA (23rd Edition)3120B 2017 (ICP |
OES)_(0) |
19. Mercury (as Hg ) <0.001 0.001 No Relaxation mg/l IS 3025(Part 48)-1994; Rffm:2014 (O) |
20. | Molybdenum (as Ma) <0.05 0.07 No Relaxation mg/I APHA (23rd Edition)3120B 2017 (0) |
o 21 Nickel {as Ni ) <0.02 0.02 No Relaxation mg/| APHA (23rd Edition)3120B 2017_(O) |

H.0 : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata-700 016, West Bengal, india
T : 913322172249/4014 300/2265 0006/2265 0007 F : 91 332265 0008 E : info@mitrask.com W. mitrask.com--- -
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Mitra S. K. Private Limited

Above Punjab National Bank TESTING = INSPECTION
Maihar Road, NH-7

Kuthla, Katni-483501 (M.P.)

CIN : U51908WB1956PTC023037

T : 07622-240651, 240919
E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

e i
) APHA (23rd Edition) 4500-
22,
45 No Relaxation 2017_(0)
Phenolic Compounds APHA (23rd Edition)5530C 2017
23. <0.001 2 A
( as C6H5OH) ot gos ! (Chloroform Extraction)_(0)
24, Selenium (as Se) <0.005 0.01 No Relaxation mg/l APHA (23rd Edition)3120B 2017_(0)
25. | Sulphate (asS04 ) 6.4 200 400 mg/| APHA (23rd Edition) 4500-504 E 2017 (O)
Total Hard :
26. o c:co;iﬁ fas 114 200 600 mg/l APHA (23rd Edition) 2340 C 2017 (0) |
|
27. Zinc (as Zn) <0.02 5 15 mg/| APHA (23rd Edition)3120B 2017_(0) |
: Not il '
28. E.coli Datsctad NA /100ml APHA 23rd Edition 9221 F_(0) I
Total coliform o
29, s st <1.8 NA MPN/100ml| APHA 23rd Edition 9221 B_(O)
30. Colour <5.0 5 15 Hazen APHA (23rd Edition) 21208 2017 _(0O)
31. Odour Agreeable Agreeable Agreeable None APHA(23rd Edition)2150B_(0)
32. Taste Not Done None 1S 3025 (Part 8)-1983 Rffm:2012_(0)
Total Dissolved Solids
33 [ {‘as ey 188 500 2000 mg/l APHA (23rd Edition) 2540C_(O)
34, Turbidity <1.0 1 5 N.T.U. APHA (23rd Edition) 2130B_(O)
6.58 at 25
35. pH de; C 6.5-8.5 No Relaxation None APHA(23rd Edition) 4500-H-B_(0)

H.0 : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata-700 016, West Bengal, India
T : 913322172249/4014 300/2265 0006/2265 0007 F : 91 332265 0008 E : info@mitrask.com W: mitrask.com- - -
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Mitra S. K. Private Limited

113

 (Dmsic

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51909WB1956PTC023037
T : 07622 - 240651, 240919

E : bmdubev@mitrask.co.in

sknigam@mitrask.co.in

Name & Address of the Customer :

TEST REPORT

Prayagraj Power Generation Company Ltd.

Vill.: Khan Semra,
Tehsil : Bara,

Dist.: Prayagraj [Pin- 212107]

Uttar Pradesh.

TESTING e INSPECTION

Report No. : MSK/KTN/2022-23 /GDW /041

Date: 28/06/2022

Sample No. : MSKGL/ED/2022-23/06/02065
Date Of Sample: 10/06/2022

Sample Description : Ground Drinking Water
Sample Mark : HP-2, Kapari Panchayat Bhawan

Ref. No. & Date : 9200000102, Dt-24/05/2021.

ANALYSIS RESULT
02. Aluminium ( as Al ) <0.01 0.03 0.2 mg/| APHA (23rd Edition)3120B 2017 (ICP OES)
03. A""’Fa': a‘::ge"ts <0.02 0.2 1.0 mg/| APHA (23rd Edition)5540 C,2017
04. Arsenic( as As) <0.005 0.01 0.05 mg/! APHA (23rd Edition)3120B 2017 (ICP OES)
05. Barium (asBa ) <0.05 0.7 No Relaxation mg/| APHA (23rd Edition)3120B 2017 (ICP OES)
06. Boron (as B) <0.5 0.5 1.0 mg/! APHA (23rd Edition)3120B 2017 (ICP OES)
07. Cadmium (as Cd) <0.001 0.003 No Relaxation mg/| APHA (23rd Edition)3120B 2017
08. Calcium (as Ca) 7.1 75 200 mg/| APHA (23rd Edition) 3500 Ca B,2017
09. Chloride (as Cl ) 110 250 1000 m_g/l APHA (23rd Edition)4500-Cl| B 2017
10. Copper (as Cu) <0.02 0.05 1.5 mg/I APHA (23rd Edition)3120B 2017 (ICP OES)
11. Cyanide { as CN}) <0.01 0.05 No Relaxation mg/| APHA (23rd Edition}4500 CN- F 2017
12. Fluoride ( as F) 0.54 1.0 1.5 mg/ APHA (23rd Edition)4500 - F C/D, 2017
13. ppleties e <0.1 0.2 1.0 me/l IS 3025 (Part 26)-1986 Rffm:2014
Chlorine

i m"r';’i’l‘fn‘f[';s“ér w | 00 mg/! APHA 23rd Edtn-2017, 3500 Cr B
15. Iron (as Fe) 0.22 0.3 No Relaxation mg/| APHA (23rd Edition)3500 Fe B 2017 |
16. Lead (as Pb) <0.005 0.01 No Relaxation mg/! APHA (23rd Edition)3120B 2017
17. Magnesium (as Mg} 22 30 100 mg/ APHA (23rd Edition) 3500 Mg B,2017
18. Manganese (as Mn) <0.02 0.1 0.3 mg/| APHA (23rd Edition)3120B 2017 (ICP OES)
19. Mercury (as Hg ) <0.001 0.001 No Relaxation mg/l IS 3025(Part 48)-1994; Rffm:2014
20. Molybdenum (as Mo) <0.05 0.07 No Relaxation mg/I APHA (23rd Edition)3120B 2017
21. Nickel (as Ni ) <0.02 0.02 No Relaxation mg/l APHA (23rd Edition}31208B 2017
22, Nitrate (as NO3 ) 32 45 No Relaxation mg/ APHA (23rd Edition) 4500- NO3-E, 2017

Phenolic Compounds APHA (23rd Edition)5530C 2017
2, ( as C6H50H) At o ey me/! {Chloroform Extraction)
24. Selenium (as Se) <0.005 0.01 No Relaxation mg/| APHA (23rd Edition)3120B 2017
25. Sulphate ( as SO4 ) 55 200 400 mg/| APHA (23rd Edition) 4500-504 E 2017

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T : 913322172249/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@mitrask.com, W : www.milrask.com
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Mitra 8. K. Private Timited () msK

TESTING «INSPECTION

Above Punjab National Bank

Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51909WB1956PTC023037

T : 07622 — 240651, 240919

E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

.| Ty
4 it
26 CaCo3) mg/| APHA (23rd Edition) 2340 C 2017
27. Zinc (as Zn) mg/! APHA (23rd Edition)31208B 2017
28. E.coli /100ml IS 1622 : 1981 (RA 2019)
46, Total coliform o NA MPN/100m| IS 1622 : 1981 (RA 2019)
bacteria
30. Colour <1.0 5 15 Hazen APHA (23rd Edition) 21208 2017
31. Qdour Agreeable Agreeable Agreeahle Nane APHA(23rd Editian)2150B
32. Taste Not Done None IS 3025 (Part 8)-1983 Rffm:2012
33, | ™™ D('::?r';?; Sollds | oo 500 2000 mg/| APHA (23rd Edition) 2540C
34. Turbidity 4.6 1 Sir N.T.U. APHA (23rd Edition) 2130B
35. pH 7‘122‘,:25 6.5-8.5 No Relaxation None APHA(23rd Edition) 4500-H-B

For Mitra S. K. Private Limited

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T : 91 33 22172249/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@milrask.com, W : www.mitrask.com
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Mitra S. K. Private Limited (@

TESTING e INSPECTION

Above Punjab National Bank
Maihar Road, NH-7, Kuthia,

Katni — 483501 (M.P.)

CIN: U51909WB1956PTC023037
T : 07622 — 240651, 240919

E : bmdubey@mitrask.co.in

sknigam@mitrask.co.in

TEST REPORT

Name & Address of the Customer : Report No. : MSK/KTN/2022-23 /GDW/050

Prayagraj Power Generation Company Ltd. Date : 02/08/2022

Vill.: Khan Semra, Sample No. : MSKGL/ED/2022-23/07 /02421

Tehsil : Bara, Date Of Sample : 20/07/2022

Dist.: Prayagraj [Pin- 212107] Sample Description : Ground Drinking Water

Uttar Pradesh. Sample Mark : HP-3, Jorvat Village

Ref. No. & Date : 9200000102, Dt -24/05/2021.

ANALYSIS RESULT
01. | Alkalinity (as CaCO3) 220 200 600 mg/l APHA (23rd Edition) 2320B 2017
02. Aluminium ( as Al ) <0.01 0.03 0.2 mg/| APHA (23rd Edition)3120B 2017 (ICP OES) |
03. A"'°;:: Sﬁg‘ems <0.02 0.2 1.0 mg/| APHA (23rd Edition)5540 C,2017
04. Arsenic( as As) <0.005 0.01 0.05 mg/I APHA (23rd Edition)3120B 2017 (ICP OES)
05. Barium (as Ba ) <0.05 0.7 No Relaxation mg/l APHA (23rd Edition)3120B 2017 (ICP OES)
06. Boron (as B) <0.5 0.5 1.0 mg/I APHA (23rd Edition)3120B 2017 (ICP OES)
07 Cadmium (as Cd) <0.001 0.003 No Relaxation mg/l APHA (23rd Edition)3120B 2017
08. Calcium (as Ca) 74 75 200 mg/l APHA (23rd Edition) 3500 Ca B,2017
09 Chloride (as Cl ) 186 250 1000 mg/| APHA (23rd Edition)4500-Cl B 2017
el Copper (as Cu) <0.02 0.05 1.5 mg/I APHA (23rd Edition}3120B 2017 (ICP OES)
A Cyanide ( as CN) <0.01 0.05 No Relaxation mg/| APHA (23rd Edition)4500 CN- F 2017
12. Fluoride ( as F) 0.96 1.0 15 mg/| APHA (23rd Edition)4500 - F C/D, 2017
13. P esinal <0.1 0.2 1.0 mg/| IS 3025 (Part 26)-1986 Rffm:2014
Chlorine

1a. Chm'::ifr:a{'::ér e | <001 mg/l APHA 23rd Edtn-2017, 3500 Cr B
15 Iron (as Fe) 0.09 0.3 No Relaxation mg/| APHA (23rd Edition)3500 Fe B 2017
16. Lead (as Pb) <0.005 0.01 No Relaxation mg/| APHA (23rd Edition)3120B 2017
17 Magnesium (as Mg) 18 30 100 mg/| APHA (23rd Edition) 3500 Mg B,2017
18. | Manganese (as Mn) <0.02 01 0.3 mg/l APHA (23rd Edition)31208 2017 (ICP OES)
19. Mercury (as Hg ) <0.001 0.001 No Relaxation mg/l IS 3025(Part 48)-1994; Rffm:2014
20. Molybdenum (as Mo) <0.05 0.07 No Relaxation mg/!| APHA (23rd Edition)3120B 2017
21. Nickel (as Ni ) <0.02 0.02 No Relaxation mg/| APHA (23rd Edition)3120B 2017
22, Nitrate (as NO3 ) 31 45 No Relaxation mg/| APHA (23rd Edition) 4500- NO3-E, 2017

Phenolic Compounds APHA (23rd Edition)5530C 2017 .
2. ( as C6H50H) =8,001 Q.00 0002 me/| (Chloroform Extraction) |
24. Selenium (as Se) <0.005 0.01 No Relaxation mg/l APHA (23rd Edition)3120B 2017
25. Sulphate ( as 504 ) 49 200 400 mg/! APHA (23rd Edition) 4500-SO4 E 2017

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T : 913322172249 / 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : Info@mitrask com, W : www.mitrask.com



320 116

Mitra S. K. Private Limited (&

TESTING o INSPECTION

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN; U51909WB1956PTC023037
T : 07622 — 240651, 240919

E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

3 | Toml g’:c"gg‘is" (es 278 200 600 me/l APHA (23rd Edition) 2340 C 2017
27. Zinc (as Zn) <0.02 5 15 mg/l APHA (23rd Edition)3120B 2017
) Not )

28. E.coli fetected NA /100ml IS 1622 : 1981 {RA 2019)
29. Tota] coNlerm <2 NA MPN/100m! IS 1622 : 1981 (RA 2019)
bacteria
| 30 Colour <1.0 5 15 Hazen APHA (23rd Edition) 21208 2017
3 Qdour Agreeable Agreeahble Agreeable None APHA(23rd Edition)2150B
32. Taste Not Done None IS 3025 (Part 8)-1983 Rffm:2012
Total Dissolved Solids "
33. (as TDS) 398 500 2000 mg/l APHA (23rd Edition) 2540C
34. Turbidity <1.0 1 5 N.T.U. APHA (23rd Edition) 21308
35. pH 7":!::1:(:25 6.5-8.5 No Relaxation None APHA(23rd Edition) 4500-H-B
For Mitra S. K. Private Limited
Pre = Authorised Signatory

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T : 913322172249/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@milrask.com, W : www.mitrask.com
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Mitra S. K. Private Limited (@)

TESTING @ INSPECTION

Above Punjab National Bank

Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51909WB1956PTC023037

T : 07622 - 240651, 240919

E : bmdubey@mitrask.co.in
sknigam@nmitrask.co.in

TEST REPORT

Name & Address of the Customer : Report No. : MSK/KTN/2022-23 /GDW/048

Prayagraj Power Generation Company Ltd. Date: 02/08/2022

Vill.: Khan Semra, Sample No. : MSKGL/ED/2022-23/07 /02419

Tehsil : Bara, Date Of Sample : 20/07/2022

Dist.: Prayagraj [Pin- 212107] Sample Description : Ground Drinking Water

Uttar Pradesh. Sample Mark : HP-1, Kapari Transport Area

Ref. No. & Date : 9200000102, Dt -24/05/2021.

ANALYSIS RESULT
01. | Alkalinity (asCaCO3) | 210 200 600 mg/! APHA (23rd Edition) 2320B 2017 |
02. Aluminium ( as Al) <0.01 0.03 0.2 mg/I APHA (23rd Edition)31208B 2017 (ICP OES)
03. A"“’{";: ment" <0.02 0.2 1.0 mg/| APHA (23rd Edition)5540 C,2017
04. Arsenic( as As) <0.005 0.01 0.05 mg/I APHA (23rd Edition)3120B 2017 {ICP OES)
05. Barium (as Ba ) <0.05 0.7 No Relaxation mg/I APHA (23rd Edition)3120B 2017 (ICP OES)
06. Boron (as B) <0.5 0.5 1.0 mg/I APHA (23rd Edition)31208B 2017 (ICP OES) |
07. Cadmium (as Cd) <0.001 0.003 No Relaxation mg/| APHA (23rd Edition)3120B 2017 -
08. Calcium (as Ca) 59 75 200 mg/! APHA (23rd Edition) 3500 Ca B,2017 |
08. Chloride (as Cl ) 38 250 1000 mg/I APHA (23rd Edition)4500-Cl B 2017 |
45 Copper (as Cu) <0.02 0.05 1.5 mg/| APHA (23rd Edition)3120B 2017 (ICP OES) |
i Cyanide ( as CN) <0.01 0.05 No Relaxation mg/l APHA (23rd Edition)4500 CN- F 2017
12, Fluoride (as F) 0.72 1.0 1.5 mg/ APHA (23rd Edition)4500 - F C/D, 2017
13, N <0.1 0.2 10 mg/| 1S 3025 (Part 26)-1986 Rffm:2014
Chlorine

u | mf:l’:f:(‘::a ) | <001 mg/| APHA 23rd Edtn-2017, 3500 Cr B
15. Iron (as Fe) 0.18 0.3 No Relaxation mg/| APHA (23rd Edition)3500 Fe B 2017
16. Lead (asPb) <0,005 0.01 No Relaxation mg/! APHA (23rd Edition)3120B 2017
17. Magnesium (as Mg) 17 30 100 mg/I APHA (23rd Edition) 3500 Mg B,2017
18. | Manganese (as Mn) <0.02 0.1 03 mg/| APHA (23rd Edition)31208 2017 (ICP OES) |
19. Mercury (as Hg ) <0.001 0.001 No Relaxation mg/| IS 3025(Part 48)-1994; Rffm:2014 |
20. | Molybdenum {as Mo) <0.05 0.07 No Relaxation mg/l APHA (23rd Edition)3120B 2017 |
21. Nickel (as Ni ) <0.02 0.02 No Relaxation meg/l APHA (23rd Edition)3120B 2017 ,
22 Nitrate (as NO3 ) 22 45 No Relaxation mg/| APHA (23rd Edition) 4500- NO3-E, 2017 1

Phenolic Compounds APHA (23rd Edition)5530C 2017
=, ( as C6HSOH) <0t i Ao e/l (Chloroform Extraction) |
24, Selenium (as Se) <0.005 0.01 No Relaxation mg/| APHA (23rd Edition)3120B 2017 |
25. Sulphate { as SO4 ) 19 200 400 mg/| APHA (23rd Edition) 4500-504 E 2017 !

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T : 913322172249/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E - info@mitrask.com, W : www.mitrask.com
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Mitra S. K. Private Limited

118

| (D)msic

Above Punjab National Bank
Maihar Road, NH-7, Kuthia,
Katni — 483501 (M.P.)

CIN: U51909WB1856PTC023037
T : 07622 - 240651, 240919
E : bmdubey@mitrask.co.in

sknigam@mitrask.co.in

Total Hardness (as

m‘g{ I

TESTING e INSPECTION

APHA (23rd Edition) 2340 C 2017

26. Cac03) 227 200 600
27. Zinc (as Zn) <0.02 5 15 me/| APHA (23rd Editlon)3120B 2017
) Not
¥ s 1S 1622 : 1981
28 E.coli Detected NA /100ml $1622 : 1981 (RA 2019)
20, Total oohform < NA MPN/100ml IS 1622 : 1981 (RA 2019)
bacteria

| 3" Colour <1.0 5 15 Hazen APHA (23rd Edition) 2120B 2017
L Qdaur Agreeahle Agreeahble Agreeable None APHA(23rd Editian)2150B
32. Taste Not Done None IS 3025 (Part 8)-1983 Rffm:2012
gy, || Yot D{'::'}];;’ Solids | ey 500 2000 mg/l APHA (23rd Edition) 2540C
34. Turbidity S 15 5 N.T.U. APHA (23rd Edition) 2130B
3. pH e | Gads No Relaxation None APHA(23rd Edition) 4500-H-B

For Mitra S. K. Private Limited

Authorised Signatory

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T : 9133 22172249/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@mitrask.com, W : www.mitrask.com
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Mitra S. K. Private Limited (@

TESTING o INSPECTION

Above Punjab National Bank

Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51908WB1956PTC023037

T : 07622 — 240651, 240919

E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

TEST REPORT
Name & Address of the Customer: Report No. : MSK/KTN/2022-23 /GDW/061
Prayagraj Power Generation Company Ltd. Date : 30/08/2022
Vill.: Khan Semra, Sample No. : MSKGL/ED/2022-23/08/01981
Tehsil : Bara, Date Of Sample : 19/08/2022
Dist.: Prayagraj [Pin- 212107] Sample Description: Ground Drinking Water
Uttar Pradesh. Sample Mark : HP-3, Jorvat Village
Ref. No. & Date : 9200000102, Dt -24/05/2021,

ANALYSIS RESULT

01. Alkalinity (as CaCO3 ) 198 200 600 mg/I APHA (23rd Edition) 23208 2017
02. Aluminium ( as Al ) <0.01 0.03 0.2 mg/] APHA (23rd Edition)3120B 2017 (ICP OES)
03. A"'Dg: 3‘:;:;?9"“ <0.02 0.2 1.0 mg/l APHA (23rd Edition)5540 C,2017
04. Arsenic( as As) <0.005 0.01 0.05 mg/! APHA (23rd Edition)3120B 2017 (ICP OES)
05. Barium (as Ba ) <0.05 0.7 No Relaxation mg/l APHA (23rd Edition)3120B 2017 (ICP OES)
06. Boron (as B) <0.5 0.5 1.0 mg/I APHA (23rd Edition)3120B 2017 (ICP OES)
07. Cadmium (as Cd) <0.001 0.003 No Relaxation mg/I APHA (23rd Edition)3120B 2017
08. Calcium (as Ca) 71 75 200 mg/l APHA (23rd Edition) 3500 Ca B,2017
09. Chloride (as Cl ) 162 250 1000 mg/| APHA (23rd Edition)4500-Cl B 2017
10. Copper (as Cu) <0.02 0.05 1.5 mg/| APHA (23rd Edition)3120B 2017 (ICP OES)
11 Cyanide ( as CN) <0.01 0.05 No Relaxation mg/l APHA (23rd Edition)4500 CN- F 2017 [
12. Fluoride (as F) 0.91 1.0 15 mg/| APHA (23rd Edition})4500 - F C/D, 2017
13, F’%eh?oe;:‘de"a' <0.1 0.2 1.0 mg/l IS 3025 (Part 26)-1986 Rffm:2014
u | o m'f,-.ef,f(’fir ) | <001 mg/! APHA 23rd Edtn-2017, 3500 Cr B
15; Iron (as Fe) 0.14 03 No Relaxation mg/| APHA (23rd Edition)3500 Fe B 2017 |
16. Lead (as Pb ) <0.005 0.01 No Relaxation mg/I APHA (23rd Edition)3120B 2017 ]
17. Magnesium (as Mg) 22 30 100 mg/| APHA (23rd Edition) 3500 Mg B,2017
18. Manganese (as Mn) <0.02 0.1 (> 0.3 mg/l APHA (23rd Edition)3120B 2017 (ICP OES)
19. Mercury (as Hg ) <0.001 0.001 No Relaxation mg/l 1S 3025(Part 48)-1994; Rffm:2014

' 20. | Molybdenum (as Mo) <0.05 0.07 No Relaxation mg/l APHA (23rd Edition)3120B 2017 |
21. Nickel (as Ni ) <0.02 0.02 No Relaxation meg/l APHA (23rd Edition)3120B 2017
22, Nitrate (as NO3 ) 38 45 No Relaxation mg/l APHA (23rd Edition) 4500- NO3-E, 2017

Phenolic Compounds APHA (23rd Edition)5530C 2017

i { as C6H50H) i - 0.002 me/l (Chloroform Extraction)
24, Selenium (as Se) <0.005 0.01 No Relaxation mg/l APHA (23rd Edition)31208 2017
25. Sulphate ( as S04 ) 52 200 400 mg/l APHA (23rd Edition) 4500-504 E 2017

H.O : Shrachi Centre (5th Floor), 748, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T : 913322172249/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@mitrask corm, W : www.mitrask.com



Mitra S. K. Private Limited
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120

(@

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,
Katni — 483501 (M.P.)

CIN: U51909WB1956PTC023037

T : 07622 - 240651, 240919
E : bmdubey@mitrask.co.in

sknigam@mitrask.co.in

Total Hardness {s

TESTING e INSPECTION

APHA (23rd Edition) 2340 C 2017

26. CaC03) 222 200 600 mg/l
27. Zinc {(as Zn) <0.02 5 15 mg/l APHA (23rd Edition)3120B 2017
; Not :

28. E.coli Detected s L NA e /100ml 1S 1622 : 1981 (RA 2019)
= Total coliform & NA MPN/100m| IS 1622 : 1981 (RA 2019)

bacteria ]
30. Colour <1.0 5 15 Hazen APHA (23rd Edition) 2120B 2017
31, Qdaur Agreeable Agreeable Agreeable Nane APHA(23rd Edition)21508
32. Taste Not Done None IS 3025 (Part 8)-1983 Rffm:2012
g9, | TOW D('::C’T'D":‘: Sollds | 5 500 2000 mg/| APHA (23rd Edition) 2540C |
34, Turbidity <1.0 1 5 N.T.U. APHA (23rd Edition) 2130B
35. pH 7'3(‘]3:(:25 6.585 No Relaxation None APHA(23rd Edition) 4500-H-B

For Miii&l@ge Limited

Authorised Signatory

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T : 91 33 22172249/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@mitrask.com, W : www.mitrask.com
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121

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)
CIN: U51909WB1956PTC023037

T : 07622 — 240651, 240919
E : bmdubev@mitrask.co.in

sknigam@mitrask.co.in

TEST REPORT

Name & Address of the Customer :

Prayagraj Power Generation Company Ltd.

Vill.: Khan Semra,
Tehsil : Bara,

Dist.: Prayagraj [Pin- 212107]

TESTING ® INSPECTION

Report No. : MSK/KTN/2022-23 /GDW/059

Date : 30/08/2022

Sample No. : MSKGL/ED/2022-23/08/01979
Date Of Sample : 19/08/2022
Sample Description : Ground Drinking Water

Uttar Pradesh. Sample Mark : HP-1, Kapari Transport Area
Ref. No. & Date : 9200000102, Dt -24/05/2021.
ANALYSIS RESULT
01. Alkalinity (as CaCO3 ) 179 200 600 mg{! APHA (23rd Edition) 23208 2017
02. Aluminium ( as Al ) <0.01 0.03 0.2 mg/l APHA (23rd Edition}3120B 2017 (ICP OES)
Anionic Detergents o
03. (as MBAS) <0.02 0.2 1.0 mg/l APHA (23rd Edition)5540 C,2017
04. Arsenic( as As) <0.005 0.01 0.05 mg/l APHA (23rd Edition)3120B 2017 (ICP OES)
05. Barium (as Ba ) <0.05 0.7 No Relaxation mg/l APHA (23rd Edition)3120B 2017 (ICP OES)
06. Boron (as B) <0.5 0.5 1.0 mg/| APHA (23rd Edition)3120B 2017 (ICP OES)
07. Cadmium (as Cd) <0.001 0.003 No Relaxation mg/I APHA (23rd Edition)3120B 2017
08. Calcium {as Ca) 5L 75 200 mg/| APHA (23rd Edition) 3500 Ca B,2017
09. Chloride (as Cl ) 31 250 1000 mg/l APHA (23rd Edition)4500-Cl B 2017
10. Copper (as Cu) <0.02 0.05 d 15 mg/! APHA (23rd Edition)3120B 2017 (ICP OES)
11. Cyanide ( as CN) <0.01 0.05 No Relaxation mg/l APHA (23rd Edition)4500 CN- F 2017
12. Fluoride ( as F ) 0.61 1.0 1.5 mgj | APHA (23rd Edition)4500 - F C/D, 2017
Free Residual
13. Chlorine <0.1 0.2 1.0 mg/l IS 3025 (Part 26)-1986 Rffm:2014
Hexavalent

14. Chromium (as Cr+6) <0.01 mg/| APHA 23rd Edtn-2017, 3500 Cr B
15. iron (as Fe) 0.21 0.3 No Relaxation me/l APHA (23rd Edition)3500 Fe B 2017
16. Lead (as Pb ) <0.005 0.01 No Relaxation mg/I APHA (23rd Edition)3120B 2017
17. Magnesium (as Mg) 14 30 100 mg/| APHA (23rd Edition) 3500 Mg B,2017 |
18. Manganese (as Mn) <0.02 0.1 0.3 mg/| APHA (23rd Edition)3120B 2017 (ICP QES) |
19. Mercury (as Hg ) <0.001 0.001 No Relaxation mg/I IS 3025(Part 48)-1994; Rffm:2014 |
20. Molybdenum (as Mo) <0.05 0.07 No Relaxation mg/| APHA (23rd Edition)3120B 2017 |
21. Nickel (as Ni ) <0.02 0.02 No Relaxation mg/l APHA (23rd Edition)3120B 2017 .
22. Nitrate (as NO3 ) 29 45 No Relaxation mg/! APHA (23rd Edition) 4500- NO3-E, 2017

Phenolic Compounds APHA (23rd Edition)5530C 2017 |
= ( as CEBH50H) <0001 0001 0.002 me/! (Chloroform Extraction) |
24. Selenium (as Se) <0.005 0.01 No Relaxation mg/i APHA (23rd Edition)3120B 2017
25. | Sulphate (asS04 ) 32 200 400 mg/I APHA (23rd Edition) 4500-504 E 2017

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T : 9133 22172249/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@mitrask com, W : www.mitrask.com
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122

(@LER

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,
Katni — 483501 (M.P.)

CIN: U51909WB1956PTC023037

T : 07622 - 240651,

240919

E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

TESTING » INSPECTION

75, | o= ;acrgg‘;” (o 198 200 600 mg/l APHA (23rd Edition) 2340 C 2017
27. Zinc (as Zn) <0.02 5 15 mg/l APHA (23rd Edition)31208 2017
. Not ’

28. E.coli P NA /100mi IS 1622 : 1981 (RA 2019)

29, Tataleliforn < NA MPN/100m! IS 1622 : 1981 (RA 2019)

bacteria

30. Colour <1.0 5 15 Hazen APHA (23rd Edition) 2120B 2017
31. Qdour Agreeable Agreeable Agreeahle None APHA(23rd Edition)2150B
32. Taste Not Done None 1S 3025 (Part 8)-1983 Rffm:2012
sy, || TeH D('::”Ti;:? Solids | 55 500 2000 mg/| APHA (23rd Edition) 2540C
34, Turbidity 7 1 5 N.T.U. APHA (23rd Edition) 2130B
35, pH 7‘22225 6.5-8.5 No Relaxation None APHA(23rd Edition) 4500-H-B

For Mitra S.

rivate Limited

Authorised Signatory

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T : 91 33 22172249/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@ mitrask.com, W : www.mitrask.com
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Mitra S. K. Private Limited (€

TESTING o INSPECTION

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U5190SWB1956PTC023037 .
T : 07622 — 240651, 240919

E : bmdubev@mitrask.co.in
sknigam@mitrask.co.in

TEST REPORT

Name & Address of the Customer : Report No. : MSK/KTN/2022-23/GDW/072

Prayagraj Power Generation Company Ltd. Date : 29/09/2022

Vill: Khan Semra, Sample No. : MSKGL/ED/2022-23/09/01932

Tehsil : Bara, Date Of Sample : 16/09/2022

Dist.: Prayagraj [Pin- 212107] Sample Description : Ground Drinking Water

Uttar Pradesh. Sample Mark : HP:3, Jorvat Village

Ref. No. & Date : 9200000102, Dt -24/05/2021.

ANALYSIS RESULT

01. Alkalinity (as CaCO3 ) 171 200 600 mg/! APHA (23rd Edition) 2320B 2017 |
02. Aluminium ( as Al ) <0.01 0.03 0.2 mg/| APHA (23rd Edition)3120B 2017 (ICP OES) |
03. A"“’g: m:;?e"ts <0.02 0.2 1.0 mg/! APHA (23rd Edition)5540 C,2017
04. Arsenic( as As) <0.005 0.01 0.05 mg/l APHA (23rd Edition)3120B 2017 (ICP OES)
05. Barium (as Ba ) <0.05 0.7 No Relaxation mg/| APHA (23rd Edition)3120B 2017 (ICP OES) |
06. Boron (as B) <0.5 0.5 1.0 mg/| APHA (23rd Edition)3120B 2017 (ICP OES) |
07. Cadmium (as Cd) <0.001 0.003 No Relaxation mg/| APHA (23rd Edition)3120B 2017 |
08. Calcium (as Ca). 72 75 200 mg/| APHA (23rd Edition) 3500 Ca B,2017
09. Chloride (as Cl ) 189 250 1000 mg/I APHA (23rd Edition)4500-CI B 2017
10. Copper (as Cu) <0.02 0.05 15 mg/| APHA (23rd Edition)3120B 2017 (ICP OES)
11. Cyanide { as CN) <0.01 0.05 No Relaxation mg/l APHA (23rd Edition)4500 CN- F 2017
12. Fluoride ( as F) 0.83 1.0 15 mg/| APHA (23rd Edition)4500 - F C/D, 2017
13. Fr‘::eh:‘;?:]de"a' <0.1 0.2 1.0 mg/l IS 3025 (Part 26)-1986 Rffm:2014
14, Chro}::;a:(’::ér ) | 001 mg/! APHA 23rd Edtn-2017, 3500 Cr B
15. Iron (as Fe) 0.21 0.3 No Relaxation mg/| APHA (23rd Edition)3500 Fe B 2017
16. Lead (asPb) <0.005 0.01 No Relaxation mg/l APHA (23rd Edition)3120B 2017
17. | Magnesium (as Mg) 18 30 100 mg/| APHA (23rd Edition) 3500 Mg B,2017
18. Manganese (as Mn) <0.02 0.1 0.3 mg/| APHA (23rd Edition)31208 2017 (ICP QES)
19. Mercury (as Hg ) <0.001 0.001 No Relaxation mg/l IS 3025(Part 48)-1994; Rffm:2014 '
20. Molybdenum (as Mo) <0.05 0.07 No Relaxation mg/l APHA (23rd Edition)31208B 2017
21. Nickel (as Ni ) <0.02 0.02 No Relaxation mg/| APHA (23rd Edition)3120B 2017
22. Nitrate (as NO3 ) 20 45 No Relaxation mg/| APHA (23rd Edition) 4500- NO3-E, 2017 |

Phenolic Compounds APHA (23rd Edition)5530C 2017 ’
23. ( as C6H50H) i o e mg/l (Chloroform Extraction) n'
24. Selenium (as Se) <0.005 0.01 No Relaxation mg/| APHA (23rd Edition)3120B 2017 [
25. | Sulphate (asS04 ) 76 200 400 mg/l APHA (23rd Edition) 4500-504 E 2017 |

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700018, West Bengal, India
T : 913322172249/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@miitrask.com, W : www.mitrask.com
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Mitra S. K. Private Limited D)

TESTING ¢ INSPECTION

Above Punjab National Bank
Maihar Road, NH-7, Kuthia,

Katni — 483501 (M.P.)

CIN: U51909WB1956PTC023037
T : 07622 — 240651, 240919

E : bmdubey@mitrask.co.in

sknigam@mitrask.co.in

ag | e g':;:’gg‘;“ L 198 200 600 me/l APHA (23rd Edition) 2340 C 2017
27. Zinc (as 2n) <0.02 5 15 me/! APHA (23rd Edition)3120B 2017
Not
i ;198
28. E.coli it NA /100m| 15 1622 : 1981 (RA 2019) |
o2 Total coliform ol NA MPN/100ml IS 1622 : 1981 (RA 2019)
bacteria
30. Colour <1.0 5 = 4% Hazen APHA (23rd Edition) 21208 2017
31. Qdour Agreeable Agreeable Agreeable None APHA(23rd Edition)2150B
32. Taste Not Done None IS 3025 (Part 8)-1983 Rffm:2012
g9, [ Tems D('::m‘: Solids | 545 500 2000 mg/l APHA (23rd Edition) 2540C
3a. Turbidity <1.0 1 5 N.T.U. APHA (23rd Edition) 2130B
35. pH 7'?3:225 6.5-8.5 No Relaxation None APHA(23rd Edition) 4500-H-B

For Mitra S. K. Private Limited

@45, =
E\ 4 Authorised Signatory
' d
/S

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T : 913322172249/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@mitrask com, W : www.mitrask.com
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Mitra S. K. Private Limited

125

(@D

Above Punjab National Bank

Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51909WB1956PTC023037

T : 07622 — 240651, 240919

E : bmdubey@mitrask co.in
sknigam@mitrask.co.in

TEST REPORT

Name & Address of the Customer :

TESTING o INSPECTION

Report No. : MSK/KTN/2022-23/GDW/070

Prayagraj Power Generation Company Ltd. Date : 29/09/2022
Vill.: Khan Semra, Sample No. : MSKGL/ED/2022-23/09/01930
Tehsil : Bara, ' Date Of Sample: 16/09/2022
Dist.: Prayagraj [Pin- 212107] Sample Description : Ground Drinking Water
Uttar Pradesh. Sample Mark : HP-1, Kapari Transport Area
Ref. No. & Date : 9200000102, Dt -24/05/2021.

ANALYSIS RESULT

01. Alkalinity (as CaCO3 ) 167 200 600 mg/l APHA (23rd Edition) 2320B 2017

02. Aluminium { as Al ) <0.01 0.03 0.2 mg/l APHA (23rd Edition)3120B 2017 (ICP OES)

03. A"'“g': aﬁg’e"t‘ <0.02 0.2 1.0 mg/| APHA (23rd Edition)5540 C,2017

04. Arsenic( as As) <0.005 ~ 0.01 0.05 mg/| APHA (23rd Edition)3120B 2017 (ICP OES) |

05. Barium {as Ba ) <0.05 0.7 No Relaxation mg/| APHA (23rd Edition)3120B 2017 (ICP OES) ‘!

06. Boron (as B) <0.5 0.5 1.0 mg/l APHA (23rd Edition)3120B 2017 (ICP OES) |

07. Cadmium (as Cd) <0.001 0.003 No Relaxation mg/| APHA (23rd Edition)3120B 2017 i

08. Calcium {as Ca) 65 75 200 mg/! APHA (23rd Edition) 3500 Ca B,2017 |

09. Chloride {as Cl ) 57 250 1000 mg/| APHA (23rd Edition)4500-Cl B 2017 |

10. Copper (as Cu) <0.02 0.05 1.5 mg/| APHA (23rd Edition)3120B 2017 (ICP OES) |

11. Cyanide ( as CN) <0.01 0.05 No Relaxation mg/l APHA (23rd Edition)4500 CN- F 2017 |

12. Fluoride (as F ) 0.44 1.0 1.5 mg/| APHA (23rd Edition)4500 - F C/D, 2017

13. F’?h’:;:’e“a' <0.1 0.2 1.0 mg/| IS 3025 (Part 26)-1986 Rffm:2014

1a. Chr;:‘:’l‘;‘;a;::ér % | <001 mg/! APHA 23rd Edtn-2017, 3500 Cr B

15. Iron (as Fe) 0.18 0.3 No Relaxation mg/l APHA (23rd Edition)3500 Fe B 2017

16. Lead (as Pb ) <0.005 0.01 No Relaxation mg/| APHA (23rd Edition)3120B 2017

17. Magnesium (as Mg) 19 30 100 mg/] APHA (23rd Edition) 3500 Mg B,2017 |

18. Manganese (as Mn) <0.02 0.1 0.3 mg/I APHA (23rd Edition)3120B 2017 (ICP QES) |

19. Mercury (as Hg ) <0.001 0.001 No Relaxation mg/I IS 3025(Part 48)-1994; Rffm:2014

20. | Molybdenum (as Mo) <0.05 0.07 No Relaxation mg/! APHA (23rd Edition)3120B 2017

21. Nickel {as Ni ) <0.02 0.02 No Relaxation mg/I APHA (23rd Edition)3120B 2017

22. Nitrate (as NO3 ) 32 45 No Relaxation mg/l APHA (23rd Edition) 4500- NO3-E, 2017
Phenolic Compounds APHA (23rd Edition)5530C 2017 ;

3. { as CBHSOH) s o 00 me/l (Chlorofarm Extraction)

24. Selenium (as Se) <0.005 0.01 No Relaxation mg/| APHA (23rd Edition)3120B 2017 i

25, Sulphate ( as SO4 ) 39 200 400 mg/| APHA (23rd Edition) 4500-S04 E 2017 |

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T : 913322172249/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@milrask com, W : www.mitrask.com
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Mitra S. K. Private Limited

126

| (Dmsic

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,
Katni ~ 483501 (M.P.)

CIN: U51909WB1956PTC023037

T : 07622 — 240651, 240919
E : bmdubey@mitrask.co.in

sknigam@mitrask.co.in

TESTING e INSPECTION

Tot _

26. =l ::ég;i“ s 188 200 600 mg/| APHA (23rd Edition) 2340 C 2017
27. Zinc (as Zn) <0.02 5 15 mg/| APHA (23rd Edition)3120B 2017
) Not ;

28. E.coli - Bl NA /100ml IS 1622 : 1981 (RA 2019)
29. Total coliform < NA MPN/100ml IS 1622 : 1981 (RA 2019)
bacteria
30. Colour <1.0 5 15 Hazen APHA (23rd Edition) 2120B 2017
31. Qdour Agreeable Agreeable Agreeable Nane APHA(23rd Edition)2150B
32. Taste Not Done None IS 3025 (Part 8)-1983 Rffm:2012
33, | Tota D{'::‘?r';‘;? Solids | g7 500 2000 mg/! APHA (23rd Edition) 2540C
34. Turbidity 5 1 5 N.T.U. APHA (23rd Edition) 2130B
35, pH 7":;;“(:25 6.5-8.5 No Relaxation None APHA(23rd Edition) 4500-H-B

For Mitra S. K. Private Limited

-_._.,_-0

Authorised Signatory

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T : 9133 22172249/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@mitrask.com, W : www.mitrask.com
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Rrnexuse— IV

Mitra S. K. Private Limited (@

TESTING ®INSPECTION

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51909WB1956PTC023037
T : 07622 — 240651, 240919

E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

TEST REPORT

Name & Address of the Customer : Report No. : MSK/KTN/2022-23/NOISE/042-045
Prayagraj Power Generation Company Ltd. Date: 30/09/2022
Vill.: Khan Semra, ' Sample No. : MSKGL/ED/2022-23/09/01878 & 01880 To 0188

Tehsil : Bara, Date Of Sample : 22/09/2022
Dist.: Prayagraj [Pin- 212107] Sample Description : NOISE MONITORING
Uttar Pradesh.

Ref. No. & Date : 9200000102, Dt-24/05/2021.

ANALYSIS RESULT

1L CHP AREA 22.09.2022. INSIDE PLANT 54.9 50.4
2. FIRE STATION 22.09.2022. INSIDE PLANT 44.4 40.1
3 HORTICULTURE 22.09.2022. INSIDE PLANT 43.3 39.8
4, ITI COLLEGE 22.09.2022. INSIDE PLANT 45.7 40.8

For Mitra S. K. Private Limited

et

Signatory

Authori

Page 1 ofl

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T : 91 33 22172249 / 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@ mitrask com, W : www.mitrask.com
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Mitra S. K. Private Limited (@

TESTING ©INSPECTION

Above Punjab National Bank

Maihar Road, NH-7, Kuthia,

Katni — 483501 (M.P.)

CIN: U51909WB1956PTC023037

T : 07622 - 240651, 240919

E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

TEST REPORT
Name & Address of the Customer : Report No. : MSK/KTN/2022-23/NOISE/034-037
Prayagraj Power Generation Company Ltd. Date:02/09/2022
Vill.: Khan Semra, Sample No. : MSKGL/ED/2022-23/08/01964 & 01966 To 0196¢
Tehsil : Bara, Date Of Sample : 25/08/2022
Dist.: Prayagraj [Pin- 212107] Sample Description : NOISE MONITORING

Uttar Pradesh.

Ref. No. & Date : 9200000102, Dt-24/05/2021.

ANALYSIS RESULT
1. CHP AREA 25.08.2022. INSIDE PLANT 50.2 45.3
2 FIRE STATION 25.08.2022. INSIDE PLANT 49.3 43.1
3 HORTICULTURE 25.08.2022. INSIDE PLANT 44.7 40.1
4. ITT COLLEGE 25.08.2022. INSIDE PLANT 41.8 38.2

For Mitra,S. K. Private Limited

f Aufthorised Signatory

Page 1 ofl

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, india
T :91 3322172249/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@mitrask com, W : www.mitrask.com
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Mitra S. K. Private Limited (@)

TESTING e INSPECTION

Above Punjab National Bank

Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51909WB1956PTC023037

T : 07622 — 240651, 240919

E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

TEST REPORT
Name & Address of the Customer : Report No. : MSK/KTN/2022-23/NOISE/026-029
Prayagraj Power Generation Company Ltd.  Date:30/07/2022
Vill.: Khan Semra, Sample No. : MSKGL/ED/2022-23/07 /02426 & 02428 To 02430
Tehsil : Bara, Date Of Sample : 20/07/2022
Dist.: Prayagraj [Pin- 212107] Sample Description : NOISE MONITORING
Uttar Pradesh.
Ref. No. & Date : 9200000102, Dt-24/05/2021,
ANALYSIS RESULT

1. CHP AREA 20.07.2022. INSIDE PLANT 51.8 47.8
2. FIRE STATION 20.07.2022. INSIDE PLANT 47.3 42.7
3 HORTICULTURE 20.07.2022. INSIDE PLANT 43.9 39.4
4. ITT COLLEGE 20.07.2022. INSIDE PLANT 40.8 37.5

= For Mi%l(.?rivate Limited

orised Signatory

Page 1 ofl

H.O : Shrachi Centre (5th Floar), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T : 913322172249 / 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@mulrask com, W : www.mitrask.com
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Mitra S. K. Private Limited

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51909WB1956PTC023037
T : 07622 — 240651, 240919

E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

TESTING « INSPECTION

TEST REPORT
Name & Address of the Customer : Report No. : MSK/KTN/2022-23/NOISE/018-021
Prayagraj Power Generation Company Ltd. Date:02/07/2022
Vill.: Khan Semra, Sample No. : MSKGL/ED/2022-23/06/02071 & 02073 To 02075
Tehsil : Bara, Date Of Sample : 23/06/2022
Dist.: Prayagraj [Pin- 212107] Sample Description : NOISE MONITORING
Uttar Pradesh. ’
Ref. No. & Date : 9200000102, Dt-24/05/2021.

ANALYSIS RESULT

1 CHP AREA 23.06.2022. INSIDE PLANT 54.1 51.3
2 FIRE STATION 23.06.2022. INSIDE PLANT 443 40.4
3. HORTICULTURE 23.06.2022. INSIDE PLANT 48.6 41.8
4 ITI COLLEGE 23.06.2022. INSIDE PLANT 45.9 40.1

Page 1 ofl

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T : 913322172249 / 40143000 / 226500086 / 22650007, F : 91 33 22650008 E : info@mitrask.com, W : www.mitrask.com
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Mitra S. K. Private Limited

(CLES

Above Punjab National Bank
Maihar Road, NH-7

Kuthla, Katni-483501 (M.P.)

CIN : U51909WB1956PTC023037

T : 07622-240651, 240919
E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

TESTING = INSPECTION

TEST REPORT

Name & Address of the Customer :
Prayagraj Power Generation Company Ltd.
Vill.: Khan Semra,

Tehsil : Bara,

Dist.: Prayagraj [Pin- 212107]

Report No. : MSK/KTN/2022-23/NOISE/010-013

Date : 30/05/2022

Sample No. : MSKGL/ED/2022-23/05/02225 & 02227 To 02229
Date Of Sample : 23/05/2022

Sample Description : NOISE MONITORING

Uttar Pradesh.
Ref. No. & Date : 9200000102, Dt-24/05/2021.
ANALYSIS RESULT
SL Date Type Results in Results in
No. Location of of Leq dB(A) Leq dB(A)
' Monitoring Area Day Time Night Time
L CHP AREA 23.05.2022. INSIDE PLANT 515 40.1
2 FIRE STATION 23.05.2022. INSIDE PLANT 49.8 40.5
3 HORTICULTURE 23.05.2022. INSIDE PLANT 43.5 40.1
4, ITT COLLEGE 23.05.2022. INSIDE PLANT 49.2 43.8
Pr

H.0 : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata-700 016, West Bengal, India
T : 913322172249/4014 300/2265 0006/2265 0007 F : 91 332265 0008 E : info@mitrask.com Wi mitrask.com
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‘Mitra S. K. Private Limited

Above Punjab National Bank TESTING = INSPECTION
Maihar Road, NH-7

Kuthla, Katni-483501 (M.P.)

CIN : U51909WB1956PTC023037

T : 07622-240651, 240919
E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

TEST REPORT
Name & Address of the Customer : Report No. : MSK/KTN/2022-23/NOISE/002-005
Prayagraj Power Generation Company Ltd.  Date : 30/04/2022
Vill.: Khan Semra, Sample No. : MSKGL/ED/2022-23/04/02504 & 02506 To 0250¢
Tehsil : Bara, Date Of Sample : 25/04/2022
Dist.: Prayagraj [Pin- 212107] Sample Description : NOISE MONITORING

Uttar Pradesh.

Ref. No. & Date : 9200 02, Dt-24 0

ANALYSIS RESULT

SL. Date Type Results in ",iResults in
No Location of of Leq dB(A) ‘Leq dB(A)
i Monitoring Area Day Time Night Time
1 CHP AREA 25.04.2022. INSIDE PLANT 54.2 419
2 FIRE STATION 25.04.2022. INSIDE PLANT 52.8 | 425
3: HORTICULTURE 25.04.2022. INSIDE PLANT 53.4 42.9
4 ITI COLLEGE 25.04.2022. INSIDE PLANT 52.4 41.5

For Mi;triil’rivate Limited
g ' /g

—Authorised Signatory

H.0 : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata-700 016, West Bengal, India
T: 913322172249/4014 300/2265 0006/2265 0007 F : 91 332265 0008 E : info@mitrask.com W: mitrask.com-—-
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133

Annexure. — v

Above Punjab National Bank
Maihar Road, NH-7

Kuthla, Katni-483501 (M.P.)

CIN : U51909WB1956PTC023037

&
T :'07622-240651, 240919
E : bmdubey@mitrask.co.in
“  sknigam@mitrask.co.in

TEST REPORT

Name & Address of the Customer :

Prayagraj Power Generation Company Ltd.

Vill.: Khan Semra,

Tehsil : Bara,

Dist.: Prayagraj [Pin- 212107]
Uttar Pradesh.

TESTING = INSPECTION

Report No. : MSK/KTN/2022-23/AA/050-053

Date : 02/05/2022

Sample No. : MSKGL/ED/2022-23/04/02445-02448
Date Of Sample : 04/04/2022
Sample Description : AMBIENT AIR MONITORING
(INSIDE THE PLANT)

Ref. No. & Date : 9200000102, Dt-24/05/2021.

ANALYSIS RESULT

No. | Sam pling_.Lgcation.Name (ng/m?) | (ug/m3) |
i CHP Area 87 442
2 Fire Station 81.3 41.2
3. Horticulture 88.2 46.3
4. ITI College 72 38.3
National Ambient Air Quality 100 60
Standards (24hrs) | (24hrs) | (24hrs) | (24hrs)
For Mitra S. K{\Private Limited
Pre &
uthorised Signatory
Page 1 of2

H.0 : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata-700 016, West Bengal, India
T : 913322172249/4014 300/2265 0006/2265 0007 F : 81 332265 0008 E : info@mitrask.com W: mitrask.com -
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Mitra S. K. Private Limited

Above Punjab National Bank
Maihar Road, NH-7

Kuthia, Katni-483501 (M.P.)

CIN : U51809WB1956PTC023037

TESTING = INSPECTION

T : 07622-240651, 240919
E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

TEST REPORT

Name & Address of the Customer :
Prayagraj Power Generation Company Ltd.
Vill.: Khan Semra,

Tehsil : Bara,

Dist.: Prayagraj [Pin- 212107]

Report No. : MSK/KTN/2022-23/AA/054-056
Date : 02/05/2022

Sample No. : MSKGL/ED/2022-23/04/02449-02451
Date Of Sample : 05/04/2022

Sample Description : AMBIENT AIR MONITORING

Uttar Pradesh. (OUTSIDE THE PLANT)
Ref. No. & Date : 9200000102, Dt-24/05/2021.
ANALYSIS RESULT
T A e PM1o PM:s SO NO:
Sampling Location Name ; B ke 2y b
No.| “WPTREROTHORTOME | (ug/m?) | (ug/m?) | (ug/m?) | (ng/m?)
1 Lohgara Village 70.5 46.9 10.2 36.7
2. Bemara Village 65.8 38.8 10 39.2
3. Kapari Village 73.2 41.3 10.8 43.7
National Ambient Air Quality 100 60 80 80
Standards (24hrs) | (24hrs) | (24hrs) | (24hrs)
For Mitra S. K. Private Limited
Pre
B\
Authorised Signatory
Page 1 of2

H.0 : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata-700 016, West Bengal, India
T:913322172249/4014 300/2265 0006/2265 0007 F : 91 332265 0008 E : info@mitrask.com W: mitrask.com
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Mitra S. K. Private Limited

Above Punjab National Bank p TESTING = |[NSPECTION
Maihar Road, NH-7

Kuthla, Katni-483501 (M.P.)

CIN { U51909WB1956PTC023037

T : 07622-240651, 240919
E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

TEST REPORT

Name & Address of the Customer : Report No. : MSK/KTN/2022-23/AA/099-102 -
Prayagraj Power Generation Company Ltd. Date: 02/06/2022
Vill.: Khan Semra, Sample No. : MSKGL/ED/2022-23/05/02176-02179
Tehsil : Bara, Date Of Sample : 02/05/2022
Dist.: Prayagraj [Pin- 212107] Sample Description : AMBIENT AIR MONITORING
Uttar Pradesh. (INSIDE THE PLANT)
Ref. No. & Date: 9200000102, Dt-24/05/2021.
ANALYSIS RESULT
S| ghaiteos =T Sk PMio | PMqs 50; | NoOz
No, | Sampling Location Name (g/m®) | (ug/m?) | (ng/m?) | (ug/m?)
1. CHP Area 84.9 46.2 9.7 24.5
2 Fire Station 82.5 45.8 9.2 27.8
2 Horticulture 87.5 46.9 9.4 26.6
4. ITI College 75.1 47.7 2.5 19.7
National Ambient Air Quality 100 60 80 80
Standards (24hrs) | (24hrs) | (24hrs) | (24hrs)

~ For Mitra S. (yé’rlvate Limited
Pr g '

g Authori Signatory

Page 1 of2

H.0 : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata-700 016, West Bengal, India
T: 913322172249/4014 300/2265 0006/2265 0007 F : 91 332265 0008 E : info@mitrask.com W: mitrask.com - —



340

Mitra S. K. Private Limited

Above Punjab National Bank TESTING ® INSPECTION
Maihar Road, NH-7

Kuthla, Katni-483501 (M.P.)

CIN : U51909WB1956PTC023037

T : 07622-240651, 240919
E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

TEST REPORT
Name & Address of the Customer : Report No. : MSK/KTN/2022-23/AA/103-105
Prayagraj Power Generation Company Ltd. Date:02/06/2022
Vill.: Khan Semra, Sample No. : MSKGL/ED/2022-23/05/02180-02182
Tehsil : Bara, Date Of Sample : 03/05/2022
Dist.: Prayagraj [Pin- 212107] Sample Description : AMBIENT AIR MONITORING
Uttar Pradesh. (OUTSIDE THE PLANT}
Ref. No. & Date : 9200000102, Dt -24/05/2021. |
ANALYSIS RESULT
SI. 22 P PMio | PM:s
No.| Sampling LocationName | ., 5 | (ug/m?) |
1 Lohgara Village 88.5 45.8
2 Bemara Village 87.5 46.9
3 Kapari Village 76.8 37.4
National Ambient Air Quality 100 60
Standards (24hrs) | (24hrs)
Pr

Page 1 of2

H.0 : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata-700 016, West Bengal, India
T: 913322172249/4014 300/2265 0006/2265 0007 F : 91 332265 0008 E : info@mitrask.com W: mitrask.com -
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Mitra S. K. Private Limited (@

TESTING e INSPECTION

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51909WB1956PTC023037
T : 07622 - 240651, 240919

E : bmdubey@mitrask.co.in

Sl TEST REPORT
Name & Address of the Customer : Report No. : MSK/KTN/2022-23/AA/148-151
Prayagraj Power Generation Company Ltd. Date: 04/07/2022
Vill.: Khan Semra, Sample No. : MSKGL/ED/2022-23/06/02014-02017
Tehsil : Bara, Date Of Sample : 01/06/2022
Dist.: Prayagraj [Pin- 212107] Sample Description : AMBIENT AIR MONITORING
Uttar Pradesh. (INSIDE THE PLANT)
Ref. No. & Date : 9200000102, Dt-24/05/2021.
ANALYSIS RESULT
1 CHP Area 88.3 46.2 16.1 215
2 Fire Station 84.1 43.3 18.3 28.4
3 Horticulture 87.6 47.3 19.2 33.6
4. ITI College 86.9 45.4 16.8 238
National Ambient Air Quality 100 60 80 80
Standards (24hrs) | (24hrs) | (24hrs) | (24hrs)
For Mitra S. K. Private Limited
Pr z 2

L& _‘_/
Authori é Signatory

Page 1 of2

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T : 913322172249/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@mitrask.com, W : www.mitrask.com
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Mitra S. K. Private Limited (@

TESTING ® INSPECTION

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: US1909WB1956PTC023037
T : 07622 — 240651, 240919

E : bmdubey@mitrask.co.in

sknigam@mitrask.co.in TEST REPORT
Name & Address of the Customer : Report No. : MSK/KTN/2022-23/AA/152-154
Prayagraj Power Generation Company Ltd. Date:04/07/2022
Vill.: Khan Semra, Sample No. : MSKGL/ED/2022-23/06,/02018-02020
Tehsil : Bara, Date Of Sample : 02/06/2022
Dist.: Prayagraj [Pin- 212107] Sample Description : AMBIENT AIR MONITORING
Uttar Pradesh. (OUTSIDE THE PLANT)

Ref. No. & Date : 9200000102, Dt-24/05/2021.

ANALYSIS RESULT

i ohgara
2. Bemara Village 86.2 13.7 22.7
3s Kapari Village 88.3 15.3 25.3

National Ambient Air Quality 100 80 80
Standards (24hrs) | (24hrs) | (24brs) | (24hrs)

For Mitra SQrivate Limited
' 2
Authorised Signatory

Page 1 of2

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700018, West Bengal, India
T : 913322172249/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@mitrask.com, W : www.mitrask.com
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Mitra S. K. Private Limited (D)

TESTING e INSPECTION

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51909WB1956PTC023037
T : 07622 - 240651, 240919

E : bmdubey@mitrask.co.in

sknigam@mitrask.co.in TEST R.EPO RT
Name & Address of the Customer : Report No. : MSK/KTN/2022-23/AA/200-203
Prayagraj Power Generation Company Ltd.  Date: 03/08/2022
Vill.: Khan Semra, Sample No. : MSKGL/ED/2022-23/07/02373-02376
Tehsil : Bara, Date Of Sample : 04/07/2022
Dist.: Prayagraj [Pin- 212107] Sample Description : AMBIENT AIR MONITORING
Uttar Pradesh. (INSIDE THE PLANT)
Ref. No. & Date : 9200000102, Dt-24/05/2021.

NALYSIS RESULT

y CHP Area 84.7 47.9 13.2 36.5
2 Fire Station 75.6 42.7 18.9 29.8
3. Horticulture 88.4 39.4 12.4 31.4
4. ITI College 82.9 44.6 16.1 277
National Ambient Air Quality 100 60 80 80
Standards (24hrs) | (24hrs) | (24hrs) | (24hrs)

For Mitii.f. Private Limited
Pr -

Authorised Signatory

Page 1 of2

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkaia — 700016, West Bengal, India
T : 913322172249/ 40143000 / 226500086 / 22650007, F : 91 33 22650008 E : info@miliask com, W : www.mitrask.com
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Mitra S. K. Private Limited (@

TESTING o INSPECTION

Above Punjab National Bank
Maihar Road, NH-7, Kuthia,

Katni — 483501 (M.P.)

CIN; U51909WB1956PTC023037
T : 07622 — 240651, 240919

E : bmdubey@mitrask.co.in

sknigam@mitrask.co.in TEST REPORT
Name & Address of the Customer : Report No. : MSK/KTN/2022-23/AA/204-206
Prayagraj Power Generation Company Ltd. Date:03/08/2022
Vill.: Khan Semra, Sample No. : MSKGL/ED/2022-23/07/02377-02379
Tehsil : Bara, Date Of Sample : 05/07/2022
Dist.: Prayagraj [Pin- 212107] Sample Description : AMBIENT AIR MONITORING
Uttar Pradesh. ' (OUTSIDE THE PLANT)
Ref. No. & Date: 92000 Dt-24/0

ANALYSIS RESULT

1 Lohgara Village 86.3 47.7 16.8 26.7
2. Bemara Village 69.1 454 13.7 23.9
3. Kapari Village 84.7 42.8 12.4 26.1
National Ambient Air Quality 100 60 80 80
Standards (24hrs) | (24hrs) | (24hrs) | (24hrs)

For Mitra S. K. Private Limited

Authorised Signatory

Page 1 of2

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T : 913322172249/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@mitrask com, W : www.mitrask.com
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Mitra S. K. Private Limited (@m

TESTING o INSPECTION

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51908WB1956PTC023037
T : 07622 — 240651, 240919

E : bmdubey@mitrask.co.in

sknigam@mitrask.co.in EST REPO RT
Name & Address of the Customer : Report No. : MSK/KTN/2022-23/AA/246-249
Prayagraj Power Generation Company Ltd. Date:31/08/2022
Vill.: Khan Semra, Sample No. : MSKGL/ED/2022-23/08/01410-01413
Tehsil : Bara, Date Of Sample : 02/08/2022
Dist.: Prayagraj [Pin- 212107] Sample Description : AMBIENT AIR MONITORING
Uttar Pradesh. (INSIDE THE PLANT)
Ref. No. & Date : 9200000102, Dt-24/05/2021.

ANALYSIS RESULT

3 i CHP Area 89.6 40.6 11.6 34.1
2\ Fire Station 71.6 34.5 8.5 27.1
3- Horticulture 70.6 37.5 9.2 24.5
4. ITI College 85.2 48.5 9.6 29.6
National Ambient Air Quality 100 60 80 80
Standards (24hrs) | (24hrs) | (24hrs) | (24hrs)

For Mitra 9\ K. Private Limited

C—)—!\ Authorised Signatory

Page 1 of2

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T : 91 33 22172249 / 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@ mitrask. corm, W : www.mitrask.com
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Mitra S. K. Private Limited

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN; U51909WB1956PTC023037
T : 07622 — 240651, 240919

E : bmdubey@mitrask.co.in

sknigam@mitrask.co.in

142

TESTING o INSPECTION

TEST REPORT

Name & Address of the Customer :

Prayagraj Power Generation Company Ltd.

Vill.: Khan Semra,

Tehsil : Bara,

Dist.: Prayagraj [Pin- 212107]
Uttar Pradesh.

Report No. : MSK/KTN/2022-23/AA/250-252

Date : 31/08/2022

Sample No. : MSKGL/ED/2022-23/08/01414-01416

Date Of Sample : 03/08/2022

Sample Description : AMBIENT AIR MONITORING
(OUTSIDE THE PLANT)

Ref. No. & Date: 9200000102, Dt-24/05/2021.

ANALYSIS RESULT

1. Lohgara Village 71.8 29.6 47 30.8

2. Bemara Village 74.5 375 9.6 20.6

3. Kapari Village 47.8 20.4 7.8 26.2

National Ambient Air Quality 100 60 80 80
Standards (24hrs) | (24hrs) | (24hrs) | (24hrs)
: = g For Mitia;w.e Limited
P@i? C
Authorised Signatory
Page 1 of2

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata - 700016, West Beng'fll. India
T : 91 33 22172249 / 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@mitrask.com, W : www.mitrask.com
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Mitra S. K. Private Limited (@

TESTING o INSPECTION

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51909WB19856PTC023037
T : 07622 — 240651, 240919

E : bmdubev@mitrask.co.in

sknigam@mitrask.co.in EST REPO RT
Name & Address of the Customer : Report No. : MSK/KTN/2022-23/AA/295-298
Prayagraj Power Generation Company Ltd. Date:02/10/2022
Vill.: Khan Semra, Sample No.: MSKGL/ED/2022-23/09/01829-01832
Tehsil : Bara, Date Of Sample : 02/09/2022
Dist.: Prayagraj [Pin- 212107] Sample Description : AMBIENT AIR MONITORING
Uttar Pradesh. (INSIDE THE PLANT)
Ref. No. & Date : 9200000102, Dt-24/05/2021.

ANALYSIS RESULT

1. CHP Area 81.2 39.3 9.2 31.2
A Fire Station 76.4 31.8 8.8 22.9
3 Horticulture 71.3 34.5 7.4 14.3
4. ITI College 79.1 40.1 9.9 25.7
National Ambient Air Quality 100 60 80 80
Standards . (24hrs) | (24hrs) | (24hrs) | (24hrs)

Rz

/
/
L/

Page 1 of2

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, india
T: 913322172249/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@milrask com, W : www.mitrask.com
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TESTING » INSPECTION

348

Mitra S. K. Private Limited

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51809WB1956PTC023037
T : 07622 — 240651, 240919

E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

TEST REPORT

Report No. : MSK/KTN/2022-23/AA/299-301
Date : 02/10/2022
Sample No. : MSKGL/ED/2022-23/09/01833-01835

Name & Address of the Customer :
Prayagraj Power Generation Company Ltd.
Vill.: Khan Semra,

Tehsil : Bara, Date Of Sample : 03/09/2022
Dist.: Prayagraj [Pin- 212107} Sample Description : AMBIENT AIR MONITORING
Uttar Pradesh. (OUTSIDE THE PLANT)

Ref, No. & Date : 9200000102, Dt-24/05/2021.

ANALYSIS RESULT

1; Lohgara Village 513 27.9 9.5 30.4
2. Bemara Village 791 '| 384 8.7 42.8
3. Kapari Village 64.5 371 9.2 34.6
National Ambient Air Quality 100 60 80 80
Standards (24hrs) | (24hrs) | (24hrs) | (24hrs)
T A E For Mitra S. K. Private Limited
i : (ke
‘__..--‘"
Authorised|Signatory
Page 1 of2

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T : 91 33 22172248 / 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@mitrask.com, W : www.mitrask.com



349 145

" Annnexuye — VI

VAo

ﬁemnmsm OF xrormc ENERG'I‘

1rae

ri%zfmi?mmitﬁ&m“ m m -.ua ]RADIOACTIVITY TEST CERTEICATE :

PAGE10F1

RADIOANALYTICAL LABORATORY

Ref: BRIT/RAL/D/680-94/MISC/516-30/20-21 NOV 24, 2020
T0,

PRAYAGRAJ POWER

GENERATION COMPANY LTD.

SHATABDI BHAWAN, B 12 & 13,

SECTOR 4, GAUTAM BUDH NAGAR,

NOIDA, UTTAR PRADESH - 201301.

This is regarding the “COAL / FLY ASH / BOTTOM ASH " samples submilted by you vide letter
ref.no. PPGCL/ENVIFY21/158 dt. 13.10.2020 for radioactivity analysis

The samples were analysed for U-238, Th-232, Ra-226. K40 & Cs-137 radioactivity content and
the values obtained are as follows:

SR | SAMPLE DETAILS U-238 Th-232 | Ra226 | K40 Cs-137
NO (Ba/Kg) (Bg/Kg) (Ba/Kg) (Ba/Kg) (B8

1 COAL 856£9.3 128.3% 14.6 94299 @ 289 % 142 04 £ 06
2 I FLY ASH _ 7641 8.8 115.4 ¢ 15.3 691+ 84 | 2256+ 13.2 02 %04
I 3 | BOTTOM ASH 28.8% 5.4 61 8.1 | T4 2TF | 96.5% 7.6 112149 |

Date of receipt of sample : 24.10.2020 Date of completion of test : 17.11.2020

The measurement values are below the clearance level for radionuclides of natural origin in bulk
solid materials as per AERB directive 01/2010 (table-3) dated 26/11/2010.

Note (i)The repor pertains to the given sample only. (iijThe sample will be retained in this laboralory for a
period of one month from certificate date and thereafter it will be disposed off. (iii)This report shall nol be
reproduced except in full. withoul written approval of the laboratary. (iv) The sampling is not done by this
laboratory.

checked by.

Authorized Signaiory  \__ AV e

=
T rRg=tts

—_— e



350 146

Amnexure —-VI@T
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Annexure—var

Roof Top Solar Panel — 204 kW
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@ PRAYAGRAJ POWER

GENERATION COMPANY LTD.

PPGCL/ ENV/ FY 21/ /4R Date : 12.09.2020

To,

The Member Secretary

U.P Pollution Control Board
Building No. TC- 12V,
Vibhuti khand, Gomti Nagar
Lucknow - 226010

Sub: Update on URL and password of PTZ camera installed in compliance to water
consent specific condition no 12 granted vide Ref no — 69611 dated 24.02.2020

Dear Sir,

With reference to the above mentioned subject please find the URL, User id and password

to access the data of PTZ camera.

URL - http://tpro.telsys.in/
User - abhas.tiwari@ppgcl.co.in
Password - Abhas@123#

This is for your kind information and record please.

Thanking You,
Sincerely

For Prayagraj Power Generation Company Limited
K. R. Bairwa .

Chief - O&M Services ';/_Q‘j’/
l/Ct/ 'ﬁ;{f"lw( @f/[é ~02.0
[ \

The Regional Officer

U.P Pollution Control Board, Sector-10, Yojna No.-3,
Avas Vikas Parishad Colony, Jhusi, Prayagraj

Registered Office : Shatabdi Bhawan, B 12 & 13, Sector 4, Gautam Budh Nagar, Noida, Uttar Pradesh - 201301
Plant Address:  P.O. - Lohgara, Tehsil - Bara, Prayagraj (Allahabad), Uttar Pradesh - 212107

Phone: +91-120-6102000/6102009, +91-7525006400, +91-8528846666

-€IN: U40101UP20075GC032835, Web':npp-gc_[..co.i;"u,_ Email:-ppgcl@ppgcl.co.in

TRUE COPY
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Ref: PPGCL/ENV/FY24/2 45 Date:22.01.2024

To,

The Member Secretary,

U.P. Pollution Control Board,
Building No. TC-12V

Vibhuti Khand, Gomti Nagar
Lucknow-226010

Subject- Quarterly Stack, Ambient Air, and Ground Water monitoring report for the period
October’ 23 to December’ 23.

Ref- CTO Ref No 102011 Air and 102087 Water issued on 29.12.2020

Dear Sir,

With Reference to the above-mentioned subject and condition of CTO, please find enclosed
Quarterly Stack, Ambient Air, and Ground Water monitoring report for the period October’ 23
to December’ 23.

This is for your information and record please.

Thanking You

Yours Sincerely,

For Prayagraj Power Generation Company Limited

|

. ‘g,{f;/ =
S H Pandey

Chief-O&M Services

Encl: - Quarterly Stack, Ambient Air, and Ground Water monitoring report

Cc: The Regional Officer
U.P. Pollution Control Board
Prayagraj

Prayagraj Power Generation Company Limited
Registered Office : Shatabdi Bhawan, B 12 & 13, Sector 4, Gautam Budh Nagar, Noida, Uttar Pradnsh 201301
Phone: + 91-120-6102000/6102208 CIN: U40101UP2007PLCO32835

Plant Address : P.O. - Lohgara, Tehsil - Bara, Prayagraj (Allahabad), Uttar Pradesh - 212107 —7J [i‘LTE C(_)PY
Phane: + 91-7C95nNNEANN/ REIRQAGEEE Weh -noecl co.in. Email-pnecl@ooec! ra in p



Mitra S. K. Private Limited

354

Above Punjab National Bank
Maihar Road. NH-7, Kuthia

Katni — 483501 (M.P )

CIN: U51809WB1956PTC023037
T 0;622 240651 240919

E ey J gl s, HigSK CC

s#nngam@mnrask coin

Name & Address of the Customer :

e -~ Lo A
PRV PR Dol fiFoy o ] e §e
A ks S

Vi[l.:’ Kﬁan Semra,
Tehsil : Bara,
Uttar Pradesh.

TEST REPORT

Report No. MSKPL/ED/2023-24/FUEF84
Date 06 01 2024

Sample No.  MSKNB/ED/2023-24/12/8WSADS

Sample Description : Stack Monitoring

Date of Receipt of Sample: 27'12.2023
Job No, : EDNFATM/KAT-2023/10AE12

TERTING #INSPECTION

Sample Mark : Thimble No.- 0953 / Unit - |

-24/05/2021

ANALYSIS RESULT

; A. | Gen ion =
| s Stack connected to K Unit - i
2. | Emissiondueto = — & Burning of Loal B
' 3. | Material of construction of Stack i MS ]
[ 4. Shape of Stack o - Circular -
S. | Whether stack is provided with permanent platform Yes i
6. Boiler Capacity . . = . 660 MW =
7.  Load 618 (M.W) ,
1 -
B. | Physical Characteristics of Stack : !
1. Height of the stack from ground level N N 275M i
[ 2 Diameter of the stack at sampling point 7.40M
| 3. Height of the sampling point from GL 80 M
a. | Areaofstack § 43.03m°
cC. = . —
1. Fuel used : Coal 2. | Fuel consumption : 371.7 Tons/Hr.
1 v " - P
' D. | Results of Sampling & Analysis of Gaseous Emission :
SL. 2
No. PARAMETER VALUE Uuom METHOD OF TEST REFERENCE
1. Barometric pressure 742 | mm of Hg IS : 11255 (Part 3)
| & Carbon Dioxide 12.4 l % vy 1S 13270
. 3. Carbon Monoxide <0.2 % /v 1513270 |
| 4. Flow Rate of the Flue Gas 2556427 Nm3/hr 1S ;11255 (Part 3) [
| 5. Mercury as Hg (Gaseous) <0,003 mg/Nm3 USEPA 29-25/06/
| &. Moisture content 33 % 15 ;11255 (Part 3)
| 2 Oxides of Nitrogen as NO2 348.7 mg/Nm3 1511255 {Part 7)
L. S | e e ]
8. Oxygen 8.6 % vfv 15 13270
9. Particulate Matters 30.8 mg/Nm3 15:11255 (Part 1)
10, Sulphur Dioxide as 502 563.0 mg/Nm3 1511255 (Part 2)
11, Temperature 120 DegC 15 :11255 (Part 3)
— S -1
12, Velocity . 23,11 m/s IS : 11255 (Part 3} 1
For Mitra S rivate Limited

Pﬂ.

H.O Shrachi Gk

Zentre (5th Fioor), 74B. Acharya Jagadish Chandra Bose Road,

T . 913322172249/ 40143000/ 22650006 / 22650007, F - 91 33 22650008 E

Authonﬁlgnatory

kKolkata — 700CG16. West Bengal, India

rash 2, W www mitrash com
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Mitra S. K. Private Limited @)

TESTING = INSPECTION

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51909WB1956PTC023037
T 07622 - 240651, 240919

E rr':=_ar:ana1i'-@m'?"_-1‘§-_'- £O.\0 ! EST !!,E .PLRT

sknigam@mitrask.co in

Name & Address of the Customer : Report No. : MSKPU/ED/2023-24/FKEF8V
Prayagraj Power Generation Company Ltd. Date : 06.01.2024

Vill.: Khan Semra, Sample No. : MSKNB/ED/2023-24/12/HN5SACX
Tehsil : Bara, Sample Description : Stack Monitoring

Uttar Pradesh. Date of Receipt of Sample: 27/12/2023

Job No. : EDN/ATM/KAT-2023/10AE12
Sample Mark : Thimble No.- 0956 / Unit - II

Ref. No. & Date : 9200000102, Dt-24/05/2021.

ANALYSIS RESULT
A. | General Information About Stack :
p B Stack connected to 2 Unit -1l
2. Emlssion due to : Burning of Coal
3. Material of construction of Stack : M.S
4. Shape of Stack ] Circular
S. Whether stack is provided with permanent platform 3 Yes
6. Boller Capacity - 660 MW
2. I.nad _ & at 550 (M.W)
&' | Physical Characteristics of Stack LA : i =
1 Heisirtnﬂhemdnﬁwgmndlml . IS M
2. Diameter of the stack at sampling point : 7.40 M
| 3. Height of the sampling point from GL : B0 M
. 4. Ares of Stack :  43.03m"
C. | Analysis / Characteristics of Stack e ! ; ek - A
1. | Fuelused:Coal _ _ r 2. | Fuel consumpﬁon 350!Tnnsﬂ-ir
#43  UOM | METHOD OF TESTREFERENCE
. h =ty = VIS o = > ; 7, = s T it LE] .-'l Ll {J :"{,__r e v
i Barometric pressure 742 mm of Hg IS : 11255 (Part 3)
2. Carbon Dioxide 126 % v/v 1513270
3. Carbon Monoxide | <0.2 % v/v 1S 13270
4. Flow Rate of the Flue Gas ' 2595065 Nm3/hr 1S : 11255 (Part 3)
5. Mercury as Hg {Gaseous) <0.003 mg/Nm3 USEPA 29-25/06/
6 | Moisture content 74 % IS : 11255 (Part 3)
3 Oxides of Nitrogen as NO2 397.8 mg/Nm3 15 11255 (Part 7)
<8 Oxygen 10.8 % v/v 1S 13270
9 | Particulate Matters 35.2 mg/Nm3 IS : 11255 (Part I)
10. [ Sulphur Dioxide as 502 588.1 mg/Nm3 1S 11255 (Part 2)
1. | Temperature 123 DegC IS : 11255 (Part 3)
12. Velocity 23.40 m/s IS : 11255 (Part 3)

For Mitra Private Limited

Autho Signatory

H.O : Shrachi (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kalkata — 700016, West Bengal, india
T : 91 33 22172249 / 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@mitrask. com, W : www.mitrask.com




Mitra S. K. Private Limited

356

Above Punjab National Bank

Maihar Road, NH-7, Kuthla,
Katni — 483501 (M.P )
CIN: U51909WB1956PTC023037

T 07622 - 2406""1 240919

E: *

g = L T D iJ IrESs LT

sknigam@mnrask con

TEST REPORT

Name & Address of the Customer :

Viu':' Kﬁan'Semra,

-

Tehsil : Bara,
Uttar Pradesh.

ot et v

Report No.

'E“TIN\J.NSPEPTON

MSKPL/ED/2023-24/GPEF8G

Date 05801 2024

Sample No. MSKNB/ED/2023-24/12/LESAB3
Sample Description = Stack Monitonng

Date of Receipt of Sample: 2712 2023

Job No. : EDN/ATM/KAT-2023/10AE 12

Sample Mark : Thimble No.- 1043 / Unit - 111

Ref, No. & Date : 9200000102, Dt-24/05/2021.

ANALYSIS RESULT =~

A. | General Information About Stack : 5.
1.  Stack connected to Unit- Il - J
| & Emission due to e Burning of Coal |
3. Material of construction of Stack M.S |
4, | Shape of Stack — Circular !
5 Whether stack is provided with permanent platform Yes
6. | Boiler Capacity N e e 660 MW B
7 Load 591 (M.W)
B. | Physical Characteristics of Stack :
35 Height of the stack from ground level L - 275M _ =g
2 [ Diameter of the stack at sampling point 7.40M |
3. HmLt of the sampling point from GL 30 M |
[ & | Area of Stack 43.03 m”
 C. | Analysis / Characteristics of Stack: Teid
? 1. | Fuelused:Coal 2. | Fuel consumption : 340.8 Tons/Hr.
3 T 1
D. | Results of Sampling & Analysis of Gaseous Emission : '.
| ::; PARAMETER VALUE uoMm METHOD OF TEST REFERENCE
i 1. ' Barometric pressure 742 mm of Hg 1S : 11255 (Part 3)
I = Carbon Dioxide 10.2 % vfv IS 13270
3 | Carbon Monoxide <0.2 % wfv 1513270
4. | Flow Rate of the Flue Gas 2637493 | Nm3/hr (S : 11255 (Part 3)
5. Mercury as Hg (Gaseous) <0.003 | mg/Nm3 USEPA 29-25/06/
6. Moisture content <2.0 % 15 : 11255 (Part 3)
7. Oxides of Nitrogen as NO2 336.6 mg/Nm3 | 1811255 (Part 7)
* & Oxygen 6.2 % vfv | IS 13270
8. | Particulate Matters 24.3 mg/Nm3 15 : 11255 (Part 1}
10. | Sulphur Dioxide as 502 545.5 mg/Nm3 1S 11255 (Part 2)
| n. | Temperature 122 | Deg C 1S : 11255 (Part 3)
1 - - - ~ !
| 12; | Velocity | 23.27 ' m/s 1S ; 11255 (Part 3)

bt e

H.O ' Shrachi Centre (5th Fioor),
91 3322172249/ 40143000/

74B, Acharya Jagadish Chandra Bose Road.
2265000€ / 22650007,

F: 91 33 22650008 E

For Mitra S. K, Private Limited
dr’guj, )
Authorised. ignatory

Kolkata — 700018, West Bengal, Inoia
-, W www mitrask com
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Ftra S. K. Private Limited

357 153

wove Punjab National Bank
Maihar Road, NH-7, Kuthia.
Katni — 483501 (M. P. )
CIN: U51909WB1956PTC023037
T . 07622 — 240651, 240919
E : proattanaik@mitrask co in

sknigam@mitrask.co.in TEST REPORT

Name & Address of the Cusiomer : Report No. : MSKPL/ED/20253-24/CUDBAS
Prayagraj Fowsr Generation Company L Date : 07.12.2023

Viil.: Khan Semira, Sample No. : MSKNB/ED/22Z32-24/11/HU31Cd
Tehsil : Bara, Sample Description : Stack Monitoring

Uttar Pradesh, Date of Receipt of Sample: 29/11/2023

Job No. : EDN/ATM/KAT-2023/82RN1K
Sample Mark : Thimbhle No.- 2013 / Unit -1
Ref. No. & Date : 3200000102, Dt-24/05/2021.

ew

N LT
/| General information About Stack :_ e s e |
1. Stack connected to $ Unit - |
2. Emission due to i Burning of Coal
3. Material of construction of Stack - M.S
4. Shape of Stack 3 Circular
5. Whether stack is provided with permanent platform g Yes
6. Boiler Capacity
1 Helghtoﬂbeslxckfrompoundleuel =
2. Diameter of the stack at sampiing point
3, Height of the sampling point from GL
4, Area of Stack
o stics T
;I Fuel used : Coal
Cpw Jl. 3 = = 1.‘" g e T
=t s el xH U i _'.‘ i _ e i 2 g
i iR SRS SRS M o RN e S 2 R e e R
: Barometric pressure 742 mm of Hg IS : 11255 (Part 3)
2. Carbon Dioxide 8.4 % vfv 1S 13270
3. Carbon Monoxide <0.2 % vfv 1513270
4. Flow Rate of the Flue Gas 2595065 Nm3/hr 1S : 11255 (Part 3}
5. Mercury as Hg (Gaseous) <0.003 mg/Nm3 USEPA 29-25/06/
6. Moisture cantent 2.59 % IS : 11255 (Part 3)
7. Oxides of Nitrogen as NO2 386.2 mg/Nm3 IS 11255 (Part 7)
8. Oxygen 6.10 % vfv 1S 13270
9. Particulate Matters 32,56 | mg/Nm3 IS : 11255 (Part )
10, Sulphur Dioxide as 502 514.9 mg/Nm3 1S 11255 {Part 2)
11, Temperature 115 Deg C 1S : 11255 (Part 3)
[ ——
&L Velocity 23.13 mfs 1S : 11255 (Part 3)
\

For Mitra S. K. Private Limited
Q

x (\z' - VI
Pr Authorised Signatory

+.0 : Shrachi Centfe (5th Fioor), T4E 4charva Jagadish Chandrs Bose Road, Kolkata — 700016, West Fengal, India
© 91 33 22172249 / 40143000 ! 22650006 / 22650007, F : 91 338 22650008 E : info@mitrask corm. W 2 www.mitrask.com
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oG

Abrv: Punjab National Bank

Maihar Road, NH-7, Kuthia,

Katni — 483501 (M.P.)

CIN: U51809WB1856PTC023037

T : 07622 — 240651, 240919

E : prpatianaik@miirask.
sknigam@mitrask co. i

L0 .0

Name & Address of ﬁu Custonmer Report Mo, : MSKPL/ED/2023-24/MDDSAS
Pravaarai Po Ceneration C 2 ] Date : 07.12.2023
Vlil Khan Sem.a Sample No.  MSKNB/ED/2023-24/17/ND31 DX

Tehsil: Bara,

TEST REPORT

Sample Description : Stack Monitoring

Uttar Pradesh, Date of Receipt of Sampie: 29/11/2023
Job No. : EDNJATM/KAT-2023/B2RN1K
Sampie Mark : Thimble No.- 2010 / Unit
Ref. No. & Date 00  Dt-24/05

_2neral Information About Stack :

154

-

=

ANALYSIS RESULT

Stack connected to Unit - Il

Emission due to Burning of Coal

Material of construction of Stack M.S

Shape of Stack Circular

Whether stack is provided with permanent platform Yes

Boiler Capacity 660 MW

532 (M.W)

_ aracter . : il i SR _
i Hulght of the stack from ggound level 275 M

Diameter of the stack at sampling point 7.40 M

Height of the sampling point from GL 80 M

Area of Stack 43.03 m”

RGP 1R 2 S FRUR e
Barometric pressure 742 mm of Hg 15 : 11255 (Part 3)
Carbon Dioxide 8.2 % v/v 1513270
L Carbon Monoxide <0.2 % vfv 1513270
Flow Rate of the Flue Gas 2585311 Nm3/hr 15 : 11255 (Part 3)
Mercury as Hg (Gaseous) <0.002 mg/Nm3 USEPA 29-25/06/
Meisture content <2.0 % 1S : 11255 (Part 3)
Oxides of Nitrogen as NG2 312.8 mg/Nm3 1 1511255 (Part 7)
Oxygen 10.4 % vfv 1 1513270
Particulate Matters 28.56 mg/Nm3 ] 15 :11255 (Part )
Sulphur Dioxide as 502 497.7 mg/Nm3 1511255 (Part 2)
Temperature 114 Deg C 1S : 11255 (Part 3)
Velocity 22.77 m/fs IS : 11255 (Part 3)

e

H.O : Shrachi Cepfre (5th

~loor), 748, Acharys Jagadis

For Mitra S.

Authorise

Zhandra Bose Reag, Kaolkaiz — TO0013, West Berigal, lidia

T : 913322172245 / 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info = mitrask.com, W : www.mitrask rom
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& - ." B Doesyrnt s [ o3 PRI |
1Y 1:.1. i i T al€ i imiied

Above PPunjab National Bank
Maihar Road, NH-7, Kuthlz,

Katni — 483501 (M.P.)

CIN: U51308WB1956PTC023037
T : 07622 — 240651, 240919

E g;.*-m_zz!.anaik@rm:r:s'-- .e2.in

sknigam@mitrask.co.in TEST REPORT
Name & Address of the C -:stnmer : Report No. | MSKPL/ED/2C23-24/61DEAL
Prayagra; Power Generation Compa Res Date : 07.12.2023
Viii., hhan Semra. Sampie No. . MSKNB/ED/2023-24/11/P531EL
Tehsil: Bara, Sample Description @ Stack Monitoring
Uttar Pradesh. Date of Receipt of Sampie: 29/11/2025

Job No. : EDN/ATM/KAT-2023/B2RN1K
Sampie Mark : Thimble No.- 2008 / Unit - 11!
Ref. No. & Date : 9200000182, Tt -24/05/2021,
ANALYSIS RESULT
| . aeral Information About Stack : ' ,

Stack connected to i Unit - 1l
Emission due to 3 Burning of Coal
Material of construction of Stack $ M.S
Shape of Stack : Circular
Whether stack is provided with permanent platform : Yes
Bailer Capacity 3 660 MW
Load : 587.7 (M. w}
ey T g T, - s :"_'»_ Y % Rt ¥ £ - - ‘_"_‘::j'f' = = Bl
Helght of the : stal:ll from ground level 3 275 M
Diameter of the stack at sampling point $ 7.40 M
Height of the sampling point from GL ! 80 M

Am of Stach : 43.03m"

S e m:r_,l o ——w ':j'r{ - it SR il whiv AL A P
Barometric pressure 742 IS : 11255 (Part 3)
Carbon Dioxide 10.2 iS 13270
Carbon Monoxide <0.2 1513270
Flow Rate of the Flue Gas 2626336 1S : 11255 (Part 3)
i Mercury as Hg (Gaseous) <0.003 USEPA 29-25/06/
] Moisture content 2.69 | % 1S : 11255 {Part 3) 'l
Oxides of Nitrogen as NO2 396.2 mg/Nm3 IS 11255 (Part 7)
| Oxygen 124 %ufv 1513270
' Particulate Matters ‘ 36.15 mg/Nm3 | IS : 11255 {Part 1)
Sulphur Dioxide as 502 535.5 mg/Nm3 15 11255 (Part 2}
Temperature 116 DegC 1S : 11255 (Part 3)
Velocity 23.23 mfs ; IS : 11255 (Part 3)

Private Limited

For Mitra S

Authoris

Shrachi Cefitre (5th Floor), 742, Acharva Jagadish Chancdra Bosa P22 “olkata — 700018, West Bengal. India
T : 91 33 22172249 / 40143000 / 22650006 ! 22650007, F : 91 33 22650008 E : info@mitrask com, W : www.mitrask.com

Signatory
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Mitra S. K. Private Limite

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51909WB1956PTC023037
T : 07622 — 240651, 240919

E : prpattanaik@mitrask.co in

sknigam@mitrask.co.in

TEST REPORT

Report No.

I\ame & Address of the Cus!{pmer 7
O Date : 2C.1

Boanar Dancra:

Vﬂi.. !Chan Semra,

Tehsil : Bara,
Uttar Pradesh.

.,-.__,\,-\,A'
L2

Job No. :

- MSKPL/ED/202
0.2023

Sample No. : MSKNB/ED/2023-24/70/G2253E
Sample Description .

Date of Receipt of Sample:
EDN/ATM/KAT-2023/EXTL 14

ESTINGe

& INSPECTION

3-24HCT220

Stack Monitoring
12/10/2G23

Sample Mark : Thimble Na.- 1769 / Unit - {1

Ref. No. & Date : 9200000102, Dt-24/05/2021.

rFre !

AN I LT
A_._ f Tkl ..,,.- R ..--_. i ;-n_l_ SR : ck . ey _- 3 _) = o .‘—_: ‘_.:'. 5 ‘_.. I . :
1 Stack connected to 3 Umt I
2. Emission due to g Burning of Coal
3. Material of construction of Stack : M.S
|5 Shape of Stack Circular
! 5. Whether stack is provided with permanent platform e Yes
6. Boiler Capacity i 660 MW
7. : 542 (M.W)
B | . nNea cterist { tack : i : 4-)_#::'-"- i
1 Height of the stack from ground level 2 275 M
2 Diameter of the stack at sampling point { 7.40 M
3. Height of the sampling point from GL : 80M
4. Area ofStack 5 43 02 m
1.
e T Z e - R e gl
No PARAMET VALUE uom ' METHOD OF TEST REFERENCE
A Barometric pressure 742 mm of Hg IS : 11255 (Part 3) : 2008
o Carbon Dioxide 14,6 ? % v/v IS 13270 : 1992
3. Carbon Monoxide <0.2 | % vfv 1513270 : 1982
1
4, fiercury as Hg (Gaseous) <(.003 mg/Nm3 USEPA 29 by CVAS: 1296
5. Moisture content 3.4 ! % 1S : 11255 {Part 3} : 2008
: 8. Nitrogen oxides 386.6 ] mg/Nm3 1S 11255 (Part 7) : 2005
i i
| 7 Oxygen 10.8 [ % vufv 1513270 : 1992
[ 8. Particulate Matters 47.72 i mg/Nm3 IS : 11255 {Part I}: 1985
, F—— 1
| e Quantity of gas flow 2828658 . Nm2/hr {S: 11255 (Part 3) : 2008
10. i Sulphur Dioxide as S02 562.0 ' mg/Nm3 IS 11255 (Part 2) : 1985
1% i Temperature of emmission 134 Deg C 1S : 11255 {Part 2) : 2008
T
| iz [ Velocity | 22.56 ! m/s 1S : 11255 {Part 3) : 2008
For Mitra S. K. Private Limited
C/ 14. thos-

Authorisn;dﬂ@atory

H.O : Shrachi Cen;re (5th Floor), 74B. Acharya Japzdisti Chandra Bose Road, Kolkzta — 700016, West Bengal, india
T : 913322172248/ 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@mitrach com, W | www.mitrask.com
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ate Limated

Above Punjab Naticrial Ban
Maihar Road, NRE-7, Kuthilz,
Katni — 483501 (M P.}
CIN: U51908WB1856PTC023037
T : 07622 — 240851, 240919
rpatianaik@mitrask coin
sknigam@mitrzsk co.ir

TING wINSPECTION

TEST REPORT

"the Customer ;

Ceprmarstiliosy Coar
el cla \

VLEL. Kﬂm Sam
Tehsil : Ba!:‘d,.
Uttar Pradesh,

"‘!

T

i | 1 IEE TS ATEA
(]

e,
LB AU S=ZaqJlV &2 )

Repaort Nea,
Dzte : 20.'.-02@23

Sample Ko. : MSKNE/ED/2023-2411
Sample Descri
Date of Rece%-"‘-
Job No. : ETI u’.«i-.’.-:.*i,&\, L"‘? 3 E)’"‘ i

OICRSS AL
i \.4._(_\.."“\-‘

Siack Moenitoring

miple: 12/10 I'*r"“

WHEEAT D

Sample Mark ; Thimble No.- 17 "‘“L !
Ref. No. & Date : 9200000102, Dt-24/05/2021.
v g _ HENES £
1. Stack mnnectad to X Unit - 1t )
| 2. | Emission due to : Burning of Coal
3. Material of construction of Stack M.S
4. Shape of Stack Circutar
R Whether stack ic provided with permanent platform 2 Yes
6. Boiler Capacity 3 660 MW
s Load

: 547 (M.W)

AreaofStack ing

; =L A v 5 S A =¥
1. Height of the stack from grou ground level : 275 M
2, Diameter of the stack =t sampling point : 7.40 M
3. Height of the sampling point from GL K 80 M
: 43.02 m

METHOD OF TEST REFERENCE
G | Barometric pressure 742 mm of Hg IS : 13255 {Part 3} 1 2008
% Carbon Dioxide 12.4 % v/v IS 13270 : 1002
2, Carbon Mionexide <0.2 % vy 1S13270: 1292
4, Rercury as Hg (Geseous) <0.003 mg/Nm3 USEPA 28 by CVAS: 1296
5, Moisture content 2.6 % 1S : 11255 (Part 3} : 2008
6 | Nitrogen oxides i 3287 mg/Nm3 IS 11255 (Part 7) : 2005
7 B Oxygen I 6.6 % v/v 1S 13270: 1852
| & Particulate hMatters 419 mg/Nm3 1S 111255 (Part i); 1985
8. Quantity of pz< flow 1 2536169 Nm3/hr IS 1 11255 (Part 3] : 2008
106. Sulphur Dicride s $C2 : €345 mg/INm3 1S 11255 {Part 2) : 1985
ii. Temperature of emmilesicn 130 Deg C . S :1125E (Part 3} : 2008
: 1z. | Velocity [ 23.87 m/s 1S : 11255 {Part 2} ;: 2008

.0 : Shrachi Centre 15in Flow! ,, 728, ~
T 1913322172249/ £0+

chiafva Jageoish Chandre Bose Read, volkaiz
43000 / 226500086 / 22650007, F : 21 33 22650008 E : i1~

For Mitra S. K. Private Limited
¥R 5
{p F".'J. J\i""

Authorised Signatory

S00016!

\’fUEl_"
zam, W www mitrask com

menozl india
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Mitra S. K. Private Limited

Above Punjab National Bank
Maihar Road, NH-7, Kuthla

Katni — 483501 (M.P )

CIN: U5180SWB1956PTC023037
T 07822 —-240851 240919

E . zipallananfimiiiess o

sknigam@mitrask.co in

e,
]
g
(o)

TESTING»INSPECT:ON

.
Nt
e
ln"

Ae hereby certifv that the follawing sanipie Drawn by us has been avalezed with the jollewing resalts:

Report No.: MSKGL/ED/2023-24/003995

Date : (2/01/2024
Job No : ED/AIR/KAT-2023,/00022
Sample No.: MSKGL/ED/2023-24/12/01716

Befereny N K Dt s 2 A0 0, 0 sray L

e BT e

1-Group AIR
|2 Description of sample Ambient Air - o
' 3. linique Identification of sample(ifany) CHP AREA - o
| 4.Date of sampling ' —— 2 0471272023 o -

Report No. : MSKGL/ED/2023-24/003995

Sample No. : MSKGL/ED/2023-24/12/01716

RESULT
Analysis Result of Ambient Afr
' I ———
i SINo. | Parameter UoM ] Method | Limit Result
01 Paruculate Matsr|<10um) microgm/m3 | IS 3182: Part 23:2006 (HReaff. 2012) (Q) | 100 24 HR. 88.1
0z Particulate Matter (<2.5um| micre gm/m3 | 155182 |PT-2452049.(0) 60 24 HR. 474
N [ _ Sulphur Dioxide (SOZ] | micragm/m3 | 155182 : Pars 2:2001 {Reaff2012) (O] 80 24 HR . 12.9
04 Nitragen Digxids [ND2] | micro gm/m3 IS 5182 : Part 6:2006 (Reaff.20121 (Q) : 80 24 KR, | 476

* ‘ -. . s ;,!,,
Report;efrifﬁea'ﬁ‘:y . y

!

For Mitra S. K. Private Limited

A
e
Autho ‘ Signatory

H.O Shrachi Centre (5th Ficor}, 748 Acharya Jagadish Chandra Bose Road. Kolkata — 700016, West Bengal, India
T .97 3322172249 / 40143000 / 22650006 / 22650007, F : 91 33 22650008 E ' it Z i 7+ =00 W www mitrask com
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Mitra S. K. Private Limited

Above Punjab Nationai Bank
Maihar Road, NH-7, Kuthla,
Katni — 483501 (M P )

CIN U51509WB1856PTC023037

T 076822 - 240651, 240919
E ' progitanak@murssk of i

ékhigam@?nﬁr'asicé in

Report No.: MSKGL/ED/2023-24/00399¢6

Date :02/01/2024

Job No : ED/AIR/KAT-2023/00022

Sample No.: MSKGL/ED/2023-24/12/01717
£yt ¥ ST e " i

Sofcremee Mo, & Dale BRI G Jdals = &

Ae hershy ecretify that the folfowing sampie Drawn kv us has been analized with the following meeults:

1. Group : AlR
2 Duscripiiun of sample | Ambienz Air N
3. Unique Identification of sample(if any) T FIRE STATION

|

4. Date of sampling

Report No. : MSKGL/ED/2023-24/003996

| 04/1272023

Sample No. : MSKGL/ED/2023-24/ 12/01717

RESULT
EAnalysls Result of Ambient Air
| .

SiNo. | Parameter uom { Method Limit Result
.01 Particulate Matwer (<10um) micra gm/m3 1§ 5182, Part 23:2006 {Reaff, 2012] (0) 100 24 HR. 739
|oez Particulate Matter (<2.5um) microgm/m3i S 5187 (PT-24]2019_(0) 60 24 HR. 38.6
L 3 Suiphur Dioxide [SO2) micro gm/m3 IS5182: Part 2 2001 (Reaff.2012) (0} | 80 24 HR. 69
| or | Nitrogen Dioxide [NO2) 0 _mr.:m-gm;mB 1S 5182 : Part 62006 | Reaff2012] _[0] A0 24 HR 2§i

. ( ‘ e -‘_: ‘.‘-“Jék”.
Ileport‘éej riffed By %‘

For Mitra S. K. Private Limited

e

H.O Shrachi Centre {5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700018, West Bengal, India
T 913322172249/ 40143000/ 22650006 / 22650007, F : 81 33 226500C8 E | Geemizse s W wwaw.mitrask.com

'-"—"
Authorised Signatory
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Mitra S. K. Private Limited

Abaove Punjab National Bank

Mazihar Road, NH-7, Kuthia.

Katni — 483501 (M.P.}

CIN: U51909WB1956PTC023037

¥ 0782? 240651, 240919

E stanalk@nuirask ££ 4
skmgam@mltrask coin

TEST NG & INSPECTION

[EST

Report No.: MSKGL/ED/2023-24/003998

Date:02/01/2024
Job No : ED/AIR/KAT-2023/00022
Sample No. : MSK&L{ED{Z{J?S 24/12/01719

Epfevenrehe & Dale ; SEUMNAE [, (Nfee - 3508 0 ]

W nerety corvify that the following sample Drawn by us has been analvzed with the foilzwing s esulis:

1. Group | AlR
f 2. Description ufsa;n-ple == = | Ambiert Air o
4. Unique ldentification of sample(ifany) '-___F'['n COLLEGE N
| 4, Date of sandn:lling S —— ]Eﬁ.‘.*:!ﬂ_::_E o eSS -
Report No. : MSKGL/ED/2023-24/003998 Sample No. : MSKCL/ED/2023-24/12/01719

RESULT
'-rAnalys!s Result of Ambient Air
i T
| SINa. | Parameter uom Method Limit Result
| b _ Parhiculate Matter [<10um} | micro gm/m3 18 5182; Part 23:2006 {Reaff. 2012)_(O) 100 24 HR. | 78.4
{ g | Partizulate Matter [<25um) micro gm/m3 1S 5182 7PT-247,2019.{0) 60 24 HR. ! 40.3
03 ~ Sulphur Dioxiae (502) micro gm/m3 | IS 3182 Part 2 2001 {Reaff.2012) 10) 80 24 HR _ll 8.4
04 ! Nitrogen Dioxide (NO2] microgm/m3 | IS5182: Part & 2006 [Reaff2012) (0] I B0 24 HR. 35.7
IES———
L !
Repuff’b’éﬂﬁéﬁy /, For Mitra S. K. Private Limited
o5

s

-

AuthorisedSignatory

H.O  Shrachi Centre (5th Floori, 748, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, india
T 913322172249 /40143000/ 22650006 / 22650007, F 91 32 226500C8 E . -1~ ta=e 20—, W www.mitrask.com
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Mitra S. K. Private Limited (@

TESTING = INSPECTION

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,

Katni — 483501 (M P )

CiN U51309WB1956PTC023037
T 07622 - 240651 240919

E -'.:-':. “HEN ST FE SN :_-f-'

sknigam@ mttrask co in

TESTREPORT

L |
*4

)

!

Ll

I
<

(gea
;

tf)

GInEl Report No. : MSKGL/ED/2023-24/003997

Date : 02/01/2024
Job No : ED/AIR/KAT-2023/00022
Sample No.: MSKGL/ED/2023-24/12/01718

Reference Mo & Date - SHEEG00ER L SuFes 24508 1008

'Wea hersiv certifv that the [allewing sample Draws by s has been onalvzed with the faflowing resules:

1. Group AlR
| 2. Description of sample Ambient Air
'3, Unique \dentification of sample(ifany) | HORTICULTURE o
|
4. Date of sampling | D4/12/2023 -
Report No. : MSKGL/ED,/2023-24,003997 Sample No. : MSKGL/ED/2023-24/12/01718
RESULT
Analysis Result of Ambient Air
| SINe. Parameter 5 uoM Method Limit Result
01 Particulate Mattar (< 10um? . micro gm/m3 155182: Part 23:2006 (Realf. 2012)_(0) 100 24 HR. 732
02 Particulare Matter (<2.5um| micro gm/ m3 | IS 5182 (PT-24),2019 (0O} | G024 HR 37.9
03 Sulphur Diexide [SO2) | microgm/m3 15 5182 : Part 2 :2001 [Reaff.2012} (O] ! 80 24 HR. <60
04 Nitragen Dioxide [INO2j ' miere gm/m3 | 155182 Part 6 :2006 {Reaff2012) _{0) : BO24HR 22.4

For Mitra S. K. Private Limited

Qijcg’f?

Authorised Signatory

H.O - Shrachi Cenfre (Eth Floor}, 74B, Acharya Jagadish Chandra Bose Road Koikata— 700016, West Bengal, India
T . 913322172249/ 40143000 / 22650006 / 22650007, F ; 91 33 22650008 € ; ¢+ v 22v o W www mitrask.com
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Mitra S. K. Private Limited %}}m

TESTING » INSPECTION

Above Punjab National Bank
Maihar Road, NH-7, Kuthia

Katni — 483501 (M.P.)

CIN: U51909WB1856PTC023037
T 0?622 240651 2409"9

ISLOImer Report No.: MSKGL/ED/2023-24,/004001

Date : 02/01/2024
Job No : ED/AIR/KAT-2023/00022
Sample No. : MSKGL. /FD/ 2023- 24/12/01722

Reference No & Date SEEB0REHERND, e o 18 JUR 00

We hersly rertify thot the following sample Drawn by us lias begn gnalvzed with the following results:

1. Group | AlR
2. Descriptian of sample _i Ambient Air o
3. Unigue Identification of sample(if any) KAPARI VILLAGE -
4. Date of sampling o 05/12/2023 o |
Report No. : MSKGL/ED/2023-24,004001 Sample No. : MSKGL/ED/2023-24/12/01722
RESULT
/Analysis Result of Ambient Air
. 7 ———
l Sl No. Parameter uom Method Limit | Result
1 |
01 | Particuiate Matter (<10um) micro 2m/m3 IS 5182: Part 23:2006 (Reall, 2012) {0} 100 24 HR, | 792
02 Particulare Matter [ <2.5um ] ____mucragm/m3 IS5182 (PT-24),2019_(0) 60 24 HR. 438
03 Sulphur Dicxide [$02) . microgm/m3 | 155182 Part 2:2001 {Reaff.2012) (0} 80 24 HR. I |
04 | Nitrogen Dicxide {NOZ} micregm/m3 ’__I§_5_1!’:!_2_‘. Part 6:2006 (Rea2012) (O]} __BO24HR 38.1
——)
L] L oA ('
Repor1‘§-ﬁfre'5 For Mitra S. K. Private Limited

“ g

Author Slgnatorv

H.O - Shrachi Centre (5th Flocr;, T4B. Acharya Jagadish Chandra Bose Road, Kolkata — 700016. West Bengal India
T 913322172249/ 407143000 / 22650006 ! 22650007, F . 81 33 22650008 E | ric foptiass -, W - www. mitrask com

[
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Above Punjab National Bank
Maihar Road, NH-7, Kuthia

Katni — 483501 (M.P )

CIN- U51909WB1956PTC023037
T 07622- 2&0651 240919

E @ grpsignalk @mitrask ¢

sknsgam@mnrask coin

Name & Address of Customes

We hierely certify rhat caz following samplz Drawn by s hus been analyzed

TEST NG ¢ INSBECT ON

Report No.: MSKGL/ED/2023-24/004000

Date:02/01/2024
Job No : ED/AIR/KAT-2023/00022
Samp]e No.: MSKGL/ED/2023-24/12/01721

- » = i L
s S e E Lo L 1/ f 1 b :;:_.’f'..‘.\ iti l_%'._._l_i-.uL_-A- _.__..l.i_::..—.: i

with the follawing results:

' 1. Group AIR
2. Description of sample | Ambient Air mi
'3, Uinique Identification of sample(ifany) BEMARA VILLAGE o .
4. Date of 131115?515 et :-ngl2f2023 S
Report No. : MSKGL/ED/2023-24, 004000 Sample No. : MSKGL/ED/2023-24/12/0172}
RESULT
Analysis Result of Ambient Air
T T
St No. Parameter uoM Method Limit Result
01 Partculate Macter (< 10um) . macrogmimd ' I8 5182 Part 23:2006 [Reat! 20121001 100 24 HR. ‘_ _ 8el
2 Particulate Matter [<2.5um) micro gmjm3 IS5182(PT-2412019.{0} | 60 24 HR. 423
[ @3 | _Suiphur Diexide (SO2) _microgm/m3 153182 : Part 2:2001 {Reaff.2012) _lo, 80 24 HR. | i —
I 04 Nitrogen Dioxide {NOZ) microgm/m3 |, IS5182: Part 6:2006 {Reaff2012) (0] 80 24 HR. 26,6

= Wy Z’ '
Reﬁ'or(véffﬂ’é‘ab}f.

For Mitra S. K. Private Limited

e

i 4 ol
Autho Signatory

H.O : Shrachi Centre (5th Floor). 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T S133 22172249/ 40143000 / 22650006 / 22650007, F - §1 33 22650008 E . sok et WO waww mitrask. com
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Mitra S. K. Private Limited

Above Punjab National Bank
Maihar Road, NH-7, Kuthia.

Katni — 483501 (M P.)

CIN: U51909WB1956PTC023037
T 0?622 240651 240919

E recattang =1V Rk SO

skmgam@mitrask coin

TEST mu ' IN“PE{T‘D\

Musve & Addrsssof Castomer Report No. : MSKGL/ED/2023-24/003999

Date : 02/01/2024
Job No : ED/AIR/KAT-2023/00022
Sample No.: MSRGL/EDPGZB 24/12/01720

Teferance Mo, & Deve ; 50O L ihae - Sk Wi Ftut

Ve hersby cortify that the following samipie Drawin by us fias been mm.tzm‘ with Lie fellowing resuits:

1. Group AlR
i 2. Description of sample Ambient Air - SR, =
' 3. Unique ldentification of sample(ifany) LOHGARA VILLAGE - -
| 4. Date of sampling I i 0571272023 a o -
| . | . . - o — L ——
Report No. : MSKGL/ED/2023-24/003999 Sample No. : MSKGL/ED/2023-24/12/01720
RESULT
\Analysis Result of Ambient Air
$1 No. \ Parameter ' uom | Method I Limit | Result

a1 | ParGoulate Matter [<10um) micro gm/m3 | IS 5182: Pury 23:2006 (Realf. 2012)_{0O] I 100 24 HR. i 716

02 Particulate Matter (<2,5um) micro gm/m3 ‘ IS 5182 {PT-24].2019.(0) 60 24 HR. | 361

03 | _ __ SulphurDioxide(S02)  microgm/m3 | IS5(82 Part2:2001 (Reait2012) 10) | 80 24 HR. | 7.2

03 | Nitrogen Dioxide {NDZ) microgm/m3 | 1§ 5182 : Part 6:2006 (Reaff2012) (0) | 80 24 HR. | 298

Repsﬁéﬂﬁ;&;}! /«— For Mitra S. K. Private Limited
L_ cx-\""“'

Aur.horise ignatory

H.O - Shrachi Centre (5th Floor), 748, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, Wes! Bengal. india
T : 91 3322172249 / 4014300C / 22650006 / 22650007, F 91 33 22650008 E  « *~ a.las o0 < W www mitrask com
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Mitra S. K. Private Limited (.

TESTING e INSPEPTION

Above Punjab National Bank
Mathar Road. NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN U51909WB1956PTC023037
T 07622 - 240651, 240919

E - S 1anai -"_“"-'*-.'-:,3,

Mame & Address of Customer Report No.: MSKGL/ED/2023-24/004037

Date : 02/01/2024
Job No : ED/AIR/KAT-2023/00022
Sample No.: MSP\GL/FD/Z(}"’& "4;‘1”;017:8

2610 b0 [ s

Reference ke ¢ Dates JoiilUUR o, thete - 20 W alis )

We herehy certify that the follewing sample Drawn by us hos been analyied with the following results:

| 1. Group | AIR
| Zs Descriptionﬁfsampie . | Ambient Air -
3. Unique Identification of sample(if any) CHP AREA
4. Date of sampling - o 28 /1_2-}'_3533_ N
Report No. : MSKGL/ED/2023-24/004037 Sample No. : MSKGL/ED/2023-24/12/01758

RESULT
!rlnalysis Result of Ambient Air I
- —_——
| SiNo. | Parameter . uoMm Method Limit Resuit
01 Particulate Matter (<10um) | micro gm;/m3 1S 5182: Part 23:2006 ( Reafl. 2012 {01 100 24 HR 954
02 Particulate Malter (<2.5um) . microgm/m3 I$5182 [PT-24}.2016 (01 | 60 24 HR 349
| 03 Suiphur Dioxide (502) i microgm/m3 | iS5182: Part2:2001 (Reatf2012) _{O} B0 24 HR. 13.6
I g | Nitragen Dioxide (NO2) | microgm/m3 | 1S5182: Part 6:2006 (Reaff2012) (0] BO 24 HR. 48.4

ReﬁM . /1 For Mitra S. K. Private Limited

[
(o

-

Authori ignatory

H.Q . Shrach: Centre {5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700018, West Bengal, india
T : 913222172249 / 40143000 / 22650006 / 22650007, F : 91 33 22650008 E ! I ask s, W wwwmitrask.com
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Mitra S. K. Private Limited

166

Above Punjab National Bank

Maihar Road. NH-7, Kuthia,

Katni — 483501 (M.P.)

CIN: U51809WB1956PTC023037

T . 07622 - 240651, 240919

E : oroatianaikdinut 25e a0
sknigam@mitrask co in

fEST REPORT
Mare & Address of Cusinmer Report No. :
Date: 02 /01

TESTING oINS

MSKGL/ED/2023-24/004038

/2024

Job No : ED/AIR/KAT-2023/00022

Sample No.:
Heference No

W hereby certify thot the foilowing somple Draws by us has been eualyzed with the following results:

MSKGL/ED/2023-24/12/01759
i % Dgle « SZUBROD 0 LM = IR 5

PECTION

| 1. Group CAIR

| 2, Description of sample o [ AmoientAir =1
(3. Unique Tdentification of sample(ifany) ! FIRE STATICN

4. Date of sampling . T Tamjizgzoza

Report No. : MSKGL/ED,/2023-24/004038

Sample No. : MSKGL/ED/2023-24/12;01759

RESULT
Analysis Result of Ambient Air |
siNo. | Parameter | uoM ‘ Method i_ Limit Result
| or | Particulate Matter | <10um | | microgm/m3 | 155182 Part 23:2006 (Reall, 2012) (0] 100 24 HR, 598
02 Particulate Matter (<23um) = microgm/m3 1S 5182 (PT-241,2019.{0) B0 24HR 1 353
03 Sulphur Dioxide (SO2} microgm/m3 | 155182 Part 2:2001 (Reaff,2012) (O} 80 24 HR. 7.4
04 Nitrogen Dioxide (NO2) | microgm/m3 155182 Part 6:2006 [R=afE2012) (@3 | 6024 HR e, | 3L8

Report Verified By

For Mitra S. K. Private Limited

fe)

y e

Authorised.Jignatory

H.O Shrachi Centre {5th Floor), 748, Acharya Jagadish Chandra Bose Road, Kolkala — 700016, West Bengal, India

T : 813322172249/ 40143000 / 22650006 | 22650007, F : 91 33 22650008 E

S mmane oo, W www mitrask com
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Mitra S. K. Private Limited

Above Punjab National Bank

Maihar Road, NH-7, Kuthla,

Katni — 483501 (M P.)

CIN' U51909WB1356PTC023037

T 07822 -240651. 240919

E :arpghangiki@ongrsss oo
sknigam@mitrask co. |n

name & Address

Report No.: MSKGL/ED/2023-24/004040

Date:02/01/2024

job No : ED/AIR/KAT-2023/00022

Samp]e No.: MSKGL /ED/2023 24/12/01761
ﬁ‘-‘"” e NG -'k Late - _._;I.....;l_LI.'.E:._.'_‘..__"'

wWe iereby certifv: dhai the following sumpis Grawn sy us has b analvzzd with che following results

1. Group AR
| 2, Description of sample B Ambient Air
|
3. Unique Identification of sample(ilany) ~ ]ITICOLLEGE
|"a. Date of sampling | 28/12/2023 o
Report No. | MSKGL/ED/2023-24/004040 Sample No. : MSKGL/ED/2023-24/12/01761
RESULT
Ip'um}ysis Result of Ambient Air
| siNo. Parameter uoM Method Limit | Result
L t—— i -— - i
a ! Particulate Matter (<10um) micre @n/m3 | 185182 Part 23:2006 {Reafl, 2012).(() | 100 24 HR. 62.1
|02 Particulate Matter (<2.5um) | micre gm/m3 | 155182 [PT-24),2019_ (0]} | 60 24 HR. 34,3
|03 Sulphur Dioxide [$02) micra @y ma3 ] IS 5182 Part 2:2001 [Realf.2012) (0) BO 24 HR. 8.7
[ = 1 =TS S
L0 Nitrogen Dioxide { NO2) | micro gm/m3 1S 5182 ; Part 6:2006'{]2&:1_@.2012) Jq | BO 24 HR. 40.4

For Mitra S. K. Private Limited

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkala 700016, West Bengal. India
T 913322172249 / 40143000 / 22650006 / 22650007 F : 91 23 22650008 E : « = Zaubaask oo, W www.mitrask, com
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Mitra S. K. Private Limited (m

‘ ) TESTING « INSPECTION
Above Punjab National Bank
Maihar Road. NH-7, Kuthia,
Katni — 483501 (M.P.)
CIN: U51808WB1956PTC023037
T 07622 — 240651, 240819
E ‘‘zrozbanad@rask of in

sknigam@mitrask co in

TEST BEPORT
Name & Address gf Customer Report No.: MSKGL/ED/2023-24/004039
Date:02/01/2024

Job No : EN/ATR/KAT-2023/00022
Sample No.: MSKGL/ED/2023-24/12/01760

2O E Ggte - 2400

Helerence N« Dare e

We fhiersiy certify that the following sample Drawn by us hias been analvzed with the foliowing results:

1. Group | AlR
| 2. Description of sample - Ambient Air
'3. Unique Identifcation of sample(ifany) HORTICULTURE

| 5. Date of sampling

28/ 12/2023
Report No. : MSKGL/ED,2023-24/003039 Sample No. : MSKGL/ED/2023-24/12/01760
RESULT
| z
Analysis Result of Ambient Air
i T
| SINo. Parameter | UoM Method Limit Result
o1 | Particulate Matier | <10um] | microgm/m3 | 155182 Part 232006 {Reall. 2012} .(0) | 100 24 HE. 616
| o2 Particulate Master {<2.5um) | microgm/m3 IS 5182 (PT-24)2019_(0) ! 60 24 HR. 335
03 Sulphur Dioxide (502 | microgm/m3 1S 5182 Part 2:2001 (Reaff2012) (Q) B0 24 HR 6.9
I T i — TR T |
84 |  Nitrogen Diowide (NO2Z) microgm/m3 IS 5182 : Part 6:2006 (Reaif2012]) (O] 80 24 HR. | 28.2
—t {
[ —— -
¥ e
Repo Bv - For Mitra S. K. Private Limited

¢
\ ‘ ‘:}’0

Authorised $ignatory

H.O Shrachi Centre (5th Fioor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T ©1 3322172249/ 40143000/ 22650006 / 22650007, F - 91 33 22650008 £ . oz o0, W www.mitrask com
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Mitra S. K. Private Limited

169

 (D)msc

Above Punjab National Bank
Maihar Road, NH-7, Kuthia,
Katni — 483501 (M.P )

CIN: U51909WB1956PTC023037
T 07622 - 240851, 240919

E . rrognsnsil@eanrase o

sknigam@mitrask co.in

TESTING » INSPECTION

Report No.: MSKGL/ED/2023-24/004043

Date : 02/01/2024
job No : ED/AIR/KAT-2023/00022
Sample No.: MSKGL/ED/2023-24/12/01764

Reference No. & Date: 3 2UUiss e Bale - 24 /0s.7 20 0

We hereby cortyfy dhat the following sample Drawn by us has been analuzed with the faliowing results:

1. Group AIR

2. Descriplion of sample Ambient Air

3. Unigue ldentification of sample(if any) KAPARI VILLAGE -

4. Date of sampling 29/12/2023 =

Report No. : MSKGL/ED/2023-24/004043 Sample No. : MSKGL/ED/2023-24/12/01764
RESULT
-[Analysis Result of Ambient Air
|
Sl No. Parameter uom Method | Limit Result

| 0 i Partculate Matter {<10um] micro gm/m3 | 15 5182: Part 23:2006 (Reaff. 20 12).(Q) ! 100 24 HR. 83.6
| 02 Particulate Matzer [<2.5um) | _micro gm/m3 155182 [PT-24),2019 (0} ! 60 24 HR. 44.7
[ 03 | Sulphur Dioxide {SO2) micro gm/m3 155182 : Part 2:2001 (R_e:_;ﬂ‘.ZﬂlZ] o, 8024 HR. B 8.6
.[ 04 Nitrogen Dioxide (NO2) microgm/m3 | IS5182: Part 6:2006 {Reafl.2012) {0 ___BUZ4HR 353

.

For Mitra S. K. Private Limited
£

Authorised Signatory

H.O Shrachi Centre (5ih Figor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 7000156, West Bengal, india

T,.8133 221?2249 ! 46143000 # 22650006 / 22650007, F - 91 33 22650008 E : .+ &) =@

=, W www.mitrask com
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Mitra S. K. Private Limited

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P,

CIN: U51909WB1956PTC023037
T 07822 - 240851, 240919

E : grostigngeDinnirany on o

sknigam@mitrask co.in

-

=

-
N |

=

TEETING #INSPECTION

AEPORT

3 - =, 8 B i s =
Namie & Adgress of Lusionies

Report No.: MSKGL/ED/2023-24/004042

Date :02/01/2024

Job No : ED/AIR/KAT-2023 /00022

Sample No.: MSKG L/ED/2023- 24f12{0‘1 753
Reference No, & Dute: 2200000102 Shale - 24008 )

We hereby cerrify that the following sample Drawn by us hos been anaiveed with the following results:

1. Group AlR
2. Description of sample Ambenl Air
|
3. Unique identification of sample(if any) | BEMARA VILLAGE
4. Date of sampling o 29/12/2023 -
Report No. : MSKGL/ED/2023-24/004042 Sample No. : MSKGL/ED/2023-24/12,01763
RESULT
Analysis Result of Ambient Air
i = =
| SNo. | Parameter | voM Method |_ Limit Result
J . | S ——
| o1 Particulate Matter [<10um) micrc gm/m3 155182 i’an: 2.3 12006 (Reaff, 2012).(0) | 100 24 HR. 89,3
l 0z | Particulate Marter [<2.5um] micre gm/m3 IS 5182 (PT-24),2019_(0) 60 24 HR. | 479
03 | Suiphur Dioxide [S02) . micragm/m3 | 1S5182: Part 2:2001 (Reaff.2012) (0} B024HR 2o
0r | Nitrogen Dioxide (NO2) , micro gm/m3 S 5182 : Part 6:2006 [Reaf2012) (0} 80 24 HR. 428

For Mitra S. K. Private Limited

o)
gaun

Authori ignatery

H.O . Shrachi Centre (5th Floor). 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T 913322172249 /40143000 / 22650006 / 22650007, F . 91 33 22650008 E - w003 ~iusi ~wey, W, www. mitrask.com
|
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Mitra S. K. Private Limited (m

TESTING «INSPECTION

Above Punjab National Bank
Maihar Road, NH-7, Kuthla.
Katni — 483501 (M.P )

CIN- U51909WB1958PTC023037
T 07822 - 2408651, 240919

E > preattanaik@im

skmﬁ;am@rmtrask coin

1
el
| v
L
rer]
e
M

EPORT

Nome & Address of Cusiomer . Report No. : MSKGL/ED/2023-24/004041

Date : 02/01/2024

Job No : ED/AIR/KAT-2023/00022

Sample No. : MSKGL/ED/2023-24/12/01762
Belerdpce No. & Date ¢ 200U0ES N St - 2t 8 /300

We hereby czrtify that the following sample Orawn by us has been anulyzed with the fuliowing results:

- 1.Group [ AR
‘: 2. Description af sample i | Amblent Air

3. Unique ldentification of sample(ifany) LOHGARA VILLAGE

4, Date of sampling T [ sazjz02s - T

Report No. : MSKGL/ED/2023-24/004041 Sample No. : MSRGL/ED/2023-24/12/01762
RESULT
Analysis Result of Ambient Air
| SINo. Parameter | UoM Methad Limit Result
aL Particulawe Matter 2 10um; © omicragm/m3 | (S5182: Part 235:2006 |Reatl. 2012} (0] L 100 24 HE. [ HHH
|__e2 Particulace Matter (<2.5um| micro gm/m3 IS 5182 (PT-24).2019.(0) | 40 24 HR. | 517
| 03 | Sulphur Dioxide [S02) | microgm/m3 | ISS5182: Part 2:2001 (Reaff.2012] (Q) | 80 24 HR, 92
= = ST e L A

| o | Nitrogen L‘mﬂd: [NOZ) micre gm/m3 IS5182: Part 6:2006 {Reaff.2012) (O} | B0 24 HR 38.1

For Mitra S. K. Private Limited

o,
fq.t L2
Authorisfbi;natory

H.O . Shrachi Centre (5th Floor), 74B. Acharya Jagadish Chandra Bose Road. Kolkala — 700016 West Bengal, India
T 8133221722491 40143000 / 22650006 / 22650007, F : 91 33 22650008 E = 1 (. Livvass - - W www.mitrask.com
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[ -

tra S. K. Private Limited

e Punjab National Bank

iar Road, NH-7, Kuthia,

i — 483501 (M.P.)
U51909WB1856PTC023037

J7622 - 240651, 2408919

preatianaik@mitrask.co.in

sknigam@mitrask.co.in

TESTING o INSPECTION

1& & Address of Customer : Report No.: MSKGL/ED/2023-24/003675

wer Generat Date : 03/12/2023
o, Tenst : B Job No : ED/AIR/KAT-2023/00019
Sample No. : MSKGL/ED/2023-24/11/00919

r2rade 5".-.; Hodis! Reference No. & Date ; 9200000107 Date - 24/05/202 1
ertify that the following sample Drawn by us hos been analyzed with the following results:
[AIR
ition of sample Ambient Air |
Identification of sample(if any) CHP AREA |
]
‘sampling 02/11/2023 |r
:port No. : MSKGL/ED/2023-24/003675 Sample No. : MSKGL/ED/2023-24/11/00919
RESULT
s Result of Ambient Air
Parameter vom Method Limit Result
Particulate Matter (=10um) microgm/m3 | 15 5182; Part 23:2006 {Reafl. 20121 (0) 100 24 HR 91.6
il Particulate Matter [<2.5um) micro gm/m3 1S 5182 [PT-24),2019_{0) 60 24 HR. 47.4
Sulphur Dioxide (S02) | micropgm/m3 15 5182 Part 2:2001 (Reaff.2012) (0] B0 24 HR. 8.6
Nitrogen Dioxide (NOZ) l micro gm/m3 1S 5182 : Part 6:2006 [Reaff.2012) (C) 80 24 HR. 37.6
2 il
/ Z
/ oy
4 Lo .
epo ed By For Mitra S. K. Private Limited
C % s
egast

Authorised Signatory

H.O : Shrachi Centre (5th Floor), T4B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, India
T 1913322172249 / 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : info@mitrack com, W : www.mitrask.com
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fitra S. K. Private Limited [ern

TESTING +INSPECTION

yove Punjab National Bank
aihar Road, NH-7, Kuthis,
atni — 483501 (M.P.)
IN: U513809WB1856PTC023037
1 07822 - 240851, 240919
* proatianaik@mitrask.co.in
sknigam@mitrask.co.in

s of Customer: Report No. : MSKGL/ED/2023-24/003677

Iu
r-h

Date : 03/12/2023
Job No : ED/AIR/KAT-2023/00019
Sample No.: MunL»’ED/zo?s 21/11,{00920

- - -5 = o ‘-_.1. ., i1
Reference No. & Date » 22040 A _-._.—____;__-__—_.

by certify that the following sample Drawn by us has been analvzed with the following results:

up AIR
cription of saruple Ambient Air |
1
que Identification of sample{if any) FIRE STATION i
‘e of sampling 02/11/2023 ]
Report No. : MSKGL/ED/2023-24/003677 Sample No. : MSKGL/ED/2023-24/11/00920
RESULT

lysis Result of Ambient Air

No. Parameter uoM Method Limit Result

1 Particulate Matter (<10um) microgm/m3 | IS 5182: Part 23:2006 (Reaff. 2012)_{0) 100 24 HR. 88,1

2 | Particulate Matter {<2.5um] micro gm/m3 1S 5182 (PT-241,2019_(0) 6024 HR, 38.6

2 | Sulphur Dioxide (502) microgm/m3 | 155182 : Part 2:2001 (Reaff.2012) _(0) 80 24 HR. 9.4

04 _[ Nitragen Dioxide [NOZ) microgm/m3 | 1S5182: Part 6:2006 (Reaff.2012) (0] | 8024 HR. 28.1

Repmi' For Mitra S. K. Private Limited

N

e

Authoris ar.ory

H.O : Shrachi Centre (Sth Floor), T4B, Acharya Jagadish Chandra Bose Road, Kolka'a 700016, West Bengal, india
T : 913322172244 / 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : T"ifQ,_-\-_._a“"F mask.com, W www mitrask.com




Mitra S. K. Private Limited

378 174

Above Punjab National Bank

Mathar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51908WB1956PTC023037

T 07622 - 240651, 240919

E : proattanaik@mitrask co in
sknigam@mitrask.co.in

Report No.: MSKCL/ED/2023-24/003678

Date : 03/12/2023
Job No : ED/AIR/KAT-2023/00019
Sample No. : MSKGL/ED/2023-24/11/00921

W00 102. 1

Reference No. & Dats : S200000G102, Date - 24 /0573

TEST!NG » INSPECTION

shye v that the following sample Drawn by us has been analyzed with the fallowing results:

up AlR
cription of sample Ambient Alr
jue Identification of sample(if any) HORTICULTURE
= of sampling 02/11/2023
Report No. : MSKGL/ED/2023-24/003678 Sample No. : MSKGL/ED/2023-24/11/00921
RESULT
‘'sis Result of Ambient Air
Parameter UOM Method Limit Result
Particulate Matter (<10um] micro gm/m3 1S 5182: Part 23:2006 (Reaff. 2012)_(0) 100 24 HR. 62.7
Particulate Matter (<2,5um) micro gm/m3 1$ 5182 [PT-24),2019_(0) 60 24 HR. 354
.| Sulphur Dioxide (S0Z) microgm/m3 | IS5182: Part 2:2001 (Reaff.2012) _[0O) 80 24 HR. 6.6
Nitrogen Dioxide [NOZ} micro gm/m3 1S 5182 : Part 6:2006 [Reaff.2012) (0) 80 24 HR. 273
For Mitra Private Limited

e
Aoy b
eporrY/ /_

H.0 : Shrachi Centre i5th Fioor), 748, Acharya Jagadish Chandra Bose Road. Kotkata — 700618, West Bengal, India
T : 9133 22172249 / 40143000 / 22650006 / 22650007, F : 91 33 22650008 E : mfo@mitr=sk 2om, W : www.mitrask.com




379 175

itra S. K. Private Limited

TESTING« NSPECTFON

we Punjab National Bank
har Road, NH-7, Kuthla,
i — 483501 (M.P.)
I: U51909WB1956PTC023037
07622 — 240651, 240919

orpattanaik@mitrask. co.in

sknigam@mitrask.co.in

T
LY

T REPORT

1e & Address of Customer Report No.: MSKGL/ED/2023-24/003679

Date : 03/12/2023

Job No : ED/AIR/KAT-2023/00019
Sample No.: MSKGL/ED/2023-24/11/00922
Reference No. & Bate : 9200000102 Date- 74 /05 20

ertifv that the following sample Drawn by us has been analyzed with the following results:
| AIR
tion of sample | Ambient Air
identification of sample(ifany) ‘ ITI COLLEGE
sampling [ 02/11/2023
jport No. : MSKGL/ED/20623-24/003679 Sample No. : MSKGL/ED/2023-24/11/00922
RESULT
i Result of Ambient Air
Parameter uom Method Limit Result
Particulate Matter (=10um) micro gm/m3 | 1S 5182: Part 23:2006 {Reaff. 20121 (0] 100 24 HR, 73.4
Particulate Matter [<2.5um) micro gm/m3 155182 (PT-24),2019_{0) 60 24 HR. 351
Sulphur Dioxide (SO2) micro gm/m3 IS 5182 : Part 2:2001 (Reaff.2012) _(0) 80 24 HR. Fed
| Nitrogen Dioxide (NOZ2) micro gm/m3 IS 5182 : Part 6:2006 (Reaff.2012) _(O) 80 24 HR. 3L6

-y 'jf
' E > ..Q‘_é‘: 4
yort Verified By /—v For Mitra S. K. Private Limited
\ rﬁ
Authori ignatory

H.0 : shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, india
1281 33 22172249 / 40143000 / 22650006 / 22850007, F 91 33 22650008 E : info@mitrask.com, W - www.mitrask.com
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itra S. K. Private Limited

ve Punjab National Bank

har Road, NH-7, Kuthla,

1i — 483501 (M.P.)

I U51909WB1956PTC023037
07622 — 240651, 240919
arcattanaik@mitrask.co.in
sknigam@mitrask.co.in

TESTING e INSPECTION

|
7
LN
i
iy
\
ap
|
-]

12 & Address of Customer Report No. : MSKGL/ED/2023-24/003680

igral Power Generation Company Lid Date : 03/12/2023
Khag Semra, Tehsil: Bar Job No : ED/AIR/KAT-2023/00019
T Sample No.: MSKGL/ED/2023-24/11/00923

Reference No. & Date : 2200000102, Date - 24/03 72

sertify that the follewing sample Drawn by us has bean analyzed with the following results:

AlR
ation of sample Ambient Air
» Identification of sample(if any) LOHGARA VILLAGE
fsampling 03/11/2023
!
eport No. : MSKGL/ED/2023-24/003680 Sample No. : MSKGL/ED/2023-24/11/00923
RESULT
is Result of Ambient Air
Parameter uom Method Limit Result
Particulate Matter (<10um) micro gm/m3 | 15 5182: Part 23:2006 (Realf, 2012) (0] 100 24 HR. 66.1
5 ) Particulate Matter (<2.5um] micro gm/m3 IS 5182 (PT-24).2015_(0) 60 24 HR. 28.7
Sulphur Dioxide (SO2) micro gm/m3 155182 ; Part 2:2001 (Reaff.2012) _(0O) 80 24 HR. 7.2
Nitrogen Dioxide (NOZ) microgm/m3 | IS5182: Part 6:2006 (Reaff.2012) (0] 80 24 HR. 22

>
€po For Mitra S. K. Private Limited
3 e
—

AuthorisedSignatory

H.0 ' Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Koikata — 700016, West Bengal, India
T: o1 33 22172249 / 40143000 / 22650006 / 22650007, F : 91 43 22650008 E : infc@murzsk zom, W www.mitrask.com



tra S. K. Private Limited

381

(

‘@ Punjab National Bank

ar Road, NH-7, Kuthla,

i —483501 (M.P.)
U51909WB1856PTC023037
J7622 — 240651, 240919
sroatianaik@mitrask.coiin
sknigam@mitrask.ce.in

TEST REPORT

Report No.: MSKGL/ED/2023-24/003681

Date : 03/12/2023

Job No : ED/AIR/KAT-2023/00019
Sample No.: MSKGL/ED/2023- ?4/11,/00924

Referance No. & Date ; 220

srtify that the following sample Drawn by us has been analyzed with the following results:

luil. 13 1Y

TESTING

177

e [NSPECTION

AIR

tion of sample

Ambient Air

BEMARA VILLAGE

identification of sample(if any)
sampling 03/11/2023 T|
jport No. : MSKGL/ED/2023-24/003681 Sample No. : MSKGL/ED/2023-24/11/00924
RESULT
5 Result of Ambient Air
Parameter uoM Method Limit Result
Particulate Matter (<10um) microgm/m3 | [S 5182: Part 23:2006 (Realf. 2012) (0] 100 24 HR 529
Particulate Matter [<2.5um) micro gm/m3 1§ 5182 (PT-24),2019_(0} 60 24 HR. 27.6
Sulphur Dioxide (502) microgm/m3 | 155182 Part 2:2001 (Reaff.2012) _{0) 80 24 HR. 6.2
Nitrogen Dioxide [N02) | microgm/m3 | 155182 Part 6:2006 [Reai®i2012) (0) | 80 24 HR. 207

)

For Mitra S. K. Private Limited

. D
Authoﬂignamry

H.0 : Shrachi Centre (5th Floor), 74B. Acharya Jagadish Chandra Bose Road, Kolkata — 700018, Wast Bengal, India
13322172249 / 40143000 / 22650006 / 22650007. F ; 91 33 22650008 E : infe@mitrazk com, W * www.mitrask.com
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Mitra S. K. Private Limited

Above Punjab National Bank

Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51808WB1856PTC023037

T : 07622 - 240651, 2408189

E : proattanaik@mitrask co.in
sknigam@mitrask co.in

I+

ST REPORT

1]

Name & Address of Custom

Report No. : MSKGL/ED/2023-24/003682

Date:03/12/2023

Job No : ED/AIR/KAT-2023/00019

Sample No.: MSKGL/ED/2023-24/11/00925

S200000 102 Dale - 22

Reference No. & Dats:

ereby certify that the following sample Drawn by us has been analyzed with the following results:

178

TESTING » INSPECTION

Wit R

iroup AIR _'|
)escription of sample Ambient Air _'l
Inigue Identification of sample(ifany) KAPARI VILLAGE ]
Jate of sampling 03/11/2023 ]

Report No. : MSKGL/ED/2023-24/003682 Sample No. : MSKGL/ED/2023-24/11/00925
RESULT

ialysis Result of Ambient Air
31 No. Parameter uom Method Limit Result

01 Particulate Matter (<10um) microgm/m3 | IS 5182: Part 23:2006 {Reaff. 2012)_(0) 100 24 HR. 58.2
_02 Particulate Matter {<2.5um) micro gm/m3 1S 5182 (PT-24)},2019_({0) 60 24 HR. 24.2

0. Suiphur Dioxide [S02) microgm/m3 | 1S5182: Part 2:2001 (Reaff2012) (0) 80 24 HR. 7.6

04 Nitrogen Dioxide (NO2) | microgm/m3 | 155182 Part6:2006 (Reaff.2012) _(2) 80 24 HR. 18.8

o
4 /A
For Mitra S. K. Private Limited

H.0 : Shrachi Centre (5th Floor), 748, Acharya Jagadish Chandra Bose Road, Koikata — 700C" 2, Wes! Bengal, India
T:9133 22172242 | 40143000 / 22650006 / 22650007, F : 91 33 22650008 E . info@mitrask com, W : www mitrask.com
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Mitra S. K. Private Limited

Abeve Punjab National Bank

Mainhar Road, NH-7, Kuthia,

Katni — 483501 (M.P.)

CIN: U51909WB19856PTC023037

T : 07622 - 240651, 240919

E : pipatianalk@mitrask cc in
sknigam@mitrask.co.in

TEYT REPORT

Name & Address of Cus:

|'I\

I: Report No. : MSKGL/ED/2023-24/003718

asany Eld. Date:03/12/2023
Job No : ED/AIR/KAT-2023/00019
Sample No.: MSKGL/FDIZOZQ 24’11,’00961
Reference No. & Date ; 2200000 102 8- 24J05/2001

sreby wertify that the following sample Drawn by us hos been analvzed with the following resulis:

roup AR

escription of sample Ambient Air

nique Identification of sample(if any) l CHP AREA l
ate of sampling | 23/11/2023 _i

Report No. : MSKGL/ED/2023-24/003718 Sample No. : MSKGL/ED/2023-24/11/00961
RESULT
lysis Result of Ambient Air
No. Parameter UoM Method Limit Result
n Particulate Matter (<10um) micro gm/m3 IS 5182: Part 23:2006 (Reaff. 2012)_(0}) 100 24 HR. 88.1
12 Particulate Matter (<2.5um) | micro gm/m3 1S 5182 (PT-24),2019_(0) 60 24 HR. 46.3
13 Suiphur Dioxide [S0Z2) | microgm/m3 | 1S5182: Part 2:2001 (Reaff.2012) (0) B0 24 HR. 8.1
)7 S Nitrogen Dioxide (NO2) | micre gm/m3 | 155182 Part 6:2006 (Reaff2012) _(0) 80 24 HR. 308
-
Report'Verified By For Mitra S. K. Private Limited

&
\ W)
i

Authori ignatory

H.O : Shrachi Centre (5th Floor), T4B, Acharyé -zgesdish Chandra Bose Road, Kolkata — 700016, West Bengal, 7 2z
T : 913222172249 / 40143000 / 22650006 / 22660007 F : 91 33 22660008 E : infe@mitrask.com, W : www.mitrask.com
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2 ‘Mitra S. K. Private Limited (Q

TESTING S‘NPETION

* Above Punjab National Bank
Maihar Road, NH-7, Kuthla,
Katni — 483501 (M.P.)
CIN: U51909WB1956PTC023037
T : 07622 —240651, 240919
E : prpatanaik@mitrask co in
sknigam@mitrask.co.in

Name & Address of Cusiomer : Report No.: MSKGL/ED/2023-24/003719

rGERargten Lompa Date : 03/12/2023

Bars, Job No : ED/AIR/KAT-2023/00019

EE Sample No. : MSKGL/ED/2023- 74/11/0096')

St Refarence No. & Date - 9200000102, 1 24 . .:‘i

| AIR
ur Description of sampie Ambient Air
! B Unique Identification of sample(if any) FIRE STATION
& pate of sampling | 23/11/2023
Report No. : MSKGL/ED/2023-24/003719 Sample No. : MSKGL/ED/2023-24/11/00962
: RESULT
ysis Result of Ambient Air
Parameter uom Method Limit Result
Particulate Matter (<10um) micro gm,/m3 | IS 5182: Part 23:2006 (Reaff. 2012)_{0) 100 24 HR. 779
Particulate Matter (<2.5um} micro gm,/m3 155182 (PT-24),2019_(0) 60 24 HR, ! 40.2
Sulphur Dioxide (SO2) micro gm/m3 1S 5182 : Part 2:2001 (Reaff.2012) _(0) 80 24 HR. : 7.2
Nitrogen Dioxide (NO2) microgm/m3 | 1S 5182: Part 6:2006 (Reaff.2012) (0] 80 24 HR. 28.1

l'/
Report¥a .

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadislf Chanara Bose Road, Kelkata — 700018, West Bengal, India
T: 913322172249 40143000 / 22650008 / 22850007, F . 91 33 22650008 £ : info @mitrask.com. W | www.mitrask.com




Mitra S. K. Private Limited

385 181

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,
Kaini — 483501 (M.P.)

CIN: U51909WB1958PTC023037

T . 07622 - 240651, 240919

E | pmpananaik@mitrask co.in

sknigam@mitrask.ce.in

Name & Address of Customer:

TESTING » INSPECTION

Repert Neo.: MSKGL/ED/2023-24/003720

Date:§3/12/2023

job No : ED/AIR/KAT-2023/00019

Sample No.: MSKGL/ED/2023-24,/11/00963
B e No. & Date : 9200000102, Dute - 24 /05 /21

Helerence ND. & PAte

«hereby certify that the following sample Drawn by us has been analvzed wich the following results:

Group

p=

.Description of sample Ambient Air |
. Unique Identification of sample(if any) HORTICULTURE
.Date of sampling 23/11/2023
Report No. : MSKGL/ED/2023-24/003720 Sample No. : MSKGL/ED/2023-24/11/00963
RESULT
malysis Result of Ambient Air
No. Parameter UoM Method Limit Result
Particulate Matter (<10um) micro gm/m3 IS 5182: Part 23:2006 [Reall. 2012)_(0) 100 24 HR. 614
02 Particulate Matter (<2.5um) microgm/m3 15 5182 {PT-24},2619_{0] 60 24 HR. 24.7
03 Sulphur Dioxide (S02) micro gm/m3 | 1S5182: Part 2:2001 [Reaff.2012] (0} 80 24 HR. 7. [
04 Nitregen Dioxide (NOZ) micro gm/m3 155182 : Part 6:2006 [Reaff2012) _[O) 80 24 HR, 15.9 ]

For Mitra S. K. Private Limited

i_ o
Authori ignatory
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Mitra S. K. Private Limited

182

(Dmsk;

Above Punjab National Bank
Maihar Road, NH-7, Kuthla,
Katni — 483501 (M.P.)

CiIN: U51909WB1956PTC023037
T : 07622 — 240651, 240918

E : prozgfianasik@milrask.co.in

sknigam@mitrask.co.in

TESTING ¢ [NSPECTION

TEST REPORT

Report No.: MSKGL/ED /2023-24/003721

Date: 03/12/2023
Job No : ED/AIR/KAT-2023 /00019
Sample No.: MSKGL/ED/2023-24/11/00964

20000 fisre -

Reference No. & Date : 2200000 102, 1a(g- 24 /U05/ 02 ]

7e hereby certify that the following sample Drawn by us has been analveed with the following results:
1.Group | AIR

2. Description of sampie

| Ambient Air

3. Unique Identification of sample(if any) i I'Tl COLLEGE

L L]

4. Date of sampling [ 23/11/2023
Report No. : MSKGL/ED/2023-24/003721 Sample No. : MSKGL/ED,/2023-24/11/00964
RESULT
l‘_4__:1:_|alysls_ Result of Ambient Air i
'.!-r Sl No. Parameter uoM Method Limit Result
. m Particulate Matter (<10um] micro gm/m3 | [S5182: Part 23:2006 (Reaff. 2012]_(0) 100 24 HR. 589
e Particulate Matter [<2.5um) milero gmifm3 | IS 5182 (PT-24),2019_(0) 60 24 HR. 273
03 Sulphur Dioxide (502) micro gm/m3 | 155182 : Part 2:2001 (Reaff,2012) (0) 80 24 HR. 54 |

04 Nitrogen Dioxide [NOZ) micrg gm,/m3 E_ 1S5182 ; Part 6:2006 (Reaff.2012) _[0) 80 24 HR. 186
')

5

A:J m
-  Repo T y /‘ For Mitra S. K. Private Limited
o
*

k)
»

¥
£

-
B

A
3

b2

H.O : Shrachi Centre (5th Floor), 748, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, india



Miitra S. K. Private Limited

183

(Dmsc

387

Above Punjab National Bank

Maihar Road, NH-7, Kuthla,

Katni — 483501 (M.P.)

CIN: U51909WB1956PTC023037

T . 07622 - 240651, 240919

E : prpatianaik@mitrask ce in
sknigam@mitrask ce.in

Name & Address of

TEETING =|NSPECTION

Customer ;

Report No.: MSKGL/ED/2023-24/003722

Date: 03/12/2023
Job No : ED/AIR/KAT-2023/00019
Sample No.: MSKGL/ED/2023-24/11/00965

Reference No, & Data ; 7200001 2470572021

sreb; ertify that the following somple Drawn by us has been analyzed with the following results:

roup 1 AIR

escription of sample Ambient Air

nique Identification of sample(ifany) LOHGARA VILLAGE
ate of sampling 24/11/2023

Report No. : MSKGL/ED/2023-24/003722

Sample No. : MSKGL/ED/2023-24/11/00965

RESULT

dysis Result of Ambient Air

No. Parameter uom Method Limit Result
n Particulate Matter (<10um) microgm/m3 | 1S 5182: Part 23:2006 (Reaff. 2012) (0) 10024 HR. 59.8
2 Particulate Matter (<2.5um) micro gm/m3 IS 5182 (PT-24),2019_(0) 60 24 HR. 318
3 Sulphur Dioxide (502) microgm/m3 | IS 5182 : Part 2:2001 (Reaff.2012) (0) 8024 HR. 7.2
% Nitrogen Dioxide (NOZ) micro gm/m3 | 155182 Part 6:2006 (Reaff.2012) (0) | 80 24 HR, 20.6
Rep By For Mitra S. K. Private Limited

{ Y

i
Authorised’Signatory

H.O : Shrachi Centre {5th Floor). 748, Actarya Jagadish Chandra Bose Road, Kolkata — 700018, West Bengal, India
T 913322172249 / 40143000 / 22650006 / 22650007, F : 91 33 22650008 E * info@milrask com, W www.mitrask.com
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Aitra S. K. Private Limited

TESTING o INSPECTION

bove Punjab National Bank
laihar Road, NH-7, Kuthlg,

atni - 483501 (M.P.)

JIN: U51908WB1958PTC023037
' . 07622~ 240651, 240819

: | proattanalk@miirask co o
sknigam@mitrask.co.in

ime & Address of Custo:

EPORT

Report No.: MSKGL/ED/2023-24/003723
Date : 03/12/2023

Job No : ED/AIR/KAT-2023/00019

Sample No.: MSKGL/ED/2023-24/11/00966

ate : 9200000102, Date - 24

Raference No. & Date r 9o -

by certify that the following sampie Drawn by us has been unalyzed with the following results:

up AIR
cription of sample Ambient Air
que Identification of sample(il any) BEMARA VILLAGE
‘e af sampling _l 24/11/2023
Report No. ; MSKGL/ED,/2023-24/003723 Sample No. : MSKGL/ED/2023-24/11/00966
RESULT
lysis Result of Ambient Air
Jo. Parameter uom Method Limit Result
3 Particulate Matter (<10um) micro gm/m3 15 5182: Part 23:2006 {Reaff. 2012)_(0) 100 24 HR. 56.2
2 Particulate Matter {«2.5um) micro gm/m3 1S 5182 (PT-24),2019_[0) 60 24 HR. 30.3
13 Sulphur Dioxide (S02) microgm/m3 | 1S5182: Part 2:2001 (Reaff.2012) [O) 80 24 HR. 6.7
T
14 Nitrogen Dioxide (NO2) micro gm/m3 15 5182 ; Part 6:2006 (Reaff.2012] (O} | 80 24 HR. 219

H.O : Shrachi Centre (5th Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata

Tt mescasanT E.A4 9% 20%aENNOR E -

For Mitra S. K. Private Limited
8
a7

Autho gnatory

— 700016, West Bengal, India
mio@mitrask com, W . www.mitrask.com




Mitra S. K. Private Limited

389 185

\bove Punjab National Bank

fNaihar Road, NH-7, Kuthla,

Catni — 483501 (M.P.)

JIN: U51909WB1956PTC023037

I : 07622 — 240651, 240919

Z : proattanak@mitrasic 2010
sknigam@mitrask.co.In

TEST

TESTING » INSPECTION

REPORT

ame & Address of Customer:

Report No.: MSKGL/ED/2023-24/003724

Date : 03/12/2023
Job No : ED/AIR/KAT-2023/00019
Sample No.: MSKGL;EU”O’S 74&1;00%;

Reference No. & Date : S200000102, Date- 24/05/2021

fth the following results:

by certify that the following sample Drawn by us has been analyzed wi

1p AIR

cription of sample Ambient Afr

jue Identification of sample(if any) KAPARI VILLAGE

2 of sampling iz;;u,fzﬂza‘

Report No, : MSKGL/ED/2023-24/003724 Sample No. : MSKGL/ED,/2023-24/11/00967

RESULT
rsis Result of Ambient Air
¥ Parameter uom Method Limit Result
Particulate Matter [<10um) microgm/m3 | 1S 5182: Part 23:2006 (Reaff. 2012]_(0) 100 24 HR. 62,7

— Particulate Matter {<2.5um] micro gm/m3 15 5182 (FT-24),2019.(0} 60 24 HR. 28.7
Sulphur Dioxide (§02) | microgm/m3 | 1S5182: Part 2:2001 (Reaff.2012) (0) 80 24 HR. 6.3
Nitrogen Dioxide (NOZ) - gm/m3 | IS5182: Part 6:2006 (Reaff,2012] (0) 80 24 HR, 23.7

For Mitra S. K. Private Limited

H (o] Shrachr Centre (Sth Floor), 74B, Acharya Jagadish Chandra Bose Road, Kolkata — 700016, West Bengal, Ind:a
TTTT  smeemnnn s anscanne [ ASREANNT € - G4 22 29RRNN0E E : info@mitrask. com, W www. mitrask.com




Mitra S. K. Pri__vate Limited

Address of Branch :
Above Punjab National Bank

Maihar Road, NH-7, Kuthla, Katni- 483501 (M.P.)

CIN: U51909WB1956PTC023037
T : 07622 - 240651, 240919

£ : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

Name & Address of Customer :
Prayagraj Power Generation Company Ltd.
Vill.: Khan Semra, Tehsil : Bara,

Dist.: Prayagraj

{Uttar Pradesh) [India]
{Pin Code - 212107}

e s s TP

e L e 3 75 S . 0 e S S

390

TEST REPORT

Report No.:
Date :

Job No:
Sample No.:
Reference No. & Date :

e herebv certifv that the following sample Drawn by us has hesn annlvzed with the following resulie:

S ——————————— . - 5 MWL,

MSKGL/ED/2023-24/003013

01/11/2023

ED/AIR/KAT-2023/00018
MSKGL/ED/2023-24/10/01265
9200000102, Date - 24/0S /202

1

TESTING « INSPECTION

1. Group AIR
2. Description of sample Ambient Air
3. Unique ldentification of sample(if any)} CHP AREA
4. Date of sampling 03/10/2023
Report No. : MSKGL/ED/2023-24/003013 Sampie No. : MSKGL/ED/2023-24/10/01265
RESULT
Analysis Result of Ambient Air
No. Parameter uom Method Limit { Result
3 Ammonia (NH3) micro gm/m3 TPM/MSK/ENV(AP)/01/08_(0) 40024 HR 184
2 Arsenic (As) ng/m3 USEPA 10-3.4 {0) 6 ANNUAL <1.0
3 Benzene (C6H6) micro gm/m3 1S:5182(Part-11):2006 Reaff,2012_(0) 5 ANNUAL <42
4 Benzo(a)Pyrene (BaP) ng/m3 15:5182(Part-12):2004 Reaff,; 2014_(0) 1 ANNUAL <0.5
5 Carbon Monoxide (CO) mg/m3 Hoaee: Pa'}ég;;?jg)meaﬁ‘zom 2 8HR 0.86
6 Lead (Pb) | microgm/m3 | USEPA 10-3.4.[0) 124 HR | <0.01
7 Nickel [Ni) r ng/m3 USEFA 10-3.4_(0) 20 ANNUAL | <5.0
8 Nitrogen Dioxide (NO2) micro gm/m3 1§ 5182 : Part 6:2006 (Reaff.2012) _(0) 80 24 HR. | 39.6
9 Ozone (03) micrc gm/m3 TPM/MSK/ENV(AP)/01/07_(0) 180 1 HR. 1 35.1
10 Particulate Matter (<10um) micro gm/m3 IS 5182 Part 23:2006 (Reaff, 2012).{0] 100 24 HR. 1 83.8
_u Particulate Matter {<2.5um) microgm/m3 1S 5182 (PT-24),2019_(C) 60 24 HR, | 522
Sulphur Dioxide (SO2) micro gm/m3 1S 5182 : Part 2:2001 (Reaff,2012) (0] 80 24 HR | 7.8

Repd ed By

] 1] )

For Mitra S. K. Private Limited

. Shrachi Centrs: (514 Flear] 748, AJC. Bose Road, $ollow - 700636, West B India.
dead Office: o Tt 4500 | S2B00RT Fars o 35 23630008 e
Tmadl : info@mitrask com Website : www.mitrask.com

Authorised gnatory

Page 1 of1



Mitra S. K. Private Limited

Address of Branch :
Above Punjab National Bank

Maihar Road, NH-7, Kuthis, Katni - 483501 (M.P))

S ek e

CIN: U51909WB1956PTC023037

T : 07622 - 240651, 240919
E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

Name & Address of Customer :

Prayagra) Power Gencration Company Ltd.

Vill.: Khan Semra, Tehsil : Bara,

Dist.: Prayagraj
{Uttar Pradesh) [India]
{Pin Code - 212107}

it i A B T et

391

TEST REPORT

Report No.:
Date:

job No:
Sample No.:
Reference No. & Date :

We hereby certify that the following sample Drawr by us has been analyzed with the following results:

187

MSKGL/ED/2023-24/003014
01/11/2023
ED/AIR/KAT-2023/00018

MSKGL/ED/2023-24/10/01266
9200000102, Date - 24/05/2021

1. Group AIR

2. Description of sample Ambient Air

3. Unique ldentlfication of sample(if any) FIRE STATION
4. Date of sampling 03/10/2023

Report No. : MSKGL/ED/2023-24/003014

Sample No. : MSKGL/ED/2023-24/10/01266

RESULT
Analysis Result of Ambient Air

Sl No. Parameter UoM Method Limit Result

1 Ammonia (NH3) micro gm/m3 TPM/MSK/ENV(AP)/01/08.(0) 400 24 HR. 17.6

2 Arsenic (As) ng/m3 USEPA 10-3.4_{0) 6 ANNUAL <1.0

3 Benzene (C6HE) micro gm/m3 15:5182(Part-11):2006 Reaff,2012_ (0] 5 ANNUAL <42

4 Benzo(a]Pyrene {BaP) ng/m3 1S:5182(Part-12):2004 Reaff;: 2014 (0] 1 ANNUAL <05

5 Carbon Monoxide (CO) mg/m3 i ""’;;g;;ﬁf,{“em"“] 2 8HR. 0.59

6 Lead (Pb) micro gm/m3 USEPA 10-3.4 (0} 124 HR <0.01

| 7 Nickel (Ni) ng/m3 USEPA 10-3.4 (0) 20 ANNUAL <5.0

I 8 Nitrogen Dioxide (NOZ) micra gm/m3 1S 5182 : Part 6:2006 (Reaff.2012) {0) 80 24 HR. 223
9 Ozone (03] micro gm/m3 TPM/MSK/ENV(AP)/01/07_(0) 180 1 HR. <20.0

10 Particulate Matter {<10um) micre gm/m3 1S 5182: Part 23:2006 (Reaff. 2012)_(0) 10024 HR. 67.1

w Particulate Matter {<2.5um) micro gm;/m3 155182 (PT-24),2012_(C) 60 24 HR. 33.9

= Sulphur Dioxide (S02) micro gm/m3 155182 : Part 2:2001 (Reaff.2012) (0) 80 24 HR. <6.0

Bead Office:

Shrachi Centre (Sih Flnas), 746, 41 §
Tel+ 91 3340143008 | 20650007 Yy 01

5

wTaE

Ermal : info@mitraskcom Webalie . u-wu-.lull.r;:-l_cam

uuuuu END «=neses

For Mitra S. K. Private Limited

Wy
. _.*ﬁ__-_,____éasimisélfihﬂ,__ ]
i Page 1 of1

'uﬁn'.zot’::—?nr.‘f)iﬁ Wesi Hengal Tndia,



Mitra S. K. Private Limited

Address of Branch :
Above Punjab Natona! Bank

. Maihar Road, NH-7, Kuthla, Katni- 483501 ({M.P}

CIN: US1909WB1956PTC023037
T™: 07622 - 240651, 240919

E: bmdubey@mitrask.co.in
sknigam@mitrask.co.in

Name & Address of Customer :

Prayagraj Power Generation Company Lid.

Vill: Khan Semra, Tehsil: Bara,

Dist.: Prayagraj
(Uttar Pradesh) [India]
{Pin Code -212107]

B T

392

TEST REPORT

ReportNo.:
Date :

Job No:
Sample No.:
Reference No. & Date :

We hereby certifv that the following sample Drawn by us hos been enalyzed with the foillowing results:

188

(E@RES

TEET NG eINSPECTION

MSKGL/ED/2023-24 /003015
01/11/2023

ED/AIR/KAT-2023/00018
MSKGL/ED/2023-24/10/01267
9200000102, Date - 24/05,/2021

1. Group AIR
2. Description of sample Ambient Air
3. Unigue Identification of sample(if any) HORTICULTRE
4. Date of sampling 03/10/2023
Report No. : MSKGL/ED/2023-24/003015 Sample No. : MSKGL/ED/2023-24/10/01267
RESULT
| =
jAnalysis Result of Ambient Air
Sl No. Parameter uoM Method Limit Result
1 Ammonia (NH3) micro gm/m3 TPM/MSE/ENV(AP)/01/08_(0) 400 24 HR. 17.6
2 Arsenic (As) ng/m3 USEPA 10-3.4.(0) 6 ANNUAL <1.0
3 Benzene (C6H6) micro gm/m3 15:5182(Part-11):2006 Reaff,2012_(0) 5 ANNUAL <42
i+ Benzo(a]Pyrene (BaFP) ng/m3 15:5182(Part-12):2004 Reaff;: 2014 (0) 1 ANNUAL <0.5
1S 5182 : Part 10:1999 (Reaff.2014)
5 Carbon Monoxide {CO) mg/m3 (NDIR)_(0) 2 BHR. { 0.59
5 Lead (Pb) | micro gm/m3 USEPA 10-3.4.[0) 124 HR | <0.01
7 Nickel (Ni) | ng/m3 USEPA 10-3.4_(0) 20 ANNUAL <5.0
8 Nitrogen Dioxide (NO2) micre gm,/m3 1S 5182 ; Part 6:2006 (Reaff.2012) _(0) 80 24 HR. 223
9 Ozone (03) micro gm/m3 TPM/MSK/ENV{AP)/01/07_(0] 180 1 HR. <20.0
10 Particulate Matter (<10um] micro gm/m3 1S 5182; Part 23:2006 (Reaff, 2012} _{0) 100 24 HR. 67.1
| 11 Particulste Matter (<2.5umj micro gm/m3 IS 5182 (PT-24],2019.(0) 60 24 HR. 334
| Sulphur Dioxide {S02) | microgm/m3 | 1§ 5182 : Part2:2001 (Reaff.2012) _{0) 80 24 HR. =60
SO -, (|, S—
Report¥e For Mitra S. K. Private Limited
W\& n il
_ Authorised $fgnatory
Head Office: Shrach! Cantre (515 Floot], 248, A 1L Bose Ruad, Kelkate - 00036, West Yengal Indis. / Page 1 of1

Tel: 2153 AN143060 /22650007 Far: 9123 22650008
Emnadl | info@miteskcon Website : wwwmitraskcam
i
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Address of Branch :

Above Punjab National Bank

Malhar Road, NH-7, Kuthla, Katni- 483501 [M.F))
CIN: US1909WB1956PTC023037

T : 07622 - 240651, 240919

E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

Name & Address of Customer:

Prayagraj Power Generation Company Lid.

Vill.: Khan Semra, Tehsil : Bara,

Dist.: Prayagraj
(Uttar Pradesh) [India]
{Pin Code - 212107}

TEST REPORT

Report No. :
Date :
Job No:

Sample No.:
Reference No. & Date :

We hereby certify that the foliowing sample Drawn by us has been analvzed with the following results:

189

=N —
s

TESTING« INSPECTION

MSKGL,/ED/2023-24/003 016

01/11/2023

ED/AIR/KAT-2023/00018

MSKGL/ED/2023-24/10/01268
9200000102, Date - 24/05/2021

1. Group AlR
2. Description of sample Ambient Air
3. Unique Identification of sample(ifany) 1Tl COLLEGE
4_.D_ate of sampling 03/10/2023
Report No. : MSKGL/ED/2023-24/003016 Sample No. : MSKGL/ED/2023-24/10/01268
RESULT
‘Analysis Result of Ambient Air
SI No. Parameter UoM Method Limit Result
1 Ammonia (NH3) micro gm/m3 TPM/MSK/ENV(AP)/01/08_(0) 400 24 HR. 19.8
2 Arsenic [As] ng/m3 USEPA 10-3.4.(Q) 6 ANNUAL <10
3 Benzene (C6H6) micro gm/m3 15:5182(Part-11):2006 Reaff,2012_(0) 5 ANNUAL <4.2
4 Benzols]Pyrene (BaP) ng/m3 15:5182(Part-12):2004 Reaff,: 2014 (0] 1 ANNUAL <05
. 1S5182: Part 10:1999 (Reaff.2014)
5 Carbon Monoxide (CO) mg/m3 (NDIR) (0) J 28HR 0.61
6 Lead (Pb) micro gm,/m3 | USEPA 10-3.4 (0) l 124 HR <0.01
7 Nickel (N1} ng/m3 | USEPA 10-3.4_{0) 20 ANNUAL <5.0
8 Nitrogen Dioxide (NO2) micro gm/m3 155182 ; Part 6:2006 (Reaf.2012) (0) 80 24 HR. 321
9 Qzone (03) micro gm/m3 TPM/MSK/ENV(AP)/01/07_(0] 180 1 HR. 25.4
10 Particulate Matter (<10um) micro gm/m3 18 5182: Part 23:2006 (Realf. 2012)_{0) 100 24 HR. 70.6
i P Particulate Matter (<2.5um) micro gm/m3 | 1S 5182 (PT-24),2019_(Q) | 60 24 HR. 243
M Suiphur Dioxide (S02) micre gm/m3 | 155182 : Part 2:2001 (Reaff.2012) (0} I 80 Z4 HR 6.4
wmmssses END cemians
For Mitra S. K. Private Limited
~ .
-
Q&e :
- _ . ~ Autho gnatory -
lead Office: Shrachi Cenire (Sth Flons: T48 A 10 Hose Road, Eslicts - 700016, West Bengal, India. / Page 1 of1

Tel: 01 2% 40143000 / TT650407 Fax; S 22 22650008

Email : info@ mitusk.com b W
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Mitra S. K. Private Limited

Address of Branch :

Above Punjab Nationa! Bank

Maikar Road, NH-7, Kuthla, Katni- 483501 (M.P))
CIN: U51909WB1956PTC023037

T : 07622 - 240651, 240919

E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

TESTING « |NSPECT!OM

TEST REPORT
Name & Address of Customer : ReportNo. : MSKGL/ED/2023-24/003017
Prayagraj Power Generstion Company Ltd. Date: 01/11,/2023
. Job No: ED/AIR/KAT-2023/00018
Villi: Khan Semra, Tehsil : Bara, Sample No. : MSKGL/ED/2023-24/10,/01269
Dist.: Prayagraj Reference No. & Date : 5200000162, Date - 2Z4/05,/2021

{Uttar Pradesh) [India)
{Pin Code - 212107}

We herehy certify that the following sample Draven by us has been analyzed with the following resuits:

1. Group AlIR
2. Description of sample Ambient Air
3. Unique Identification of sample(if any) LOHGARA VILLAGE . —
4. Date of sampling 04/10/2023
Report No. : MSKGL/ED/2023-24/003017 Sample No. : MSKGL/ED/2023-24/10/01269
RESULT
Analysis Result of Ambient Air
Sl No. Parameter uom - Method Limit Result
1 Ammonia (NH3) micro gm,/m3 TPM/MSK/ENV(AP)/01,/08_(0] 400 24 HR. 178
2 Arsenic (As) ng/m3 USEPA 10-3.4 (0] 6 ANNUAL <10
3 B (C6H6) micro gm/m3 18:5182{Part-11):2006 Reaff,2012_(0) 5 ANNUAL <42
4 Benzo(a)Pyrene [BaP) ng/m3 18:5182(Part-12):2004 Resff; 2014 (0] 1 ANNUAL <05
. H fl.2014
5 Carbon Monoxide (CO) mg/m3 e Pa"t;g,;)g E}[R“ ) 28HR 035
6 Lead (Pb) micre gm/m3 USEPA 10-3.4_(0) 124 HR <0.01
7 Nickel (Ni) ng/m3 USEPA 10-3.4_[0) 20 ANNUAL =5.0
8 Nitrogen Dioxide (NO2) micro gm/m3 IS 5182 : Part 6 :2006 {Reaff.2012) _(0) 80 24 HR. 281
g Ozone (03) micro gm/m3 TPM,/MSK/ENV(AP)/01/07_(O] 180 1 HR. <20,0
10 Particulate Matter (<10um) micre gm/m3 1$5182; Part 23:2006 (Reaff. 2012) (0) 100 24 HR. 751
§. Partcuiate Matter (<2.5um) micro gm/m3 IS 5182 (PT-24),2019.{0) | 60 24 HR. 41.7
12 Sulphur Diexide (SO2) micro gm/m3 1S 5182 : Part 2:2001 {Reaff.2012) () | B0 24 HR. | 70
wnsicess ENED sownesan
Rep For Mitra S. K. Private Limited
A
) . B Auth gnatory
Head Office:  Shrachi Lenue (5th Hlogr] “45 AL Bese Road, Fullinto - 70001€, West Bengal Indiz. / Page 1 of1

Tel.: 91 23401 430K J S2R5007 Fax - 91 23 22650008
Email - ixfe i Website : w rnitrask
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Address of Branch ;

Above Punjab National Bank

Maihar Road, NH-7, Kuthla, Katni- 463501 (M.BJ
CIN: US1909WB1956PTC022037

T : 07622 - 240651, 240919

E : bmdubey@mitrask.co.in
sknigam@mitrask.co.ln

Name & Address of Customer :

Prayapraj Power Generation Company Lid.

Vill.: Khan Semra, Tehsil : Bara,

Dist.: Prayagraj
(Uttar Pradesh) [india]
{Pin Code - 212107}

TEST REPORT

Report No.:
Date :

job No :
Sample No.:
Reference No. & Date :

We hereby certify that the foilowing sampie Drawn by us has been analyzed with the following results:

191

TESTI KRG » |RSPECTION

MSKGL/ED/2023-24/003018
01/11/2023

ED/AIR/KAT-2023/00018
MSKGL/ED/2023-24/10/01270

2200000102, Date - 24/05/2021

1. Group AlR
2. Description of sample Ambient Air
3. Unique Identification of sample(if any) BEMARA VILLAGE
| 4. Date of sampling 04/10/2023
Report No. : MSKGL/ED/2023-24/003018 Sample No. : MSKGL/ED/2023-24/10/01270
RESULT
Analysis Result of Ambient Air
Sl No. Parameter uoMm Method Limit Result
3 Ammonia (NH3) micre gm/m3 TPM/MSK/ENV(AP)/01/08_(0) 400 24 HR. 16.2
2 Arsenic (As) ng/m3 USEPA 10-3.4.(0) 6 ANNUAL <1.0
3 Benzene (C6HE) micro gm/m3 1$:5182(Part-11):2006 Reaff,2012 (0) 5 ANNUAL <42
4 Benzo(z}Pyrene (BsF} ng/m3 15:5182(Part-12):2004 Reaff;: 2014_(O) 1 ANNUAL <0.5
5 Carbon Monoxide (COJ mg/m3 RN aﬁég{éﬁg)m“ﬁ‘zm 9 28HR. 0.76
3 Lead (Pb) micro gm/m3 USEPA 10-3.4_(0) | 124HR <0.01
7 Nickel [Ni] ng/m3 USEPA 10-3.4_(0) | 20 ANNUAL <5.0
g Nitrogen Dioxide (NOZ2) micro gm/m3 IS 5182 : Part 6:2006 (Reaff.2012) (0) | 80 24 HR. 27.8
[
9 Ozone (03) micro gm/m3 TPM/MSK/ENV(AP)/01/07_(0) ; 180 1 HR. 241
10 Particulate Matter (<10um) micre gm/m3 IS 5182; Part 23:2006 (Reaff. 2012]_(G) | 100 24 HR. 68.5
[ Particulzte Matter (<2.5um) micro gm/m3 | 1S 5182 (PT-24],2019_(C) l 60 24 HR. | 381
| oz Sulphur Diexide (S02) microgm/m3 |  IS5182;Part2:2001 (Reaff2012] _(0) | 80 24 HR. | <6.0
smsvnns END wemoeene
Rep € v For Mitra S. K. Private Limited

. B e e A o e T e | A —— P . 877 AT 5 W

Head Office: Shrachi Centry (515 Flons |, 74, A L. Hose Road, Hulluts - 700016, West Bengal, India

Tel.: 91 3540143000 / 22650007 Fax : €1 23 22650006
Lmail : info@nrimaslccam Web-ite  wunv.mitrask.com

\ .
~Auth u&@ig%:ég

Page 1 of1
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Mitra S. K. Private Limited

e

Address of Branch :

Above Punjab National Bank

Maihar Road, NH-7, Kuthla, Katni- 483501 (M.I"]
CIN: U51909WB1956PTC023037

T : 07622 - 240651, 240919

E ! bmdubey®@mitrask.co.in

sknigam@mitrask.co.in

TEST REPORT
Name & Address of Customer : Report No. :
Prayapraj Power Generation Company Ltd. Date :

Job No:

fill.: hsil : Bara,
Vill: Khan Semra, Tehsil : Bara Sample No. ;

Dist.: Prayagraj Reference No. & Date :

~ TEST NG «NSPECTIOr

MSKGL/ED /2023-24/003019
01/11/2523

ED/AIR/RAT-2023/00018
MSKGL/ED/2023-24/10/01271
9200000102, Date - 24/05/2021

(Uttar Pradesh) [India]
{Pin Code - 212107)

We hereby certify that the following sample Drawn by us hos beer; antalyzed with the follewing results:

1, Group . ___|AIR
2. Description of sample Ambient Air
3. Unigue Identification of sample(if any) KAPARI VILLAGE
| 4. Date of sampling 04/10/2023
Report No. : MSKGL/ED/2023-24/003019 Sample No. : MSKGL/ED/2023-24/10/01271
RESULT
Analysis Result of Ambient Air
SI No. Parameter UoM Method Limit Result
1 Ammonia (NH3] micro gm/m3 TPM/MSK/ENV(AP)/01/08_(0) 40024 HR, 16.4
2 Arsenic (As) ng/m3 USEPA 10-3.4.(0) 6 ANNUAL <1.0
3 Benzene (C6H6) micro gm/m3 15:5182(Part-11):2006 Reaff,2012_(Q) 5 ANNUAL | <4.2
| 4 Benzo{a)Pyrene (BaF) ng/m3 1S:5182(Part-12):2004 Reaff,;: 2014 _(0) 1 ANNUAL =05
£ ) IS 5182 ; Part 10:1999 (Reaff.2014)
i 5 Carbon Monoxide (CO) mg/m3 (NDIR)_(0) . 2 8HR, 0.59
6 Lead (Pb) micre gm/m3 USEPA 10-3.4_(0) | 124 HR <0.01
7 Nickel (Ni) ng/m3 | USEPA 10-3.4.(0) i 20 ANNUAL <5.0
8 Nitrogen Dioxide (NOZ) micro gm/m3 185182 : Part 6:2006 (Reaft.2012) (0] 80 24 HR. 2459
g QOzane (03) micro gm/m3 TPM/MSK/ENV(AP)/01/07_(Q) 180 1 HR, <20.0
10 Particulate Matter (<10um) micro gm/m3 ' 1S 5182; Part 23:2006 (Reaff. 2012)_{0) 100 Z4 HR, €1.7
b ' Particulate Matter (<2.5um] | microgm/m3 155182 (PT-241,2019.(0) 6024 HR. 35.2
i Sulphur Dioxide (S02) micrc gm/m3 1S 5182 : Part 2;2001 (Reaff.2012) (O} 8024 HR. i

ssasvie ENIY seswiios

For Mitra S. K. Private Limited

-

Q LE' - - -
Authorised ;_”%amry -
e —

Page 1 of1

‘ Shrachl Centre (Sth Fluer) 74E A C Bose Road, Kellois - 700018, West Benpal India
Head Office: o O 0N 43000 § 3650005 Fx -0 35 5262000
Email; info@ mitraskcom Wehsite : vy mitrask com
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Mitra S. K. Private Limited

Address of Branch :
Above Punjab National Bank

Maihar Road, NH-7, Kuthla, Katni- 483501 (M.P.]

CIN: U51909WB1956PTC023037
T : 07622 - 240651, 240919

E: bmdubey@mitrask.co.in
sknigam@mitrask.co.n

Name & Address of Customer :

Frayagraj Power Generation Company Ltd.

Vill.: Khan Semra, Tehsil : Bara,

Dist.: Prayagraj
(Uttar Pradesh) [India]
{Pin Code - 212107}

397

R

H\-—/
E ETINGe IhS:’ECTIOI

TEST REPORT

ReporiNo.: MSKGL/ED/2023-24/003055
Bate: 01/141/2023

job No: ED/AIR/KAT-2023/00018
Sample No.: MSKGL/ED/2023-24/10/01307

Reference No. & Date :

We hereby certify that the foliowing sample Drawn by us has beer: analvzed with the following results:

9200000102, Date - 24/0

52621

| 1, Group AR
| 2. Description of sample Ambicnt Air
: 3. Unique Identification of sample(if any) CHP AREA a
| 4, Date of sampling 26/10/2023
Report No. : MSKGL/ED/2023-24/003055 Sample No. : MSKGL/ED/2023-24/10/01307
RESULT
Analysis Result of Ambient Air
s No. Parameter uoM Method Limit | Result
1 Ammonia (NH3) micro gm/m3 TPM/MSK/ENV(AP)/01/08_(0} 400 24 HR. | 237
z Arsenic (As) ng/m3 USEPA 10-3.4_(0) 6 ANNUAL ; <1.0
3 Benzene (C6H6) micro gm/m3 15:5182(Part-11):2006 Reaff,2012_(0) 5 ANNUAL | <42
4 Benzo(a)Pyrene (BaP) ng/m3 18:5182(Part-12):2004 Reaff;: 2014 _(0) 1 ANNUAL <0.5
| s Carbon Monoxide (CO) mg/m3 e 28HR 043
& Lead (Pb) micro gm/m3 USEPA 10-3.4_(0) 124 HR | =0.01
7 Nickel (Ni) ng/m3 USEPA 10-3.4_(0) 20 ANNUAL <5.0
g Nitrogen Dioxide (NOZ) micro gm/m3 IS 5182 : Part 6:2006 (Reaff,2012) _(Q) 8024 HR. 423
9 Ozone (03) micrc gm/m3 TPM/MSK/ENV(AP)/01/07_(Q) 180 1 HR. 33.2
10 Particulate Matter (<10um) micro gm/m3 1S 5182: Part 23:2006 (Reaff. 2012} (0) 100 24 HR. 20,6
L Particulate Matter (<2.5um) micro gm/m3 i§5182 (PT-24),2019_(0) l 60 24 HR. 21.8
s Sulphur Dicxide (S02) micro gm;/m3 18 5182 ; Part2 ;2001 {Reaif.2012) (O]} i 80 24 HR, | 11.8
wonentici ENID «oweins
Reporl Verilied By For Mitra S. K. Private Limi
_ ) - _ __ Autho ris& orY _
Head Oﬂ“ce. frachi Centre (515 H:-Jj 748, A X, HnseRnﬂd. } cn.m. 0006 \'\'mqug il indic Page 1 i1

Tel. “I a2 4!.‘%-[30'. 2"!.150007 Ty : 61 33 22650000
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Mitra S. K. Private Limited (Gmsk

e R B g e

g " a o
Address of Branch: REA IR
Above Punjab National Bank
Maikar Road, NH-7, Kuthia, Katni- 483501 (M.P.)
CIN: U51909WB1956PTC023037
T : 07622 -240651, 240919
E : bmdubey@mitrask.co.ln
sknigam@mitrask.co.in

TEST REPORT
Name & Address of Customer : Report No. : MSKGL/ED/2023-24/003056
Prayayraj Power Generatlon Company Lid. Date : 01/11/2023
) . Job No: ED/AIR/KAT-2023/00018
Viil: Khan Semra, Tehsil : Bara, Sample No. : MSKGL/ED/2023-24/10/01308
Dist.: Prayagraj Reference No. & Date : 9200000102, Date - 24/05/2021

(Uttar Pradesh) [India]
{Pin Code - 212107}

We hereby certify that the following sample Drown by us has been analvzed with che following results;

1, Group AIR
2. Description of sample Ambient Air _
3. Unique Jdentification of sample(if any) FIRE STATION
| 4. Date of sampling 26/10/2023
Report No. : MSKGL/ED/2023-24/003056 Sample No. : MSKGL/ED/2023-24/10/01308
RESULT
Analysis Result of Ambient Air
sl No. Parameter uom Method Limit Result
1 Ammonia (NH3) micro gm/m3 TPM/MSK/ENV{AP)/01/08 (0) 400 24 HR. 12.9
2 Arsenlc (As] ng/m3 USEPA 10-3.4 (0) 6 ANNUAL <1.0
3 Benzene (C6H6E) micro gm/m3 15:5182(Part-11):2006 Reaff,2012_{() 5 ANNUAL =42
4 Benzo(a]Pyrene (BaP) ng/m3 18:5182(Part-12):2004 Reaff,: 2014_(0) 1 ANNUAL <0.5
5 Carbon Monoxide (CO) mg/m3 BA182= Par;;g;;?g(a}meaﬁ.zold-] 2 BHR. 0.34
6 Lead (Pb] micro gm/m3 USEPA 10-3.4.(0) 124 HR | <0.01
7 Nickel (NI} ng/m3 USEPA 10-3.4_(0) | 20 ANNUAL <5.0
8 Nitregen Dioxide (NOZ) micro gm/m3 1S 5182 : Part 6:2006 (Reaff.2012) (O] 50 24 HR. 206
g Ozone (03) micro gm/m3 TPM/MSK/ENV(AP)/01/07 (0] 180 1 HR. <200
10 Particulate Matter {<10um) micro gm/m3 18 5182; Part 23:2006 [Reaff. 2012)_(0) 100 24 HR. 767
- Particulate Matter (<2.5um) | micro gm/m3 | IS £182 (PT-24),2019_(0) 6024 HR, | 363
L Sulphur Dicxide (S02) [ micro gm/m3 | IS 5182 Part 2:2001 {Reaff.2012) {Q) | 80 24 HR. | <6
....... END ~emeses
Repo
fead Office: Shrachi Centre (fitk Floor) 74E, 410, Hese Road, Edlknta - 700016, West Bengal, India Page 1 of1

Tek- 9‘.‘ 23 46143000 j--e‘-..'mm? Tao =91 22 22650008
Liail : info@ mitrask.com Websile : Jecom

7




Mitra S. E{.I?r-ivate Limited
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Address of Branch :

Above Punjab National Bank

Mathar Road, NH-7, Kuthls, Kaini- 483501 (M.P.]
CIN:'US1909WR1956PTC023037

T~ 07622 - 240651, 240919

E ; bmdubey@mitrask.co.in
sknigam@mitrask.co.ln

Name & Address of Customer :

Prayagraj Power Generation Company Ltd,

Vill.: Khan Semra, Tehsil : Bara,

Dist.: Prayagraj
(Uttar Pradesh] [india}
{Pin Code - 212107}

TEST REPORT

Report No.:
Date :
Job No :

Sample No.:
Reference No. & Date !

We hereby certifv that the following sample Drawn by us has been analyzed with the following results:

195

| (Dm=ic

TEET/NG & INSREST )

MSKGL/ED/2023-24/003057

01/11/2023
ED/AIR/RAT-2023/00018

MSKGL/ED/2023-24/10/01309
9200000102, Date - 24/05/2021

! 1. Group AR
2. Bescription of sample Ambient Air
3. Unique ldentification of sample(If any) HORTICULTURE
4. Date of sampling 26/10/2023
Report No. : MSKGL/ED/2023-24/003057 Sample No. : MSKGL/ED/2023-24/10/01309
RESULT
Analysis Result of Ambient Air
Sl No. Parameter UoM Method Limit Result
1 Ammonia {NH3) micro gm/m3 TPM/MSK/ENV(AP)/01/08_(0] 400 24 HR. 15.6
2 Arsenic (As) ng/m3 USEPA 10-3.4_(0) 6 ANNUAL <1.0
3 Benzene (C6HE) micro gm/m3 1S:5182(Part-11):2006 Reaff,2012_(0) 5 ANNUAL <472
4 Benzo(a)Pyrene (BaP) ng/m3 18:5182(Part-12):2004 Reaff; 2014_(0) 1 ANNUAL <05
5 Carbon Monoxide (CO) mg/m3 185282 1 “’E;g;;?ﬁ)[mmo”} 2 8HR 0.69
6 Lead (Pb) micro gm/m3 USEPA 10-3.4_(0) 124 HR <0.01
7 Nickel (N{} n_gj m3 USEPA 10-3.4.{0) 20 ANNUAL <5.0
8 Nitrogen Dicxide [NOZ) micro gm,/m3 IS 5182 : Part 6:2006 (Reaff,.2012) (0] 8024 HR 271
9 QOzone (03] micro gm/m3 TPM/MSE/ENV{APY/01/07_(0) 180 1 HR . <20,0
10 Particulate Matter [<10um] microgm/m3 1S 5182: Part 23:2006 (Reafl. 20121 (0] 100 24 HR. 82.6
- Particulate Matter {<25um] micro gm/m3 15 5182 (PT-24),2019_(0) S0 24 HR 41.9
- Sulphur Dioxide (S02) micro gm/m3 15 5182 1 Part 2:2001 (Reaff2012) _{C) i 80 24 HR. 7.4
----- END ceosme
Rep For Mitra S. K. Private Limited
\&& A
W— Authorised Sigyatory
tead Office:  Shrachi Centrx [Sth Flogr). 745, ALC, Bose Road, Keikins - 700016, West Bengal Incla Page 1 6f1

Tel.: €1 25 40743000 / '.'i'f:ﬁﬁﬂc? Fane: 93 33 2260000
Email : info@mitrusk.com Website | www.mitraskcom
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Mitra S. K. Priva‘te Limited

—— s W
STING & INSPECT!
Address of Branch : PERIIELIRE
Above Punjab National Bank
Maihar Road, NH-7, Kuthla, Katni- 483501 (M.P)
CIN: U51909WE1956PTC023037
T : 07622 - 240651, 240919
E : bmdubey@mitrask.co.in
sknigam@mitrask.co.ln
TEST REPORT
Name & Address of Customer: Report No. : MSKGL/ED/2023-24/003058
Prayagraj Power Generation Cempany Lid. Date : 01¢11/2022
. ’ Job No: ED, ATR/KAT-2023/00018
Vill: Rhan Semra, Tehsil : Bara, Sample No. : MSKGL/ED/2023-24/10/01310
Dist.: Prayagraj Reference No. & Date : 9200000102, Date - £4/05/2021
{Uttar Pradesh) [India]
{Pin Code - 212107}
We hereby certify that the following sample Dyewn by us has beer analyzed with the following results:
| 1. Group AIR
2. Description of sample Ambient Air
3. Unique ldentification of sample(ifany) ITI COLLEGE
| 4. Date of sampling 26/1072023
Report No. : MSKGL/ED/2023-24/003058 Sample No. : MSKGL/ED/2023-24/10/01310
RESULT
ysis Result of Ambient Air
Sl No. Parameter uom Method Limit Result
1 Ammonia (NH3] micro gm/m3 TPM/MSK/ENV(AP)/01/08_(0) 400 24 HR, 113
2 Arsenic (As) ng/m3 USEPA 10-3.4.(0) 6 ANNUAL <1.0
3 Benzene (C6HE) micro gm/m3 15:5182(Part-11):2006 Reaff,2012_(0) 5 ANNUAL <4.2
4 Benzo(a)Pyrene (BaP) ng/m3 1S:5182(Part-12):2004 Reaff: 2014 _[0) 1 ANNUAL =0.5
182: 3 20 [
5 Carbon Monoxide (CO) mg/m3 e Pm{ﬂlglﬁﬁg](mm 14) 2 8HR. 0.46
6 Lead (Pb) micro gm/m3 USEPA 10-3.4.(0) 124 HR | <0.01
7 Nickel [Ni) | ng/m3 USEPA 10-3.4._(0) | 20 ANNUAL | <5.0
g8 Nitrogen Dioxide (NOZ) | miere gm;/m3 IS5182 ; Part 6:2006 (Reaff.2012) (0] i B0 Z4 HR 31.2
9 Ozane (03) micro gm/m3 TPM/MSK/ENV(AP)/01/07_{0) 1 180 1 HR, 224
10 Particulate Marter {<10um] micro gm/m3 1$ 5182: Part 23:2006 [Reaff. 2012)_(0) * 100 24 HR. | 64.3
T
b 7 Particulate Matter (<2.5um) micro gm/m3 15 5182 (PT-24},2019.(0) | 60 24 HR. | 331
12 Sulphur Diexide (S02) micro gm/m3 1§ 5182 : Part 2:2001 (Reaff,2012) _{C} i 60 24 HR. | <60
pam—— END =ssemnse
Repa For Mitra S. K. Private Limjted

o

___Authcerised Sighatory

e

e R D e m—— - ra

: Shrachl Centre (S4k Flows), 748, A1C Bose Nood, Hulisia - 700016, West Bengal India Page 1 of1
Head Officer o 145000 £ S5450007 o o1 S5 A5 EE 001 ) g
Trnail ; info@mitrask.com Website : www mitrask com



Mitra S. K. Private Limit_e__d_

Address of Branch:

Above Punjab National Bank

Maihar Road, NH-7, Kuthla, Katni- 483501 (M.P.}
CIN: U51909WB1956PTC023037

T : 07622 - 240651, 240919

E : bmdubey@mitrask.co.in
sknigam@mitrask.co.in

Name & Address of Customer :

Prayagraj Power Generation Company Ltd.

VilL.: Khan Semra, Tehsil : Bara,

Dist.: Prayagraj
(Uttar Pradesh] [India]
{Pin Code - 212107)

i e i

401 197

T

TEST REPORT

Report No.: MSKGL/ED/2023-24/002 059
Date : 01/11/2023

Job No : ED/AIR/KAT-2023/0001%
Sample No. : MSKGL/ED/2023-24/10/01311
Reference No. & Date : 9200000102, Date - 24/05,2021

We hereby certify that the following sample Drawn by us hes been anolvzed with the following results:

. 1. Group AR
2. Description of sample Ambient Air
3. Unique ldentification of sample{if any) LOHGARA VILLAGE
(4.7 "eolsampling 2771072023
Report No. : MSKGL/ED/2023-24/003059 Sample No. : MSKGL/ED/2023-24/10/01311
RESULT
Analysis Result of Ambient Air
st No. Parameter vom Method Limit Result
1 Ammonia (NH3) micro gm,;/m3 TPM/MSK/ENV{AP)/01/08_(0) 400 24 HR. 19.3
2 Arsenic (As) ng/m3 USEPA 10-3.4.(0) 6 ANNUAL <1.0
3 Benzene (C6HE) micro gm/m3 15:5182(Part-11}:2006 Reaff,2012_(0) 5 ANNUAL <42
4 Benzo(a)Pyrene (BaP) ng/m3 15:51682(Part-12):2004 Reaff; 2014 (0) 1 ANNUAL <05
L - 0
5 Carbon Monoxide (CO) g3 REaBE P’"’E;g,gg){mﬁz e 2 8HR 0.82
-] Lead (Pb) micro gm/m3 | USEPA 10-3.4_[0] 124 HR =0.01
7 Nickel (NI) ng/m3 USEPA 10-3.4.(0) 20 ANNUAL <5.0
g Nitrogen Dioxide (NO2) micro gm,/m3 ISS182: Part 6:2006 (Reaff,.2012) _{0) BO 24 HR 258
g Ozone (03) micre gm/m3 TPM/MSK/ENV(AP)/01/07.(0) 180 1 HR. 27.8
10 | Particulate Matter (<10um] micro gm/m3 15 5182; Part 23:2006 (Reaff. 2012)_{0) 100 24 HR, €12
E Particulate Matter {<2.5um) micro gm/m3 | 15 5182 (PT-243,2019_(0) 60 24 HR. 273
T12 q Sulphur Dioxide (S02) | micro gm/m3 ! 1S 538Z : Part 2:2001 (Reaff2012) _(Q) 80 24 HE 7.8
e END -meeee
4
Repo g For Mitra S. K. PrivateLimited
\ . h.} I.
- ) Authorise oTv
Head Office: Shrachi Centre (Sth Flecr) 74E ALC Bose Nioad, Hrllate- 700016 West Benra! Indla / Page 1 ofl

Tel: 9153 40143000 [ 22050007 Fax: 91 33 22650007
Tmail : info@mitask com Websile : www.mitrask cora



.é«_.ddress of Branch :
Ahove Puniab National Bank

“%alhiar Road, NH-7, Kuthla, Katni- 483501 (M.P)
CIN: US1909WB1956FTC023037
T : 07622 - 240651, 240919
E: bmdubey@mitrask.co.in
sknigam@mitrask.co.in

Name & Address of Customer :

Prayagraj Power Generation Company 1td.

Vill.t Khan Semra, Tehsil : Bara,

Dist.: Prayagraj
(Uttar Pradesh) [Indiz]
{Pin Code - 212107}

TEST REPORT

ReportNo.:
Date :

job No:
Sample No.:
Reference No. & Date !

We hereby certify that the following sample Drawn by us has been analvzed with the following resuits:

MSKGL/ED/2023-24/003060
01/11/2023

ED/AIR/KAT-2023/00018
MSKGL/ED/2023-24/10/01312

9200000102, Date - 24/05,2021

1. Group | AIR
2. Description of sample Ambient Air
3. Unique ldentification of sample(if any) BEMARA VILLAGE
| 4.7 teofsampling 27/10/2023
Report No. : MSKGL/ED/2023-24/003060 Sample No. : MSKGL/ED/2023-24/10/01312
RESULT
/Analysis Result of Ambient Air
S1 No. Parameter UuoM Method Limit Result
1 Ammonia (NH3) micro gm/m3 TPM/MSK/ENV{AP]}/01/08 (0] 400 24 HR. 21.6
2 Arsenic (As) ng/m3 USEPA 10-3.4_(0) 6 ANNUAL <1.0
3 Benzene (C6HE) micro gm/m3 15:5182(Part-11):2006 Reaff,2012 (0) 5 ANNUAL <42
! B Benzolz]Pyrene (BaP) ng/m3 15:5182({Part-12):2004 Reaff;: 2014 [0) 1 ANNUAL <0.5
5 Carbon Monoxide (CO) g/m3 HeiHa: ”‘*";;g;;f EEZJ{R“MM") 2 8HR 0.61
6 Lead (Pb]) micro gm/m3 USEPA 10-3.4 (0) 124 HR <0,01
7 Nickel (Ni) ng/m3 USEPA 10-3.4.(0) 20 ANNUAL <5.0
8 Kitropen Dioxide (NOZ2) micro gm,/m3 IS 5162 : Part 6:2006 (Reaff.2012) _{Q) 80 24 HR. 28.1
9 Ozone (03) micro gm/m3 TPM/MSK/ENV(AF)/01/07_{Q) 180 1 HR. Z4.6
10 Particulate Matter (<10um) microgm/m3 15 5182: Part 23:2006 (Reaff. 2012} {0} 100 24 HR. | 64.6
Particulate Matter (<25um] micre gm/m3 185182 (FT-24),2019_(0) | 60 24 HR, | 205
b— T ]
1 12 Sulphur Dioxide (S02) micro gm/m3 1$5182 : Part 2:2001 (Reaff2012] _(0) [ 80 24 HR. [ 6.3
encmemin END cmeaanan
Repd By For Mitra S. K. Prgém Limiteéd
— _ Aumoﬁ&' tory
Head Cffice: Shrach{ Centre (Gth Floor), 748, A.C Bose Road, Kolkata - 700016, West Bengal indiz Page 1 af1

Tel: €1 ZZ2ALTSIO00 / 22650007 Fax - 91 35 22650006

Emsil : inio@ kzom Websi
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Mitra S. K. Private Limited

Address of Branch :
Above Punjab National Bank
~Maihar Road, NE-7, Kuthla, Katni - 483501 {M.P))
CIN: U51909WB1956PTC023037
T : 07622 - 240651, 240919
E : bmdubey@mitrask.co.in

sknigam@mitrask.co.in
TEST REPORT
Name & Address of Customer : Report No.: MSKGL/ED/2023-24/003061
Prayagraj Power Generation Company Lid. Date : 01/11/2023
— - Job No: ED/AIR/KAT-2023/00018
Vill: Khan Semra, Tehsil : Bara, Sample No. : MSKGL/ED/2023-24/10/01313
Dist.: Prayagraj Reference No. & Date : 5200000102, Date - 24/05/2021

(Uttar Pradesh) [india]
{Pin Code - 212107}

We hereby certify that the following sample Drawn by us has been analyzed with the following results:

1 1. Group AlR
2. Deseription of sample Ambient Air
3. Unique ldentification of sample(if any) KAPARI VILLAGE
| 4." ‘eofsampiing 27/10/2023
Report No. : MSKGL/ED/2023-24/003061 Sample No. : MSKGL/ED/2023-24/10/01313
RESULT
Analysis Result of Ambient Air
Sl No. Parameter ' uom Method Limit Result
1 Ammonia (NH3) micro gm/m3 TPM/MSK/ENV(AP)/01/08_{Q] 400 24 HR. 224
2 Arsenic (As) ng/m3 USEPA 10-3.4.(0) 6 ANNUAL <10
3 Benzene (C6HG) micro gm/m3 18:5182(Part-11):2006 Reaff,2012_(0) 5 ANNUAL <42
4 Benzo(aPyrene (BaP) ng/m3 15:5182(Part-12):2004 Reaff; 2014 (0) 1 ANNUAL <05
5 Carbon Monoxide (CO) mg/m3 I5182; Parﬁ;g;gt‘;?}]{“eamﬂ”} 28HR 076
6 Lead (Ph) micro gm/m3 USEPA 10-3,4.(0) 124 HR <0.01
7 Nicke! (Ni) ng/m3 USEPA 10-3.4_{0) 20 ANNUAL <5.0
8 Nitrogen Dicxide {NO2Z) micro gm/m3 1S 5182 : Part 6:2006 (Reaff.2012) (0] 80 24 HR. 30.6
9 Ozene (03] micro gm/m3 TPM/MSK/ENV(AP]/01/07_(0) 180 1 HR. 262
__ 10 Particulnte Matter {<10um) micre gm/m3 15 5182: Part 23;2006 (Reslf. 2012)_(0) 100 24 HR. 55.5
s P rticulate Matter (<2.5um] micro gm/m3 1S 5182 {PT-24),2019 (0} 60 24 HR. 322
2 Sulphur Dioxide (S02] micro gm/m3 1S 5182 : Part 2 :2001 {Reaff2012] _(C} \ 80 24 HR, 71
wnosses END weosvers
Re : For Mitra S. K. Pribate Limited

W\
e — Au&M

:  Sisruchl Centre {6tk Fluer), 748, 4).C. Bose Road, Kolkata- 700016, West Bengal India Page 1 of1
dead Office: o 000 + 25Akar? T oy e S oo S -
ferfdmmi e Wehsite : warwomi tom
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Mitra S. K. Private Limited

TEST REPORT
Name & Address of Customer: Report No. :
Prayagraj Power Generation Company Ltd. Date :
Vill.: Khan Semra, Job No.:
Tehsil : Bara,
Dist: Prayapraj Sample No.:
{Uttar Pradesh) |India]
{Pin Code - 212107) Drawn/Submitted on:

Reference No. & Date :

TESTING

MSKGL/ED/2023-24/004076

06/01/2024

ED/WAT,KAT-2023/00024

» INSFECTION

MSKGL/ED/2U23-24/12701702

371372023

2000001102, Date

24,05/2021

We herehv certify thal the fullowing sample drawn by us / submitted by the customer has been analvzed with the follow meum

1 DESCﬂptlDl'l of sample (As declared by customer) Ground Water

2. Sample Mark (if any, given by the customer)

HP-2 KAPARI PANCHAYAT BHAWAN

. Date of sampling 27/12,2023
Report No. : MSKCL/ED/2023- 24, 004076 Sample No. : MSKGL/ED/2023-24/12/01702
ANALYSIS RESULT
Chemical
T T T
51 No. Test Parameters | Unit Test Method | Desirable Limit Permissible | Result
| 2 ition} 232 |
¢ | Akalinty(asCaco3] | mg/l AFER (-3’”‘75‘:1},"‘"’“’ 408 1 200 600 193
: ; APHA (23rd Edition) 31208 2017 |
. i ium [ as . mg/ .03 | 2 i
2 Aluminiam [ a= Ai } mg/l . (ICP OES) 0.03 0 <{1.01
3 | Amomic Detergents {as MBAS] © mg/| APHA [23£$g?;ﬁcn]5340 0.z E 1.0 <0.02
| — . . APHA (23rd Edition)31208 2017 ; n
n Arsenicl as As) mg/l (IGP OES) o1 0.05 <0.005
[ . APHA (23rd Edition)3120B 2017 o [ =
- = B=a a 1 -
: 5 Barium [as Ba ) mefl (1CP OES) 0.7 No Relaxaton | 0.05
| i 4 APHA (23rd Edition)31208 2017 ; i | =
| 6 Boron (as 8] mg;1 {ICP OES) 4.5 |L i L0 I. <0.5
7 Cacmium {as Cd) mg;'1 APHA {23rd Edition}3120B ?‘Bl'? $.003 ! No Rslaxation !- <0.001
L]
i |
g Calcium {as Ca} | gl | PERAESHEREEIS00Cs 75 200 a6
| B.2017
5 Chioride (as €1 | mgp | APHAL23rd ggﬁ"“}“”'}c' 8 250 1000 128
5 o GAPHA [23rd Edition)3120B ’01 ! = :
10 Copper [as L.l-.ii - | ma/| LCPOESJ' 0.05 1.5 <0.02
I ) 2 4500 :
i S Cyanide | 25 CN} ‘> mg/l ATER SO Ezdnlﬁ'gm R00.Lh: F 0.05 No Relaxatlon <0.01
% : APHA {23rd Edition)4500- F | = ==y
v 1 £ k!
12 Fluonide ( as F) ‘ ma/! /D, 2017 i 10 [ 15 039
. IR ) IS 3025 (Part 26)-1986 o
- 13 L Free Residual Chiorine mgft R‘[fm 2014 D2 | 10 <0.1
| " . ! < -
*t4 | Hexavalent Chremuum (a8 Cr-6} {  mg/! APHA 43rd th; 2012:3560.C <0.01
= e ) APHA (23rd Edition) 3500 Fe B L — e .
15 Tron [as Fe) mg/1 2017 | n3 No Relaxation [ 0.27
16 Lead {as Pb § mgs/i JAPHA (23rd Edinon}31208 2017 0.G1 Nc Relzxation <0.005
*  This resuits relate only to the ftem(s) tested.
This Test Report shali not be reproduced except in full, without the permission of Mitra 5. K. Private Limited.
Shrachi Centre (5th Floor), 74B, A.L.C. Bose Road, Knlkata - 700016, West Bengal, India. Page1 o0f2

Tel.: 91 33 40143000 / 22650007 Fax: 91 33 22650008
Email : info@mitrask.com Website : www. mitrask.com
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~Mitra S. K. Private Limited

ESTING »INSPZCTION

Report No. : MSKGL/ED/2023-21/004076 Sample No. : MSKGL/ED/2023-24/12/01702
ANALYSIS RESULT
Chemical
|SINo.  TestParameters | Unit |  TestMethod | DesirableLimit | Permissible | Resuit
L7 Magnesium (as Mg) mz/t APHA [?‘3:'“82_‘1;??“] 3500y 30 190 . 19
18 | Manganese [ds Mn) : mey| APHA f23"dl:a:|;t;1g]3‘1208 Ly 9.1 0.4 <002
16 | Mercury (af_l'l_g j_ | me/! 1S 3(!;’3{:;1:;;?‘1-1‘-!9-1; 0.001 13 No P.i;:'.'lx::t:a-n_ =(L00]
20 | Molybaenam [(as Mal | mg/l  APHA|23rd Ediuon|31208 2017 0.07 o Relaxauon <405
L 1| _I:J_'if.‘k_é] {;5 N‘ _!_ R mg/l ‘ APHA (23rd Ediunn)31208 291"'.“ 0.02 N Relaxation . <0.02
I s Nitrate {as NO3 } r::,T _ IA?HA (23rd Ed_i_‘tsT;} $300¢ N‘U?I-: 45 No Relaxation 26
i T 3 TR R T Y
a5 | Seienium fas Se| ms/ APHA {23rd Edition] 31208 2017 00l No Relsxanion ~U.00%
25 Suphae(asSOd} | mgl APHAIZ3 K 200 400 114
26 | Tutal Hardness (as CaC03 ) | _mg_,-'l APHA {Zirdlgc]]i;:icnj 23404 | 200 I 600 151
27 | Zinc (as Zn) . mg/l  APHA (23rd Edition)3120B 2017 5 13 <0.0i -
5 b B Caiser Haasn APHA (23ri§:;ﬂnni 21208 _ -_5 L _13 <10
29 Odaur Mcne APHA{23rd Edition]2150B Agreeable Agreeable | Agresabls
30 | Taste Nene IIS 3025 {Part8)-1983 Rifm:2012 4l Not Done
31 | Total Dissolved Solids (as TDS) |  mg/i | APHA(23rd Editicn) 25400 " se0 2000 : 235
- Turbidity . NTU. | APHA(23rd Edition) 21308 1 5 | 6
33 | pH -;n-e APHA(23:d Edmon}_ﬁﬂn—H—B _ £5-83 No Relaxation f . 7.24at 25 de;;_c _
Micro Biology |
'SINo.  TestParameters | Unit | Test Method Desirable Limit | Permissible = Result
| 34 Ecali | /100m! IS 1622 : 1981 (RA 2019) | | Mot Detected
' 35 Total coliform bacteria | MPN/100m] I IS 1622 : 1981 [RA 2012) I [ NA . <2

DL : Detection Limit BDL : Below Detection Limit

Opinion :

o :.’;é..'
ﬁd By~ :_/ " For Mitra Private Limited

v e

-

Authori ignatory

* This results relate only to the itemf{s) tested.
*  This Test Report shall nar be reproduced except in full, without the permission of Mitra 5. K. Private Limited.
Shrachi Centre (5th Floor), 74B, A.|.C. Bose Road, Kolkata - 700016, West Bengal, India. Page 2 0f 2

Tel.: 9133 40143000 /7 22650007 Fax: 91 33 22650008
Email ; info@mitrask.com Website : www.mitrash.com
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"Mitra S. K. Private Limited

Name & Address of Customer :

Pravagraj Power Generation Company Ltd.

Vill.: Khan Semra,
Tehsil : Bara,

Dist.: Pravagraj

{Utiar Pradesh) [Indiaf
{Pin Code - 212107}

TEST REPORT

Report No.:

Date :
Job No. :

Sample No.:

Drawn/Submitted on:

Reference No. & Date :

MSKGL/ED/2023-24/004082

06/01/2024

ED/WAT/KAT-2023/00024

MSKGL/ED/2023-24/ 1201743

27,12,2023

9200000102, Da

a4y 05,2021

We hereby certify that the following semple drawn by us / submitted by the customer has been unalyzed with the foliowingresults

' 1. Description of sample {As declared by customer)

Ground Water

- 2. Sample Mark (if any, given by the customer)

HP-3 JORVAT VILLAGE

. Date of sampling 27/12/2023
Report No. : MSKGL/ED,/2023-24/004082 Sample No. : MSKGL/ED/2023-24/12/01703
ANALYSIS RESULT
 Chemical
T T H
S1 No. Test Parameters | Unit Test Method | Desirable Limit |  Permissible Result
X- =y 1 237
5 Alkalinity [as CaC03) me/| SPRA -""’252;"‘“} 23208 | 200 600 138
i ) . APHA4 (1372 Edifion)3120B 2017, 5 ]
i . 4 T = -~
| 2 Aluminium { as Al )} ma/} [CP OES) ; 0.03 | 0.2 <0.01
£ y 4 APHA {23rd Edition)5540 | | 7
3 Anionic Detergents [as MBAS) | mg/l C201% | 0.2 | 1.0 <0.02
| APHA (23rd Edition) 31208 2017
i 1 7 - =4
4 | Arsenic{ as As) L omg/! (1P OES) 0.01 . 0.05 <0.005
- y . APHA (23rd Edition}31205 2017 i s -
5 Barium {as Ba ) : mg;’l (1CP OBS) 0.7 No Relaxaton <0.05
. APHATZ3rd Edition)31206 2017
i 3
& Boron (as B} ) | 8/ | (P OBS) 0.5 1.0 <0.5
- Cadmium (as Cd) ma/t APHA [23rd Edition)3120B 2017 0.003 Ne Relaxavon <(.001
; | APHA (2314 Edition) 3500 Ca { -
s ng/] A 7 | 200
g X Cal:tum[a_ Ea] o mg, B20L? 5 . __?i._
9 Chioride (as €l | ! mgpt | APHALrd 'fg’;;”“-"""m""1 - 250 | 1000 167
. S s T e - i 13 =
i , . APHA23rd Edition)3120B 2017 , | & Pt
o Copper {as Cuj mg/i (ICP OES] = ol 0.05 15 R s
PHA [ 23-d Edltian 4300 CN- F _
. Cyanide  as CN) ma/l APHA [23d I'Ecr:.*.g... 1500 CN 6.05 No Relaxation <Gl
” | ) APHA {23rd Edition}4500 - F =
12 Fluoride { as F ) [ mgA €/D.2017 : 1.0 L% il.(__- |
1S 3025 [ Parc 26)-1986
- o | ine i 5 s o §
12 | Free Resldual Chlnrine | mg/! by, | 0.2 o <0
AR e mn-2017, 35 i =
Yo Hexavalent Chromium (25 Cr+6) mg/! APHAZIrd Ed‘; 20118500 <01
r { i 5 2 , =
3 fron (as Fe) | maf s Eg';‘;’"‘amﬂ =g 0.3 No Relaxation 017
16 Lead (as Pb ) ] mg/l  APHA (23rd Editionj31208 201?; 0.01 No Relaxation <0005

Shrachi Centre (5th Floor), 748, A.).C. Bose Road, Kolkata - 700016, West Bengal, India,

*  This results relate onlv to the item(s) tested.

*  This Test Report shall not be reproduced except in full, without twe permissicn of Mitra 5. K. Private Limited.

Tel.: 9133 40143000 / 22650007 Fax: 91 33 22650008
Email ; infot@mitrask.com Websile : www.mitrask.com

Page 1 of 2
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_Mitra S. K. Private Limited

Report No. : MSKGL/ED/2023-24/004082

Samp]e No, : MSKGL/ED/2023-

TESTING # INSPECTION

24/12/01703

ANALYSIS RESULT
Chemical
SINo. TestParameters | Unit Test Method | Desirable Limit Permissible Result
N [ Ningrasin e g o [TAPHA "_'.‘3,’5![{55‘.!&111:?1 19500 Mg 30 100 | 2z
_J_g _ M:ar-iganese [as'Mn] meg/i EAPHA Eﬁrif?:;:g;ﬂlﬂﬁ 2017 01 | 0.3 o 1 <0.02
. i | . Miriur__v lws_ljg} . ] ma/ B mlg_i:’;g?“{ Lx 0.001] : Nn Relaxauan - !‘ - :G.f}f.!I
B0 I Moiybdenum {as Muj miys . APHA [ Z30d Edition 31208 2017 07 | No Relaxauun l (_(:.05
_;_1_ ‘ a Nickel (as NI } mg/l  APHA [23rd Edition)31208 2017, o.pz Mo Relaxation 0,02
oo Nitratz [as NO3 | '. mg/| A e Editét;:,} R 45 : Mo Reiaxaoon 34
24 Selenium {as Se) | mg/l  APHA(23rd Edition}312GB 2017 .01 No Relaxaticn <0.005
s | Sulphate (5504 ) T M w0 400 #6
25 | TomlHardness(asCaCO3] | mgh | ATA - A 200 600 s
ED Zinc (as Zn) mg/l  APHA (23rd Edition)31208 2017 5 | 15 002
w | — s .APHAEZ'JrﬁZE?J?uan'. 21208 . | s 56
a9 Odour None APHA{23rd Edition}21508 Agreeable [ Agreeable Agreeable
30 : Taste Nohe "ESE‘.E {I;araﬁ_};‘);!S R}T‘m:Z_ ‘_". B . . - | Not Done
| 31 Tata! Dissolved Solids (as TDS) E mg/! APHA (23rd Edinon) 2540C | s00 [ 2000 I 309 l
| 23 | Turbidiey N.TU. ' APHA (23rd Edinon] 21308 1 ', 5 <1.0
( 33 ! fﬁ_ _1 None i APHA(23rd Edition} 4500-H-B 6.5-8.5 . Ne Relaxation I 7.34 3t_25 degC
I Micro Biclogy
'SINo.| TestParameters | Unit TestMethod DesirableLimit  Permissible ! Result J
. 34 Ecali ] /100m| _|L IS 1622 : 1981 (RA 2019) | NA Nat Detected
...... e - = T SRR "y | e e
35 Total celiform bacteria : MPN/100mi @[S 1622 1981 (RA 2019] I NA <18
DL : Detection Limit BDL : Below Detection Limit

Opinion :

= R |
/

Shrachi Centre (5th Floor), 74B, A.L.C. Bose Road, Kolkata - 700016, West Bengal, India.

This results refate only to the item(s) tested,

Tel.: 9133 40143000 / 22650007 Fax: 9133 22650008
Email : info@mitrask.com Website : www.mitrask.com

This Test Report shiall not be reproduced except in full, without the permission of Mitra 5. K. Private Limited.

Page 2 0f2



]
-

tra S. K. Private Limited i

TESTING » [NSPECTION

TEST REPORT
_&Addl'ESS of Customer : Report No. : MSKGL/ED/2023-24/003640
j Power Generation Company Ltd. Date : 13/12/2023
;i.-s:mm‘ Job No.: ED/WAT/KAT-2023/00020
’35::'} [India] Sample No. : MSKGL/ED/2023-24/11/00825
pde - 212107} Drawn/Submittedon: 54,11 /2023

Reference No. & Date : 9200000102, Date - 24/05/2021

by certify that the following sample drawn by us / submitted by the customer has been analyzed with the followingresults:

ption of sample (As declared by customer) Ground Water
» Mark (if any, given by the customer) HP-6 JORVAT VILLAGE
e of sampling 26/11/2023
It No. : MSKGL/ED/2023-24/003640 Sample No. : MSKGL/ED/2023-24/11/00825
I ANALYSIS RESULT
. Test Parameters Unit l| Test Method Desirable Limit Permissible Result
Alkalinity (as CaC03) mg/) ’ APHA {23531?1{2‘;“] <3400 200 600 166
Aluminium (as Al) mg/l ERA {zggﬁ:gd&g;]r?[?g]zm; 2017 0.03 0.2 BDL(DL:0.01)
Anionic Detergents (as MBAS) |  mg/! AR {gglz;fi[g?n)ssw 02 10 BDL(DL:0.02)
Arsenic( as As) | mgn E“j’ﬁ"‘ {23{&:?“22;’_3(301]205 2617 0.01 [ 0.05 BDL{DL:0.005)
Barium (as Ba ) { mg/! P\PHA [233‘(:5%2;;}3203 2017 0.7 I No Relaxation ] BDL(DL:0.05)
3y Boron (as B) mg/l APHA (23 rd Edition)2540C_{0) 0.5 ] 1.0 ] BDL(DL:0.5)
Cadmium (as Cd) mgh. | AFHA “1?5%;’“331203 0.003 | NoRelxation i_ BDL(DL:0.001)
) | Calcium (as Ca) mg/l | APHA fn;g ;51";“&;’]] 3500Ca 75 200 5.0
4 | Chioride (as 1) mgn, |APHA [23r§0'31‘ﬂf‘{g’;345°9‘c' B 250 1000 158
1 Copper {as Cu) mg/l [PTRA fzg{;ég‘g:;;}é‘f“ e 0.05 15 | EbLDL002)
Cyanidc { as CN) |, JOFSA [ BdiHon) 500 CN- F 0.05 [ NoRelaxation BDL(DL:0.02)
| 2017 (0] l
L | Fuoride(asF) mg/l | APHA [E%‘f gg{gf{g;‘mo ~¥ 1.0 15 | 0.61 1
. | bree Residual Chlorine mg/| 5 3‘%2“;{_‘2?{;)1935 07 1.0 BDL(DL:0.1)
 Hexavalent Chromium (a5 Crv6) | me)] APHA23rd Eg_""?c'ﬁ””' 3500 Cr BDL(DL:0.01)
‘,- iron (as Fej mg/i APHA EZRrS(;E{i;j%I;HSOO Fe B 0.3 { o Relaxation BDL{DL:0.05])
_ | Lead(asPe) mg/t || APHA (23;:1!_5}:‘1;3?11}312013 0.01 No Relaxation BDL(DL:0.005)
This results relate only to the item(s) tested.
1 This Test Report shaii not be reproduced exespt in fuil, wichoui the permission of Mitra 3. K. Frivate Limited.
g;“:::’l[mh Floor), 74B, A.J.C. Boss Road, Kolkata - 700016, West Bengal, India. Page 1 0f 2

. m;i?oouo / 22650007 Fax : 91 33 22650008 )
trask.com Website : www.mitrask.com
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litra S. K. Private Limited

pori No. : MSKGL/ED/2023-24/003640

205

TESTING » INSPECTION
sample No. : MSKGL/ED/2023-24/11/00825

ANALYSIS RESULT

emical
No.|  TestParameters | Unit TestMethod | DesirableLimit | Permissible |  Result |
17 Magnesium (as Mgl | mg,’| | AFHA "23;;5?;1?3]) 3500 Mg . 30 100 22 !
18 Manganese (as Mn) | mg/} iAPHA Ea{ﬁ:gﬁg;ﬁ%ﬂla “BLh 0.1 0.3 BDL(DL:0.02} -
19 Mercury (asHg ) mg/l | & 3‘{:;;‘?;?11?%994; 0.001 : Nc Relaxation ‘ BDL{DL:0.001) 1|
i Molybdenum (as Mo) mg/! APHA [23":3%?“}3 1208 0.07 No Relasation BDL{DL:0.05)
. Nickel (as Ni ) mg/! APHA [232’5’15‘13?“3312““ [ 0.02 | NoRelaxation BDL(DL:0.02)
2 Nitrate {as NO3 ) mg/l |APH3 [Hrg’i%i;:i;;]o;éﬂ{l- NOB_! 45 '| No Relaxation | 45 t
n | P |y WECSIMGSERD o | o | swowaom |
2 : Selenium (as Se) mg/i LS [23;:1?'1'3‘]’“]31203 0.01 No Relaxation BDL(DL:0.005)
25 Sulphate [ as 504 ) mg/] ARHA [23rd2E()dlI'?§|é]] £300:504.8 200 400 73
26 Tatal Hardness (as CaC03 ) mg/! AEA (2353157‘:'[%‘;”) 2N E 200 600 190
27 Zine [as Zn) - ARHA [2321:1%'3?“)3 I 5 ' 15 BDL{DL:0.02)
- Colour Hazen | APHA [23;[‘:1?};‘;“3 21208 5 15 BDL(DL:5.0)
29 Odour None APHA(23rd Edition])2150B_{0) Agreeable Agreeable Agreeable
30 Taste None 15 33?;?;;;;?;}3983 Not Done
31 Total Dissolved Solids [as TDS) mg/l  |APHA (23rd Edition) 2540C_(0) 500 2000 447
12 Turbidity NT.U. |APHA (23rd Edition) 2130B_(0) 1 5 1
% oH Nome | APHA[ZEN Ej‘é'}"“) - 6585 No Relaxation 7.37 3t 25 deg C
icro Biology
[No.| TestParameters | Unit Test Method Desirable Limit |  Permissible Result
B E.coll /100ml | APHA 23rd Edition 9221 F_{0) NA Not Detected
35 Patal soliforimn MPN/100m] | APHA 23rd Edition 9221 B (0) | NA <18
L: Detection Limit BDL : Below Detection Limit
Pinion :
B

Re@ For Mitra S. té Limited

Authorised Si v
This results relate only to the item(s) tested. :
This Test Report shail not be reproduced except in full, without the permission of Mitra 3. K. Private Limited,
lgehlre (5Lh Floar), 7B, A.L.C. Bose Read, Kolkata - 700016, West Bengal, India. Page Z 02

i, 40143000 / 22650007 Fax : 91 33 22650008
Mfo@mitrasi.com Website : wwie.mitrask.com
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ra S. K. Private Limited

& Address of Customer :

graj Power Generation Company Ltd.

an Semra,
Bara,

rayagraj
*radesh) [india]
de - 212107}

TEST REPORT

Report No.:

Date :

Job No.:

Sample No. :

Drawn/Submitted on :

Reference No. & Date :

TESTING » INSPECTION

MSKGL/ED/2023-24/003636

13/12/2023

ED/WAT/KAT-2023/00020

MSKGL/ED/2023-24,11/00621

26/11/2023

2200000102, Date- 24/05,2021

reby certify that the following sample drawn by us / submitted by the customer has been analyzed with the followingresuits:

scriz“lon of sampie (As declared by customer)

Ground Water

:E)ie Mark (if any, given by the customer)

HP-2 KAPARI PANCHAYAT BHAWAN

33 40143000 / 226
i 50007 Fax: 9133 22650008
e Inro@“lltl'ﬂﬁll rnm Waheita o wnune sssifracls rn?no

e of sampling 26/11/2023 \
rt No. : MSKGL/ED/2023-24/003636 Sample No. ; MSKGL/ED/2023-24/11/00821
ANALYSIS RESULT
1
tical
. Test Parameters Unit Test Method Desirable Limit Permissible Result
g APHA (23rd Edition) 23208
Alkalinity (as CaC03 ) mg/1 2017 (0) 200 600 196
o APHA (23rd Edition)3120B 2017 7
Aluminium ( as Al ) mg/| (ICP OES)_(0) . 0.03 0.2 BDL{DL:0.01) |
M : APHA (23rd Edition)5540 " 5 _
Anionic Detergents (as MBAS) mg/1 C.2017 (0) 0.2 1.0 BDL{DL:0.02)
APHA (23rd Edition}31208B 2017 ,
Arsenic( as As) mg/ {1CP OES) 0] 0.01 0.05 BDL{DL:0.005)
\APHA (23rd Edition)3120B 2017 = :
Barium (as Ba ) mg/1 (ICP OES) (0) 0.7 No Relaxation BDL({DL:0.05)
Boron (as B) mg/l  |APHA (23 rd Ediﬁan)ZSWC_(O)—[ 0.5 1.0 BDL(DL:0.5)
Cadmium {as Cd) mg/1 APHA [erglidEE?R]BIZOB 0.003 No Relaxation BDL(DL:0.001)
) APHA (23rd Edition) 3500 Ca _ -
Calcium (as Ca) mg/1 B,2017 (0) 75 200 21
: APHA (23rd Edition)4500-Cl B
Chloride (asCl ) mg/! 2017_(0) 250 1000 176
\APHA (23rd Edition)3120B 2017 fina
= Copper [as Cu) mg/1 (ICP OES)_(0) 0.05 1.5 BDL(DL:0.02}
Cyanide [ as CN) mg/l |APHA {Zardzgf‘?“?&““” Sy 0.05 No Relaxation BDL(DL:0.02)
APHA (23rd Edition)4500 - F %
| Flugride [ as F ) mg/1 ¢/D, 2017.(0) 1.0 1.5 0.54
, . a IS 3025 (Part 26)-1986 ,
| Free Residual Chlorine mg/1 Rffm:2014 (0) 0.2 1.0 BDL(DL:0.1)
Hexavalent Chromium (as Cr+6) mg/| APHA Z3ud EST;OI?' Za09Cr BDL(DL:0.01)
: 3 ; APHA (23rd Edition)3500 Fe B - i '
= iron (as Fe) mg/1 2017 (0) 0.3 No Relaxation .20
Lead (as Pb) mgn | AFPHA(Zrd Edition)3120B 0.01 No Relaxation BDL(DL:0.005)
= 2017.(0) )
This resuits relate only to the item(s) tested.
Tiils Test Repore shuil net be reproduced excepe in fuil, without the permission of Mitra 5. K. Private Limited.
h ! i
5 Centre (5th Floor), 748, AC. Base Road, Kolkata - 700016, West Bengal, India. Page 102
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ra S. K. Private Liited

—————

t No. : MSKGL/ED/2023-24/003636

Sample No. : MSKGL/ER/2023-24/11/00821

ANALYSIS RESULT
]
ical
‘!I* Test Parameters Upit Test Method ' Desirable Limit Permissible f Result |
T APHA (23rd Edition) 3500 M { . 1
! Magnesium (as Mg) mg/l ( ;.2{11'}_;;'!) ? e 30 100 | 24 |
-  |APHA [23rd Edition)31208 2017 . —
i Mangarnese (as Mn) mg/1 {ICP OES). (O] 0.1 0.3 . BDL(DL:0.0Z)
iS 3025(Part 48)-1994; : i )
Mercury (as Hg) [ mgfl Rfm:2014. (0) 0.001 No Relaxation ! BDL(DL:0.001}
A - it
Molybdenum (as Mo) | mgfi APHA L:?:,a'glsdfg‘]"”gl:sg 0.07 No Relaxation BDL(DL:0.05) |
o - = .)
Nickel (as Ni ) me/) SR (23;115%;@31“03 0.02 No Relaxation BDL(DL:0.02)
" 'APHA (23rd Edition) 4500- NO3-
Nitrate (as NO3 ) mg/l | E,2017.(0) 45 No Relaxation 11
Phenolic Compounds [ as \APHA (23rd Edition)5530C 2017 =y :
C6H50H) M 1" (Chlorofarm Extraction).(Q) G802 0002 HOLDLC01;
Selenium (us Se) | men APHMZ?&'?EE;”}BROB 0.01 No Relaxation BDL(DL:0.005) |
& i APHA (23rd Edition) 4500-S04 E
Sulphate ( as S04 ) mg/) 2017.(0) 200 400 57
: N APHA (23rd Edition) 2340 C
Total Hardness (as CaC03 ) mg/] I 2017.(0) 200 600 174
Zinc (as Zn) mg/) APHALZSed Blilion)ST20E 5 15 BDL(DL:0.02)
2017 _(0)
APHA (23rd Edition) 2120B f
Colour Hazen 2017 (0) 5 15 BDL(DL:5.0)
Odour | None APHA(23rd Edition}2150B_(0Q) Agreeable Agreeable Agreeable
1S 3025 (Part 8)-1983
Taste None Rffm:2012(0) Not Done
Total Dissalved Solids (as TDS) mg/l  |APHA (23rd Edition) 2540C_(0}| 500 2000 364 ,
Turbidity NT.U. |APHA (23rd Edition) 2130B_(0) 1 5 3.8
pH Nowe | APHALZ3rd BE"[’(';’]““) $500-¢ 6585 No Relaxation 7.85 at 25 deg C
Biology
Test Parameters Unit Test Method Desirable Limit Permissible Result
E.coli /100mi APHA 23rd Edition 9221 F_(0) NA Not Detected
sl aslifore MPN/100m! | APHA 23rd Edition 9221 B (0) | NA <18
tection Limit BDL : Below Detection Limit
mn:
Repod;eéw# For Mitra S. K. Private l;nimited
o 1 —

This results relate only to the item(s) tested.

-

Centre (5th Floor), 748, A.L.C. Bose Road, Kolkata - 700016, West Bengal, India.

33 40143000 / 22550007 Fax:91 33 22650008
nfo@mitrask.com Website : www.mitrask.com

This Test Report shall not be reproduced excepr in full, without the permission of Mitra 5, K Private Limited.

Page 2 of2
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Mitra S. K. Private Limited

TESTING ¢ (NSPECTION

TEST REPORT
Name & Address of Customer : Report No.: MSKGL/ED/2023-24/002654
Prayagraj Power Generation Company Ltd. Date : 27/10/2023
Vill.: Khan Semra, Job No.: ED/WAT/KAT-2023 /00019
Tehsil : Bara,
Dist.; Prayagral Sample No. : MSKGL/ED/2023-24/10/01251
(Uttar Pradesh) [India]
{Pin Code - 212107} Drawn/Submittedon:  10/10/2023

Reference No. & Date : S200000102, Date - 24/05/2021

We hereby certify that the following sample drawn hy us / submitted by the customer has been analyzed with the followingresults.

1. Description of sample (As declared by customer) Ground Water
2. Sample Mark (if any, given by the customer) HP-2 KAPARI PANCHAYAT BHAWAN
3. Date of sampling 10/10/2023
R.__.ort No. : MSKGL/ED/2023-24/002654 Sample No. : MSKGL/ED;2023-24/10/01251
ANALYSIS RESULT
Chemical
Sl No. Test Parameters Unit Test Method Desirable Limit Permissible Result
1 Colour Hazew | APHA(23rd Bdlitlon) 21208: 5 15 <10
2 Odour None | AFBA(Z3refidlBen) 21508 Agreeable Agreeable Agreeable
3 pH value Nene |AFBA(Z3rd :Eg;'ﬁ%”] 420005 6.5-8.5 No Relaxation 7.23 at25deg C
4 Turbidity N1y, | APHA(23nd zsgig"“} AR08 : 1 | 5 22
s Total Dissoived Solids (as TDS) gl APHA ZSN% -E%I_ITION, 2540 500 2000 276
6 Aluminium (asAl) o I R h 0.03 02 <0.01
7 Anionic Detergents (as MBAS) mg/ APHA {?gg}%ﬁ%?n}ﬁfrw 0.2 1.0 <0.02
L a8 Barjum {as Ba) 1 mg/l 3?}2{31{? i;gpﬁggﬂg}u o8 0.7 Ne Relaxation =0.05
] Boron (zs B) | mgn [APNA{Z3rdEdition}2540C.(0) 05 L0 <03
| 10 Ceicium (as Ce) | mgn | APHA mg_‘égf;i‘;é‘}} 3300Ca 75 | 260 , 51
| 1 | Chloride (25C1) | wgn |APHATRSH Hoten 4500 250 1000 7 77
12 Copper (s Cuj mg,} | APHA (23rd ‘E.gtltéan] g 0.05 1.5 <0.02
13 Flucride (as F) mg/l | APHA(Z3Td Btier s00-F 10 15 069
14 Free Residual Chiorine mg/! 1 3%21%5?0{; 3‘?6%936 0.2 1.0 <01
|_ i 15_ Iron (as Fe) mg/1 APHA {ZSMPgJOt:{g;n] 3500FeB 0.3 Ne Relaxstion 0.16
f 16 | Magnesium (as Mg) mg/l APHA [235255;[_13}] 3500 Mg l 30 100 23
¢ Thisresults relate only to the item(s) tested. o
*  This Test Report shall not be reproduced except in full, without the permission of Mitra S. K. Private Limited.
Shrachi Centre (5th Fleor), 74B, A.J.C. Bose Road, Kolkata - 700016, West Bengal, India. Page 1 of2

Tel.: 9133 40143000 / 22650007 Fax:91 33 22650008
Email : info@mitrask.com Website : www.mitrask.com
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Frivate Limited
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T TESTING e« INSPEGTION

Sample No. ; MSKGL/ED/2023-24/1C,/01251

ANALYSIS RESULT
Chemica o Ry i e
SINo.|  TestParameters Unit TestMethod | DesirableLimit | Permissible Result
17 Manganese (as Mn) mg/i ArHA R Sg;t;cn} 31208: 0.1 0.3 <0.02
18 Nitrate (as NO3 } meg/i . APHA ﬁg?_ EEd:igg'?;liSOG 2 45 Ng Relayation 38
19 Phenohcccs(;{n;por;;ncs (zs ! - APHA L23rd§g;gon] 8530C: 0.001 : 0.002 <0.001
20 Selenium [zs Se) mg/| APHA {23_‘;515??5833!}]31205 C.al i| he R-zia::a::ii‘:_ <0.005
21 Sulphate [ as S04 ) mg/! “m”égirzd_ Ed‘;‘gg 4500 200 ! 400 64
22 Alkalinity (s CaC03 ) mg/l | APRALSGEATRM 25208 200 | 6o 185
23 Total Hardness (as CaCO3 | men | AEA {23;’] ff}“&“] 5oN0E 200 i 600 109
B g Cadmium (as Cd) mg /| AEHA [232:31122_163?11]3 OB 0.003 No Relaxaticn <0001
25 Gyanide ( as CN) | mg/! AERALZ5rd Ed;;:;g;] AR AN 0.05 Ne Relaxation <001
26 Lead (as Pb) mg/t || APHA(Z3N Bdigon)31208 0.01 NoRelaxation | <0.008
27 Mercury (as Hg ) mg/| 1S 3025 (Part 48): 1994 0.001 No Relaxation | <0.001
28 Molybdenum [as Mo] mg/1 AR {erodlgdég?n}ﬂztm ' 0.07 Ne Relaxation ' <0,05
29 Nickel (as NI ) mg/! ARgA [23{(‘,11%25)‘3“)31205 0.02 Ne Relzxation ' <0.02
30 Arsenic as As) mg/l | A P"z*gl{;"?;‘nggiit;i‘[Jg]l? CE 0.01 : 0.05 <0,005
. Tosie None | 159025 (Parco) 1963
32 Zin¢ (as Zn) mg/! APHA( erglgdég‘}:n}alzc B 5 i 15 <0.02
33 Hexavalent Chromium (as Cr+6) mg/] APHA (23rd :Ezd(}jt;gn] 3500Cr B l <0.01
Micro Biology
Sl No. Test Parameters Unit | Test Method Desirable Limit Permissible Result
34 E.coli J100m; || APHA25rd Bditlon 9221 £(0) NA Not Detected
E - MPN/lw{]m APHA 23rd Edition 9221 B_(Q) : Nk | &
"DL: Detection Limit ~ BDL : Below Detection Limit
Opinion :

For Mitra S. K. Private Limited"

R

Authorised Si/gxﬁtory
*  This results relate only to the item{s) tested. -
" This Test Report shall not be reproduced except in full, witheut the perinissicn of Mitra 8. K. Private Limited,
Shrachi Centre {(5th Floor), 74B, A].C. Bose Road, Koikata - 700016, West Bengal, India, Page 2 of 2

Tel.: 91 23 40143000 / 22650007 Fax:91 33 22650008
Email : info@mitrask.com Website : www.mitraskecem
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Mitra S. K. Private Limited

TEST REPORT
Name & Address of Customer : Report No. : MSKGL/ED/2023-24/002658
Prayagraj Power Generation Company Ltd. Date : 27/10/2023
Vill.: Khan Semra, ob No.: 2
bt ol J ED/WAT/KAT-2023/00019
Dist.; Prayagraj Sample No.: D4/ -
(Otter Pradest) Oindia] P MSKGL/ED/2023-24/10/01252
{Pin Code - 212107} Prawn/Submittedon:  15/10/2023

Reference No. & Date: 9200000302, Date - 24,05/2021

We hereby certify that the following sample drawn by us / submitted by the customer has been analyzed with the followingresults.

I 1. Description of sample (As declared by customer} Ground Water
Lz. Sample Mark (if any, given by the customer) HP-3 JORVAT VILLAGE
i 3, Jate of sampling 10/10/2023
Report No. : MSKGL/ED/2023-24/002658 Sample No. : MSKGL/ED/2023-24/10/01252
ANALYSIS RESULT
Chemical
S1 No. Test Parameters Unit Test Method Desirable Limit Permissible Result
1 Colour Hezan | 2 on (&9 gg‘l‘;"’”} 21208 5 15 <50
l 2 Odour Naone APHA {23rdzEndli§i on) 21508 ; Agreeable Agreeable Agreeable
; 3 pH value None |APHA(23r 4 Eg‘latic%n] 4500-H-R 6.5-8.5 No Relaxation 7.282t25deg C
4 Turbidity NTU. | R 5;';‘;"“3 21308: | 1 5 <10
" Total Dissolved Solids (as TDS) il APHA 23N % E%J]TION. 2540 500 2000 277
6 Aluminium ( as Al ) mg/l AREA {23rd2[£[t}:lil;cnj3120 Lk 0.03 02 <0.01
| 7 | AnionicDetergents (asMBAS) | mgn | APHA(Z3AEdan)So40 02 1.0 [ <0.02
! Barium (as Ba) mg/l | "P%S?{ gpﬁgg;‘;?g]mﬂg f 0.7 NoRelaxation | <0.05
| e Boron (as B) me/l ' APHA (23 rd Edition)2540C_(C] 0.5 1.0 <05 N
10 Calcium (a5 Ca) mgn | REHA [23;; ?f%‘;g; salita 75 200 42
| 11 Chioride {as C1) mg/l | APRALSSTS BIERY 00-ALE 250 1000 | 115
12 Copper {as Cu) mgfi | A8 ig;";"“} a2 0.05 15 i <0.02
13 Fluoride [ 2s F) mg/l APHA %?E?Egig‘fgisoo = 1.0 1:5 I 081
1 14 Free Residual Chlorine mg/l | s 30szg1£5351‘42_?6}986 0.2 1.6 <0.1 o
15 Iron (2s Fe) mg/1 ARHA fobnd :Eélg)tlign] 8500 Fe B 0.3 No Relaxation 026
| 16 Magnesium {2s Mg) | mei | aEng {23;; g;‘{‘?é} 3500 Mg | 30 100 ‘. 17
o *  Thisresults relate only to the jtem(s) tested, -
¥ This Test Report shall not be reproduced except in full, without the permission of Mitra 5. K. Private Limited.
Shrachi Centre (5th Floor}, 74B, AJ.C. Bose Road, Kolkata - 700016, West Bengal, India. Page 1 of2Z

Tel.: 9133 40143000 / 22650007 Fax: 9133 22650008
Email : info@mitrask.com Website ; www.mitrask.com
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Report No. : MSKGL/ED/2023-24/002658

s e T LI L

TESTIN EE' iSCTION
Samp[e No. : MSKGL/ED/2023-24/10/01252

ANALYSIS RESULT
\ Ve pEqY iR M b 1 s _';‘_;‘.‘.'.‘_ \ars 7 TR AN il
 TestMethod Desirable Limit |  Permissible Result
17 Manganese (as Mn) mg/| APHA{23¢d ggigcn) R 0.1 0.3 <0.02
i8 Nitrate (as NO3 ) mg/! AHA zggd EEd:igg?:}aISOO ) 45 No Relaxation 29
Phenalic Compounds ( as APHA [23rd Edition) 5530C : e 4
19 C6HSOH] mg/l 517 0,001 . 0,001
| 20 Selenium (2 Sg) mg/! APHA (2:12?15«1&8?:".;312@8 0.02 ! Ne Relaxation <0.005
A E—— -
" : A . " APHA (23rd Edition) 4500 - = | -
Z21 Sulphate [ as S04 mg/l SO42-E: 2017 200 | 400 130
) 0 t
22 Alkalinty (2sCaC03) | mgn | APHA(Z3EEdIon) 25208 | 200 ._ 600 121
4 e aed N APHA (23rd Edition) 2340 C =
23 fota] Hardness (as CaC03 ) me/l ( 2017.(0) = 200 600 144
24 Caamium (as Cd} mg/l ARIA [A%rglgd%ggn; #1208 0.003 Na Relaxation <0001
5 Cyanide ( 25 CN mgh (| RSOOSR 0.0 No Relaxation <0.02
26 Lead (as Pb) mgfl | APHACHIEAHOnSI1Z08 0.01 No Relaxation <0.005
27 Mercury [as Hg ) mg/1 1S 3025 (Part 48): 1994 0.001 Nao Relaxation <0.001
28 Molybdenum (as Mo) mg/l a {232r€1§d;3§nJ31an 0.07 No Relaxation <0,05
| 29 Nickel (as Ni | mg/l APHA [2%131?7:’1{35}11)312[}8 0.6z Ne Relaxation =0.02
312 L
30 Arsenic( as As) mg/] AP};};;{? ?:gfggﬁn{]é; 48 0.01 0.05 <0.005
| -
21 Taste None 9 3%;5;3?2?0]3983
— . APHA (23rd Edition)3120B . s
Zinc {as :
32 Zinc {2s Zn) mg/l 2017.(0) 5 15 <(.03
| 33 Hexavalent Chromium {as Cr+6) migf) APHA (23rd :Ezdat]l.gn] 3500CrB <0.01
Micro Biology
Sl No. Test Parameters Unit Test Method Desirable Limit Permissible Result
24 Ecoli /100m} APHA 23rd Edition 9221 F_(0] NA Nat Detected
25 TFotal colfor MPN;‘;iGOm APHA 23rd Editien 9221 B_{0] NA <2

25 : Detection Limit

Opinion :

Repa By

BDL : Below Petection Limit

For Mitra S. K. Private Limited

*

This recults relate only to the item(s) tested.

Shrachi Centre {5th Floor), 748, A]J.C. Bose Road, Kolkata - 700016, West Bengal, indiza.

Tel.: 9133 40143000 / 22650007 Fax: 21 33 22650008
Email: info@mitrask.com Website ; www.mitrask.com

This Test Report shall not be repraduced except in full, withoul the permission of Mitra § K Privete Limited.

Page 2 of 2



ANNEXU ﬁg/ls COLLY.) 212

PPGCL/ENV/FY24/ 0 Bt Date: 21.07.2023

To,

The Member Secretary,

U.P. Pollution Control Board,
Building No. TC-12V

Vibhuti Khand, Gomti Nagar
Lucknow-226010

Subject: Environment Statement in Form V for the financial year 2022-2023.

Dear Sir,

Please find enclosed the Environment Statement report for the period April-22 to March-23
(FY 22-23) for M/s Prayagraj Power Generation Company Limited, Bara.

This is for your kind information and record please.

Yours Sincerely,
For Prayagraj Power Generation Company Limited,

g~
sH Pandey

Chief- Operation & Maintenance (Services)

Encl: Environment Statement (Form V) for FY 22-23

Cc: The Regional Officer
U.P. Pollution Control Board, Prayagraj

Prayagraj Power Generation Company Limited
Registered Office : Shatabdi Bhawan, B 12 & 13, Sector 4, Gautam Budh Nagar, Noida, Uttar Pradesh - 201301 .
Phone: + 91-120-6102000/6102208 CIN: U40101UP2007PLC032835

Plant Address : P.O. - Lohgara, Tehsil - Bara, Prayagraj (Allahabad), Uttar Pradesh - 212107 ¢ _,.:-L N"‘—x )
Phone: + 91-7525006400/ 8528846666, Web:-ppgcl.co.in, Email:-ppgcl@ppgcl.co.in TRUE“.-.(/OPY
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(i)
(iii)
(iv)

Year of establishment
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FORM -V
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Environment Statement for the Financial Year ending 31% March 2023

PART-A

Name and Address of the Owner/Occupier
of the industry or process

Industry Category
Production Capacity

Date of last Environment Statement submitted

(1

(2)

PART-B

Mr. S H Pandey

Prayagraj Power Generation Company
Limited

Vill. - Lohgara, Tehsil- Bara

Distt — Prayagraj, Uttar Pradesh

Pin- 212107

Large

3x660 MW (Electric Thermal Power Plant)
Unit-1: 2016

Unit-2: 2016

Unit-3: 2017

14.09.2022

Water and Raw Material Consumption

Water Consumption (m®/day)
Current Year (2022-2023)

Process 71143.7
Domestic 398.6
Water consumption per unit of product output
(m3/MWh)
Name of Pr
© e During the previous financial During the current

year 2021-2022

financial year 2022-2023

Electricity

2.03

2.08

Raw Material consumption

Name of Name of Consumption of raw material per unit of output
g Products (MT/MU)
materials
During the previous During the current
financial year 2021-2022 | financial year 2022-2023
Coal Electricity 619.07 610.4
HSD Electricity 0.25 0.20

Electricity Generation (MUs)

Name of Product

During the previous financial
year 2021-2022

During the current financial
year 2022-2023

Electricity

11654.94

12509.99
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PART-C

Pollution discharge to Environment/Unit of output
(Parameters as specified in consent issued)

: Concentration of
Qgﬁg{:ﬁtgf pollutants in Percentage of variation from
Pollutants d?schar ed discharged prescribed standards with
(T/d ag) (mass/volume) reasons
y Mg/Nm?
Treated process wastewater is
) i recycled within system.
Yidier Treatment domestic effluent is
used in horticulture.
Air

(1)PM 3.8 30.3 )

(2)S02 104.0 823.5
(3)NOx 32.9 261.7

PART-D
Hazardous Waste
(As specified under Hazardous and Other waste (Management and Transboundary movement) Rules 2016)

Total Quantity (kg)
Hazardous Waste > = : z
During the previous During the current financial
financial year 2021-2022 year 2022-2023
From Process Cat-5.1: 40.4 kL Cat-5.1: 27.6 kL.
From Pollution Control y )
L facilities Nil Al
PART-E
Solid Waste
Total Quantity (MT/Annum)
Solid Waste . : . =
During the previous During the current financial
financial year 2021-2022 year 2022-2023
A. From Process Nil Nil
B. From Pollution
Control facilities 2419356 2613596
(Ash)
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C. 1. Quantity recycled e The Fly ashis « TheFlyashis
or reutilized within utilized in — Cement utilized in — Cement
the unit industry, for ash- 1 industry, for ash-
based products like based products like
2. Sold ‘ fly ash brick, Low fly ash brick, filling
lying and of low lying area
3. Recycled/Utilized abandoned mine and road
backfilling and Ash construction.
dyke raising e Total quantity
» Total quantity utilized in FY 23-
utilized in FY 22- 2295579.08 MT
2107528.77 MT
PART-F

Please specify the characteristics (in terms of concentration and quantum) of hazardous as
well as solid wastes and indicate disposal practice adopted for both these categories of wastes.

» The Hazardous waste Used Oil (Cat- 5.1 - 27.6 kL) generated at site was sent to
authorized recycler for recycling.

o Solid Waste: Fly Ash was utilized in Cement, Brick, filling of low-lying area and road
construction.

PART-G

Impact of the pollution abatement measures taken on conversion of natural resources and on
the cost of production.

(1) Installation of ETP for the treatment of industrial effluent.
(2) Installation of STP for the treatment of Domestic effluent.
(3) Installation of Ash water recovery system has been implemented.

The treated effluent is recycled within the system resulting in conservation of natural resource
(fresh water).

PART-H

Additional measures/investment proposal for environmental protection including abatement of
pollution, prevention of pollution.

e For the control of Air poliution ESP, one twin Flue stack of 275-meter height, dust
extraction and dust suppression system has been installed.

¢ Online monitoring system has already been installed in stack to monitor SOz, NOx, and
particulate matter.

* CAAQMS (Continuous Ambient Air Quality Monitoring System) for online ambient air
monitoring has been installed.

o For the control of Water pollution ETP & STP has been installed for the treatment of
Industrial and domestic effluent. Also, ash water recovery system has been
established.

* Coal pile run off pit constructed.

* Green belt has been developed in and around plant premises. The species which have
been planted are- Neem, Sisam, Arjun, Pipal, Banyan, Karanj, Kaner, Gulmohar, Siris,
Jamun, and Bamboo. During FY 23, we planted 20520 saplings. Till March 23 we have
planted approx 3.34 lakh saplings.

¢ We also have developed “Miyawaki Forest” in 5650 m? area with plantation of local
species.
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Environment monitoring carried out by NABL accredited laboratory.

Dust suppression system has been installed in coal yard area. Fogging system installed
at wagon tippler.

We have installed solar streetlights, solar based garden lights and roof top solar of 204
kW at our school building and 61 kW at hospital.

Solar water heaters have been installed on the roof of guest houses.

LED lamps have been installed.

Fly ash brick making unit has been installed under CSR activity.

One check dam has been constructed in Jorvat village.

Turbo ventilators have been installed in the store and mechanical workshop.

We have constructed roof top rainwater harvesting systems and rainwater harvesting
ponds in the plant premises.

PART-I

Any other particulars for improving the quality of the environment.

0]

(i)
(iii)
(iv)
(V)

(vi)

Green Belt developed in and around the factory premises. Additional plantation is also
being done.

Good housekeeping is being maintained in and around the power plant.

Treated effluent being recycled within the system.

Installed solar panels on the roof of school and hospital building.

Biodegradable waste generated at site is being managed by third party to convert it
into compost.

E waste and battery has been disposed through authorised recycler.

2 f'-‘!
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PRL Y LA P TR GERERATION CORPAY LT

ENVIRONMENT POLICY

PPGCL reaffirms its commitment to a clean, safe and healthy environment and shall operate

its facility in an environmentally sensitive and responsible manner.
To achieve the above, it shall:

e Comply and exceed all applicable Environmental Legislation (s)

o Conserve natural resources by improving operational efficiency, reducing wastage(s).
preventing pollution, and rational and sustainable use of water and other resources.

o Proactively anticipate risk and opportunities and make its business decisions that aim
towards Sustained Environmental Performance

o Consider environmental factors while selecting supply chain partners.

e [ntegrate the conservation, protection and promotion of biodiversity with the principle of
achieving "No net loss of biodiversity”.

» Integrate Enavironmentally sound technologies and best practices for Continual
Improvement in Environmental Performance by institutionalizing a robust Environment

Management System

Inculcate Environmental Consciousness amongst all its stakeholders

» Communicate this policy to all stakeholders by suitable means and periodically review its

relevance and effectiveness in continuously changing business environment.

» Periodically review this policy for applicability, relevance, effectiveness and congruence
with the continuously evolving business environment but not lesser than once in three

years.

R2

Date: 15! April 2023 Chief Executive Officer
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Prayagraj Power Generation Company Limited
PO- Lohgara, Tehsil- Bara, Prayagraj, Uttar Pradesh-212107.
CSR Activity

PPGCL has established a school and is providing infrastructure and financial support to the school. The
school is catering education requirement of the surrounding community. The school is being managed

by DAV CMC, New Delhi. At present around 400 students are studying in the school.

PPGCL has built and established a health center having facility of OPD, specialist consultant, ECG, Xray,
Pathology and pharmacy. The health center is providing medical facility to the surrounding community.
During COVID period, the health center has been utilised as an isolation center and as a COVID
vaccination center in collaboration with CHC Shankargarh, IAHV (International association for human

values) and Doctors For You organization.

|

[} . J
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PPGCL has undertaken following activity to provide access to water and drinking water to the
community.

* Installed 25 Nos of hand pump in the surrounding villages.

* Seven Nos of treated drinking water system established to provide clean drinking water.

*  One check dam constructed in Jorwat village.

PPGCL has partnered with NSDC (National Skill Development Corporation) and NGO’s (SAVE, Head
Held High) to provide skill building training to youths and women of the surrounding community.

Provided skill building training to 450 youths on solar panel installation, Handset repairing and LED
repairing.

* 184 youths got placement.

* 80 women trained through NGO partner on stitching.

*  Established a fly ash brick unit being operated through NGO —Gramin Vikas Samittee and
Aman Foundation

*  Formation of 25 SHGs with approx 250 women is being undertaken to provide training and
livelihood opportunity through NGO partner SAVE.
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*  Economic resilience program to support people of low income group through NGO partner
Head Held High is being undertaken.

* Training to 200 youths through NSDC on Data entry operator, Retail and Office assistance is in
process.

Social security scheme benefits to community.

provide Yojna Cards on social security schemes to 102 citizens in community.

HHH-Head Held High NGO started training of 15 youth under youth job program and opened 7 shops

for women under entrepreneurship training program.

Solar Streetlights to 5 villages.
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Voluntary programs-Urja Mela in Schools of Community.
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